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LOK SABHA DEBATES

LOK SABHA

Thursday, March 14, 1985/
Phalguna 23, 1906 (Saka)

The Lok Sabha met at
Eleven of the Clock

[MR, SPEAKER in the Chair]
MEMBER SWORN

SHRI N. V. N. SOMU (Madras
North)

ORAL ANSWERS TO QUESTIONS
| Enelish]

MR. SPEAKER : Shri Mohan Lal
Patel. Question No, 21.

SHRI MOHAN LAL PATEL
Question No 21,

THE MINISTER OF EDUCATION
(SHRI K. C. PANT) : Sir, I have al-
tered slightly the answer to part (d) of
the question since 1 have got more in-
formation. J shall read out the revised
answer

Opening of More Central School
*21. SHRI MOHAN PATELTY :

SHRI ANANTA PRASAD
SETHI :

Will the Minister of EDUCATION
be pleased to state :

2

(a) the number of Centraj School
functioning in each State as on 1 Jan.
uary, 1985 ;

(b) whether there is any proposal
to increase the number of Central
Schools in the country ;

(¢) if so, the number of such
schools likely to be opened during the
year 1985 in differcnt States ; and

(d) whether there is any proposal
to provide free education to children
from poor families in Central Schools ;
if so, the details thereof ?

THE MINISTER OF EDUCATION
(SHRI K, C., PANT): (a) A statement
is laid on the table of the Sabha.

(b} Yes, Sir.

(¢} The number of Kendriya
Vidyalyas (Central School) to be ope-
ned in the country during the academic
session 1985-86 has yet to be decided
in consultation with the Defence, Home
Affairs and other related Minisiries.

(d) The Kendriya Vidyalayas are
essentially meant for the children of
transferable Central Government Em.
ployees. Education upto Class VILI is
free in Kendriya Vidyalayas. In classes
1X to XII the fee structure is related
to the incame of the parents, but there
is provision for exemption from pay-
ment of tuition fees in these classes,
to deserving poor students to the
extent of 109 full freeship in a
class,



3 Oral Answers MARCH 14, 1985

Statement

Oral Answers 4

State-Wise break-up of Kendriya Vidyalayas as on 1. 1, 1985

S. No., State/U.T. Number of K.Vs.
1. Andhra Pradesh - 25
2. Assam 26
3. Bihar 35 r
* 4. Gujarat 25
n 5 Haryana 13
L 6. Himachal Pradesh 8
7. Jammu & Kashmir 15
8. Karnataka 19
9. Kerala 14
10. Madhya Pradesh 42
11, Maharashtra 36
3 12, Maﬁipur 3
13, Meghalaya 4
14, Nagaland 3,
o 15. Orissa 16
: 16. Punjab 21
17. Rajasthan 27
18. Sikkim i
¢ 19. Tamil Nadu 22
o 20. Tripura 4
21. Uttar Pradcesh 66
22. West Bengal 28
23. A & N Islands 1
: 24, * Arunachal Pradesh
' 25. Chandigarh »
Y 26. Delhi . 24
27. Goa, Daman & Diu A 3
28, Mizoram ot I
29 Podicherry . 1
iy
) OUT-SIDE INDIA y -
Hy 10, : Bhutan - 1 ;
‘v 31, " Nepal (Kat(hm;mdu) ! 1 .
: g 32 Afghanistan (Kabul) 1 o
Cowin ety " Total 499 . -

mbiaea e e [

e e — —_
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SHRI MOHAN LAL PATEL :
Recently, the hon, Prime Minister has
stated that every district will be ~over-
ed with at least one Central School.
In view of this, 1 wauld like to know
from the Thon. Minister whether
Government have preparcd any speci-
fic programme (0 open at least one
Central School in each district of the
country. If yes, will he give details
thereaf...viz. by what time will all
the district be covered by Central
Schools,

'

SHR1 K. C, PANT : The facts and
figures 1 have giver, rclate to the
present scheme of Kendriya Vidyaleyas.
The proposcd scheme to which my hon.
friend has referred. is for the estabh-
shment of Central Schools which would
cater to the children ef the respective
States, not only to the children of the
transferable government servants, That
would be the busiz change while the
financial outlays, etc. «re under dis
cussion now and the full contours of the
scheme will emerge, [ would presonally
like to implement the scheme within
the Seventh Five-Year Plan so that we
could have one school in cach district.

SHRI MOHAN LAL PATELL : The
hon. Minister has stated in his state-
ment that at present 499 Central
Schools are working in the country.
} would like 1o know the number of
districts in the country which have no
Central Schoels. Will «ny priority be
given to those districts which have no
Central  Schools in opening  new
schools ?

SHRI K. C. PANT :' ¥ do not have
the district-wisc ffres. The m-=in
thrust of the scheme is to provide for
the children of transferable Central
Government Servanls and, therefore.
it is not very reclevont wheiher a dis-
trict has it or does not have it, If it
has a sufficient number of Central
Governmsznt Emp'oyees including De-
fence Pertonnel or public underiak-
ings or in some institution of higher
learning if it does not have a Central
School, then it becomes an cligible
candidnte for consideration fur the
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establishment of such a school. Whe.
ther a district has it or rot is rot in
this case totally relevant,

SHRI BASUDER ACHARIA : The
teachers of Kendriya Vidyalayas all
over the country hove been agitating
since lorg for their seven point demand
such as their repretentation in the
board of governors, better py scales,
internal promoticn  quota. a time-
bound selection grade. promotion
avenue. physical education. etc, ; and
2lso they have been demanding recogni-
tion to their teachers’ gssociation,
Whitt act on does he propose to take
on the demands that hive been put for-
wzrd since long by the representative
body of Kendriya Vidyalayas Teachers’
Associgtion ?

SHRI K. C. PANT : Whatever
demands are coming from any fte-
achers’ association must be under cer-
sideration of the Kendriya Vidyalayas
Sangathun. 1f he wants my reaction, ]
would require a notice for that,

SHRI K. P UNNIKRISHNAN :
Would he consider students of parents
working in societics like ICAR or CSIR
which are practically reparded socie-
tics. but they are n far off places ?
They arc doing significant work for us
and attached offices of the Govariment
of 1India which ere now deprived of
these facilities Central Schools.

SIIRT K, C. PANT : Yes. ICAR
and CSIR would even now be within
the zone of consideration,

SHRI K. P, UNNIKRISHNAN :
They say that they are rot qualified.
That is the interpretaticn given by
Your Minisiry und many other ptinci-
pals. ’

SHR1 K. C. PANT : Sirictly spe k-
ing. unless an institution has em-
ployees whe are transferable or has
branches in the whole countiy where
they can go, the scheme is not strictly
applicable. But when presturere comes
frcm perscn like my friesd. we always
keep a Ltte] clbow room
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SHRI1 D, L, BAITHA : In reply to
(c), it has been stated that more nume
ber of schools are going to be set up and
State-wise figures have also been given,
May I Know from the Minister what
is the basis for opening of such ‘a
schools ?

SHRI K. C. PANT : The main
criterion is. as T said, the concentra-
tion of Central Government Employees
in positions which are transferable.
This is the central criterion, Now, a
proposal for a Central School has to
be sponsored either by one of the civi-
lian Ministries or by the Defence
Ministry or institutions of higher learn-
ing or public undertakings and so on ;
and there are certain conditions that
have to be fulfilled like provision of
land free of cost. etc. so the main con-
sideration is the concentration of trans.-
ferable employees and the number
of children who have to be admitted in
different classes of thc schools under
the conditions which I can spell out if
my friend is interested. There are cer-
tain conditions attazhed.

SHRI A. E. T. BARROW : Sir,
may [ know, inthe proposed schools
that are to be opened in each district,
what will be the medium of instruction
at the primary siage and what will be the
medium of instruction at the secondary
and the higher sccondary stage if there
is any change.

SHRI K. C, PANT : In the propos-
ed schools classes will start from Class
VI, not at the primary stage—ws
have primary schools—and the pro-
posﬁl is to have English and Hindi as
tne media of instruction.

Wagon Building Project

%22, SHRT K. RAMAMURTHY :
Will the Minister of RALWAYS be
Pleased to state :

() whether Rs, 42 crore wagon
building Project undertzken by ¢ e Rail-
ways is being aborted, as the erd-pre-
duct N Type wagon has not been found
Suitable for Indizn Railways ;
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(b) Whether Railway Design and
Standards Organisation was consulted
before undertaking this project ;

(c) whether a large number of en-
gineering units in private seclor on
whom orders have been placed for dif-
ferent parts of the wagon are facing
closure with huge financial loss ; and

(d) If so, how Government propose
to compensatce them ?

THE MINISTER OF RAILWAYS
(SHRT BANSI LAL) : (a) No, Sir. Rail-
ways have not undertaken any project
costing Rs. 42 crores for wagon buil-
ding, nor have the BOX ‘N’ type wa-
gons’s been found unsuitable for Indian
Railways,

(b) to (d). Does not arise.

SHRT K. RAMAMURTHY : Mr,
Speaker, Sir, My intention of putting
this question is 1o draw tte attention of
the hon. Railway Minister about the
shortage of wagons inour country,
particularly in the Indian Railways. As
on date, that is in March 1984, the
total wagons available for our freigat
Movement throughout the country are
3,92,000 and in the Sixth Five Year
Plan we have estimated that we have to
acquire one¢ lakh wagons for freight
movement in the Indian Railways., Then
it was restricted 1o 80,000 wagons. And
later, as it is, in the Sixth Five Year
Plan thay nave come and said that only
60,000 wagons are going to be replac-
ed and so they are not going to have
any addition to the wagon movement in
this country. So. J would like 1o know
from the hon. Ralway Minister whether
to meet ihe shortage of wagons the
acquisition of one lakh of wagens in the
Sixth Five Year Plan—that target—nhes
been fulflled or not.

SHRT BANSI LAL : We can pur-
chase wagons only accordirg to the
resources available, So far as the num-
ber of wagons with us is concarned, as
on 31.3-1984 the number of wagons
with us were, in terms of four-wheeler
units broad gauge 4,27,197; metre
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gauge 1,04,673 and narfow gauge .

8.238;

SHR1 K, RAMAMURTHY : I want to
know whether it is sufficient. T would
like to know about "thc target of the
indian Railways in the Sixth F ve Year
Plan has been achieved or not,

SHRI BANSI LAL : There was no
final target for acquiring one lakh wa-
gons in the Sixth Five Year Plan,

SHRI BASUDEB ACHARIA : In
the Railways’ Corporate Plan therc was
a target of onc lakh wagons,

SHRi K. RAMAMURTHY : The
allocation of rolliry stock in the Jndian
Railways is declining cvery yzar. and
freight earning has gone up, by about
more than Rs, 3.000 crores. Not even
2 per cent of that carning was earmar-
ked for this rolling stock und also due
to shortage of wagons only-——1 feel in
the vear 1984-85—the freight move-
ment which was estimated at 309 million
tonnes had to be lowered down to 245
mill.on tonnes. Does it not show that
the shortage of wagons is only respon-
sibic for this ? And. with this depletion
of wagons how arc the Railways going
1o cope with the target of 245 million
tonnes of freight in 1984-85?

SHRI BANS1 LAL : The shortfall
was not because of the shortage of
wagons but because of the fact that th:
core sector would not present the Rail-
ways with the expected quantity of
goods for loading. .

SHRT INDRAJIT GUPTA : Some
of the principal wrgon builders ore
situated in West Bengal i the public
sector like Braithwate, Burn & Co. Jes.
sop & Co. ardso on. Of course, he
has raised the conticversy as fo whe-
ther there is octually shertoge of
wagors or rot. But 1 wou'd like to
kncw from h'm whether it is a fact that
these major wagon builders rre receiv-
ing less orders from the Railway Board
for wagors for the ccmirg veirs than
they were gettirg previeusly, That is
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referred to in part (¢) of the ques'icn
that many of them are facing the prob-:
tem of idle manpower and idle machines
and some workers may face the problem
of unemployment also. Mayl know
whether he will see to it that sufficient
orders for wagons are placed with these
concerns so that there is no problem
of unemployment or idle capacity ?

SHR] BANSI LAL : Wec will p'ace
orders on them subject to | the availabi-
lity of funds.

DR. DATTA SAMANT : The
Government undertaking, Richardson
& Cruddas, in Bombay is manufacturing
these unjts of railway wagons, But the
Railways are not giving them orders
and the workers are getting ilde there,
Will the Government look into this ?

(Interrupticn)

.

MR, SPEAKFR : jt is the same
answer .

(Interruption)

SHRT BHEFRAVADAN K.
GADHAVI : Is it a fact that wagoa
manufacturing industry in the country
is suffering heavily because of the fact
that the wheel & Axle Plant in at
Bangalore could not be put in opera-
tion in time ?

SHRI BANSI LAL : More wagons
have not been purchased because of
constraint of resources.,

(Interruption)

SHRT BHEFRAVADAN K.
GADHAVI : My question was different,
1 asked that because the wheel & Axle
Plant at Banzalore could not be put .n
operaticn within time, therc was short.
age of wagons as they covld rot pre-
vide wheels ard ax!cs,

SHRI BANSI LAL : That is not
the reason,
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Electrification. of Rail Tracks

*23. SHRI CHINTAMANTI JENAT:
SHRIMATI MADHURI]
SINGH : will the Mini-
ster of RAlL_WAYShc
pleased to state ¢ '

(2) What was the Goveramznt’s
proposal for the Sixth Five Year Plan
in regard to the electrification of rail
tracks ;

.

(b} the area covercd during that
plan period ;

(c) whether the work of electrifi-
cation of rail tracks e'.uifered.during
that plan period ;

(d) if so, the datails thareof and
main rcasons therefor; and

(¢) the Government policy for
electrification of rail (racks during the
Seventh Plan ?

THE MINISTER OF RAILWAYS
(SHR)1 BANSI LAL) : (a) It was pro.
posed to complcte the electrification
_of about 2750 Route Kilometres of
Railway line during the Sixth Five
Year Plan.

(b) to (d). The electrification work
actually completed in  Sixth Plan
period will be about 1600 Route kilo-
metres, the shortfall being mainly due
to constraint of resources.

(¢) The policy during the Seveath
Planis to progress electrification on
the trunk routes Delhi-Bombay. Delhi-
Madras and Bombay-Calcutta. In addi-
tions some other important sections
from the operational point of view ar:
also proposed to be elcetrified to en-
sure better movement of vital commo-
dities,

SHRT CHINTAMANI JENA : May
T know the estimated cost of electri-
ficatin of 2750 woute kilometres of
reilway line during the Sixth  Five
Year Plan ? What was the actual
amount aveilable for it and what was

MARCH 14, 1985
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the cost to electrify 1600 route kilo-
metres of railway line in the Sixth
plan period ? Is it a fact that the only
reason for the shortfall of 1150 route
kilometres is not constraint of resour.
ces but non-availability of energy for
elecirification by the State Electricity
Boards ? 1f so, what is the Govern-
ment planning to overcome this diffi-
culty in future in case thz State Electri-
<ity Boards concerned are not ready to
supply adequate energy for this electri-
fict tion work ?

SHR1 BANSI LAL : Sir, 1 have not
got the calclulated figures of the Sixth
Five Year Plan bwt the exeperditure
on on¢ Route Kilometres is Rs,21
lakhs to Rs, 25 lakhs

SHR1 CHINTAMAN] JENA : Sir.
1 have asked my question in two parts
which have not at all been replicd. The
first part of my question was what was
the cstimated cost ¢f this 2.750 kilo-
meteres of railway lines... ... ...

(Interruptions)

MR, SPEAKER : He has not got
the calculated figure he has given you
the figure for ore kilcmctie.

SHR1 K. P. UNNIKRISHNAN :
He has asked about the total Plen
period.

MR. SPEAKER : What he hes
replied is he has 1ot pot the calcu.
lated figure ; he has quoted the figure
for cne kilometre. He can send if,

SHRI CHINTAMAN] JENA : The
second part of my supplemeniry was
wnether the ccnslmir.t of resoursccs
is the only reason for the shortfail or
scme other reasons are also there,
{ike the non-availability of eneigy. If
so, what are the Government planning
to work on it ? This was the Jast part
of my first supplementary.

MR. SPEAKER : You can usk
only gne question,

AN HON’ BLE MEMBER : This
the last part of the first question,
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SHRI CHINTAMANI JENA: in
the last part of the reply, the hon,
Minister has mentioned some trunk
routes to be electrified during the Se-
venth Plan period, I may mention that
this type of shortfall is defenitely hav-
ing adverse effect on the national eco-
nomy becausc there is no planning lo
electrify the entire route......

Unterruption}

MR. SPEAKER : You put the ques-
tion now.

SHR1 CHINTAMAN/ JENA : Sope
portion of the route is clectrified and
some poiticn is left because of the
constraint  ¢f refcutccy. 1 em  giving
you one example..c...c.ae.

(Interruption)

MR. STEAKER : You are just c'a-
berating something.

SHRI CHINTAMANI JENA : From
Howrah to Madras, the route has been
electrified up to Kharagpur. Vijaya-
wala to Madras is also elcctrified. But
the middle portion js left. So, may 1
know whether the hon. Minister will
look into it so that the entire ruteis
electrified when once it is taken up ?
Onc portion is......

(Interruption)

MR, SPEAKER : You are just
lecturing zomething. It is nota ques-
tion, it is a diagram.

SHR1 CHINTAMANI JENA : This
is having adverse effe.t. So, may I
know the reasons for the shortfall,

| Transiation]
MR. SPEAKER : In case vou have

further information, please inform the
Hoys s, ’

SHRJ BANS] LAL : Sir, I have ne
further information,

[ English)

MR, SPEAKER :I could not get
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anything out of his question, you let
me know if you hive got anything He
is asking why this shortfall is there
snd what steps you are going to take.
That is what 1 havz tome to know.

SHRI BANSI LAL : The shorlage
is due to constraint of funds, He has
asked about the target of the Seventh
Five Year Pian. The target for the
' Seventh Five Year Plan is 3,500 Route
Kilometres.

[ Translation)

SHRIMATY MADHUR! SINGH :
Mr. Speaker. Sir, 1 would like to
knaw {rom the hon, Minister whether
government has formulated any scheme
for the elccuitication of Railway track
in  North Bihar, Electrification has
not been done in respect of railway
track in North Bihar so far. In view of
the traffic on Patna-Bareuni-Katihar
line it is necessary to electrify to this
track.

| Englisir]

SHR1 BANSI LAL : The routes
which we arc going to clectrify are the
following : Bayana.Gangapur Kota-
Ratlam,  Jhensi-Bina-ltarsi,  Wardha.
Balharsnah, narsi-Nagpur., Balharshah.
Vijayawada, Bhusawal-Nagpur, Itarsi-
Bhusawal, Nagpur-Durg, Champa-
Gevra Road and Tund!a-Agra-Bayena,

(Interruptions)

MR. SPEAKER : He says these
aretheonly routes. They have got nethe
ing else in the current plan.

PROF. MADHU DANDAVATE :
{ would lik 2 to know from the hon,
Minister......

MR, SPEAKER : To the Minister
from the ex-Minister,

PROF. MADHU DANDAVATE :
Somcbody said ‘the late Minister’,

MR. SPEAKER : Why should I do
that ?
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PROF. MADHU DANDAVATE :
Is it nota fact that, as far as fuel
“expenditure is concerned, as compared
to steam tractior ard diesel traction,
electrs¢ traction is the cheapest, where
the per km cost would be almost one-
fourth ? That b:ing so is it not feasi-
ble to go in for a greater degree of
¢'ectrification ? Is it not a fact that
- the only constraint in this respect is
that the cost of electrification per km
is considerably large and, therefors.
the Raj Committee was appointed to
find out ways and mcans to reducs
the cost per km of electrification of
routes 2 1s it not a fact that thgir
rccomnmicendations are alrcady out ? If
they are cut, will the hon. Minister
give an assurance to this House that
the Raj Committee rzport will be im-
plementcd and the pace of clectrifica-
tion will be imoroved ?

SHRI BANSI LAL : So far as cle-
ctrification is concerned, it is true that
previously clectrification wes much
cheaper. Now it is not cheaper on all
these routes, because of the increase
in tariff by the Stat: Electricity Boards
at their sweet will, Only the high den-
sity areas ire economic to be ziectri-
ficd.

PROF. MADHU DANDAVATE Sir,
I would request the hon Minister to
check up the figures. Even up 1o datc,
cnergy consumption is far less than that
of coal and diesel, so far as =zlsctric
traction is concerned. He can check
up the figures. If hydel power is made
available, it will be still cheaper

SHR1 BANSI LAL : That is not
true for low densily se :lions,

Populurity of Delhi Ring
Railway

¥55. SHR1 R. P.DAS: Will the
Minister of RAILWAYS bz pleased
to state :

() Whether the Ring Railway in
Delhi is as popular as are the short
distance electric trains in Bombay,
Calcutia and Madras ;

MARCH 14, 1985

(b) if not, reasons therefor ?

-«

THE MINISTER FOR RAILWAYS ;

(SHRI BANSI LAL) : (a) No, Sir,

(b) The Ring Railway in Delhi h..
not gained popularity mainly due 1.
Ring Railway not passing through the
thickly populated areas or industria-
complexes, whercis the DTC Services,
namely, Mudrika, Laghu-Mudrika and
mini bus setvices serve such areas
directly and with fare,

SHRI R. P. DAS : Although the
ring railway is in service for over
two ycars, it could not fill the need or
solve the chronic problem of mass
transportation. The other side of the
story is that Government have already
spent over it Rs. 300 million. In spite
of that, it h1s proved a grand failure, a
commercial flop, as compared with the
electric trains in Calcutta, Bombay and
Madras. In view of this [ would like to
know from the hon. Minister whethcer
the EMU services will be kept to the
minimum level as is being done now or
increase the frequency of services to
every ten minutes, waich is wide in
keeping with the suburban services. 1f
so, the reasons thercof; and if not, the
reasons for not bheing so.

SHR1 BANSI- LAL : At present
there are six trains in the evening six
it the morning and we¢ have no plan to
introduce every ten minute services i,c.
more services, because the passengers
are very less available on these ser-
vices. But, now we are thinking to in-
crease it up to Palwal and Ghaziabad.
And if the passengers increase, we
will introduce more trains,

SHRI R P. DAS : My second
question is : since the Delhi Ring Rail-
way does not pass through any of the
established transport corridors and since
it has proved to be a big commercial
failure and since most part of the Ring
Railway is essentially avoiding lines
meant for goods movement, I would like
to know from him, how does his Mini»
stry plan to make it a viable alternative
mass transport system with a view to
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lessening the pressure of accommoda- that Question No. 40 may also be
tion in the City ? taken up along with this ? They are the
same questions.
SHRI BANSI LAL : The portion of

the Ring Railway from Nizamuddin to MR. SPEAKER : 1f all agree, then
Dayabasti via Safdarjang is also used 1 can do s0. Mr. Madhav Rcddy, should
for running 20 goods trains per day we get your question also tied up along
each way. The portion from Nizamud- with this question ?

dir is also used internsively for main .

line passcnger trains, including the SHR1 C. MADHAYV REDDY : Yes,
Ring Railway Service. Sir.

SHRI PRIYA RANJAN DAS PROF. SAIFUDDIN SOZ : Sir, my
MUNSHI : Since the Hon. Minister question No. 37 also should be taken
has admitted that Delhi Railway is not along with these.
as popular as the Calcutta or Bognbay ,
Railways and that the Suburban Rail- MR. SPEAKER : En blos, Sir ?

ways in Calcutta and Bombay are gain-
ing popularity, I would like to know Use of Sodium Thiosulphate for Trea-
from the Mirnister whether heis in a trmient at Victims of Gas tragedy in
position to expand furth r the jurisdic- Bhopal

tion of the Calcutta Circular Railway,
which has very recently gained momen-
tum among the commuters ?

*26. SHR1 BALASAHEB VIKHE
PATIL : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased

SHR] BANSIL LAL : 1 have not fol- la state:

lowed his question, ..
4 ta) whether it is a fact that as yet

no cure could be found for those affe-

| Transiation) cted by the gas tragedy in Bnopal ;
SHRI| JAI PARKASH AGARWAL : (b) whether the AIMS suggested
RING railway in Delhi has not become used of Sodium thiosulphate ;
popular because its stations are far
away from residential co'onies and the (c) whether accord ing to Press re-
people carrol reach there easily. I ports use of Sodium thiosulphate has
would like to suggest that the station naster.¢d death of many victims; !
should be provided near the colonies so
as to make the ring railway popular. (d) whether Government propose
. to consult leading cxperts 1o arrive
MR. SPEAKER : The stations, of at a solution as many people are suffe-
course, would be located near the rail- ring from blurred vision, choking of .
way linc. . throat and acute brecathlessness and
) pain ; and
SHRI BANSI LAL : It is true that
the stations are rot located in popula- (e) the progress made if such an
ted arcas. exercise has alrecady bezn undertaken ?
[Englisk] THE MINISTER OF STATE IN THE
. , DEPARTMENT OF HEALTH (SHRI
_ MR. SPEAKER : Shri Balasaheb YOGENDRA MAKWANA': (a) No
Vikhe Patil. Sir. ’
SHR1 BALASAHEB VIKHE PATIL: (b) No, Sir.

Question No. 26.
(¢) Government have seen such re-

SHR1G.G. SWELL : May 1 suggest ports in the Press.
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(d) & (e}, The results of the study
done by the Indian Cauncil of Medical
Research on the use of Sodium thiosul-
phate do not support the views expres-
ed in the Press, Wide-ranging clinical
and spidemiological follow-up actions
have already been initiated by the Gov-
ernment of Madhya Pradesh in consu!-
tation with experts. The Indizn Coun-
cil of Medical Rescarch. besides col-
laborating with the State Governmeat,
has initiated several mu'ti-disciplinary
studies to cover the various facetls of
the problem. Experts ar¢ unanimous
that there is no short-term curc to all
the medical problems being faced by
the affected people and that g careful.
long-term follow-up of all the cases is
the only possible approuch.

Treatment of Victims of Blhopal Gas
Tragedy

*40. SHRY C. MADHAYV REDDY :
Will the Ministtr of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether wrong drug was uscd
for trsatment of patients in Bhopal
gas tragedy and if so. corrective, steps
takeniproposed ;

(b) whether it is a fact that the
treatment recommended by ICMR is
considered to be wrong ; and

{c) whether Government propose
to set up an effective machinery which
can act speedily and effectively to meet
such accidents and occurrences ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA -MAKWANA) : (a) No.

Sir,
(b) No, Sir.

{¢) According to the information
available with the Government, the
existing machinery available with the
various state Governments to deal with
the medical relief required after such
industrial accidents and di&msters is
fairiy adequate. The system is strengih-
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cned and augmentzd from time to time
by the concerned State Governments
as per their requirement. The union
Government supplements the efforts of
the concerned state governments when-
ever required.

| Translation)

SHR1 BALASAHEB VIKHE PATIL :
Mr. Speaker. Sir, the reply to this que-
stion is not satisfactory because many
lives have been lost and many people
are still in critical conditions. 1t has
been stated that no cure could be found.
1 w,md like to know from the hon.
Minister as to when the treatment
would be found. 1 would also like to
know the action taken by Government
on the suggestions made in the Seminar
of Lawyers and Medical Assocmnon
held in Delhi recently.

VEvglish)|

Simc: st1ll 4 very large number of
persens are  suffering from  the after
effects of the gas and 3s according to
our own scientists like Dr. Paintal and
a British scientist  who  visited the
country recertly, greater use of oxygen
will be more uscful, 1 would ike to
know whether Goverrmert will creat
more ceatres in Bhopal and in - all main
hospitals in the country wnere this can
be given free since many may not
be able to avail of this cosily treat-
ment. Without this, many who are sufi-
cring now will be reduced into a men.
tal cabbage, a paralytic and live with
4 choking throat., What is the reaction

,to this ?

SHRI YOGENDRA MAKWANA:
Sir, as 1 have said, earlier the hon
Minister for Chemicals and Fertilizers
in his statement dated 18th January
1985, has said that all possible steps
are taken by the Government and ajl
doctors and other facilities available
e'sewhere are ulso brought to Bhopal
just to help the victims.

SHRI BALASAHEB VIKHE PATIL:
[ could not understand what possible
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steps arc already taken, which steps
Government have already initiated.

MR. SPEAKER : Medicdl steps.

SHRI BALLASAHEB VIKHE PATIL :
] could not understand this. I asked
specifically whetner oxygen will be
available and Government will create
centres or not,

SHR1 YOGENDRA MAKWANA :
Sir, earlier oxygen cyliinders were in
shortage and so they werc transporied
from Delhi by air and from other places
also. They were brought from kanpur
—from the Indian Oxygen Faciory
also. We asked them to transpert it im-
mediately,

[ Transiation]

* SHRT BALASAHEB VIKHFE PATIL:
Mr. Speaker. Sir in reply 1o part- (¢)
of the question, it has been stated thai
the Government has seen such reports
in the Press ard they did not know
anything about it earlicr. [ would like
to know the remedy suggested by Indian
Council of Medical Research and the
action taken by goyernment in this re-
gard. I would also like to know as to
who suggested Sodi#m Thiosulphate
and now far it was used :in the treat-
ment and whether it has been banned or
not ; and. if not, the reasons therefor,

[English]

SHRI YOGENDRA MAKWANA :
Sir, for Sodium Thiosulphate we have
sought help from W, H.O also and from
all available resources with doctors and
scientists to help in this calamity, So,
one German Toxico'ogist Dr. Daunder
er, suggest :d that Sodium Thiosulphite
can be useful and as the hon. Member
and the entire House knows the Ger-
man experts have some experierce in
this treatment So he suggested Sodium
Thiosulphate and it has helped toa
certain extent beczusc when given,
it has demonstrated that 2dmiristration
of Sodium Thiosuiphate increased the
excretion of Thiocynade in the urine.
So, it has helped. I have szid in my
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reply alsa that whatever appeared in
the press is not correct, I have speci-
fically denjed it,

SHRIMATI GEETA MUKHERIJEE:
Sirl, would like 1o know whether
the Minister is aware that there was
*strong suspicion expressed that cynade
poisoning probably was found in the
victims. There was an Army person
admitted in the ANIMS. It is learnt that
the POST MORTEM report had reveal-
ed cyrade poisorirg while the Union
Carbide denied stating that it was not
so. [ would like to know from the Mini-
ster whether he is aware of that POST
MORTEM report ; if so, whether it is
cynade poisoning’ and if not, whether
he would 30 into this question and see
that this docs not effect adversely.

SHRI YOGENDRA MAKWANA :
Sir 1 do not know which POST MORTEM
r2port the hon, lady Member is referr-
ing 1o.

MR. SPEAKFR : You get the
infformation from the Member and
follow it up.

SHR1 YOGENDRA MAKWANA :
But as T have already said, a double
blind study demonstrated that Sodium
Thiosulphate administration increased
the excretion of in the urine. So Sir,
the POSTMORTEM report dies show
the cynade poisoning,

SHRIMATI GEETA MUKHERJEE :
Sir’ 1 hope regarding your propotal to
take up the matter. it would be follow.
ed up by the Minister,

PROF. SAIFUDDIN SOZ : Sir will
you kindly ask the Minister 1o give
reply to Question No, 37 also, which is
a similar one ?

MR. SPEAKER : No, we did not
take that up now,

Spread of Meningits Disease

28. PROF P. J. KURIEN :
SHRI CHITTA MAHATA :

Will the Minister of HEALTH
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AND FAMLLY WELFARE be plcased
to state :

(a) the number of. lives Jost due to
the recent spread of meningitis discase
in Delhi ;

(b) whether it is a fact that the di-
sease has spread to the aeighbouritg
states also

(c) what measures are being taken
by Government to check the dis*aes
and to stop its spreading ; and

(d) whether experts opinion has also
been sought and if so. the suggestions
made by experts ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA}: (a) 225
deaths due to Meningococcal mening itis
in Delhi have been reported since be-
ginning January to 10th March’ 1985,

(b) While all the states have been
alerted’ the reports received so far
indicate only sporadic occurrences in
certain parts of Rajasthan and Uttar
Pradesh,

(¢c) The following measures have
been undertaken to check the spread of
the disease :

(i) Constant surv:illance is being
maintained specially in the
affected and congested loca-
lities.

(ii) Early diagnosis and treatment,
even on the basis of presum-
ptive clinical diagnosis is be-
ing undertaken.

(iii) Arrangements for adequate
supply of drugs required to
combat the disease have been
made. All the hospitals and
dispensaries have stocked suf.
ficient quantities of the rcqu-
ired antibiotics and suppori-
ive drugs.

(iv) In order to crcate a general
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awarcness amongst the bublic
and to impress upon them the
necd for early diagnosis and
treatment the services of AJR
and Doordarshan, and also of
the press have been utilised,

(v) The Indian Medical Associal.
ion have initiated actions to
issue instructions to their
members regarding proper
management of cases.

(vi) The WHO, at our behest has

. airlifted Sera for proper typ-
ing of the causative organ-
sms,

(vii) The Indian Council of Med-
ical Research has initiated
studies on carriers and their
management in order to prov-
ide information on the epid-
emiology of the diseas¢ for
better control.

(viii) 1t has been decided to vac.
cinate the indentified high.
risk groups for which arrang-
ements have been made.

(d) The experts are being consulted
regularly. They have suggested close
monitoring, intensification of the prev-
entive and health education measures
and a limited vaccination of the ident.
ified high-risk groups. Necessary action
is being taken accordingly.

[ Translatton]

MR. SPEAKER : As the reply is
so long it could have been given in

“the form of a statement,

| Englisk] .

PROF. P. J. KURIEN : Sir, the
Minister had said that 225 deaths have
taken place due to the attack of menin.
gitis. He has a’'so admitted that this
disease has spread to Uttar Pradesh and
Rajasthan also. But Sir. the informa.
tion is not complcte. Today in the
newspaper it has been reported tha
in Punjab also, this discase hast
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spread, In Chandigarh § deaths have
been reported. 1 have read it in today’s
newspaper. ]s it not a fact that percen-
tage of deaths due to this attack of
Meningitis is much mor2 this year
than that of last year 7 1s it also not
a fact that the higher percentage of
dea'hs this year is due to the fact that
vital drugs for curing this disease were
not availeble in many of ths hospitals ?

SHRIT YOGENDRA MAKWANA :
No, Sir. The hon. Member is not cor-
rect in saying that the number of deaths
have increascd this year. 1 have got
the figures with me in respect of 3
hospitals which show that though th:
number of cases have increased. the
number of deaths have come down,
During the period, November, 1982
to January. 1983, tle number of cases
were 193 but the number of deaths
were 81, in november, 1983 to January.
1984, the number of cases increased
from 193 to 203 but the number of
deaths decrzased from 81 to 77 and
again, in November , 1984 to January,
1985, the number of cascs increased
from 203 in the previous ycar to 328
but the number of deaths decreased
from 77 in the previous Year to 75.
So, the figure of deaths has gone down
and it has not increased.

PROF. P.J. KURIEN : The hon
Minister himself admitted in the writ-
ten answer that the figure of deaths
this year is 225 Hec is now saying that
the figure of deaths is only 75.

SHRI YOGENDRA MAKWANA :
If the hon. Member heard me proper-
1y. 1 have given the figures for a quar-
ter, from Nevember. 1984 to January,
1985.

PROF, P. J. KURIEN : According
to the hon. Minister himself, tnis year,
from November to March, 1985, the
total number of deaths is 225. My
contention is, according to his own
figures, the percentage of deaths this
year is higher han that of last year,
That is my point,
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SHR! YOGENDRA MAKWANA :
The hon, Member is . confused. 1 heve
given the figure of 225 for the period
from 1st January to 10ih March, 1985
whereas the figures which 1 referred to
here are for the period from Novem-
ber, 1984 to January, 1985 This is
beyond January. nol before January.

PROF. P. J. KURIEN : My ques-
tion was about this period only, From
1st January to March, 1985, the total
number of deaths is 225, not 75. So
there is definitely an increase in the
percentage of deaths. If he has not got
the figures, et him 2xamine it. Let me
come to my second supplementary.

AN HON. MEMBER : The first
supplementary has not been replied to.

PROP, P. J. KURIEN : He can
answer both together. Sir. if you can
assure mz that you will allow me Se-
cond supplemcntary, let him answer
first supplementary.

. SHRI' YOGENDRA MAKWANA : [
said repeatedly that therc is a confu-
sion in the mind of the hon. Member,
It is about the period for which 1 have
given the figures. Another thing is
that the figure, which I have given
here, that is, 225, is in respect of 7
hospitals wherus the figures which ]
am quoting are in respect of 3 hospi-
tals,

AN HON. MEMBER : He is creat-
ing more confusion.

SHRI NARAYAN CHOUBEY
THE Health Minister’s health is not
proper.

MR. SPEAKER : Can you vouch-
safe for that,

PROP. P. J. KURIEN: There is a
famous dictum that prevention is better
than curc. Is it not a fact that we are
not having sufficient preventive drugs ?

PROF, MADHU DANDAVATE :
Don’t say that, Otherwisc, there wil}
be preventive detention,
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SHRI SUDINI JAIPAL REDDY :
The prevention of a question is better
than the cure of an answer.

PROP.P.J, KURIEN: Is it not
that we are rot having sufficient pre-
ventive measures ? IS it not a {zct that
so fur we have not started vaccination
for immunising the people at least in
the vulnerable areas ?

SHRI YOGENDRA MAKWANA :
We have not reached that stage where
we have to vaccinate all the people. In
case of an epidemic or a disease in a
cluster. we can surround the area angd
vaccinate the surrounding population.
But that is not the casc here. These
are sporadic cases occurring in  (iffc-
rent parts of the city and in diferent
places. So, it does not Invite vaceina-
tion EN MASSE. .

SHRI CHITTARANJAN MAHATA :
1 would like ta know from the hon.
Minister whether this disease is identi.
fied as viral or hacter‘al and which part
of the country is the most affected by
it?

SHRIYOGENDRA MAKWANA : It
is bacterial,

SHRI CHITTARANJAN MAHATA:
What bacteria ?

SHR1 NARAYAN CHOUBEY : Con.
gress bacterial !

SHRI YOGENDRA MAKWANA :
Meningo Coccal is the bacteria,

SHRI C. P. THAKUR : This disease
occurs all over India throughout the
year in a sporadic form, Sometimes it
etupts in an epidemic form and it is
bacterial infection caused by Meningo
Coccai. It is not  virus. Just now, the
hon. Minister has seid that it is caused

by Mening Coccai, In that case, all
the drugs to trecat that discase are
available in the country, like the

Sulpha diazins, Chlorompheni-ol, Peni-
cillin and Geartamyc'ne. [t is sensitive
1o these drugs.The patient dies only if
the infection is very serious or if the
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bacteria are resistant to drugs which
is rare,

MR. SPEAKER : I have got lot of
doctors. Why don’t we muke g com-
mittee of them ?

_ SHRT C. P, THAKUR : The po-
lienll dies only if the drugs are not
administered at an early stage. 1 would
like to know from the hon. Minister
whether the patient died because of
the severity of the infection or because
Meninga Cocczi were found rasistant
to drugs. Ts there any report ¢n
that ?

SHRI YOGENDRA MAKWANA :
I have the information with me about
the bacteria. This bacteria is rot A &
C 1ype.

SHRTC. P, THAKUR : [ want 1o
know whether this disease is resistant
to drugs or not.

SHRI YOGENDRA MAKWANA
If immediate treatment is administered
to the patient, then it is cured. If the
treafment is  delayed, it becomes
fatal, So far. no drug resistance is
noticed in any of the cases treated.

Then. about the sufficiency ol pre-
ventive drugs, we have sufficient preve-
tive drugs, the sulpha diazine,

Setting up Thermal Power Plant
at Kharsia

*29. KUMARIT PUSHPA DEVI:
Will the Minister of IRRIGATION
AND POWER be pleased to state @

Government hive a
establishment of a
Kharsia in

(a) whethel

proposal for the
Therm:! Power Plant  at

Madhya Pradesh ; and

(b) if so, the steps taken to imple-
ment the above Proposal ?

THE MINISTER OF [RRIGATION
AND POWER (SHRI B. SANKARA-
NAND) : (a) The Mahya Prodesh State
Eleetricity Board has sent 10 the Cgere
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tral Electricity Authority a propossl
to sct up a thermal stadon at Kharsia,

(b) The proposal is in the State
secloir and Madhya Pradesh Ejcgctri-
city Brird has bzen requested to oblain
the clearance of the State Pollution
Control Board, State revenue authori-
vies and the Ministry of Agriculture.

KUMARI PUSHPA DEVI ; The hon.
Minister has stated in his reply that
the Government of Maidhya Pradesh
has sent to Central Electricity Autho-
rity a proposal to set up a thermnl
statton at Khersia, T owou'd like to
know when that proposal was received
by Central Electricity Authority and
what was the estimate of cost in the
ariginal proposal 7

SHRI B. SHANKARANANJD : The
hon. lady Mcmber had wertten a letter
to the Encrgy Minister and it was
replied that the propasal was reeei-
ved by the Minister in July, 1983.

PROY¥. MADHU DANDAVATE
Hec should net read the letters writ.
ten by ladics to others,

SHRL B. SHANKARANAND : They

are somelimes interesting,

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH
(SHR! YOJENDRXA MAKWANA)
Not sometimes ; always.

SHR B. SHANKARANAND : The
proposal was reccived in July, 1983
this is & proposal to set up a thermal
station of 2 X 210 MW capacity in
Stage T in district Raigarh, the district
of the hon. Member. Stage Iof the
Project is estimated to cost about Rs,
371 crores. It is being cxamined from
technocconemic and viability point of
view, .

KUMARTI PUSHPA DEVI: May I
know whether the Thermal Power
Station at Khtarsia will be commussion-
ed before the end of the Scventh Plan
period ard, since the abeve preject is
going to be set up in a backward area
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in “Madhya Pradesh, what steps are
beipng taken to implement the proposal
expaditiously ?

SHRI B. SHANKARANAND : The
proposal istosct up the thermal plant at
a site about 30 kms, frcem Raigarh town,
en the barks of the river Kurket, a
tributory of river Mard. This is going
to .be a joint project of Madhya
Pradesh and Gujarat. As I said earlier,
Stage [ is going 10 cost about Rs, 371
crores, Coal is proposed to be pro-
cured from  the rcarby Mird-Raigarh
coalficlds and water from a rescrvoir to
be created on river Kurket by consts
ruciion of a dam, However, firm caal
linkage and other inputs have yet to be
tied up. The Central Electricity Autho-
rity cnvisage benctits from Stage 1 of -
the Project during tiie Eighth plen,

Conversion of Macherla-Guntur
Metre Gauge Linc into Broad Gauge

*30, SHR1 YADDE SOBHANADRE-
FSWARA RAO : Will the Minister of
RAILWAYS be p'ezoad to state.:

fa) whether the Riilway Board has
approved a proposal for conversion of
Machorla-Guntur metre guuge section
into baord giuge section ;

(b) if 50, the progress of the
scheme and its present stage; and

(¢) by what time the work is likely
to be completed ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) Yes, Sir,

{b) Work on two bridges has been
taken up. The progress of work on
these two bridges is 989,

(¢} The complction of the project
will depend on the availability of reso-
urces in the coming ycars.

SHR{ VADDE SOBHANADREES.
WARA RAO : In view of the fact that
the Muacherla arca has got abundant
reserves of limestone mineral as wel]



3 oral Answers

as of Cuddapah stores and there is
every need to transport them to olhc_:r
places and in view of the fact that it
has becn provided irrigation facility a
few years back, after which the passen-
ger as well as goods traffic has increas-
ed manifold, will the hon. Minister
take necessary steps to provide more
funds and to see that the project is
complcted as carly as possible to serve
the needs of the people of that area ?

SHR[ BANSI LAL : 1am trying to
persuade the Planning Commission to
allocate morc " funds for this project.

SHR1 VADDE SOBHANADREES.
WARA RAO : T woeuld like to know
from the hon. Minist:r, since the grou-
nding of the project, what was the
amout allocated and what was the
amount spent and what is the amount
allocated in the curr ent year.

SHRI BANSIT LAL : Th¢ amount
allocated and spent so far is Rs, 2.02
crores,

SHR1 SUDINI JAIPAL REDDY :
What is the estimated .ost of the
scheme and what was the time-frame
fixed for completion of the scheme
when the scheme was originally san.
ctioned ?

SHRI BANST LAL : The scheme
was or‘ginally sanctioned in 1974.75
and the total length of the lincis 130
km. The total cost will depend upon
the escalation and other things.

(Interruptions)

SHRI SUDINI JATPAL REDDY :
How can it be an answer 7 The scheme
was sanctioned way back in 1974 and
it is more than 10 years now,

SHR1 BANSI LAL : The tota] esti-
mated cost is Rs. 32.26 crores.

AN HON. MEMBER : What was
the time frame ?

SHRI SUDINI JAIPAL REDDY :
Ia the last 10 years they have spent
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only Rs, 2 crores, Will it mean that the
Minister would require 50 more years
to complete the project ? ...... We
want an answer, Sir,
’
MR. SPEAKER : What to do ?
What can be done aboul that now ?

(Interruption)

[ Translation]

MR. SPEAKER : He wants to know
how so much time has been taken.

(Imerruption)

| English]

SHRI BANSI LAL : Because nf non-
availability of funds.

(Interruptions)

WRITTEN ANSWERS TO QUESTIONS

[ English]
Guidelines For Conducting Lotteries

*1. SHRI VIJAY KUMAR YADAYV;
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government had issued
guidelines forthe conduct of Jotteries
and copies of thit were sent out to the
Finance Secrctaries and Directors of
Lotterics of all the States and Union
Territories some time in June, 1984 ;

(b) if so, whether despite these
guidelines, th: malpractices in the
conduct of lotteries continue; and

(c) if so, the details thereof and
Government’s reaction in the matter ?

THE MINISTER OF HOME AFFAIRS
(SHRI S. B. CHAVAN) : (a) Yes, Sir.

(b) and (c). The guidelines were issued
in the contex of the State Lotteries which
come under Entry 40 of the Union List of
the VII Schedule of the Constitution,
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The private lotteries which are authori-
sed by the State Governments come
under Entry 34 of the State List of the
VII Schedule and are within the pu.r-
view of the State Governments. The
States were rcquested to keep in view
the guidelines meant for State Lotter.
ies, while authorising private lotieries,
The State Governments/U.T. Adminis.
trations have by and large adhered to
the guidelines in respect of State lot.
terries. The dcpartures from the guide-
lines which have come to notice relate
to private lotteries which are authorised
by the State Governments. The State
Governments have been urged 2gain re-
cently to cnsure strict adherence to the
guidelines and to take othcr measures
to make the entire mcchanism focl-
proof.

| Transtation)

Report Submitted By Commissioner for
Scheduled castes and Scheduled Tribes

*2. SHRIMATI SUNDERWATI
NAWAL PRABHAKAR: Will the Mini-
ster of HOME AFFAIRS be pleased to
state:

(a) whether the Commissioner for
Scheduled Castes and Scheduled Tribes
in his Twenty-Seven Report for the
years 1979-80 and 1980-81 had recom-
mended recognition to all Unions/Asso-
ciations and Federations formed in
Government offices to ensure filling up
of reserved posts;

(b) if sa, the action taken by Gov-
ernment thereon;

(c) whether prior to ycar 1980,
these Unions uscd to enjoy all the faci.
lities normally given by Government o
other Unions and if s0, the reasons for
not ealending these facilities now ;
angd

(d) the number of Scheduled Castes
and Scheduled Tribes included in the
official list of Scheduled Castes/Tribes ?

THE MINISTER OF HOME AFF/.\IRS
(SHR1 S.B, CHAVAN) : (a) Yes, Sir.
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(b) and (c). The Government, as a
matter of policy, do not recognise as-
sociation of Government employees
based on caste, creed, tribe, religion,
etc., for any purpose. The Government
feel that once in service, the service
interests of all the ecmployces are com-
mon and they should ventilate their
grievances through the common service
unions, Rescognition of associations of
Gavernment smployees formed on the
basis of caste and tribe will fragment
the Government servants into casteist
and tribal compartments and there may
be demands for recognition of associa-
tions on the basis of religions or sub-
castes,

For the purposc of giving wide pub-
licity to reserved vacancics, only out.
side voluntary associatiors of Schedul-
ed, Castes and Scheduled Tribes are
cnlisted so that the vacancies could be
circulated amongst the prospective
SC/ST candidates

(d) As per the 15 Presidential or-
ders issued so far specifying Scheduled
Castes ard Scheduled Tribes, the num.
ber of Scheduled Castes and Scheduled
Tribes included in the lists of Schedul-
ed Castes and Scheduled Tribes are
471 and 532, rcspectively,

| English|

Talks with Pakistan

*3. SHRI MAHENDRA SINGH:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state ;

(a) Whether any talks during the
past six months at official, ministerial
or dip'omatic levels have takcn place
with Pakistan with a view to’ improving
relations with that country on the basis
of the proposal for a treaty of friend-
ship and peace ; and

(b) if so, the issues discussed and
the outcome thereof ?

THE PRIME MINISTER (SHRI
RAJIV GANDHI): (a) and (b). No
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Sir, However, in keeping with Govern-
ment’s commitment to develop cordial
and cooperative relations between the
two countries, contacts have becen
maintained at varigus levels.

[ Translation]

Firing on Indian Fishermen by Sri
Lanka Seamen And Naval Forces

*4, DR. AK.PATEL :
SHR1 C. JANGAREDDY :

Will the Minister of EXTERNAL
AFFAIRS be pleascd to state :

(a) the number of Indian fishermen
killed by seamen and naval forces of
Sri Lanka, the number of those injured
and those imprisoned in the territorial
waters between India and Sri Lanka ;

(b)Y whether there were arrange-
ments for their safety at the scashore
and if so. the reasons for the failure
in protecting them, the number of such
incidents and the datcs when tney
occurred ;

(c) whether any protest was made
to the Government of Sri Lanka in this
regard and if so, the nature and dates
thereof ;

(d) whether any compensation has
been demanded from or paid by Sri
Lanka Government ;

(e) the steps taken by Government
to prevent Sri Lankan Naval Vessels
encroaching into our territorial waters ;
and

(f) the reaction of Tamil Nadu
GOvernment in the matter ?

THE PRIME MINISTER (SHR}
RAJIV GANDHI) : (a) and (b). Five
Indian fishermen were killed by the
Sri Lanka Navy from December
1984 to February 1985 on the follo-
wing dates
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December 10, 1984 1 kilied
January 7, 1985 2 killed
*  February 13, 1985 2 killed

Several have been injured in the past
month and over the last year, 175 have
been imprisoned.

The Coast Guard can ensurc safety
and security of our fishermen in our
maritime zones. Our fishermen have
been given standing instructions not to
cross over into the Sri Lankan waters.

(c) and (d). Government of india have
Strong protests to the Government of
Sri Lanka over these incidents and
urgsd them 10 exercise restraint.
Government have also asked the Sri
Lanka Government for compensation
for the lives of fishermen. Ex-gratia
payment of Rs. 10,000/- to each
family is being made firom Prime
Minister’s Relief Fund.

(e) Government have strengthened
its Coast Guard presence in Indian
waters and organised regular patrotling
in the area to prevent any recurrence
of such incidents.

(f) Thse incidents have created

deep reseniment and concern in Tamil
Nadu, ’

| English]

Allocation of N.E.C. Fund for Develop-
ment of Municipal Areas of North
Eastern Region

¥5. SHRI AJOY BISWAS : Will the -

Minister of HOME AFFAIRS be pleased
to state :

(a) whether there is any fund of
North Eastern Council for the develop-

ment of Municipal areas of North
Eastern Region;

(b) if so, allocation of fund Statee
wise ; and

(c) if not, whether the North Eas-
tern Council propose to prepare any
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scheme for the development’ of Muni.
cipal areas of North Eastern Region
lacking in civil amenities ?

THE MINISTER OF HOME
AFFAIRS (SHRI S.B. CHAVAN) : (a)
No, Sir.

(b) Question does not arise,

(c) The draft Seventh Plan pro-
posals as approved by the 24th meeting
of North Eastern Council held on 29th
September, 1984 do not contain any
scheme for development of municipal
areas,

Monitoring of Progress of Public
Sector Plants Through Computers

*6. SHRI G.G. SWELL : Will the
Minister of PLANNING be pleased to
state ‘

(a) whether computers will be have
been installed with the Planning Com-
mission to monitor progress of public
sector plants with an investment of
more than Rs. 100 crores and whether
the data thereof would be, transmitted
to the Prime Minister in the first three
days of ev.ry month ;

(b) the total cost of the hardware
required ;

(¢c) whether in addition to the cost
of the hardware, the cost of software
requirements has also been computed ;
and ’

(d) the likely date when the opera-
tion will go into effect ?

THE PRIME MINISTER (SHRI]
RAJIV GANDH]) :(a) No new computers
have been installed in the Planning
Commission for monitoring the progress
of the: Central Public Secter Projects
with a sanctioned cost of more than Rs.
100 crores each. However, the existing
computer facilities of the National
Informatic Centre (NIC) will be used
for this purposc. The terminals of this
computer already exist in the Planning
Commission and in the Prime Minister’s
Office. Brief output repoerts are expec-
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ted to'be generated on this computer
and be available on the terminal in the
Prime Minister’s Offics  within about a
week after the close of the month,

(b) Does not arise.

(¢) Software is already availablie
with the NIC.

(d) March, 1985,

Measures to Encour age Tourism
Industry For Earning Foreign
Exchange And Creating Employ-
* ment

*7. SHRT R. ANNANAMBI : Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to state :

(a) whether Union Government
have accorded sufficient importance to
tourism for carning more foreign ex-
change and creating more productive
employment ;

(b) if so, whether the industry had
been handicapped because of scarcity
of suitable land and high costs of cons.
truction of hotels ;

(c) whether Government propose
to provide some incentives to the hotel
industry ; and

(4) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI ASHOK GEHIOT) ;

(a) Yes. Sir.

(b) The scarcity of suitable land ir
some of the metropolitan centres, par-
ticularly Bombay and Calcutta, as also
the high cost of construction materials
have affecied the construciion of
hotels.

(c) and (d). Various proposals for
congessions/incentives for hotel indu:-
try sge uvnder examination,
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“‘Pollution by Vehicles”

*3. SHR{CHHITTUBHA]I GAMIT :
Will the PRIME MINISTER be pleased
to state

(a) whether in considering the
devices to save diesel and petrol on
the increasing numbzr of Government

vehicles, Government propose to take *

into account the question of minimising
the pollution caused by these vehicles ;
and

(v) if so, the measures taken by

Government to reduce the pollution or .

to stop it completely ?

THE PRIME MINISTER (SHR1
RAJLY GANDHI) : {a) Yes, Sir.

(b) The measures taken to reduce
the pollution include the following :

(i’ Standards have been formu-
lated for progressive reduc-
tion of vehicular cxhaust
emissions.

(ii) State Governments have
been asked to make provi-
sions in the Motor Vehicles
Rules for statutory enforce.
ment of standards by
December, 1985,

(iii) The petroleum industry has
beed asked to minimize the
us¢ of lead in petrol.

(iv) Campaigns for public awar-
encss are being organised ;
One such campaign has
already been launched in
Bombay since Novembor,
1984,

Transport Plane Carrying Arms to
Sri Lanka '

9, SHRI VILAS MUTTEMWAR :
SHR1 SATYENDRA NARAIN
SINHA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :°
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(a) whether a transport planc carry.
ing arms to 8ri Lanka had landed at
Trivandrum in February, 1985 ;

(b) if so, the details of the articles
it was loaded with and the grounds on
which it was permitted to land ; and

(¢) the quantity of aviation fuel
supplied to this plane and who made

payment ther cof and how ? |

THE PRIME MINISTER (SHRI
RAJIV GANDHI) ; (a) Yes, Sir,

1
(b) The plane was permitied to
land on the 9th February under distress
as itran out of fuel. It was carrying
arms and ammunition hearing Portugesc
markings. :

(c) 8000 litres of aviation turbine
fuel was supplied for which the pilot
made cash payment,

[English]

Annual Survey of Industries

*10. PROF. MADHU DANDA-
VATE : Will the Minister of PLANN.
ING be pleased to state :

(1) whether Government consider
the annual survey of industries to be
useful in stimulating and accelerating
industrial growth ;

(b) the latest year for which the.
annual survey of industries is availabie;
and

(c) steps taken 1o ensure avail-
ability of latest to (six month) survey
of industries in a particular year ?

THE PRIME MINISTER (SHRI
RAJIV GANDH]I) : (a) Yes, §ir,

(b) 1981-82,
(¢} Steps have been taken to reduce

the time lag ond make available
results of Annual Survey of Industries

* within onc ycar of the close of the
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ficld work, Steps taken include instal-
lation of modcrn data processing equip-

ment and augmentation of staff,

Inclusion of Nuapali Irrigation
Project in Seventh Plan

¥*11. SHR1SOMNATH RATH : Will
the Ministc‘r of PLANNING be pleased

to state :

(a) whether Government of Orissa
have requested his Ministry to include
the major irrigation Project in Nuapali
in Ganjam district of the state in
Seventh Plan; and

\b) if so. the steps raken by Govern-
ment thereon ?

THE PRIME MINISTER (SHRI
RAJIV GANDHI) : (a) No, Sir.

(b) Does not arise.

Shri L.anka Proposal for Joint
Naval Patrolling in Palk
Straits

*12. SHRI N, DEENIS :

SHRIAMAR ROYPRADHAN :

Will the Minister of EXTERNAL
AFFAIRS be Pleascd to state :

(a) whether Sri Lanka Covernment
have put forward a proposal that there
should be joint naval patrolling in the
palk-straits to prevent smuggling of
arms and militants activities which their
authorities allege to have oeen tak-
ing place from Tami! Nadu ; and

(b) if so, the reaction of Govern-
ment thereto ? '

THE PRIME MINISTER (SHRI
RAJIV GANDHI) : {a) Yes, Sir.
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(b) The proposal has to be viewed
in the totality of the prevailing situation
in Sri Lanka and its fallout on us.

Income and Expenditvre of
Hotels.

*13. SHRI  RAM  BHAGAT
PASWAN : Will the Minister of TOUR-
ISM AND CIVIL AVIATION be pleas-
ed to state ;

(a) th= names of public undertak-
ings under his Ministry which are earn.
ing profits ; and

(b) the names' of Grovernment hot-
els with details of income and- expend-
iture for the years 1983-84 and 1984-85
for each to them ?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHR1 ASHOK
GEHLOT) : (a) The following Public
Undertakings under the Ministry of
Tourism & Civil Aviation recorded pro-
fit during the year 1983.84 :

(i) Air India
(ii) Indian Airlines -

‘ (iii) International Airports Author.
ity of India

(iv) Vayudoot Ltd.
(v} Air India Charters T.ad

(vi) India Tourism Development
Corporation,

The Hotel Corporation of India
sustained a loss in 1983-84 had earncd
Profits in earlier years from 1977.78.

(b) A statement is laid on the Table
of the House.



43 Written Answers

MARCH 14, 1985

Statement

Written Answers

i
(Rs. in lakhs)

44

8. No. Nume of the Hotels

1983-84 (Actuals)

1984.-85 (Estimated)

Income Expenditure

Incomc Expenditure

1 2 3 4 s 6
Hotels of India Tourism Development Corporation :
1. Ashok, New Delhi 877.16 874,06 960.00 905.95
2. Janpath, New Delhi, 333.19° 265.19 328.30 69.60
3 Lodhi. New Declhi 175.12 151.96 179.90 157.5.0
4, Ranjit, New Delhi . 103.22 111.84 108.30 114,70
5. Ashok, Banpalore 246,70 252.19 200.45 - 250.60
6. Akbar, New Delhi 298.12  316.19 24190 306.90
7. Hassan Ashok 18.93  20.61 20.60  21.55
8. Jammu Ashok 25.56 27.88 20.05 . 26.40
9. Aurangabad Ashok 37.94 -~ 39.00 41.90 41.10
10. Khajuraho Ashok 19.01 21.95 19.88 22.70
11. Kovalam Ashok Bcach
Resort 112.86 111.51 13735 127.35
12. Laxmi Vilas Palace Hotel,
Udaipur 42.55 30.90 44,30 35.10
13. Temple Bay Ashok Beach
Resort, Mahabalipuram 14,63 17.85 16.20 18.95
14, varansi Ashok 63.05 62.71 67.75 65.3¢
15. Qutab, New Dell.\i' 11414 116.29 12430  120.1% .
16. Lalitha Mahal Palace
Hotel, Mysore -50.28 51.37 " 61.55 57.10
17. Airport Ashok, Calcutta 30496 266.43 379.80 309.3§
18, Patliputra Ashoka, Patna 31.34 40.80 34.05 40.70
19, Jaipur Ashok 49,66 53.41 55.50 55.05
20. Kalinga, Ashok, Bhuba-
ncshwar 44.83 41.42 32.00 40.83
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1 2 3 4 5 6,
21. Madurai Ashok 2097 27.64 26 50 31.55
22. Samrat New Delhi 182.10 388.17 280.15 412.10
23. Kanishka New Dclh’ 394.81 343.71 413.20 366.25
24, Ashok Yatri Niwas, New
Delhi 147.78 161.96 193.05 178.65
Hotels of Hotel Corporation of India :
1. Centaur Hote!, Bombay 1058.10 879.89 1192.95 941.75
2. Centaur Hotel, Delhi 347.31 652.53 364.89 699,10
4. Centaur Lake View .
Hotel, Srinagar 3.60 11135 72.20 156.08
Visit of Tourists From Foreign and them afier entering India. However,
Inland -to Religiovs Places in Bibar »s per the Foreign Tourist Survey

*14, SHRIMATT  MADHURI
SINGH : Will the Minister of TOURISM
AND CIVIL AVIATION be pleiased
to state : .

‘a) the number of tourists who visit-
ed religious places in Bihar from abroad
and within the country ;

(b) the country-wise number of the
foreign tourists who visited Bihar dur-
tng the last three years and the most
popular places visited by thes: tourists,;
and

(¢) whether Government propose
to implement some new and attractive
schemes to increase the number of
tourists fram all corner of the world ?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI ASHOK
GEHLOT) : (a) and (b). Statistics
of foreign tourist arrivals are being
collected from disecmbarkation cards
filled in by the tourists at the
time of their entry into India. These
statistic, therefore, do not indicate
the details of the plares visited by

.

undertakzn by the , Indian Statistical
Institute during 1982-83 on bchalf
of the Deptt. of Tourism, about 3.29
per ccnt of fareign tourists spent a*
least one night in Bihar during that
year, The most popular destination in
Bihar was Patna with 2,13 per cent of
the tourists staying for a night at least
in that cily. Among the religious places
Gaya-Bodhgaya accounted for about
0.54% of the tourists making overe
night halts,

Al present, statistics of domestics
tourist arrivals are not being compiled
and,'lhcreforc', it is difficult to esti-
male the number of domestic tourist
visiting Bihar.

(c) The schemes that have been
laken up by the Central Government
for the Promotion of tourism in Bihar
include development of infrastructural
facilities and beautification of places
like Bodh-Gaya, Buxar, Betla, Rajgir,
Nalanda, Patna, and Ranchi, overscas
publicity of Buddhist shrines and other
attractions and introduction of a spe-
cial train the ‘“Great {ndian Rover” to
take overseas Buddhist pilgrims to Bud.
dhist pilgrimage centres in Bihar and
U. P,
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Afforestation Programme to meet the
Demands of Wood for Fuel and
Industry

*15. PROF. RAMKRISNA MORE :

Will the PRIME MINISTER be pleased
to state :

() whether Government propose
te start a massive afforestation pro-
gramme to meet the demands of wood
for fuel and industry; and

(b) if so, the dectails thercof ?

THE MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI BIR SEN) : (a)
and (b),
cffort is being stepped up with the ob-
ject of bringing five million hectares
of land cvery ycar under fuelwood and
foader plantations. The details are be-
ing worked out.

India’s Relations with Bhutan

*16. DR. KRUPASINDHU BHOI :
Will the Minister of External Affairs
be pleased to state :

(a) the steps taken during the las
one year to improve India’s relationst

with Bhu'an ; and

(b) further steps proposed to be

taken to improve these relations in

future ?

THE PRIME MINISTER (SHRI
RAJIV GANDHI) :(a) Our relations
with Bhutan have been further streagth-
ened in this period by cxchange of vis-
its, Indian assistance to Bhutan’s dev-
clopment plan and’ spccific projects,

and close consultations in all fields.

HM the King of Bhutan paid three visits
to India from January 1984 to February
1985, and HM the Queen Mother has
been our guest in India last year, A new
Trade Agreement come into cffect, a
Telecommunications Agreement was
signed, and a microwave communicat-
ions link between Bhutan and the outs-
ide world was commissioned.
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(b) During the rezent visit of HM
the king of Bhutan, the Prime minister
has expressed his willingness to visit
Bhutan this year, and India has assurad
Bhutan of its continued support in that
country’s development. close consultat-
ions are envisaged on the formulation
of Bhutans Sixth Development Plan
commencing 1987. Meanwhile, some
Indo-Bhutan projects are under cons-
ideration in cement, power generation,
transmission and distribution, river,
training. broadcasting efc.

»

Security Personnel Killed by
Under-Ground Naga Insurg-
ents

¥17. SHR1 DHARAM PAL SINGH
MALIK :
SHRI BALASAHEB VIKHE-
PATIL : Will the Minister
of HOME AFFAIRS be pleased to
state :

(a) whether 15 security petsonnel
have been killed in Mingching in Man.
ipur’s  Ukhrul district by Naga und-
erground insurgents during the second
weck of February, 1985 ;

(b) if so, the details of the incident;
and

(¢} the action taken by Government
in redard thereto ? RN

THE MINISTER OF HOME AFFA.
IRS (SHRI S. B. CHAVAN) : (a) and
(b). On February 18, 1985, a vehicle
belonging to the Security Forces proce-
cding from Kangpat to Kamjong village
in the Ukhrul district was ambushcd by
a group of Naga undecrground belong-
mg to the Natjonal Socialist Council
of Nagaland (NSCN) near Nampisha
village about 10 Kms. South of Chas.
sad. 13 SF personnel (including a
JCO) and a Circlc officer of the Vil
lage Volunteers Force (VVF) were kil-
led and one of the two VVF personnel
travelling in the vehicle was injured
while the other managed to escape.
The NSCN undergrounds also carried
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away some arms and ammunition bes-
ides the belongings of the ambushed
personnel.

(c) Security measures have bcen
tightened. Combing Opcratiors in the
area have been taken up ard strict
vigil is being maintained.

*‘Air Pollution Due to Lead”
’ Coe ey
*18. SHR1 P. MANIK REDDY :
Will the Prime Minister bc pleased to
state

(a) whether Governmcrt arc aware
that addition of lead is tne main cause
of air pollution; and

(b) whethcr Covernmen' propose to
follow USA example and stop usc of
lead and swit~h over to power alcohol ?

THE PRIME MINISTER (SHR}
RAJIV GANDHID) : (a) Yes, Sir.
Addition of lead tn petrol beyond a
certain limit is one of the causes of
air pollution.

(b) Np, Sir. Switching over to
power alcohol is not under consideri-
tion in the near future.

Air Services between Delhi and Raipur

*¥19., KUMARI PUSHPA DEVI:
Will the Minister of TOURISM AND
CIVIL AVIATION ‘be pleased to
state :

(a) whether Government have a
proposal to provide better air services
between Delhi and other places ; and

(b} if so, the details of the air
services provided at present and pro-
posed to be provided in near future
beiween Delhi and Raipur in Madhya
Pradesh ?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI ASHOK
GEHLOT) ; (a) It is the constant end-
eavour of the Airline to improve its
services through measures which in.
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clude, inter-alia, intraduction of new
services, augmentation of capacity on
existiag routes, introduction of bettet
aircraft and provision of mor: efficienr
ground and inflight services.

(b) Raipur is linked with Bhopal by
a daily Avro flight which operates on
the route Rhopal/Jabalpur/Raipur and
back. A daily Boeing 737 service on
the route  Delhi/Gwalior/Bhopal/-
Indore/Bombay provides a very con-
venient connection for passengers des-
tined to Delhi/Raipur. [n addition,
Indian Airlines is operating a twice
wcekly Boeing 737 service on theroute
Delhi/VaranasifRaipur and back. The
present capacity to and from Raipur
adequately meets the trafic demand
and it is not proposcd to cffect any
changes in the services for the present.

Plain and Facilities to Attract Tourists
from Forcign Countries to Ashoka
group of Hotels

*20, SHRI ANANTA PRASAD
SETHI : Will the Minmster of TOU-
RISM AND CIVIL AVITATION be
pleased to state :

(a) whether Government have pro-
posed a new plan alongwith some faci-
lities recently to attract more tourists
from foreign countries to stay in the
Ashoka Group of hotels of ITDC ; and

(b) if so, the details in this regard,
THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI ASHOK
GEHLOT) : (a) and (b). Witha view
attracting more tourists from , foreign
countries to stay in the Ashok Group of
hotels, ITDC has recently entered into
a Marketing and Reservation agreement
with other Hotel Representatives
(OHR) of Hong Kong. This agreement
provides ITDC the benefit of market-
ing and reservation facilities with the
help of 15 offices of OHO.R.
located in 11 countries. Under this
aprecment, OHR, which also repre.
sents major hotel chains world-wide,
will make sales calls on bechalf of
ITDC and provide the reservation in-
frastructure to bring business to ITDC
hotels. '
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ITDC has also introduced the follo-
wing schemes 1o attract foreign tourists
to its hotels :

(i) Ashok Young Explorers Travel
Plan

Under this scheme foreign
students/youths are being off-
ered a package to come to
[ndia during the Internatio-
nal Year of Youth (1985) at
US $ 10 per day per head
which will include accommo-
dation and breakfast. The
package is opcn to groups of
15 persons and above, with
the tour leadcr and his spousc
being given complimentary
facility. The offer 1s open
subject to a group maintain-
ing its minimum sizc.

(ii) Stop-Over Packages in India

Under the scheme ITDC pre-
vides accommodation to all
stop-over passengers travell-
ing from the Far-East to
Europe and vice versa,through
Delhi and Calcutta, at US $
19 per pertson per day. The
nackage includes accommoda-
tion on twin-sharing basis, gro-
und trunsfers and also a half-
day’s sight-sceing.

(i) Imwernational Marketing Effor:

ITDC has also intensified its
international marketing cffort

_ by active participation in
wotld travel trade forums,
such as INTERNATIONAL
TOURISM BORSCHE (Ber-
lin), FIRARE INTERNA.
TIONAL DE TOURISMO
(Madrid), PACIFIC AREA
TRAVEL ASSOCIATION,
clc.

(vi) Food-Cum-Cultural Festivals

o In order to project India as
a tourist destination, ITDC
have also organiscd several
Food-cum-Cultural festivals
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abroad. These festivals were
held at Rome, Berlin,- Mau-
ritius. Athens, Kuala-Lum-
pur, Dubai and Abu Dhabij
during the last year.

Explosion in Mahatma Gandhi Hydro-
Electric Statjon at Jog

*24, SHRI B. V. DESAT : Will the
Minister of IRRIGATION AND
POWER be picased to state :

(a) whether the 15 mw transformer
at the Mahatma Gandhi Hydro-electric
station at Jog caught fire and exploded
on 19.2.198> disrupting power supply
from that station ;

(b) if so, whether a team of experts
from Karnataka Electricity Board rush-
ed 1o the spot to investigate the cause
of the accident;

(¢) whether a number of hydro-
clectric stations have been damaged
duc to sabotage ;

(d)} whether Central investigation
has been ordered into all such fires
that had occurred in the hydro-electric
and thermal power station in the
country ;

(c) if so, the out come thereof ;
and

(f) remedial mcasures being taken
to check such sabotage in the thermal
and hydro-electric power station ?

THE MINISTER OF 1RRIGATION
AND POWER (SHRI B, SHANKAR-
ANAND) : (a) and (b). There was a
fire at Mahatma Gandhi Power Station
at Jog on 19.2.1985, but there was
no explosion, A team of experts from
Karnataka Electricity Board is investi-
gating the cause of the fire, bu! sabo-
tage is not suspected.
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(¢) to (f). As a result of fire in some
power stations damage has occurred but
there is no evidence of sabotage, Cen-
tral investigations were ordered in fhe
casc of Koyra hydro-electric power
statton and Singrauli super thermal
station. Instructicns have been issued to
project authorities to strengthen the
safety measures arnd impreve security
arrangements,

Evaluation Study of CGHS

*57. SHR1 S. M. GURADDI:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) whether Government have made
any indepth evaluation study of the
Central Covernment Health Scheme
vis-a.vis its objectives ,

(b) if so, what are the reports of
the study for the last three years; and

(c) what action has been taken on
the recommendations thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAID : (a) to (¢).
Government have entrusted the Nat-
ional Institute of Health & Family
Welfare with the task of carrying out an
indepth evaluation of the working of
the CGHS in all its facets and to sug-
gest a mehanism for monitoring the def-
iciencies in the implementation of the
scheme for introducing the corrective
measures at appropriate level,

The National Institute of Health &
Family Welfare proposes to conduct
the study in three phases, The report
relating to the first phase comprising
of the objectives of the scheme, the
organisational support required and the
infrastructura} increases has been rec-
eived. The Government proposes 10
take a comprehensive vicw after all the
reports are received frem  National
Institute  of Health and Family
Welfare. '
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Replacement of old Tracks

DHARAM PAL SINGH
Will the Minister of RA-
ILWAYS be pleased to staie :

(1) whether it is a fact that very
old tracks on the Indian Railways result
in slowing down the speed of many
tratins, posing safety hazards and in
creasing the fucl consumption ;

(b) if so, the extent to which it has
cost additional expenditure per goods
train and passenger/ mail train separats
ely ; and

(c) the measures Government pre-
pose 1o take for changing the o!d tracks
and financial implications thereof ?

THE MINISTER OF RAILWAYS

(SHRT BANSI LAL):(a)It is a
fact that in case of very old tracks,
it some times bccomes necessary to
impose speed restrictions on condition
basis to ensure safety. Fuel consumption
in cases of restriction is alse marginally
affected. No safety hazard is, however,
allowed.

{b) No assessment of additional exp-
enditure for goods or passenger/mail
train‘on this account has been made as
the cccurrence of speed restrictions
vary in degree, is on different routes,
and hence it is difficult to isolate the
precise cffect of speed restriction on

the overall running time and fye}
consumption of a train,
(¢c)In 1984-85 about 2500 kms

of track is proposed to be renewed at
a net cost of about Rs. 30C crores,
The draft Seventh Plan (1985.90) crvi-
sages renewals  of  approximately
21000 kms of track at an approximate
cost of Rs, 2500 crorces,

Plan Perspective for Road Dev-
elopment

*32, SHRI AMAR ROYPRA-
DHAN: Will { the Minister of SHIP-
PING AND 1TRANSPOR? be plcased
(0 state '
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(a) whether Government have for-
mulated a plan perspective for develop-
ment of National Highways ;

(b) if so, what are the main featur.
es thercof ; and

(c) if not, reasons therefor ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT: (SHR1 Z. R, ANSARI)
(a) Pre-umably, the Honble Member
is having in minde the Road Develop-
ment Plan (1981-2001) formulated by
the Council of Indian Roads Congress
which is a professional body of High-
way Engineers having the support of
the Central Government. State Gov-
ernments etc. A copy of this document
has been circulated by this Ministry
to all State Governments recommend-
ing that this document should be used
as a guideline in pieparing similar
Master Plans for each State and for use
in the formulation of the Various Five
Year Plans, which will of course, be
subject to the availability of resources.

(b) The Plan aims at providing road
connection to all villages in the country
by the year 2001, thus increasing the
total, road lengih from 15,03 lakh
km in 1981 t0 27 lakh km in 2001,
It involves an investment of about
Rs.64,250 crores. The Plan aims at
Sbalanced devclopment of the road
aetwrok including National Highway.,
ntate Highway ard Rural Roads, and
places emphasis on c¢rucial issues such

MARCH 14, 1985

Written Answers 36

as energy conservation through road
improvements, road safety, preservation
of environment, modernisation of con-
struction technology hnd research
activities, N

(¢) Does not arise.

[ Translation)

Railway Accidents During January-
February. 1985.

*33, DR. A. K. PATEL :
SHRT KAMAL NATH :

Will the Minister of RAILWAYS be
pleascd o state .

(a) the number of Railway acci-
dents during January-February, 19835 in-
dicating the number of persons Killed
and injured thercin as compared to
the corresponding months of 1983 and
1984 ; and

(b) the number of persons killed
and injured in respect of whom full
amount of compensation has not been
paid during the above period and the
reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL): (a) The number
of train accidents and casualties
during January and February, 1985
and in the same months of 1983 and
1984 is as under :-

No. of train accidents

1985 1984 1983
January 64 66 56
February 85 61 45

Casualties
1985 1984 1983
Killed Tnjured Killed Injured Killed Injured
January 17 50 34 126 9 30
February 48 120 44 87 12 32
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\

tb) No claims have been filed so
farin respect of train accidents that
occurred during January and Fcbruary,
1985, A.for 1984, only 23 accident
compensation claims pertaining to the
months of January and February, 1984
are pending. No claim is pending in
respect of accidents during January
and February, 1983,

[ English}

Steps to Meet Country-Wide Power
Crisis

“34. SHRI GADADHAR SAHA :
SHR1 HANNAN MOLLAH :

Will the Minister of JRRIGATION
AND POWER be pleased to siate ¢

(a) in view of the scvere power
crisis in the country, whather Govern-
ment propose 1o clear all power pro-
jects pending with them ;

(b) if so, the details thereof and
when these are likely to be approved ;

{c) whether Government are consi-
dering to clear the West Bengal
Government’s proposal to set up a
power project at Bukreshwar in the
district of Birbhum in West Bengal ;

(d) if so,
and

the details thereof ;

(¢) if not, the reasons thereof ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKA-
RANAND): (a)and (b). Such Power Pro-
jects as aretechno-economically viable
are cleared and approved, depending
on the availability of resources. To mect
the shortages ofpower, projects of an
aggregate capacity of over 36,000 MW
have been sanctioned und are in vari-
ous stages of implementation,

(c) to (e). The proposal can be consi-
dered for technoeconomic appraisal
only after availability of essential inputs,
++Including coal and water, is established,

PHALGUNA 23,
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State Government’s Direct Colla-
boration with Foreign Govern-
ments For Power Profect

*35. SHRI THAMPAN THOMAS :
Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) whether a4 State Government
can directly enter into a foreign col-
laboration for power projects ;

(b) whether Government of Kerala -
has entered into an agreement with a
foreign country for the construct-
ion of a hydro-clectric project in the
State ;

(¢) if so, the"details thereof ; and

(d) whether any of the plans for
the project has been cleared by the
Government of India in this regard ?

THE MINISTER OF IRRIGAT-
ION AND POWER (SHRI B. SHAN-
KARANAND) : (a) and (b). No, Sir.
f¢) and (d). Do not arise,

Shut Down of DVC Power System

*36. SHR1 SANAT KUMAR MAN.
DAL : Will the Minister of IRRI-
GATION AND POWER be pleascd 10
state:

(a) whether the 150-minates total
shut-down of the DVC power system
brought to a halt all the activities of
the Steel Plants and coal mines and
also affected the Railways throughout
West Bengal on the 14th Fcbruary,
1988%;

(b} if sc, whether any Committee
had been set up to enqaire into the
total lailure of DVC power system ;

(¢) if so, the findings of this Com.
mittee ; and

(d) the steps being taken to pre-
vent failure of the DVC power system
in future ? .

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKA.
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RANAND) : (a) to (d), The Thermal
Power Stations in the DVC syslcrp
tripped on 1 4th morning. Although it
took some time to restore normalcy.
the total failure of the system was con-
fined to $5 minutes. The power supply
to collieries, Stect Planis and Rail-
ways dependent upon the DVC system,
was affected. Power supply was restor-
ed gradually at different off-take points.
DVC have set up a Committee 10
enquire into the causes of failure.
Government of India have also set-
up a lechnical Ccmmittee 1o Jock
into the mattcr ard suggest remedial
measures. Reports of the Committees
are awaited. In the meantime, DVC
have issued fresh instructions to its
staff on maintenance procedures, with
aview to prevent such failures in
future,

Psychiatric Trouble and its Treat-
’ ment

*37. PROF. SAIF UD DIN S0Z :
. Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

""(a) whether it is a fact that 10 to
12 per cent of these affected dnd
receiving medical treatment show sym-
ptoms of psychiatric trouble ; and

(b) if so. whether Government
propose any action to deal with this
situation ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRIMATI1
MOHSINA KIDWAD : (a) No empiri-
cal data is available to indicate that
about,10% 1o 12% of the persons
who receive medical treaiment show
symptoms of psychiatric troubles,

(b) Does not arise,

Free FEducation for Girls

“38. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of EDUCA-
TION be pleased to state : -
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(a) whether Government have a
proposal to provide free education up
to 102 system for girls ; and

(b) if s0, the year from which such
proposal is expected to be implemen-
ted ?

THE MINISTER OF EDUCATION
(SHR1 K. C. PANT): (a) Yes, Sir.
Education of girls upto class VIII is al-
ready free in most of the Government
Local Body and aided schools” in the
countiy, Government propose to make
pirls’ education free upto X11 Class in
all such institations in the country un-
der a oroposed scheme.

(bY A scheme of rcimbursements
of tuition free for girls in classes 1X 1o
XI1 to the States of /UTs from 1985-86
is being formulated,.

[ Translation)

Hydro-Electric Potential of Gauri
Ganga River {U.P))

*39. SHRI HARISH RAWAT :
Will the Minister of IRRIGATION
AND POWER be pleased to state :

{a) whether there is any preposal
to start survey/research this vear for
hydro-electric  gencraticm in  Gauri
Ganga {(Uttar Pradesh) ; and

(b) if not, the steps contemplated
by his Ministry 1o exploit the hydre-
electric capacity of this river ?

THE MINISTER OF iRRIGATION
AND POWER (SHRI B. SHANKAR
ANAND :(a) and (b). Investigaticns
on Gauri-ganga H. E, Project Stage-1
are proposed (o be initiated during
1985-86.

[ English]

Pakistanis without Valid Travel Docu-
ments in India

1. SHRI CHINTAMAN] JENA;
SHRI MOHANLAL PATEL :

Will the Minister of HOME AFFA-
IRS be plessed to swte ;
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(a) the number of Pakistani natio-
na's held travelling in India without
valid t-avel documents during the year
1984;

(b) the action inken against them;

(c) whether any investigation has
bcen made to know the purposc of
their visit;

(d) whether any Pakistani national
has been arrested in espionage casc
out of them; and

(¢) if so. the details thercofl ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) to (2. Informition is being colle-
cted and will be laid on thc Table of
the Housc.

Assent Alo State Bills

2. SHR1 GADADHAR SAHA:
Will the Minister of HOME AFFAIRS
be plecased to state:

(a) the number of Bills passed by
the State Assemblies and yet to get
President’s assent, State wise ;

(b) when these Bills were receiv-
ed ; and

(c) the present stage of these
Bills ?

THE MINISTER OF HOME AF-

FAIRS (SHRI1 S. B. CHAVAN): (a) to

{c). A statement indicating the Statc-wise
position as on 10-3-1985 of 52 bills
yel to get President’s assent, is laid on
the Table of the House.

Placed in Library See No,LT- 459, 85).]

!
Conservation and  linpr.vement of
Muscums

3. SHRIMATI JAYANT] PAT.
NAIK : Will the Minister of CULTURE
be pleased to state
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(a3} wiether Government have a
propasal to take steps for the proper
conservation'and improvement of the
museums in the country ; -

(b) if so, the number of muscums
identified in different States for con-
servation and improvemcent by the
Centrc in 1985-86 ; and

(¢) what are those muscums ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF PERSONNEL
AND ADMINISTRATIVE REFORMS
AND CULTURE (SHRI K. P. SINGH
DEO) : (a) to (c)., Museums “‘being a
State subject,”” the State Governments
mainly assist them for their conserva-
tion and improvemcnt. The Depari-
ment of Culturc operates a scheme
for financial .assistance to muscums
run by universities and voluntary orga-
nisations, Applications for 1985-8¢

+ for this purpose are yet to be invited,

Pick Pocket Rings in Dclhi

4, SHR} G. V. RAMA RAO : Wil}
the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government’s  atten-
tion has been drawn to widespread and
serious problem faced by citizens due
1o massive pick-pocket rings operating
in Delhi and if so. steps taken propo-
sed to eliminate this menace

(b) whether it is 4 fact that ran-
dom sample survey has shown that
almost every regular bus passcnger has
been affected once or more ;

(¢) whether it isa fact *hat pick-
pockets arc operating with the knowle-
dge and support of bus conductors and
the police ;

(d) whether it is a fact that many
of thesc offenders carry arms and let-
hal weapons ; and

(e) whether it is a fact that police
stations are reluctant to register such
cases 7
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THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :

(a) Yes, Sir. The following steps
have been taken to combat the menace
of pickpocketing :—

(i) policemen in uniform and in
plain clothes are dcployed
in running DTC buses and ¢t
the bus stops.

(i) special drives against pick-
pockets are undertaken from
time to time,

Gii) strict surveillance is being
kept on the activities of the
known pick-pockets,

tiv) special dircctions to the ficld
officers have been given to
remain vigilant over the acti-
vities of pickpockets during
patrolling in their respective
divisions.

(b) No. Sir.
(¢) No. Sir,
(d) Yes, Sir.

(e) No, Sir.

Employment of Liaison Offcers by
Large Industrial Houses

"5, SHR1 SANAT KUMAR MAN.
DAL : Will the PRIM{: MINISTER be
pleased to state :

(a) whether his attention has been
drawn (o the news item captioned
‘Behind the Scenes’ under the heading
‘Business in Documents’ appcaring in
the ‘Hindustan Times’ Necw Delhi,
dated the |1th February, 1985;

(b} whether  Government have
taken note of the fact that the Liaison
Officers employed by Large Industrial
Houscs arc playing with integrity of
Government servanis in the various
public dealing Ministries and are

MARCH 14, 1985

Written Answers 64

fishing out vital information for their
principals; and

(¢) if so, what surveillance Govern-
ment are exercising or propose to
exercise over the activities-of these
persons ?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF PERSONNEL
AND ADMINISTRATIVE REFORMS
AND CULTURE (SHR1 K.P, SINGH
DEO) : (2) and (b). Yes, Sir.

(c) Instructions cxist for keeping
a watch on the undcsirable activitics
of Liatson Officers and also requiring
the concerned officers 10 be careful in
dealing with them, 1t would, however.,
not be in public interest to disclose
the nature and details of surveillance
cxerciscd ovcer such persons.

Firc in the Enginc of Indian Ajrlines
Boeing at Calcutta.

6. SHRI LAKSHMAN MALLICK :
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased 1o state:

(a) whether some passcngers were
injured when the engine of an Indian
Airlines Boeing caught firc and the
aircraft overshot the runway after
touching down at Calcutia airport on 8
February, 1985; and

(b) if so, the dctails thereof ?

THE MINISTER OF STATE N
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHR]1 ASHOK
GEHLOT): (a) Yes, Sir.

(b; An Indian Airlines Boeing 737
aircraft operating as flight No, 1C-248
from Kathmandu to Calcutta met with
an accident while landing at Calcutia
on 8.2.1985. Investigations carried
out so far indicate thatth: aircraft
touched the runway surface on its
engines and slid 250 feet beyond the
end of the runway. The 1wo engines of
the air craft caught fire in the accident,

"The emergency services of Inlernational

Airports Authority of India extinguished
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the fire and all passengers were evacua-
ted from the aircraft through the
escape slides, In the process of evacua-
tion, 14 persons, including 2 members
of the cabin crew, received injucies/
bruises.

Places Included in National Tourist
Map
7. SHR1 ~AJlT KUMAR SAHA :
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) the neme of places included in
the National Tourist map ;

(b) whether Darjeeling is also
included in the saxd map;

(c) if not, the reasons therefor;

(d) whether Government proposc
to inzlude Darjediing therein; and

(e} if so, when ?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND
CIVIL. AVIATION (SHR] ASHOK
GEHLOT) : (a}) More than 300 places
including Darjeeling, Siliguri Kalim-
pong. Shillong and Agartala have been
included in the Tourist Map of India
entitled ““The Right Place”,

(b) Yes, Sir.

{c) to (¢c). Does not arise in view of
answer to part (b) above.

Aid of World Bank For Special Forestry
e Proejects

8. SHRI AMARSINGH RATHA.
WA : Willthe PRIME MINISTER be
pleased to state :

(a) whether the world Bank has
provided aid for social forestry projects
in the country ;

(b) il:soi the amount of such aid
received by India;
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(c) the amount allocated to Gujarat
for the purpose; and

(d) the area .overed by this project
in Gujarat, and the achievements made
so far ?

THE MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHR1 BIR SEN) : (a)
Yes, Sir.

(b) Upto the half-year ending
September, 1984, an amount of US
$63.1 million has been disbursed. The
total amount committed is US $ 202.80
million,

(c) An amount of US $ 37 million
has been allocated to Gujarat,

(d) 1,05,725 ha, have been covered
and 221 million scedlings distributed
to the people against the project
targets of 1,05,440 ha, and 150
million secdlings, respectively,

Setting np of Helicopter Corporation

9. KUMARI PUSHPA DEVI
SINGH : Will the¢ Minister of TOU-
RISM AND CIVIL AVIATION bc
pleased to state :

(a) whether Government have a

proposal toset up a Helicopter Corpo-
ration ;

{b) if so, the parpose of sett ing up
such corporation;

(c) the time by which it is expected
to be constituted; and

(d) the steps taken in the matter ?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI ASHOK
GEHLOT) : (2) Yes, Sir.

(b} The Helicopter Corporation has
been  conceived with the primary
objective of providing air transport
support to the petroleum scctor inclu-
ding explozation and inspection of
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pipelines in difficult terrains, The olh?r
objectives inter-alia are operations in
hilly terrains, tourist charters, pass-
enger transport from airpotts to central
points in cities and relief operations
during national calamities.

(c) and (d)» A Committce has been
constituted by Government to formu-
late a detailed project report, The
Committee has been asked to submit
its report by 15th March, 1958,

Assistance from Delhi Mountaincering
Association for Celebration of
International Youth Year

10. SHRI
SETH1 :
SHRI ANIL BASU : Will
the MINISTER OF TOURISM AND
CIVIL AVIATION (PARYATAN AUR
NAGAR VIMANAN MANTRI) be
pleascd to statc :

(a) whether his Ministry plans 1o
organisc activities during the year as
part of celebrations of International
Youth Year and inviting youth parti-
cipation from India and abroad ;

ANANT PRASAD

(b) whether trekking programimes
in Sikkim are also included in the
plan of Government ; and

(c) if so, whether his Ministry has
sought the assistance of guides from
the Delhi Mountainecring Association ?

. THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI ASHOK
GEHLOT) : (a) A proposal for orga-
nising one national Youth festival and
4 regional  youth festivals is being
considered by the Department. These
will be organised in collaboration with
the State/UT Governments and youths
from all over the country will be

invited 1o participate in the above
festivals,

(b) and (¢) Government of Sikkim
‘b'as‘orzaniscd. teekking on. two routes
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during March/April and May/June,
1985. The Depariment of Tourism is
assisting them in publicising these treks
in India and abroad. No assistance i8
being sought by the Government of
Sikkim from the Delhi Mountaineering
Association as they have their own
well trained guides who are more
familiar with that rcgion.

Plans For Jail Reforms

11. SHRI PIYUSH TIRKI1 : Will
the Minister of HOME AFFAIRS be
plcascd to state :

(a) whether Government propose
to chalk out plans for jail reforms in
the country ;

(b) if so, by what time;

(¢) whether it includes setting up
of high l:vel jail reforms Committce
or a Parliamentary Committce for the
purpose;

(d) if so, by what time; and

(c) if not, the reasons thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) to .¢). As the question of cffecting
improvements in prison administration
had been engaging the attention of the
Govcernment, the All India Committee
on Jail Reforms was set up in July,
1980 under the Chairmanship of Mr.
Justice A.N, Muila (Retired) to enquire
into the matter and make necessary
recommendations, The Committee
submitted its report in March, 1983.
After studying the report, a scheme of
Central Assistance for the Modernisa~
tion of Prison Administration with
special reference to womea and young
offenders has been prepared in the
context of the Seventh Five Year Plan
and is under the scrutiny of the Plane
ning Commission,
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Clakns of Absconders Applying For
Swatantrata Safnik Samman Pension ’

'12. SHRIMATT GEETA MUKHER-
JEE : Will the Minister of HOME
AFFAIRS be pleascd to state @

(a) what are the present guide-
lines for certifying the c'aims of
absconders applying for Swatantrata
Sainik Samman Pension ;

(b) if an applicant for the pension

dies before the case is sanctioned whe-
ther the widow can get the widows
pension il the husband’s case proves
sound ; and

(¢) if the answer to (b) is in the
negative, whether Government propose
to change the guidelines in view of the
fact that a very large number of
applications remain pending for 2a
very long period ?

THE MINISTER OF STATE TN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) Under the Freedom Fighters’ Pen-
sion Scheme 1972, a f{reedom fighters
claiming underground suffering against
arrest warrant was rcquired to produce
documentary cvidence from official
records such as court document or
executive orders proclaiming him an
offender etc. A rclaxation in this
regard was made under the Swatantrata
Sainik Samman Pension Scheme cffec-
tive from 1.8.80 to the cxtent that in
case the official records are not avail-
able, a freedom fighter may furnish a
certificate from the personal knowledge
of a prominent freedom fighter who
himself has undergone imprisonment
for not less than 5 years. In vicw of
the various representations received
by the Govcrnment of Tndia, it hns
been decided to reduce the minimum
period of imprisonment of the ‘certi-

fying freedom fighter’ from 35 years
to 2 years. Certificates issued byt

compctent  certifiers  arc however
acceptable only if the arca of opera-
tion i.e. district of the certifier and
the applicant during the freedom
struggle was the same,
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(b) Yes, Sir.

(¢) Does not arise,

India’s Performance in Cricket

13. SHRT KAMAL NATH.: Will
the Minister of YOUTH AFFAIRS AND
SPORTS be pleased to state !

(a) whether India’s performance in
Cricket against Englard in the last
series has exposed the need for better
selection, better training and above all
ensuring better team spirit  during the
games;

(b} if so, whether Government
have taken up the matter with Cricket
Control Board: and

(c) the other  effective  steps
Government propose 1o take in this
rcgard ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS (SHRIR. K.
JAICHANDRA SINGH) : (a) The
Indian cricket team, consisting mainly
of the same players who played in the
dilferent Test matches and one-day
internationals against the English
cricket team in the winter of 1984-85,
has recently won the World Champion.
ship of Cricket beating the English,
Australian, Newzealand and Pakistan
tecams. It would not be appropriate,
thercfore, to ascribe the 1oss of the Test
and one-day international serics against
England, in the winter of 1984-85,
to deficiencics in  selection and  tra.
ining or team spirit,

(b) and tc). Do not arise,

Violation of Border Rules by Bangla-
deshis

14, SHRI PRIYA RANJAN DAS
MUNSHI :
SHRI AMAR ROYPRADHAN;
SHRIMAT} JAYANTI PAT-
NAIK : Will  the Minister
of HOME AFFAIRS be pleased o
state ;
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(a) whether it is a fact that fre
quent violation of Border rules are
witnessed in Trde-Bargledcsh Boider in
West Benga] by the Bangladeshis ;

. (b) how many foreign nationals

have been detected by BSF in Border
of West Bengal and Bangladesh during
the 3 last years; and

(¢) the steps Government propose
to take to strengthen the vigil ?

THE MINTSTER OF STATE IN
THE MINISTRY GF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) No, Sir,

(b) The number of foreign nationals
detected by the BSF on West Bergal-
Bangladesh border was 4,120 in 1982;
9,548 in 1983; and 9,864 in 1984,

(c) Constant v.igil is maintained by
the BSF in the border. Additicral BSF
units have been inducted and more
border out posts have been established.
More watch t1owers are being erected
and patrolling over land and riverine
routes has been intensified,

Agitation in States Against Reservation
Policy

" 15, SHRI SODF RAMAIAH : Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Goverrment’s atien-
tion has been drawn to the recent agi-
tation against the reservation in Gujarat
and Madhya Pradesh ;

(a) if so, the dctails and Central
Government’s stand on this issue ;
and

(c) steps taken, if any, by the
Union Government to intervene and
_settle the issue ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRIMATI RAM DULARI
SINHA) :(a) to (c). Reports have been
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received that the students in Gujarat
and Madhya Pradesh stzrted agitation
in both states against the State Goverr-
ments, decision fo increase quota of
reserved seats in professioray Collepe.
The agitation has been in the form of
boycott of classes ard excminations,
holding preccessien/rellies, bardh, for-
cible clesure of sheps etc,

According to the existing Central
Goverrment/U.G.C. guidelines on
the subject, 22.5% of seats in all are
required to be reserved fer students
belonging to SC/ST communities (15%
for 8§, C.and 7.5% for S. T.), While
Central universities are cxpected fo
follew the Centra] Goverrmert, UCC
guidelines regarding rescrvation for
SC/ST, the universities established un-
der Acts of state Legislatures gener-
ally follow the reservation policy and
instructicns issued by the respective
stare Governments who are primarily
responsible for implementstion of re-
servation policy.

Anti-Natioral Activitics of Sccessionist
in J&K

16, SHRT MOHD. MAHFOQJ ALl
KHAN : Wijll the Minister of HOME
AFFAIRS be pleased (o stalc :

(a) whether Goveinment are wware
of the grcwirg anti-national =activities
of the secessicnist elemurts belerging
to the sc-callcd Kasimir Libcration
Front in the State of Jommu ard Kash-
mir ard their recent violent demonstra
tions when scme peisons were killed
in Srinagar in police firing ; and

(b} if so, the details thereof and
the reaction of Goverrment in regard
thereto ?

THE MiINISTER OF HOME AF-
FAIRS (SHRT S. B. CHANAN) : (a)
and (b). The Goverrment are cware
that scme  elcments are irgulging in
secession’st ard anti-national activitics
in Jammu ard Kashmir, The Govern-
ment vicws their zctivitics with corcern
and brings them to the.totice of the State
Govt, for appropriaté action under low,
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Trial: of Hijeckers in pakistan

17. SHRT MOHAN LAL PATEL :
SHRI CIHINT AMANI JENA :

Will the Minister of EXTERNAL
AFFAIRS bc  plcased to refer to
the news itcm  publishcd in the Hin-
dustan Times dited 8 Febiuaiy, 1985
regording *‘Pak to try hijackers soon”’
and state :

(a) the number of hijackers of Indian
Planes under deterticn in Prkistan and
since when they are under detention
there ;

(b) whether Government of India
have approached Pakistan Government
for therctern of those hijackers to
India ; and

(c) if so, th2 reaction of Govern-
ment of Pukistan thereto ?

THE MINISTER 0OF STATE 1IN
THE MINISTRY OF EXTERNAL AF-
FAIRS (SHRI KHURSHEED ALAM
KHAN) : (a) Five hijackers who hija-
cked on Indian Airlines planc to La-
hore on September 29, 1981, and nine
hijackers who hijacked another plane to
Lahore on July 5, 1984, have been in
the custody of the Pakistan guthorities
since September 30, 1981 and July 6.
1984 respectively.

(b) and (¢). Goverr.ment have, on
different occasions, verbally and in
writing, asked the DPakistan Govern-
ment to ¢ither return the hijackers or
put them or trial in pakistan, The trial
of the hijackers hus begun in Lahore
on the 9th March, 1985,

Discussion of Foreign Secretary w ith
his Pakistan Counterpart

18. SHRI ANAND SINGH @ Will
the Minister of EXTERNAL .AFFAIRS
be pleased to state :

(a) whether the Foreign Secrctary
during his visit to Mal2 in February,
1985 had in depth talks with his
Pakistan counterpart on various issues
t:‘elating to Indo-Pak relations ; and
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(b) if so, specific issues which
discusscd and the outcome thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL AF-
FAIRS (SHRI KHURSHEED ALAM
KHAN) :{a) and (b), During his visit to
Male for the SARC Sianding Com.
mittee Mecting in February 198S, the
Foreign Secretary had informal talks
with his pakistan counterpart on various
aspects of our bilateral relations and
reiterated India’s desire for cordial
and cooperative relations with Pakistan,
Both Foreign Sccretaries found these
to be useful.

Publication of Consumer Espenditure
Survey

19. SHRT THAMPAN THOMAS :
Will the MINISTER OF PLANNING
be pleased to state :

(a) whether Government have been
publishing consumer expenditure
survey ;

(b) since when
published ;

these ,are being

\

(¢) the latest year for which con-
sumer expengliture survey is available ;

(d) the main trends revealed by
the survey ; and

(e} Government’s response to these
trends ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI K. R. NARAYANAN) :(a)
Yes. Sir.

(b) December, 1952,

(c) 1977-78,

‘“(d) The 'main trends are . as
follows ;
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Y

Survey Round Period of Survey Monthly Per capita -
Number Expenditure o
\ o N
(Rupces at current prices)
Rural Urban
16th July 60-August 61 21.44 29.62
i
20th July 65-unc 66 28.40 36.65
28th Oct, 73-June 74 53.31 70.77
32nd July 77-June 78 68.89 96.15

(c¢) Government 15 constantly try-
ing to improve the Per capita Consum -
ption and standard of living of the
people.

loan Assistance to Yeleru Reservolr
of Andhra Pradesh

20. SHR1 SOBHANEDREESWARA
VADDE RAO: Will the Minister of
PLANNING be pleescd (0 state @

(a) whether Union Government
have received the request from the
Government of Andhra Pradesh for
Joan assistance of rupces fifty crores
to enable the Yeleru Rescrvoir Project
to be completed carlier to svpply re-
quired quantity of water to Visakha-
patnam Stee] Plant; and

(b) if so, the details thereof and
Government’s reaction thereto ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI K.R. NARAYANAN :(a) & (b).
Yes, Sir, The Government of Andhra
Pradesh has been asking for a loan of
Rs. 50 crores to complete the Yeleru
Project of the state Government to
supply water to the steel plant under
construction at Visakhapatnam,

The Government of Andhra Pradesh
had given an:a.surance in 1978 to
supply water at the plant boundary at

its own cost. In consequence Central
investment for the Vizag Stecel Plant
did not include any provision for this
purposc and the Andhra Pradesh Gov-
ernment has been informed by the
Department of Steel that it will not be
possible 1o provide this loan,

Inclusion of Haryana, Puniab, Chandi-
garh and Himiachal Pradcsh inte a Single
state

21, SHRT SATYAGOPAL MISRA :

Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether it is a fact that some
people have been advocating to make
Haryana, Pupjab, Chandigrah ™ and
Himachal Pradesh into single state ;

(b) if so, the details thercof ; and

. (¢) the
thereto ?

reaction of Government

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
{SHRIMATI RAM DULARI SINHA):
(©) Yos, Sir, ’

(b) erd (¢). No wch prepocal s
under consideraticn of ike Coyarnarnt
at the mement, .
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Setting up of a Tourist Complex in
Pailghat, Kerala

22, SHRI1 V. S‘. VIJAYARAGHA-
VAN ! Will the Minister of TOUR-

RISM AND CIVIL AVIATION be .

pleased to state :

(a) whether there is any pro-
posal for setting up a tourism complex
at Palghat in Kerala linking Malam-
puzha, Nelliampathy, and Parambi-
kkulam cte; and

(b) if so, the details thercof ?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM
AND CIVIL AVIATION : (¢FRI
ASHOK GEHLOT) : (a) and (b)
There is no proposal presently under
consideration of the Dcpartment of
Tourism for setting up of tourism com-
plex at Palghat in Kerala linking
Malampuzha, Nelliampathy and param-
bikkulam ctc.

Howecever, Malampuzha has been
identified by the Department in con-
sultation with the State Government
in one of the travel circuits for the
devclopment of tourist facilitics thro-
ugh the Centre, Statc ard the Private
Scctors.

“RESOLUTION IN UNEP MEET-
ING ON POVERTY, POPULATION
AND ENVIRONMENT?"

23. SHRI M., SUBHA REDDY :
Will the PRIME MINISTER be pleascd
to statc

(a) whether India had moved a
R ssolution of United Nations Environ.
ment programme mceting on 28 May,
1984 in Nairobi on poverty, population
and énvironment which was adopted
unﬁnimously ;

(b) if so, the implementation mea-
sures which have been taken in
the country in this respect and the
result thereof ;
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" (¢) whether Goveinment have sug.
ceeded in its efforts to introduce sewe-
rage regulations, discharge of pollu:-
ents in rivers from Industries snd air
pollution ; and

(d) if so. the results of these
efforts ?

THE MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHR1 BIR SEN) : (a)
Yes Sir, A resolution on population
and environment was moved by India
was adopted.

{(b) The resolution cnvisaged the
inclusion of the issuc of populztion
in rclation to environment us a topic
in the state of environment report for
the year 1985, Government of India
is not expected to take any steps in
pursuance of the resolution at this
stage.

{c) and (d). Guidlines for scwerape
rcgulations have been framed for 12
Mctropolitan cities. They are at
various stages leading to enforcement
of the regulations. Minimul national
standards have been fixed for 12 pollu-
ting industrics. For others, standards
arc  being  formulated.  Regulations
have been framed under the Air puliu-
tion Conrol Act, out of 4109 large
and medium industries 1966 units have
ingtalled pollution control equipment,
Other are being pursuaded to adopt
necessary mecasures. The Government
has succeeded to a considecrable mea-
sure in its efforts,

IMPORT oF COLOUR T.V, SET

24, SHRIMATI KISHORT SINHA :
Will the PRIME MINISTER bepleascd
to state :

(a) whether Governnient have scen
a news item in the Economic Times
of March 1, 1985 that import of

‘colour T.V. scts .is being cons.dered

in view of the shortage of these sets ;

(b) if so, whether indigenous
colour TV makershave protesied agai..st
this move ; and
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{c) whether the Government policy
of providing colour TV sets at around
Rs. 5500/- has failed ?

THE MINISTER OF STATE IN
THE MINISTRY OF SCIENCE AND
TECHNOLOGY AND IN THE DEPART+
MENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY SPACE
AND ELECTRONIC (SHRI SHIVRAJ
V. PATIL) ; (a). Yes, Sir.

(b) Yes, Sir.

(c). There was no Government
policy of providing Colour TV sets at
around Rs. 5,500,-, However, based
on the reduction in customs and cxeise
duty forming part of the ‘‘Measures
to further Accelerate the Development
of Electronics Industty’’ announced by
the Government on August 18, 1983,
Government had felt that CTV scts of
51 cms screen size should be available
for around Rs. 5.000 --& local (axes,

Outlay for Uttar Pradesh in the seventh
Plan

25. SHR1 HARISH RAWAT : Wil
the Minister of PLANNING be pleased

to state @

(a) the total cutlay proposed for
Uttar Pradesh for the Seventh Five
Yecar Plan ; .

(b) the amount earmarked for the
hill arcas of Uttar Pradesh in this
proposed outlay ; and ',

.

(c) ihe time by which consultations
between the Uttar Pradcsh Govcrnmcm-
and Planning Commission are likely
tv be held and the proposal approv-
ed ? :
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THE MINISTER OF STATE.IN
THE MINISTRY OF PLANNING
(SHRI K.R. NARAYANAN): (a)
and (b). The state Government have
proposed an outlay of Rs. 16842.60
crores for the Seventh Plan which in-
cludes Rs, 1723.30 crorcs for the hill
areas,

(¢) The meetings betwecen the Pla-
nning Commissicn and (he chief Mini-
sters for finalising the Seve;nh Plan
of States are likely (o take place some-
time during April, 1985,

Outlay and Expenditure of Each Five
Year Plan

27. SHRI CHITTA MAHATA :

Will {he Minister of PLANNING be
pleascd lo statc :

(a) the approved outlay and total
expenditure in cach Five Year Plan :

(b) whether there was an  cxcess
expenditure i cach Plan ; and

(¢) il s0, the deteiis in this reguid
and also reasons therefer ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI: K. R. NARAYANAN) : (a)
and (b), A statement giving thc appro.
ved Plan outlays and total expenditure
is attachcd, Whilc the figures of appro-
ved outlays are ai constant base period
prices, the figures of actual expendi-
ture are the totals of the vear to year
Plan expenditurcat currcnt prices.

(c) A detailed review of the pre.
vivus Plans is given in cach -of the
Five Ycar Plan documcnts. The Annu-
al Plan documents iz turn, review the

previous year’s Plan. These published
documents are available in the Parlia-
ment Library.
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Progress of Plan Expenditure

(Rupees in crores)

82

Expenditure

Approved
Outlay at current
' at constant prices

G (base period)

prices.
First Plan  (1951-56) 2378.00 1960.00
Sccond Plan  (1956-61) 4500.00 4672.04
Third Plan  (1961-66) 7500.00 8576.50
Annual Plans (1966-69) 6625.00 6605.00
Fourth Plan  11969-74) 15902.20 15778.80
Fifth Plan  (1974-79) 39322.00 39426.20
Aunual Plan (1979-80) 12600.70 12176.50
Sixth Plan  (1980-85) 97500.30 109950.10 (Provi-

sional)

"Targets For Seventh  Five Year Plan

28. SHR1 B. V. DESAI: Will
the Mipister of PLANNING be, pleased

to state;:

() whether full mceting of the
newly rcconstituted Planmng Commiss,
sion which was pres:ded over by the
Prime Minister wis held on February
1985 ;

(b) if so, whether the prime Mml- ‘

ster had‘ issued certain gundellnes to’
the p!anncrs :

(c) if so,, what were those guide.
lines and whether all thesc guidelines
hayve bc:n reoricnted, and

D lhe main lragcts set for the
Sevemh Five Year Plan and by what
time, the plan is likely to be set up ?

THE MINISTER OF STATE IN
THE MINISTIRY OF PLANNING
(SHRI K. R. NARAYANAN) : (a) Yes,

Sir.

(b) and (c). The meeting discussed
the, status of preparation of the Seventh
Five Year Plan and the Annual Plan
1985-86 outlays. A Copy of the
press note issued in this connection
summarising the remarks of the Prime
Mipnister is laid on the table of the
House. [Placed in library. See No. LT
460/85].

The,Planning Commission is cur-
rently engaged in the formulauon of
the Draft Seventh Five Year Plan,
1985-90. Dectailed targets for the
Seyenth Plan arc yet to be finalised.
It is not possible at this stage to.
give a firm date for the finalisation of
the Plan.
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Conference for Elimination of b
Corruption

29, SHRI C. MADHAVA RED-
DY : Will the PRIME MINISTER be
pleased to state :

(a) wh:’.lhcr ina 2 day confercnce
of Chief Secretaries held recently, a
programmc for eliminating corruption
was worked out ;

(b) if so, the saicnt points which
emerged in the confercnce ; and

(c) the action being taken in this
regard ?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF PERSONNEL
AND ADMINISTRATIVE REFORMS
AND CULTURE (SHRI K. P..
SINGH DEO) : (a) to (¢). The Chief
Secretaries  Conference  considered
measure for curbing corruption. A
three-pronged strategy comprising sim-
plifying rules and procedures, intensi-
fying supervision and surveillance and’
deterrent punitive action for those
found guilty has been suggested,

Setting up of New Nuclear Power
Stations in the Country
] +
30. SHRI N, VENKATARATNAM :
Will the PRIME MINISTER be pleas-
ed to state :

(a) whether Government have any
plans of starting ncw nuclear power
stations in the country and if so, steps
taken in that direction ;

(b) whether any survey was done
near Nagarjuna Sagar dam site "and a
most suitable sitc was found ; and

(c) if so, the reasons for delay in
taking up that site for establishment of
a nuclear power station ?

v
. L

THE MINISTER OF STATE IN
THE  MINISTRY OF SCIENCE
.AND TECHNOLOGY AND IN THE
DEPARTMENTS OF OCEAN DEVE.
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LOPMENT, ATOMIC ENERGY,
SPACE AND ELECTRONICS (SHRI
SHIVRAIJ, V. PATIL) * (a) Yes, Sir, A
15 year profile has been drawn up
for increasing the installed nuclear
power capacity 1010,000 MWe by
the year 2000 A.D.

() and (¢). Inrespect of the Sou-
thern, Northern and Western Electri-
city regions, the Site Selection Com-
mittee of the Department of Atmoic

. Energy has submitted its report on

possible sites for localing atomic
power stations (upto 2000 A. D.)

Apart from the decision 1o expand
the cxisting power station at Rawat-
bhata in Rajasthan with two units of
235 MWe and opening of 4 new site
in Kaiga at Karnataka consisting of
two units of 235 MWc each, a final
decision on other sites is yet to be
taken,

Freight Equalisation Policy

31, SHRI SAIFUDDIN CHOW-
DHARY : Will the Minister of PLAN-
NING be pleased to state :

(a) whether Government are aware

- that the freight equalisation policy im-

posed on certain items available in

certain regions of the country has led

to the regional imbalance regarding
establishment of new industries ;

(b) whether Government are plan-
ning to extend the freight equalisation
policy on thc other essential and
nationally important articles as a step
to remove regional imbalance ;

(¢) if so, within what time limit Go-
vernment are going to enforce it
and

(d) if not, the reasons thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI K. R. NARAYANAN): (a) to
(d). The National Transport Policy

- Committee, which submitted its Report
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in 1980, examined the issue of Freight
Equalisation and endorsed the view
that freight equalisation in industrial
commodities did not meet the desira-
ble objective of dispersal of economic
activity. The Committee, therefore,
recommended that freight equalisation
scheme be phased out gradually.
Government has accepted the recom-
mendation in principle, subject to sub-
sidisation of transport for remote,
inaccessible and isolated areas.

T

Dacoities and Murders in South ‘
Delhi

32, SHRJ LALIT MAKEN : Will
the Minister of HOME AFFAIRS be
pleased to state : 5

(a) how many dacoities and mur-
ders took place in South Delhi since
January 1985 ; and

(b) whether Government aré¢ plan-
ning to open more police stations and
depute more¢ mobilc police vans in
South Delhi ?

. “THE MINISTER OF STATE IN
. THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) and {b). 3 cases of dacoity and 13
cases of murder have been reported
in the year 1985 in South Delhi, The
South District has at present 14 Police
Stations and is also covered by 7 mobile
police vans of the control Room which
patrol the areas. Besides following
steps have also been taken to prevent
crime,

1. Increased police presence has
been ensured.

'

2, Intensive foot and mobile
patrolling  including  armed
patrolling  with walkie/talkie

sets and wrieless fitted motor
cycles.

3. Action under the roioal pre-
ventive section of Cr. P, C.
against bad chatacters and
criminals,
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Continuous drives by the special
squads to detect dacoits and crie
minals. Co

5. Surprise checking of vehicles,

6. Patrolling - by local residents
and private chowkidars in coor-
dination with patrol police,

)
7. Strengthening of surveillance
over known criminals,
.
Leakage of Secret Documents of
Industrial Inierest

33. SHR1 SRIHARI RAO : Will
the Minister of HOME AFFAIRS be
pleased to state :

(a) whether recent leakages of
secret documents are mostly of indus-
trial interest as reported in the Times
of India dated 21 February, 1985 ;

.b) whether Government will make
public list of all leaked secret docu-
ments for the last 25 years by Coomar
Narain and Company as also any other
similar lecaks in possession of the
Governmenis ?

THE MINISTER OF STATE IN
THE * MINISTRY 0OF HOME AF-
FAIRS (SHRIMATI RAM DULARI
SINHA) :(a)and (b). The casec involv-
ing leakage of classified documents in
which some persons including Govern.
ment employees have been arrested, is
stil ] under investigation, It will not
be in the interest of proper investi-
gation to make any disclosure or fur-
nish any other information pcrtammg
to the cases.

Law for Determining Awardces of Free-
dom Fighters Pension

34, PROF. SA1F-UD-DIN .S0Z :
Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether 1kecre is a law for
determining the awardees of freedom
fighters pension ; and
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(b) if so, whether the 'same law
was being applied to Jammu and
Kashmir State also ?

* THE MINISTER OF STATE 1IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMAT1I RAMDULARI SINHA) :
The grant of pension to
the Freedom Fighters and their depen-
dents from the Central Revenues is
made -under the Freedom Fighters
Pension Scheme, 1972 now renamed as
Swatantrata Sainik Samman Pension
Scheme, 1980, which applies uniform-
lyto all the States/U.Ts including
the State of Jammu & Kashmir, The
Scheme is non-statutory ‘and the pen-
sion paid under the Scheme is only 25
ex-gratia payment,

Exposure of Staff to Radiation In
Rajasthan Atomic Power Station

38, SHR1 K. RAMAMURTHY :
Will the PRIME MINISTER be pleased
to state

{(a? ‘whether workers in the Raj-
*asthan Atomic Power Station at Kota
are 'time and again over-exposed to
radiation ;

(b) whether the Atomic Energy
Regulatory Board, the principal nu-
clear energy control body in the country,
has not ensured strict adherence to all
‘thé radiation control measures ;

(¢) whether periodic health sur-
veys are not being done ; and

- (d) 1f so, the steps proposed to be
taken for protecting the life of the
workers in Rajasthan Atomic Power
Station at Kota ?

THE MINISTER OF STATE IN
TNE MINISTRY OF SCIENCE AND
TECHNOLOGY, AND IN THE DE-
PARTMENTS OF OCEAN DEVELOP-
MENT, ATOMIC ENERGY, SPACE
AND ELECTRONICS (SHR] SHIVRAJ
V.PATIL) : (a) No, Sir. The radiation
dose received by the workers is well
within the limits prescribed by the Ato-
mic Energy Regulatory Board.
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(b) Atomic Energy ?Regulatory

‘Board is énsuring strict ddherence to
- all the radiation control measures.

{c)"Periodic ‘health” sur\'/c.ys are

* being done on a'regular basis, '

*(d) Does not'arise,

"MLA’S Link with-Dacoits

36."SHRI K. RAMACHANDRA
REDDY : Will the minisier of HOME
AFFAIRS be pleased (o stute :

(a) whether it is a fact that some
MLAs of the political parties have
been held'for links with'dacoils (Times
“of India dated 15 February, 85) and
if so, full details thereof ; and

(b) whether there is 'any proposal
to jntroduce amendments in the pro-
posed clectoral reforms to meet such
exigencies and prevent entry of unde.
sirable elements in’our Parliamentary
system ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI] SINHA) :
{a) and (b). Information ‘is'being ! col-
Jected and will ‘be }aid bn the Table
of the House,

Fallure of Kota Atomic Power
*Station

37. SHRI MoOL CHAND' DAGA :
Will the PRIME MINISTER be pleaﬂcd
lO state :

(a) whether Rawatbhata Atemic
Power Station (Kota) was closed on 4
March, 1982 for repairs and started
working on 1 February, 1985 but again
went faulty on Februery 3. 19835,if so

"the reasons for’the above loss of energy
and financial losses occurred'therefrom;

(b) the total amount spent for repa-
irs during this period towards its spare
‘parts and staff; and

(c) bas responsibility : been fixea
for this failure?
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THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
"NOLOGY AND IN THE DEPARTMENTS
OF OCEAN DEVELOPMENT, ATOMIC
ENERGY, SPACE AND ELECTRONICS
(SHRI SHIVAJ V, PATIL) :(a) Unit 1
of Rajasthan Atomic Power Station was
sghutdown on 4th march, 1982 for car-
rying out permanent repairs to one of
the end shields. After successful compl-
etion of repairs the unit was recomm-
issioned on Ist February, 1985. The
outage taken on 3rd February, 1985
' was a planned outage to correct certain
deficiencies noticed in the initial op-
eration. The unit is presently operating
at about 110 MWe,

(b) The total cxpenditure incurred
on the repairs of the end shield is
about Rs. 60 lakhs,

(c) The failure of the end shield
was due to a combination of factors
including inadsquacies in the choice of
material, fabrication and inspection
methods in vogue at the time of constr.
uction, and the operoting regime, invo-
lving too many unragulated starts and
stops.

Report of National Sample
Survey ’

38. SHRT S. M. GURADDI : will
the Minister of PLANNING be pleased
~to'state :

(a) whether a Technical Working
Group was set up to suggest the acc-
* eteration of *National Sample ' Data
* processing and ways and means of
+bringing out the results within 12 mon-
ths after completion ;

-(b) if so, ‘whether the Group has
! submitted its report ;
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(c) the main feotures of the recom-
mendations of the Group ;

(d) whether any follow up action
has been taken on the recommendat.
ions of the Group ; and

{e¢) the names and details of the
National Sample Survey in the past
five years conducted and results of
which had been brought out within 12
months after completior of the field
work?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRT K,
JR. NARAYANAN): (a) Yes, Sir. The
working Group was asked to give ways
and means to bring out the results
within 12 to 15 months after complet.
ion of field work.

(b) Yes Sir.

{c) The main feature of the recom-
mendations was effective computerisat-
ion of data'processing in the NSS invo-
lving, interalia, (i) instaliation of direct
data entry equipment, (ii) restructuring
and strengthening of the Data Procesi-
sing Division, and (iii} suitable training
programmes for various categories of
staff,

(d) An order for the direct data en-
try equipment has been placed. A study
team of the Indian Institute of Manag-
ement Ahmedabad ' has made certain
suggestions for strengthening and red-
cployment of s'aff  which are being
processed, A (raining programme for
the different categories of staff has
been worked out .in collaboration with
the firm supplying the equipment.

(e) The surveys conducted during the
past five years and the ;present status
of their processing are given in+ the at-
tached table,
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Period of Survey

Subject

Present status

July 79-June 80

July 80-June 81

July 81-Dec. 81

Jan, 82-Dec. 82

Jan. 83-Dec. 83

Jan, 84-June, 84

July 84-June, 8§

Unorganised sector

Sociz]l Consumption
Disabled persons

Land holdings,
livestock holdings
and debt and

investment,

Employment/unemp-
loyment and consu-
mer expenditure

Population, Births
& Deaths,

Non-Directory Man-
ufacturing Establ.

, ishments and own

Parts of results already
released, the rest in the
process of being released,

Results expected by
June 1985.

Results already released
within 15 months,

Results are being
finalised.

Some provisional results
are available for the
planning process.

Results under processing

Field woik is in progress,

Account Enterprises.

., Declaration of Civil Aerodrome at
Trivandrum as an International
Aerodrome.

38, PROF. P.J. KURIEN: Will
the Minister of TOURISM AND CIVIL
AVTATION be pleased to state :

(a) whethér there is a proposal to
declare the Civil Aerodrome at Trivan-
drum as an International Aerodrome;

(b) whether Government have rec-
cived representation from Kerala in this
regard ; and

(c) if so, the reaction of Govern.
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND

CIVIL AVIATION (SHRI ASHOK
GEHLOT) : (a) to (¢). there is no spec-
ific proposal under consideration of
the Government at present to declare
Trivandrum as an  International]
Airport. In January, 1984, a request
was received from he Chief Minister
of Kerala to declare Trivandrum as an
International Airport. It was felt at
that stage that the existing International
airports in the country were adequate to
cater to the need of internationalt raffic,
and therefore declaration of any other
airport including Trivandrum as an int.
ernational Airport was not necessary.
The Chief Minister of Keral a was‘ap-
prised of the position accordingly,

The Government have, however,
recently appointed a Committee to jnt.
cr-alia identily other airports for the
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development of international operations
with a view to reducing the pressurc
on Bombay Airport.

Site for nuclear power Station in
Midnapore District, West Bengal

40, SHRI ANIL BASU : Wil the
PRIME MINISTER bc pleased to
state :

(a) whether State Government of
West Bengal has suggested a fresh site
for a nuclear power station on the
bank of Rasulpur River in Midnapore
District ; and

) (b) if so, when Government are go-
ing to take a final decision on this
suggestion ?

THE MINISTER OF STATE IN
THE MINISTRY OF SCIENCE AND
TECHNOLOGY OCEAN DEVELOP-
MENT ATOMIC ENERGY, SPACE
AND ELECTRONIUS (SHRI SHIVRAI
V. PATIL) : (a) No, Sir.

(b) Does not arisc.

Guidelines on Administrative Reforms

41. SHRI K. KUNHAMBU : Will
the PRIME MINISTER be pleased to
state :

- "

-(ay whether detailed guidelines
have been issued with regard to the
proposed administrative reforms
and

(b) what steps have bcen taken
so far for streamlining the administra.
tion ? -

HEE IS

THE MINISTER OF STATE IN
THE DEPARTMENTS OF PERSON.
NEL AND ADMINISTRATIVE RE-
FORMS AND CULTURE (SHRI K. P,
SINGH DEO) : (a) and (b). Ministries/
Departments have been asked to um-
dertake a review of administrative
organisation, procedurcs and practices
and draw up suitable action plans as
would be appropriate to their tasks and |,
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needs to reduce delays, enforce acco-
untability, decentralise decision-mak-
ing processes and simplify rules and
procedures,

Upliftment of Electronics lndustry

42. SHR1 CHINTAMAN] JENA :
Will the PRIME MINISTER be pleased
to state :

(a) the steps being taken for up-
lift of the electronics industry in the
country to put India on the clectronics
map of the world ;

{b) the details of the propasals un-
der consideration of Government in
this regard ; and

*(c) the amount earmarked for the
c'ectronics industry in the Seventh
Five Ycar Plan ?

MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND DEPARTMENTS OF
OCEAN DEVELOPMENT ATOMIC
ENERGY, SPACE AND ELECTRO-

NICS (SHR1 SHIVRAJ V, PATIL):
(a) and (b). The steps taken
in  recent years to accelerate

growth of the electronics industry
in the country arc given in the enclos-
cd Statement Government considers
from time to iime further measures
needed in this direction and such pro-
posals are announced as and when these
are finalised.

‘4

(c) The amount to be earmarked
will be decided on €inalisation of the
Seventh Five Year Plan,

Statement

(i) A higher rate of deprecias
tion allowance, thereby cn.
couraging the industry for
modernisation and investe
ment,

(ii) Reduced duly on capital equis
pment, ocomponents and raw
material,
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(iii) Liberalised licensing and-crea-

tion- of large capacities in-
components so as lo cnsure:

viable production base.

(lv) Rationalised import policy ;
canalising and certain types
of components for which de-
mand is more than the. indi-
genous supply.

(v)-Providing R&D funds to pub-
lic sector units and R&D
laboratories for upgrading
and developmen: of products,

(vi) Increased TV
coverage,

transmission

(vii) Allowing the MRTP/FERA
companics to the area of
computer peripherals, compo-
nents and other high techno-
logy products,

(viii) A scparale standardisation.
Testing and Quality Control
(STQC) programme has been
initiated to assist manufactu-
rers of clectronics goods in

improving the quality of
their products.
Sports Equipment Lying unused in

Nehru Stadivm

43. SHRI SANAT KUMAR MAN.
DAL : Will the Minister of YOUTH
AFFAIRS AND SPORTS be pleascd to
state

(a) whether it is a fact that at Jeast
two crore worth of sophisticated epuip-
ment used in athletics. cycling and
gymnastics has been lying unused in
basements at the Nehru Stadium, New
Delhi and is rotting there ;

]
.

[
(b) if so, whether the Sports Authoe
rity of 'ndia has worked out any scheme

for regular utilisation of this equip-
ment ;
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(¢)-if so, the broad- outlines there.’

of ; and

(d) if not what steps arec being
taken to prevent its rotting;and to put
it to proper use ?

THE MINISTER* OF STATE IN
THE DEPARTMENTS OF YOUTH AF-
FAIRS AND SPORTS (SHRI R. K.
JAICHANDRA SINGH) : (a) No Sir.
The total valus of the« equipmenttpur.

chased for IX'Asiad in respect of the:

three sport disciplines mentioned is
about Rs. 52 lakhs only., This equip-
ment is available for use in stores in
New Dclhi patiala, Bangalore and
Calcutta for its ytilization, The equip-
ment is made available for use for
national coaching camps, national cha-
mpionships and other major sports
cvents, The equipment storcd in the
Jawahar]al Nehru Stadium is in good.
condition. .
»

(b} to (d). Do not arisc.

Introduction of Five Day wosking Week
in Central Government Offices

44, SHR1 K. PRADHANI : Will
the PRIME MINISTER be pleased to
state @

(a) whether the pros and cons of
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introducing a five day working week |

in Central Government  offices has

since becn examined ; and

(b} if so, its outcome and the stage
at which the matter stands at present ?

THE MINISTER OF STATE 'IN
THE DEPARTMENTS OF PERSONNEL
AND ADMINISTRATIVE -REFOMS
AND CULTURE (SHRI K, P:
DEO) : (a) and (b), The malter is under
consideration.

. Lanka Getting UK

. Arms, Gunship,

45, SHRI K. PRADHANI : Will
the Minister of EXTERNAL ‘AFFAIRS
be pleased to state ;

S.NGH |,

]
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(a) whether his attention has been
drawn to thc news item captioned
‘Lanka getting UK arms, gunships-new
move to combat rebels, appearing in
the ‘Indian Express’s, New Delhi
dated 4 February, 1985 ;

(b if so, whether Government
huve assesscd the threat to India poscd
by this acquisition by Sri Lanka ; and

13

(c) the steps taken or proposed to
be taken in this behalf ?

THE MINISTER OF STATE 1IN
THE MINISTRY OF EXTERNAL AF-
FAIRS (SHR! KHURSHEED ALAM
KHAN) : (a) Yes Sir.

(b) and (¢). Yes. Sir. The Govern-
ment of India have taken note of the
recent Sri Lankan efforts at securing
arms and ammunition from ‘abroad.
These acquisitions pose no threat to
India, '

Inclusion of Dearjeeling in Trekking
programme

46. SHRI ANANDA PATHAK:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleascd to
slate @

(a) whether therc is any proposal
to organisc Trckking programmes by
his Ministry ;

(k) if so, the details thereof ?

. (c) whether his Ministry is aware
that the Darjceling is a best place for
trekking ;

(d) if so, whether his Minisiry has
included Darjeeling in.the programme ;

(e) if ;o, details thereof ; and

(0 ir n'dl, the reasons therefor ?
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THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND °
CiVIL AVIATION (SHRI1 ASHOK
GEHLOT) : (a) to (f). The Depart-
ment of Tourism is not directly orga-
nising trekking programmes in the
country. However,for the development
and promotion of frekking in the
Himalayan States, the Department
provides assistarce for the purchase of
cquipment and other infrastructural
facilitics, During 1982-83 an amount
of Rs, 1.52 lakhs was released to the
Govt. of West Bengal for purchase of
trekking/camping equipment for Dar-
seeling in the Himalayan Region.

Tourism Programme of Government

47. SHR1 1IANNAN MOLLAH :
Will the Minister OF TOURISM AND
CIVIL AVIATION be plcascd to state :

(a) the Tourism programme of the
Government; and

(b} the satient fecature of this

programme ?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHR1 ASHOK
GEHLOT) : (a) and (b). Promotion of
a tourism is a continuous process. The
programmes and measurcs being taken
in .his regard include selcctive
approach to development of tourism
infrastructure particularly in centres
falling along the identified travel
circuits, expansiou of tourist atlrac-
tions including floodlighting of monu-
ments, development of beach resorts,
mountain rcsorts and winter sports,
will life tourism, sports tourism such
as water sporls, mountaineering &
trekking etc., improvement and preser-
vation of national heritage areas to
incrcase cuitural tourism, provision of
facilities at cultural tourism centres,
development of buddhist tourism, pro-
vision of economy class accommoda”
tion for the tourists, construction of
Yatrikas/Dharamshaias at  pilgrim
centres and improvement in the quality
and availability of surface transport
facilities, The programme also includes
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bidding for international conferences
and conventions, preparation of tourist
publicity 'mmerial, participation in
promotional fairs & exhibitions abroad,
joint promotion with international air-
lines, inviting foreign travel agents,
TV tcams and travel writers, promo-
tion of charter traffic, expansion of air
transport facilities both in teims of
services and routes and incicased
promotional efforts overseas through
effective publicity.

Setting up of a Commission For SC/ST
For Implementation of Schemes
at State Level

48, SHR1 PIYUSH TIRKI : Wil
the Minister of HYME AFFAIRS be
pleased o slate :

(a) whether Government  proposed

to set up a Commission for Scheduled .

Castes and Scheduled Tribes as Sche-
duled Castes and Scheduled Tribes
development agency for the implemen-
_tation and moniloring schemes at state
level ; and

(b) if so, details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DUILARI SINHA) :
(a) No, Sir.

(b) Docs not aiisc.

“Pollution in Mathsbbanga Churni
River in West Bengai®’

49, SHRIMATI GEETA MUKHER-
JEE : Will thc PRIME MINISTER be
pleased lo slate

(a) whether Government arc aware
that the Mathabhanga Churni river
flowing in Nadia district, West Bengal
al the border of Bangladesh is being
constantly polluted by the discharge of
the sugar mull and the distillery of
Keru and Company in Bangladesh ;

(b) whether Government are also
aware that this pollution is depleting
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the aqualtic anima]s,“ particularly fish
resulting in great distress to the poor
fishermen of the area : and

{c) if so, the steps being taken by
Government lo take up the matter
with Bangladesh Governmen* to stop
this pollution ?

THE MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT
AND FOREST (SHRI BIR SEN): (a) to
(c), The information is being collected
and will be laid on thc Table of the
House,

Stricture on Delhj Police in a Gang
Rape Case

50, SHRIY VIJAY KUMAR
YADAV : Will the HOME MINISTER
be pleased lo state ;

(a) whether the attention of
Governinent has becn  drawn to stric-
tures passed on Delhi  Police by
Additional Sessions Judge in a case of
gang rapc on 27 February, 1985 :

(b) 1f su, the details thereof ; and

(¢) the action being taken in the
matter ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) Yes, Sir.

(b) and (¢). The case pertains to
FIR No. 127/82, which was registered
on 5.3.82 al the behest of Smt. Asha
Rani under Sections 363/365/376/506/
34 IPC at Policc Station Hauz Khas,
New Delhi, Smt. Asha Rani was
abducted from her village Shahpur Jat
on 3,3.82 by some niiscreants and
gang raped by the said miscreants
during the night on 3,3.82 4.3,82, Al
the accused involved in the crime were
arrested. After investigation, the case
was put in the court on 22.2.84 The
learned Court while acquitting :he
accused in this case, has passed strice
tures against the Invesiigating officer.
The matter has been examined and it
has been found that there was no
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laxity on the part of the Investigation
Officer to merit the strictures.

Falsified Recording of FIR Regarding
Train Robbery

51. SHR1 VIJAY KUMAR
YADAYV : Will the Minister of HOME
AFFAIRS be plessed to state :

(a) whether Government’s atten-
tion has been. drawn to the report
appearing in Patriot dated 15 Fcbruary
1985 regarding falsified noting of the
FIR on a train robbery case in Flying
Mail between New Declhi Station and

Nizamuddin Station on the night of -

February 10, 1985 ;
(b) if so, the details thereof ;

(c) whether any enquiry was cond-
ucted into this incident ; and

(d) if so, the progress made so far ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFA-
IRS (SHRIMATI RAM DULARI
SINHA) : (a) to (d). The repert appear-
ing in the patriot dated 15. 2, 85 rclat-
es to casc FIR 60 dated 11.2. 85,
police Station, Ncw D¢lhi. The report
was lodged by one Shri B. K. Sharma,
the complainant, verbatim and is not
falsified. In the criginal statement of
Shri Shaima the rumbcer ¢f persons
involyed in the crime were given is four
and accordingly, the case was register-
ed under section 392/34 IFC. On inv-
esligation it was found that six persons
were involved in the crime and accord-
ingly, the case was registered under
Secction 395/397 IPC (Decoity). The
investigation of the case is being pursu-
cd vigorousty

. Influx of Refugees From Sri Lanka

§2. SHR1 MAHENDRA SINGH :
" SHRI K. PRADHANI:
SHR1 KAMAL NATH :
SHR] MAHFOOZ ALI
KHAN :

SHRI V. S. VIJAYARAGHA.-

* VAN:
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SHRIT B. V. DESA] :

v SHRIT SAIJFUDDIN CHOW-
DHURY :
SHR]1 MAT1 GEETA MUKH-
ERIJEE :
SHR1 MATI JAYANT!
PATNAIK :
SHRI BA]LASAHEB VIKHE
PATIL :
SHRI N DENNIJS :

Will the Minister of EXTERNAL
AFFAIRS bc pleascd to state :

(a) whether Jtisa fact that thou-
sands of terror-stricken Tamils from Sri
Lanka, mostly women and children have
arrived at Rameshwaram and other

parts of Tamil Nadu as refugees during

the last six months ending February,
1985 ;

(b) if so, the details thereof ;

(c) the measures taken by Govern-
ment to provide them food and shelter
and rehabilitate them ;

(d) whether the matter was  discuss-
ed with the Sri Lankan Minister of Nat-
ioral Sccurity during his  visit ir F¢-
bruary or otherwise with the Govern-
ment of Sri Lanka ; and

(e) if 5o, the outcome thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL AF-
FAIRS (SHRI KHURSHEEFD ALAM
KHAN): (1) Yes Sir.

(b) Since the beginning of Fcbruary
1985 a total of 2722 Sti Lanka Tamil
families ccmprising 11,225 memberas
have arrived in Rcmeshwaram as refuge-
es frem Sri Lerka, This rumber is in
addition to over 50,000 who crme after
the July 1983 disturbances in Sri Lanka
and continue to be in Irdia,

(c) Such a large scale and unabated
influx of refugees puts a severe strain
on the Govi. Asthe existing acccin-
medulion in cemps at Mandappam and
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Kottapatiu in Tamil Nadu can house
only 2500 pcrsors. efforts are beirg
made to create sdditicral facilities for
shelter and for provision for food for
the refugecs,

(d) & (¢), Y¢s. Sir, Our corcern over
the fresh icflux of Sri Larkan refugecs
into India was conveyed to the Sri
Larkar. Govt, We have urged that cond-
itions should be creatud m Sii Larka so
there would be no exodus of refugees
frem Sri Larka to Irdia and those who
are in (ndia wou'd be able to return to
their country in safety and dignity,

Expansion Work of the Runway at
Peelamedu Afrport

54. SHRT R, ANNANAMBI : Wil

the  Minister of TOURISM AND
CIVIL' AVIATION be pleased to
state

(a) whether Government are aware
that Goverrment of Tamil Nadu have
already acquired 41.21 acres of land
and handed over to the CPWD in
July, 1984 for runway cxpansion work
at Peclamedu Airport ;

{b) whether this work will be
given top priority in the Seventh Plan
so that modern aircrafts such as Boeing
and Air buses cou!d be operated from
Peelamedu airport and night services

connecting Coimbatore with important .

cities in the countiy and abroad intro-
duced ;

(c) if so, the details thereof ; and

(d) if not. the reasons therefor ?

THE MINISTER CF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHR1 ASHOK
GEHLOT) : (a) Yes, ST Land
measuring 42,21 acres has been acquir-
cd for extension of the cxisting runway
at Peclamedu (Coimbatore) acrodrome,
(b) to (d). Having recgard to the ur-
gent need for development of Pceela-
medu aiiport to mike it suitable for
vegular Boeing 737 operations, provi-
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sion has bcen made in . the Annual
Plan, 1984-8% and has also been pro-
posed for inclusion in the Seventh Plan
for civil works pertaining to extension
ard strengthening of runway and as-
sociated pavements as well ¢s exten-
sion/modification of the teiminal buil-
ding, The civil works will be teker up
and completed in the Scventh Plan
period, The aerodiome is presently
equipped with Medium intensity Run-
way Lighting System, Taxi-way lights
and Apron lights, To facilitate night
operations with Boeing-737 aircraft,
2-Bar Visual Approach Slope Indicator
System (VASIS) is also being provided.
This work is expected to be completed
by the end of June, 1985,

American Plans fer Develerment of
Components of & Systen for Stsr
war in Indian Ocean,

55, SHRI ANANTA PRASAD
SETHI : Will the Minister of EXTER-
NAL AFFAIRS be pleased 1o state

(a) whether the U.S.A. Plans to
deploy on its basis in the Indian Occan,
components of a system for star war ;

(b) whether the ccnstiuction of a
new station for anti-satellite directing
system is alrcady underway in Diego
Gaicia ;

(c) whether reports have also been

received that prepatations are also
underway for stationing »F-15  fighter
bombers, equipped  with  special
rockets for hitting targets in  the
space ;

(d) if so, the details in this regard,
if any reports have becn received by
Government of India in this regard;
and

(¢) the names «f the countries who
have protested in this regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHR] KHURSHEED ALAM
KHAN) : (a) Government of India
arc aware of rcports on the possibility
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of the Indian Ccean being used as an
intrinsic part of the new U.S, spoce
strategy,

(b) As part of its space defence
programmes the U.S, is deploying a
worldwide network of five ground based
electro optical eurveillancc Sensors,
Thesc  sensois, which  complement
existing radcrs, are designed (o detect,
track and
Diego Garcia is contemplated as one
site for these sensors. Pentagon plans
reportedly calt for the site to begin
operations in financial year 1987,

(¢) and (d). There is no infor-
mation which would .confirm that the
U. S. Government  has dceployed F-15
fighter bombers in  Diego Garcia.
However, U. S. Secretary of Defence
Caspar Weinbeiger stated in his Bud-
get testimony to  the Congress for
financial year 1985 that “‘F-15 air-
craft from which the Miniaturised
Homing Vehicle will be launched
could be based in the Southern Hemis-
pheres for ‘attempted intetcepts’ of
satellites in highly eliiptical orbits....”

(¢) The evawhe!ming majority of
* natjons have stated their opposition to
the extensicn of the arms race into
outer space. Resolution No. 30/59
adopted by the UN General Assembly
in its last session on ‘‘Prevention of
an Arms Racec in Cu'er Space’’receiv
ed 150 votes in favour with non
against and a  single abstension, This
resolution  cxpressed grave concern’.
at the danger posed to all mankind by
an arms race in  outcr space, in parti-
cular the impending danger of exacer-
bating the current state of insccurity-
by developments that could further
undermine international peace and sc-
curity.” 1t rciterated the nced for
negotiating, on &n urgent basis, an
agreement to prevent such an aims
rece in outer Spuce,

[Transiation)

Allecation of Moncy to Maharashtea
for Impiementation of 20-Point
Programme

56. SHR] VII AS MUTTEMWAR :
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Will the Minister of PLANNING
be pleased to state ¢

(a) the amount of money allocated
1o Maharashtra for successful implemen-
tation of 20-Point Programme ; and

(b} the percentage of persons still
below the poverty line in the State of
Maharashtra ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
K. R. NARAYANAN) : (a) Implemen-
tation of the revised 20-Point  Pro-
gramme, anrounced on 14-1-1982,
was token up from the Annual Plan
1982-83, The rcvised 20-Point Pro-
gramme forms an integral part of the
State Plans, and the outlays for it,
are derived from the relevant develop-
mental sectors. The outlay/expenditure
during 1982-83, 83-84 and 84-85
for Maharashtra is shown below :-

(Rs. crores)

Year Qutlay
1982-83 (Actuab) 863,83
1983-84 (Outlay) 953.77
1984-85 (Outlay) 964.71

(b) On the basis of the NSSO 32nd
Round (1977-78) , the latest Survey
for which results are available, the
percentage of population - below the
poverty line in Maharashtra was esti-
mated at 47.71%-—'5585% in rural
areas and 31.62% in urban areas.

[ English]

Inclusion of Nepall Language in Eighth
Schedule

57. SHRI ANANDA PATHAK :
*  Will the HOME MINISTER be
pleascd 1o stale :

(a) whether Government have now
dccided to include Nepali language in
the Eighth Scheduled of the Constitu-
tion of India ; and .
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(b) if so, when Gdvernment pro-
pose to do so ? '

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS

(SHRIMA11 RAM DULARI SINHA) ;
(a) No, Sir.

(b) Does not arise,

Inclusion of Mizo Language in Ejghth

Schedule
58. SHRI ANANDA PATHAK :
Will  the Minister of HOME

AFFAIRS be pleased to state @

(a) whe.her Government have
agrecd to include the Mizo - language
in the Eighth Schedule of the Cons-
titution ;

(b) if so, whether Goverument
propose (o include the Nepali language
also in the said Scheduld ; and

(c) if not, reasons thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULAR! SINHA) :
(a) to (¢), No such proposal is under
consideration, The Government are of
the vicew that irclusion of more langu-
ages in the Eighth Schedule would
repercussions and reac
tions. However, it is the endeavour
of the Goverrment to develop the cul-
tural and literary heritage of all® the
languages irrespective of their ine
clusion in the Eighth Schedule,

Bangladeshi Poet

59. SHR1 HANNAN MOLLAH :
SHR1 SYEDD MASUDAL
HOSSAIN .

SHRI ANIL BASU : Will the
Minister of HOME AFFAIRS bc-
pleased to state : -

(a) whether Government have as-
ked Daud Haider, an internationally
known Bargladcshi Poet to lcave Tndia
immediately ;
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(b} whether Government are aware
that his life may be endangered in the
hands of fundamentalists as soon as he
would enter into Bangladcsh ;

(¢) whether the attention of
Goverrmen: has been drawn (o the
appeal made by mary eminent persons
to them to accept the prayer of Mr,
Haider for Indian citizenship ; and

(d) the step, if any Government
proposc to save the life of the Poet ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
{SHRIMATI RAM DULAR] SINHA) ;
(a) His stay in India has been extend.
ed (il further .orders,

(b) No, Sir.
(e} Yes, Sir.

(d) Does not arise in view of (b)
above,

‘Proposal to Establish A Separate
Department  for Mountain Develop-
ment.’

60. PROF. RAMKRISHNA MORE :
Will the PRIME MINISTER be
pleased to state :

(a) whether Goverimert are aware
of the imperative nced for preserva-
tion of mountains ;

" (b) whether Goverrment have re-
ceived any suggestion for establishing
a separate Department of Mountain
Development § and

(¢) if so, Government’s reaction
thereto ?

THE MINISTFR OF STATE 1IN
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHR1 BIR SEN): (a)
Yes, Sir,

(b) The recommerdatiors of the
72rd Session of the Indian Science
Congress Association amongst others
include a suggestion for the sctting up
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of a Department of Mountain Develop-
" ment

v

(¢) The Union Department of En-
vironment end the stale Departments
consider integrated mountain  develop-
ment an area of highest national prio-
rity. Accordirgly, the Himalayan In-
stitute of Enviroument ard Develop”
ment with a network of Centres of
Advanced Studies, is being set up as
an autonomous organisation to concen-
trate only on cnvironmenmal problem,
of the Himalayan region. In addition
Intcgrated, Action  Oriented  Eco-
Research Programmes have been moun-
ted to find solutions (o the location-
gpecific problems in the Himalayas,
Western Ghats ard other mountain
areas in the country. Major emphasis

of thesc programmes is on solving the -

local problems with public participa-
tion, In view of the above it isnot
considered feasiblc to create a separate
pepartment for Mountain Development,

‘‘Schemes to Pre-Empt Environmental
Damage”

61. PROF. RAMKR ISHNA MORE:
Will the PRIME MINISTER be pleas-
ed to state :

(a) whether Government have drawn
schemes to pre-empt further environ-
mental damage in the couniry ; and

(b) if so, the details thercof ?

THE MINISTER OF STATE IN
THE MINISTRY Of ENVIRONMENT
AND FORESTS (SHRI BIR SEN) : (a)
Yes, Sir.

{b) The scheme which have bcen
formulated includc the following ;

(i) An actioa plan for clcaning
the polluted siretches of
Ganga ;

(ii) River basinwisc invenlorisa~
tion of  polluling sources
and their control ;
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(iii) Implementation of standards
polluting industries within a
given time frame ;

(iv) Demonstration projects for
reclamation  of  degraded
arcas ;

(v) Raising of fodder and fuel-
wood plantations in 5§ million
hactares of Westeland every
ycar under the aegis of the
National Westeland Develop-
ment Board ;

(vi). Social Forestiy programme.

(vii) protection of selected ccolo-
gically  sensitive areas 4s
Biosphere Rescives 5 and

(viii) Catalytic essistance for pro-
motion of envirormental acti-
vities at the State level.

Kidnapping of Students by Bangladesh
Rifles Jawans,

62. SHR1 DHARAM PAL SINGH
MALIK : Will the Minister of EXTER-
NAL AFFAIRS bc pleased to state :

(a) whether Government’s atten-
tion has been drawn to the news item
appearing in the Hindusian Times dated
18 Fcoruary. 1985 stating that two
Indian school students were Kidrapped
from West Tripura’s Narayanpur vill-
age, 500 yards inside the Indian ter-
ritory by intruding Bangladesh Rifles
Jawans ;

(b) if so, thc dectails of the inci-
dent ; and .

(<) the action taken by Government
for their relcase ?

THE MINISTER OF STATE IN
THE WMINISTRY OF EXTERNAL
AFFAIRS (SHR1 KHURSHEED ALAM
KHAN) : (a) Yes, Sir.

(b) On 15th February,.1985 at

+ about 1530 hours, two Indian students, .
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Mr, Parimal Dev resideat of village
Usha Bazar and Mr, Parimal Sarkar ot
village  Gardhigram inadvertently
enteccd Bangladesh from Narayanpur
village oa the India1 side and were ap-
prehended by the Bangladesh Riftes,

(c) The PSF Commandant lodged a
protest with his counterpart and reques-
ted that the two Indian nationals be re-
turned,

A Company Commander leve! tneeting
was held on 20th February, 1986 and
¢a flag meeting at the battalion Comma.
nder level on 25th February, 1985, The
Bangladesh side has informed the BSF
that the two Indian students who had
been apprehended on the Bangladesh side
of the border would be tried as per
focal laws.

To pursue the matter further. BSF
sought a meeting at the Sccter Com-
manders level between D1G BSF Tripura
and Sector Commander BDR Comilla
on 7th March. The Se¢:tor Commandcr
BDR, however, failed to turn up for
the meeting.

Government will continue its ¢forts
to obtain the release of the two Indian
nationals.

Flouting of Safety Rules by Indion
Airlincs

63, SHRI DHARAM PAL SINGH
MALIK :

SHRIAJIT KUMAR SAHA

Will the Minister of TOURISM
AND ClVIL AVIATION be pleased to
state &

ta) whether attention of Govern-
ment has been drawn to the news item
appearcd in the ‘Hindustan Times’
19th February 1985 under the caption
““I, A. flouting, safety rules’’;

(b} if so, the details thereof ;

(¢) whether any inquiry has since
been conducted in the maiter ;

(d) if so, the outcome thereof ; and
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(¢) the action Government have
taken to follow safety rules in the
Air India and Indian Airlines ?

THE MINISTER OF STATE 1IN
THE M]N]STRY OF TOURISM AND
CIVIL AVIATION (SHR] ASHOK
GEHLOT) : (a) Yes, Sir.

(b) The news item mentions that
flight safety is being ignored by Tndian
Airlincs ard refers in this regard (o
the following: (i) Flying of aireraft
without a Certificate of Airworthinesses,
(i) Under-staffing in Indian  Airlives
Corporation.  (iii) Non-mnintznance
of Minimum Equipmant List (M, E, L.},
(iv) scuffirg of Tyres, (v) Overlanding
of HS-748 aircraft and (vi) Absence of
Aircraft Maintcenance Engincers (AMES)

t¢) and (d)., The contents of the
news tem were exemined and it was
found thal ther¢ had been ro viola-
tion of rulus affecting  the safety of
aircraft,

{d) The airlines are rcquired to
follow the peescrib:d  procedures
strictly. and this is monitored by the -
Director Generrl  of Civil  Aviation
through spot checks and a4 system of
mandatory reporting of major defects/
incidents/accidents  etc.  These  are
promptly investigated by the Director
General of Civil Aviation and necessary
p eventive/corrective actions are taken
including punitive action, wherever
breach of regulations is involved.

Proposal to Booest Tourism Under
South India Programme

64, SHR]1 DHARAM PAL SINGH
MALIK : Will the Minister of TOU-
RISM AND CIVIL AVIATION be pleas-
cd to state :

(a) whether there (s any proposal
under  consideration of Government
to boost tourism under South India
programme ;

(b) if so, the details of the pro=
gramme ;
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(¢) the extent to which it will at-
tract tourists ;

(d) the amount of funds. if any,
allocated fur'thc programme ; and

(¢) the foreign exchange likely to
be carned from this programme ?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI ASHOK
GEHLOT): (a) to (c). Measures
taken by th: Government to boost
tourism to South India include the
opening of central Tourists Offices at
Bangalore, Cochin and Hyderabad.
the provision of funds tourism-oricnted
infrastructurc improvement projects to
be undertaken by State Governments
and promotional and publicity efforts
by the Deprtment’s overseas offices
to promote such South Indian desti-
nations  along with destinations
in other vparts of the country,
Also in preparing itinerary for tours
of media representatives , television
and film makers and travel agents from
abroad who arc invited as Departmental
guests, selected destinations ;n South
ndm of spacial tourist impottance are
included. Recently, a special tour of
South India by 13 top European travel
agents wes organised and seminar was
held at Kowvalam Beach., in February,
1985,

As a part of our charter policy,
Department has clearcd direct landing
of charters at Midras and Trivandrum.

Additionally, Indian Airlines allow
rebate of 30 per cent on tickets bought
by foreign tourists covering South
Indian  destinations  starting from
Madras.

(d) In addition to the hospitality

programme, Department of Tourism also’

assist the state Governments in schemes

of promotional nature and has released

an amouat of Rs.72 lakhs to the
Southern States during the Sixth Five
Year Plan,
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(e) The foreign exchange earnings
are not measured in terms of a specific
-State orregion, However, according
.10 an RBI estimates the total foreign
exchange earnings from tourism during
the Jast three years have been as
follows :—

Rs. in crores

1979-80 920.0
1980-81 1166.3
1981-82 1063.9
1982-83 1130.6

**Delhi the Third Grubbiest city in the
World*’

65. SHR1 P. MANIK REDDY : Will
thc PRIME MINISTER be plcased to
state :

(a) whether according to a World
Health Organisation study, Delhi is (he
third grubbiest city in thc World ;
and

(b) the steps Government propose
to take to sce that the situation does
not worsen n this regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI BIR SEN): (a)
No such conclusive finding has been
brought to the attention of the Gove-
rnment. However, according to a WHO
study on urban air pollution, the sus-
pended particulate ma'ter (air-borne
dust) in Delhi is considerably high
in certain parts of the city on account
of natural conditions and industrial
activities,

{b) The steps being taken include
the following :

(i) The industries are pursued to
insta] pollution control equip-
ment and legal actions are
teken against the erring
units ; '
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(ii) lucentives arc provided for
installation of  pollution
control equipment and shiit-
ing of polluting units from
the congested areas ;

(iii) Under the industrial licen-

sing system, for site sclection

and issue of licences, a pro-

.edure has been established

for environmental evaluation

of industries which are pol-
luting in nature,

(iv) steps are also being taken

lo maintain adequate tree

cover for acling as a prote-
ctive barrier against the air-
born dust,

Alocation of Funds to Delhi Municipal
Corporation

66. SHRI R. P. DAS :
Dr. SARADISH ROY :

Will the Minister of HOME AF-
FAIRS be plcased to state :

(a) whether the Capital city of
Delhi is the most grubby ard unhealthy
city in the World according to the
World Health Organisation ;

. {(b) the total budget allocation to
Delhi Municipal Corporation for the
city during the last four ycars, year.
wise ;

(c) how much of the said budget js
being sanctioned by the Central Gov-
ernment years-wise ;

(d) whether any audit of the said
sanctioned amount has ever been
made ; and

(e) if so, how far the said audit
report and the WHO rcport differ in
the matter of proper use of the avai-
lable funds for cleaning the city ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
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(a) to (e). The information is
being collected and will be laid on
the Table of the House.

Outlay for Agricultore for Mudhya
Pradesh in Seventh Plan

67. KUMARI PUSHPA DEV] :
Will the Minister of PLANNING be
pleased to state :

(a) the total outlay proposed for
agriculture during the Seventh Five
Year Plan for Madhya Pradesh ; and

(b) the tolal amount out of that
carmarked for agriculture activities
under the Tribal sub-plan and for the
developments of Scheduled Castes in
the State ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRIK. R, NARAYANAN) : (a) The
Madhya Pradesh State Government
have proposcd an outlay of Rs, 339.60
crores under Agriculture & Allied
Services for the Seventh Five Year
Plan. The Scventh Five Year Plan
of all Siates is yet to be finalised.

(b) Proposals relating to Tribal
Sub-Plan and Scheduled Castes Com-
ponent Plan have not yet b2en receiv-
ed from the State Government,

Broadcast by Khalsa Voice

68, SHRI CHHITTUBHAT] GA-
MIT :
SHR'T K. PRADHANI :
SHR1 HARISH RAWAT :
SHRI LAKSHMAN MALLICK :
SHRIMATI GEETA ;
MUKHERIJEE:
SHRI K, KUNJAMBU :

Will the Minister of EXTERNAL
AFFAIRS bc plecased to state ;

(a) whether Government’s atten-
tion has been drawn to the broadcast
by the so-called ‘Radio Khalistan® ;

(b) whether the B.itish Home
Depurtment expressed their inability
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in getting corr ct information in this
regard ;

(c¢) whether Government of India
have received any information in re-
gard to ‘Khalsa Voice’ ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHR1 KHURSHEED ALAM
KHAN) : {a%, (o0 (c¢). On Fcbruary
26. 1985 Radio Luxembourg, a con-
mercial radio station, carried a fificen-
minute programme called ‘‘Khalsa
Voice®’ from 1845 hours to 1900
hours, British time. The programme
mainly concentrated on explaining the
word ‘Khalsa’, played a few religious
songs and a Punjabi film song whose
wordings refer 1o the glory of Punjab
etc, The programme concluded bya
message from Dr. Jagjit Singh Chau-
han, who was referred to by the an-
nouncer as ‘President of Khalistan’, The
message congratulated the producers
of the programme for having put
““Khalsa Voice” on the air.

The address of the producers of
‘“Khalsa Voice’” is given as 38, Hert-
ford Street, Mayfair, London. The
question of the broadcast was taken
up with the British authorities a3 soon
as our High Commission in Londgon
became aware of the possibility of a
radio broadcast. Subsequently, the
British Home Office stated that they
had no formal power to give or
refuse clearance to a broadcast by
Radio Luxembourg. A sccond broa-
dcast which was expected to take place
on March § did not materialise, Radio
Luxembourg have decided not to
permit programme by ‘‘Khalsa Voice”,

Visit of Prime Minister to USA and
Other Countries

69. SHRI KAMAL NATH: Wil

the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether the Prime Minister
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proposes to visit U. §. A, ard somé
other countries this year ; and

(b) if so, the dctails thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHR1 KHURSHEED ALAM
KHAN : (a) and (b). The Prime
Minister will be making the following
visits abroad during 1985 :

USSR — May, 1985,
France — June, 198S.
Algeria — Junc, 1985,
USA — Junc, 1985,
Egypt — June, 1985,

Geneva (to 2ddress 11.0)— June,
1985,

Bhutan —  Fxact
to be decided.

peried  still

Bahamas (to atterd Ccmmon-
wealth Heads of Govcrnment
meeting) Ocicber, 1985,

New York—(to atterd 40th An-
niversary Cclebrations of U, N.,)
October, 1985.

Studenis Agitation in States Apainst
Reservation Policy

70. SHR1 KAMAL NATH : Wil
the Minister of HOME AFFAIRS be
pleased to state ¢

(2} whether law ard order preblem
has ariscn in a number of States resul-
ting from students agitstion ogeirst
the reservation policy

(b) whether any guidclines zhout
the reservaticn pclicy have been issucd
to the States by the Central Gevern-
ment ;

(c) if so. the details thereof ; and

(d) if not, whether Centiad
Governmcnt prepese 10 issue  ary
guadelines rcw ?
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‘ MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) to (d). Reports have beenreceived
that the students in Gujarat and
Madhya Pradesh have started agitation
in both states against the state govern-
ments’ decisicn to increase quota of
reserved seats in professional colleges,
The agitation has been in the form
of boycott of classes and cxamina-
tions. holding  procession/rallies,
bandhs, forcible closure of shops etc.

According to the existing Central
Government/U. G. C. guildelines on
the subject. 22.5% of seats in all
are required to be rc¢served for stu-
dents belonging to SC/ST Communi-
ties (15% forS. C. and 7.5% for
S. T). While Central universities are
expected to follow the Central Govern-
ment/UGC guidelines regarding res-
ervation for SC/ST, the universities
established under Acts of State Legis-
laturcs generally follow the reservation
policy and instructions issued by the
respective state Governments who are
primarily responsibe for implementa-
tion of reservation policy.

Report of Sarkaria Commission to
Review-Centre-State Relations
70, SHRI AMAL DATTA : Will
the Minister of HOME AFFAIRS bz
pleascd to state :

(a) whether the Sarkaria Commis-
sion set up to review Centre-State
relations would be able to complete
its report in time ;

(b) if not, the reasons thercof ;

(¢) whether Government are con-
sidering for extension of its terms if
it fails to complete its report in time ;
and

(d) the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a) and (b). Because of the impro-
terce, complexity and cnormity of
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the work involved in reviewing the
Centre- State relations, the Sarkaria
Commissivn would not be able to
submit its report within the .present
term of the Commission which expires
on June 30, 1985.

(¢) and (d). The propcsal for fur-
ther cxtension of the letm of the
Commission is under consideration of
the Government,

Death of an Undertrial in Tihar
Jail

72. SHRI M. MAHF0OOZ ‘ALl
KHAN : Will the Minister of HOME
AFFAIRS be plecased to state :

¢

(a) whether jt is a fact thatand

undertrial lodged in Tihar Jail was

recently burnt to death under mys-.
terious circumstances ;

(b) if so, thc details therecf ; and

(c) the result of the inquiry, if
any, conducted by Government in the
matter and the action taken thereon ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRIMATI RAM DULAR]J
SINHA): (a) to (c). No Sir. However,
an undertrial Shri Rajinder Kumar
made an attempt 1o commit suicide by
burning himself in the Tihar Jail on
15.1.1985. He succumbed to burn in-
Juries in the Lok Nayak Jai Prakash
Narain Hospital on 16,1.1985. The
Magistrate who conducted an inquest
in the case is yet to submit his report
in the matter.

Indo-US Collaboration for Natjonal
Silicon Facility at Baroda

73. SHRI M. MAHFOOZ All
KHAN :
SHR1 SANAT KUMAR
MANDAL : Will lh1e PRIME
MINISTER be pleased to state :

(a) whether Goverrment ‘have
recently signed an agreement with
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Hemlock Semi-conductor Corporation
of U, 8, for the supply of both techno.
logy and equipment for the WNational
Silicon Facility at Baroda ;

(b) whether India’s leading scien-
tists have voiced their opposition to the
agreement ; and

(¢) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF SCIENCE AND
TECHNOLOGY AND 1IN THE DE-
PARTMENTS OF OCEAN DEVELOP-
MENTS ATOMIC ENERGY SPACE
AND ELECTRONICS (SHRI SHIVRAJ
V.  PATILD) (a) Yes, Sir. The
agreement provides for supply of
process known-how. basic engine-
ering and proprictory equipment
for production of polysilicon,

(bY and (¢). Some Indian scientists
have opposed the agreement mainly on
the ground that indigenous technolegy
is available for the production of
polysilicon of requisite purity.

Killing of Raia Man Singh

74. SHRI M. MAHFOOZ ALl
KHAN : Will the Minister of
HOME AFFAIRS b2 pleased to state :

(a) wheher Goveirnment arec aware
of the killing of Raja Man Singh a
senior most legislator in  Rajasthan
Assembly and a candidate for the
recent assembly elcctiors by police
firing along with two of his suppor-
ters : and

(¢) ifso, the reaction of Govern-
ment with rcgard thercto ?

THE MINISTLR OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
(a)‘xYes Sir,

(b) The State Govi. has re-
ported that they have ordered a judicial
enquiry into the incident of firing at
Decg on 21.2.85 by a silting Judge
of the M.P High Ccurt., Some Police
personnel responsible for .the firing
have been placed under suspension,
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The case relating to the firing
incident has been entrusted to the CBI
to ensure specdy and 'impartial inves.
tigation,

Price of Colour T. V, Sets :

75. SHRT MOHANLAL PATEL :
will the PRIME MINISTER be
pleased to state :

(a) whether the price of colour
T. V. sets is likcly to be increased;

(b) if so, the main reasons therefor;

(c) the approximate price of col-
our T.V. Set at present and the amount
likely to be increased ; and

(d) what steps are being taken to
check the rising trend of the colour TV
set ?

THE MINISTER OF STATE 1IN
THE MINISTRY OF SCIENZE AND
TECHNOLOGY AND 1IN THE DE-
PARTMENTS OF OCEAN DEVELOP-
MENT ATOMIC ENERGY, SPACE
AND ELECTRONICS (SHR1 SHIVRAJ
V. PATIL) : (a) No, Sir.

(b) Does not arise,

(¢c) The approximate price ofthe
CTV sets in Delhi inclusive of all taxes
as per survey conducted by Depart-
ment of Electronics, varies from about
Rs. 6,500 -to Rs. 10,600/-. No in
creasc in the price is expected.

(d) Government has taken follow-
ing indirect measures to’ bring down
the price of CTV sets :

(i) issuing industrial approvals
liberally, with out any upper
limit on capacities so that
economically viable level of
production could be achieved
and competition encouraged.

(i1} reducing Government levies
like customs duty on imported
raw- materials/ components,
reduction in excise duty, eic,
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(iii) Department of Electronies has
sct up a high power TV Co-
ordination Committee under
the Chairmanship of Secretary,
Eledctronics with representat-
ions from Indian TV Munu-
facturers Association, and El-
ectronic Components Industri-
es Association, to review and
monitor the Progress of manu-
facture of TV sets, The quest-
tion of maximum price to be
charged for a CTV set has been
discussed in the various meet-
ings of the above Committee. In
the meeting of this Committee
held on 16.8 84, ITMA
committed that from 15th
October, 1984, cost of the
CTV to the customer with all
taxes and one year fpuarantec
in Delhi will not be more
than Rs, 7500/ with eleciron-
ic tuner Rs. 7000/.with turret
tuncr,

Further, in the meeting of
this committce held on 21.2.85,
ITMA  was requested to
advise all their members to
provide the list of their CTV
dealers all over India and their
atl-inclusive customer price
inclusive of 1 year warranty,
of various models of CTV sets.
ITMA agreed to so, These
lists would then be made
public,

(iv) Electronics Trade & Technol-
ogy Dcvelopment Corporation
(ET&T), 2 public sector und-
ertaking under the Depart-
ment of Electronics, under
their ‘‘material Technology
Brand*’ (M TB) programme will
provide help tosmall scale
units to produce auality pro-
ducts at reasonable cost by
supplying material procured
by them in bulk along with ne-
cessary technology,

Activities of Punjab extremists

76. SHRI ANAND SINCH : Will
the Minister of HOME AFFAIRS bc¢
pleased to state :
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(a) whether activities of punjab
extremists have bcen continuing and
there to and fro® movement across the
borders with pakistan going on; and

(b) if so, the details of such activ-
ities and movements which have come
to Government’s notice during the past
five months ?

THE MINISTFR OF HOME AFFA-
IRS : (SHR1 S. B. CHAVAN) : (2) and
(b). Stray incidents of vielence by extr.
emist clemerts have becn taking place
in punjab during the past five months
and movement of such elements across
the borders has ccme to notice, Strict
vigilance 15  being maintained in this
regard by the authoritics,

Enquiry Into Riots Tn Delhi

77. SHRI SATYA GOPAL Ml-
SHRA : SHRT CHITTA MAHATA :

Will the Minister of HOME AFFA.
IRS be pleased to state :

(a) whether Government have orgd.
ered any inquiry into the riots which
took place in Delhiin the wake of the
assassination of the late prime Minist.
er

(b) if so, the details thereof ; and
(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFA.
JRS (SHRIMATI RAM DULARI
SINHA) : (a) to {c). The Commissioner
of police Dclhi, has appointed shri V.
P. Marwah, Additional Commissioner
of police, Delhi, to e¢nquire into the
following matters connected with the
riots which took place in Delhi in the
wake of the assassination of the former
prime Minister :-

(i) to idcntify instances of serious
failure ard ncgligerce, if any,
on the part of individual police
officers/men,

(ii) to idemtify gccd work; it any
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done by individual police off-
icer/men so that  they are su-
itably rewarded.

(iii) to identify the deficiencies
and limitations of manpower
and equipment of the police
force and to suggest measure
to tone up the funct’oning of
Delhi police to meet the chal-
lerges in the days to come,

Setting up of Atommic Power Plant In
West Bengal

78. SHR1SATYA GOPAL MISRA :
SHRI1 SAIFUDDIN CHOWDHARY:

Will the PRIME MINISTER bc¢ pl-
cased to state :

(a) whether Government are  conse
idering to sct up an Atomic Power
plant in West Bengal ;

(b) whether Government have rec-
cived any proposal from the West Bon-
gal Government for this project ;

(c) if so. when and the dctails
thercof ;

(d) steps so far taken by the Gov-
ernment on the said request of the
West Bengal Government ; and

(e) if not, steps taken and the rea-
sons for the delay ?

THE MINISTER OF STATE 1IN
THE MINISTRY OF SCIENCE AND
TECHNOLOGY, AND IN THE
DEPARTMENTS OF OCEAN DEVEL-
OPMENT ATOMIC ENERGY, SPACE
AND ELECTRONICS (SHRI SHIVRAJ
V. PATIL) : (a) to (c). West Bengal
Government  hat proposcd a site in
Midnapore District for  evaluating
suitabilaty for setting up an atomic pow-
er plant, The proposal is bcing exam-
ined by thc Site Sclection Committee,
The report of the Committee for the
Eastern Region of which West Bengal
forms a part is awaited.
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Construction of Calicut Airport

79. SHR! V. 8., VIJAYARAGHA-
VAN : Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to
state:

(a) whether thc construction of the
Calicut airport is being delayed ;

(b) if so, the reasons thereof ; and

{c) the time by which it will be
complcted ?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI ASlOK
GEHLOT) : (a) No Sir,

(b) Does not arise.

(¢} The woitk is expected to be
complcled by December, 1987,

Enquiry inlo Assassination of Smt,
Indira Gandhi

80. SHRI V. S, VIJAYARAGHA-
VAN :
SHRI K. KUNJAMBU :

Will the Minister of HOME AF-
FAIRS be pleased to state ¢

() whether the enquiry Commis-
sion set up to investigate the assassi-
nation of Smt, Indira Gandhi has com-
pleted its work ;

(b} if not, when is it lkely to
complete the work ;

(¢) whether Government have car-
ried out a thorough review of the mea-
surecs taken for the security of the
Prime Minister and found lapses in
the security sct up ; and

(d) if so, the steps taken to plug
all the loopholes in the security
system ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATL RAM DULARI SINHA);
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(a) and (b). An onc man Commission
of Inquiry presided over by Mr. Justice
M. P. Thakkar was set up in November,
1984 to investigate the assassination
of Smt. Indira Gandhi. Tt is expected
to complete its work with in a period
of six months,

{c) and (d). The security arrange-
ments for the Prime Minister are sub-
ject 1o constant review and steps to
strengthen various arrangements are
taken from time to time. It is not in
the public interest to disclose the de-
tails.

Unsuccessful Bid on Life of Janala
Candidate

81, SHR1 M. SUBBA REDDY:

Will the Minister of HOME  AF-
FAIRS be pleased to state :

(a) whether it is o fact that there
was anrunsuccessful bid on the life of
a Janata Candidate on 23rd February,
1985 in Sriganganagar and if so, full
details thereof (Hindustan Times of
24th February, 1985) ; and

(b) whether it is a fact that in  the
context of earlier incident of shooting
of Shr1 Man Singh, M. L. A, the pre-
sent case has causcd fear and tension ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS,
(SHRIMATI RAM DULARI SINHA):
(a) No, Sir,

(b) No, Sir

Candidates Killed During Assembly
Elections

82. SHRIMATI KISHOR! SINHA ;
Will the Minister of HOME AF.
FAIRS be pleascd to state :

(a) whether several candidates
were shot at and killed during the re®
cent  Assembly eclections resulting
in countermanding of elections in

those¢ constituencies ;
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(b) if so, whethef Centre fears
organised violence developing as a
means of  stalling elections ; and

(¢) if so, what guidelines have been
issued to States, to prevent this ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULAR! SINHA) :
(a) Yes, Sir.

(b) and (¢). No Sir.

However Central Government had
issued instructions to State Govern®
ments, prior to the commencement o
the election which inter-alian had sug-
gested that special carc should be
taken for the protection of candidates
as deliberate attempts might be made
on their lives with a view to getting
the elections countermandcd.

| Trarsiarion)

Proposals from States for Inclusion of
Certain Castes in the List of SCs/STs

83. SHR]I HARISH RAWAT : Wi!i
the Minister of HOME AFFAIRS be
pleased to statc :

(a) whether Government have re-
ceived propusals from the States to
the effect that certain castes be includ-
ed in the list of Schedulcd Castes ard
Scheduled Tribes ;

(b) if so, the namcs of castes in
U.P. which have bcen proposed for
inclusion in the said list ; and

1
(c) the reaction of Government

thereto ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMAT] RAM DULARI SINHA) ;
(a) Yes, Sir.

(b) The names of communitics pro-
posed by the State Govermnment of
Uttar pradesh for fresh inclusion in the
list of Scheduled Castes and Schedul-
ed. Tribes in Ultar Pradesh cannot be
disclased in the public interest,
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v

‘(;:) The proposal of the State Gov-

crament along with similar other pro-
posals are being considered in the
context ‘of the propased comprehensive
revision of the lists of Scheduled Castes
and Scheduled Tribes as‘the amend-
ment 'in the existing lists of Schedul=d
Castes and Schedulcd Tribes can be
fione only through an Act of Parlia-
ment in view of Article 341(2) and
and 342(2) ofithe Constitution.

Representations for Declaring Some
Development Blocks in U, P. as Tribal
Areas

84, SHRT HARISH RAWAT : Will
the minister of HOME AFFAIRS bz
pleased to state:

(a) whether Government have re-
ceived representations for declaring
Dharchula, Munsyari and Joshimath
develupment blocks in Uttar Pradesh
as tribal areas ;

A(b) if so, whether these develop-
m:nt blocks will be declared as tribal
areas ; and

(¢) if not, the reacons therefor ?

THE MNISTER OF STATE 1IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA):
(a) to (c¢). The State Government of
Uttar Pradesh proposed to include
Dharchula, Muasyari and Joshimath
development blocks i1 the Tribal sub-
Plan-area, The proposal is being exa-
mined in consultation with the Plan-
ning Commission,

LEnglish)

Proposal of Holding Talks Between
India and Sri Lanka

85. SHRI HARISH RAWAT : Will
the Minister of EXTERNAL AFFAIRS
be pleascd to state

(a) whether these is @ propisal lo
hold talks at seccetaries fevel bstween
India and Sri Lanka foi solving the
problem of the Tamil peopic ; and
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(b) if so, the reaction of the Gov-
ernment of India thereto and the time
by which the - talks arc likely to be
held ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL AF-
FAIRS (SHRI KHURSHEED ALAM
KHAN) : (a) and (b). Consultations
are at present through diplomatic
channels at various levels.

" Guideline to States Regarding Grant

of status of Industry to Tourism

86. SHRT BASUDEV ACHARIA ;
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state ;

(a) whether Union Government
bave given some guidelines to the
Statcs with regard to the granting of
status of industry to tourism ;

(b) if so, the details of the guide lin-
¢s ; and

(c) the facilities and concessions that
will be available for tourism by getting
the status of an industry ?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI ASHOK GEHLOT):
(a) to (c). The Approach Paper
for the Seventh Five Year Plan
approved by the National Develop-
ment Council (NDC) in July 1984 re-
commended that Tourism should be
accorded the status ot an Industry. The
State Governments have accordingly
been requested to declare tourism as
an industry so that concession availa-
ble to other industries also become ap-
plicable to Tourism. In responsc to this
the following States have alrcady
granted Tourism the status of Industry,

- Meghalaya, Karnalaka, West Bengal,

Himachal Pradesh and Orissa.

Visit of Minister for National Security
of Sri Lanka

87. SHRI CHITTA MAHATA : Wil
the Minister of EXTERNAL AFFAIRS
be pleased to state ;
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(a) whether Minister for Nalionz_xl
Security of Sri Lanka visiteq India
during the month of Fcbrugry, 1985
and had a discussion with various VIiPs
including the Prime Minister ; and

(b) if so, thc outcome thercof ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI KHURSHEED ALAM

KHAN) :

(2) and (b). Ycs, Sir. He had a dicus-
sion with the Prime Minister on the
Tami! ethnic problem in Sri Lanka a:nd
bilateral matters. He also mel Inqlan
leaders and officials. The discussions

were useful,

Setting up of a National Intcgration-
Cum-Humnan Rights Commission :

88. SHRL CHITTA MAHATA

Will the Ministcr of HOME AFFAIRS

be pleascd to state :

(a) whether it is a fact that Govern-
ment have reccived a proposal to sct
up a National Int egration-cum-Human
Rights Commission ; and

(b) if so, the details thereof and
decision taken so far in the matler ?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULAR] SINHA) :

(a) and (b). Yes, Sir. such a
recommendation has been made by
the Minorities Commussion in their
Fourth Annual Report for thc period
Ist January, 1981 to 31st march, 1982,
The Commission itsclf did not specify
the details of such a Commission.

2. As regards thc Government’s
dcecision in this regard, it was explai-
ned that the existing constitutional
safeguards such as thc Fundamental
Rights, the Directive Principles of
State, Policy, the protective provisions
for Scheduled Castes, Scheduled
Tribes, the wecaker sections and the
minorities, the writ jurisdictions of
the Courts and the cxisting insti-
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tutional framework of the Minoritjes
Commission, the scheduled Castes
and Scheduled Tribes Commission and
the offices of the Special Officers for
Scheduled Castes and Scheduled
Tribes and the Linguistic minorities
as also the National Integration Coun-
. cil and its Committces provide adequate
wSafeguards to such sections of society,

Cut in Size of Annual Plans for
States

_ 89. SHRI B.V. DESAI : Will the
Minister of PLANNING be pleased to
state :

(a) whether Planning Commission
has curtailed the size of annual plans
of the States ;

fb) if so, whether this was necese

sitated because of the resources,
constraints ;
(c) whether this cut had led to

postponement of finalisation of the
outlays for some of the States ;

(d) whether Suates annual plans
have been cleared by the Commis-
sion ; and

(¢} if 50, 10 what extent their orj.
ginal plans have been reduced ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI K. R. NARAYANAN) : (a) to
(e). The Annual Plans 1985-86 of
the States have not yet been  finalised,
In view of the fact that a number of
the States had to go to the polls carly
in March, it was considered that it
would be appropriate to have the dis-
cussions with the States for the finalje
sation of their Annual Plans after the
elections,

Settlement of Assam Issue

90, SHRI B. V. DESA] :
SHRIMATI GEETA
MUKHERIJEE :

SHRI BALASAHEB VIKHE
PATIL : Will the Minister of
HOME AFFAIRS be pleased to state
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(2) whether the Assam agitation
leaders have softened their stand and
have agreed for disenfranchisement of
illegal immigrants between 1961-71 ;

(b) if so, whether this attitude of
Assam agitators has  improved the
prospects of agreement in regard to
settlement of Assam issue ;

(¢) if so, whether any solution to
the problem has been reached ; and

(d) if not, by what time the final
agreement is likely to be reached ?

THE MINISTER OF HOME AF-
FAIRS (SHRI S. B. CHAVAN) : (a) to
(d). Informal discussions have hcen
held between rcepresentatives of the
Government and the agitation lcaders.
While no specific solutions have emer-
ged, Government are hopeful that
solutions acceptable to all concerned
will be found at an early date.

Declaration of no Maﬁ’s Land Along
Indo-Pak Borders

91, SHRIB. V., DESAIL : Will the
Minister of HOME AFFAIRS be plea-
sed to state :

(a) whether Government propose
to declare as no man’s land the 500
metre stretch along the Indo-pak
border in the State of Punjab to check
the movement of extremists ;

(b) if so. whether the threc dis-
tricts of Amritsar, Gurdaspur and
Ferozepur will be covered under this
scheme ;

(c) if so, whether barbed-wire fen-
cing is also being considered as one of
the steps for checking this ; and

(d) what are the other methods
being considered ?

THE MINISTER OF HOME AF-

FAIRS (SHRI S, B. CHAVAN) : (a) -

to (d). No such proposal is under
Government’s consideration at present,

H
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““Clearance to Teluge Ganga Project’®

92, SHRI N. VENKATARATNAM :

Wwill the PRIMF MINISTER be
pleased to statc :

(a) whether the Telugu Ganga pro-
ject aimed at supplying drinking water
to Tamil Nadu and irrigation facili-
ties in Rayvalaseema in Andhra Pradesh
has been clcared by the Union Govceine
ment ; and

(b) if not, the reasons thercfor ?

THE MINITSTER OF STATE IN
THE MINISTRY 0F ENVIRONMENT
AND FORESTS (SHRI BIR SEN) :

(a) No, Sir,

(b) An Expert Group has bacn con-
stituted by the Department to visit the
site and collect necessary additional
data fer a realistic envirenmental ime
pact assessment. The project will be
considered aftcr the necessary data
has been reccived, collated and analy-
sed.

Guidelines for Setting up of Projects

93. SHRIN, VENKATARATNAM :

Will the Minister of PLANNING
be plcased to slate :

(a) the guidelines for the Unicn
Government t¢' take up project for
itself in the states :

(b) number of such projects teken
up by Union Government in other
States, and the cost thereef ;

(¢) number of each projcct reques-
ted by Government of Andhia Pradesh
to be taken up by Union Government ;
and

(d) whether Goverrment have
taken them up ; if not, the reasons
therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHR1 K. R. NARAYANAN) :(a)
The Central Government takes up pro
jects in sectors that fall within its
jurisdiction  (Central or concurrent
list) generally on the basis of develop-
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mental needs and on techno-economic
considerations,

(b) In the absence of any indica-
tion of the periad and the minimum
capital cost of an individual project
in respect of which the information is
being sought, the time and cffort
required for the collection of informa-
tion will not be commensurate with
the purposc to be achieved. However,
the Quantum of investment in terms of
gross block in different states obtain-
ing at the end of  31-3-1983 in the
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C.ntral Public Enterprises as reported in
the. Public Enterprises Survey (1982-83)
of the Bureau of Public .. Enter-
prises. . Government of India is indi-
cated in the stalement enclosed.

(c) and (d). Inthc sbsenge of any
indication of the period and the mini-
mum capital cost of the individual
projects the time and effort required
for the collection of information. will
not be commensurate with the purpose
to be achieved,

Statement
Sl. No, Name of the state/Union Territory Value of Gross Block
as on* 31.3.1983

1. Andhra Pradesh 2118.60
2. Asgam 1556.38
3. Bihar 4692.33
4, Gujarat 1114.55
5. Haryana 314.70
6. Himachal Pradesh 168.11
7. Jammu & Kashmir 23.91
8. Karnataka 1064.82
9, Kerala 617.53
10. Madhya Pradesh 3861.02
11. Maharashtra 3993.,22
12, Orissa 1522.45
13, Punjab 485.85
14, Rajasthan 543,47
185, Tamil Nadu 1332,75
16. Uttar Pradesh 2490.57
17. West Bengal 2394.14
18, Delhi 995,49
19, Goa 11,97
20. Other States/Union Territories 242.79
21, Unallocated 2424.04
Total : 31968.69

Gross Block for this purpose ircludes cepital woik in progress. urallocated capital

expenditure ard other misce!lareous assets-besides the original cost of procuring

and erectirg the fixed esscis.

Source : Public Enterprises Survey 1982-83, Bureau of Public Entcrprises, Govern-

ment of India-Page. 10,
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Trial of Hijackers.

94, SHRI LAKSHMAN MALLICK :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(2) whether Government’s attention
has been invited to the news item in
Hindustan Times dated 16 February,
1985 that ‘Khalistan’ protagonists are
sending a team of legal cxperts to
Pakistan in connection with the trial
of Sikh hijackers ; and

(b) if 50, the details in this regard:?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL AF-
FAIRS (SHRI KHURSHEED ALAM
KHAN) : (). Yes, Sir,

(b) The Government of Pakistan
have informed us that, under Pakistan
laws, foreign lawyers are not permitted
to appear before Pakistan courts but
consultations can take place with fore-
ign lawyers outside the court,

““World Meet of Poets” At Deihi

95. PROF. SAIF-UD-DIN SOZ :
Will the Minister of EXTERNAL
AFFARS be pleased to state :

(a) whether the world meet ot  Poets
was to take place in Bharat Bhawan
(Bhopal) in the last week of February,
1985 ; and

(b) whether the venue had been
shifted to Delhi at the eleventh hour ?

THE MINISTER OF STATE IN

THE MINISTRY OF EXTERNAL AF-.

FAIRS (SHR1 KHURSHEED ALAM
KHAN) : (a) The Valmiki World Poctry
Meet was originally due to be held
in November, 1984 under the Joint
sponsorship of Indian Council for Cul-
tural Rclations and Bharat Bhavan,
Bhopal. The inaugural and -losing
scssions were due 1o be held in New
Detli whereas other sessions would
have been held ‘n Bhopal. The post-
poned Meet was held in Delhi March
1to 7, 1985 under the sole sponsor-
ship of 1CCR.
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(b) No, Sir,

Decline in Tourist Traffic

96. SHRIMATT JAYANTI PAT-
NAIK : Will the Minister of Tourism
AND CIVIL AVIATION be pleased to
state

(a) whether there has been a sharp
decline in the growth of tourist traffic
in the country in 1984-85 ;

(b) if so, the main factors respon-
sible¢ therefor ;

(¢) the details of the fall in the
tourist traffic ;

(d) the target of tourists set for
1985-86 ; and

(¢) the steps proposed to be taken
to achieve the target in 1985-86 ?

THE MINISTER OF STATE 1IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI ASHOK
GEHLOT) ; (a) to.(b). Foreign tourist
arrival during 1984. excluding the
nationals of Pakistan and Bangladesh
852, 503 as compared to 884, 731 ar-
rivals during 198 3. The marginal decline
was mainly.due,to internal disturbances
in some paris of the country in the
latter half of the year and their adverse
media coverage abroad,

The proposed target for 1985 is
one million tourist arrivals. The steps
being taken to achieve this target in-
clude aggressive overseas publicity
campaign with special emphasis on
conference facilities, holiday resorts
in India , stepping-up of public rcla-
tion with tour-operators and travel
agents, participation in international
travel fairs and cxhibitions, the deve-
lopment of infrastructural facilities and
improvement of transport systems.

Outlay for Women’s Welfare in Seve-
nth Plan

97. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of PLANN.
ING be pleascd to state
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(a) the total outlay proposed for
the Seventh Plan for schemes regarding
women’s welfarc ;

(b) the various women welfare
works to be included in the Seventh
Plan proposal ;

(c) the Scvernth Plan taiget set for
the development of women under those
welfarz schemes ; and

(d) the d:tails thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHR1 K.R. NARAYANAN) : (a) to
(c). The Seventh Plun is still under
preparation. The propesed outlays,
schemes, and targets are yet to be
finalised.

(d) Doces not arise,

. [ Translation]
Loss Suffered by 1ITDC Hotels

98, SHRJI MOOL. CHAND DAGA :
Will the Minister of TOURISM AND
CIVIL AVIATION be plcased to state :

(a) the total number of hotels be-
ing run by the India Tourism Develop-

" MARCH 14, 1985

Written Answers® 140

ment Corporation in the country, which
have suffered loss during 1982, 1983
and 1984 and the extent of loss suffer-
ed in cach of thesc hotels alongwith
the reasons for the loss ; and-

(b) the amount invested in cach
of the hotels incurring profit and
whether the retuin on each
hotel is cquivalent to 11 per cent of
the capital investcd in each of them ?

THE MINISTER OF STATE 1IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI ASHOK
GEHLOT) : (a) A statement showing
the profit and loss account in respect
of ITDC hotels pertaining to the finan-
cial years 1981-82, 1982.83 and
1983-84 is appended al statement
‘A’

The main reasons for the loss su-
flered by certain ITDC hotels are de-
cline in tourist traffic, creation of sur-
plus hotel capacity in Delhi, heavy bur-
den of depreciation and interest for
commissioning new hotels and the fact
that some of these hotels had to be

located for purely promotional and
commercial rcasons.

{b) Necessary information js given
at statement SB’ o

Statement—A
(Rs. in lakhs)
S. No. Name of the Unit 81.82 82-83 81-84
1 2 3 4. 5
1. Ashok Hotel, New Delhi 189.84 124,90 3.10
2. Hotel Ashok, Bangalore 421 (—) 47.64 (—) 5.49
3, Akbar Hotel, New Delhi 89,12 109.28 (—) 18,01
) 4: Kovalam Ashok Beach Resort,
Kovalam (—) 1849 (—) 10-34 1,35
5. Qutab Hotel, New Delhi 0.11 10.78 (—) 2.5
6. Lalitha Maha! Palace Hotel,
Mysore (=) 595 (—) 234 (—) 109
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7. Hotel Airport Ashok,

Calcuttla (—) 7.61 (=) 10.47 38.53
8. Samrat Hotel, New Delhi — (—) 70.89 (—) 206.67

9. Janpath Hotel New Delhi 14.70 41.09 68.00

10. Hotel Varanasi Ashok
Varanasi (—) 297 (—) 8.17 0.34

11, Hotel Jaipur Ashok, Jaipur (—) 7.11 (—) 3.19 (—) 3.75

12, Kanishka Hotcl New Delhi — (=) 24,11 51.10
13. Lodhi Hotel, New Delhi 14.51 27.87 23.16
14, Ranjit Hotel, New Delhi 5.99 7.42 (—) 8.62

15. Hotel Hassan Ashok,
Hassan 0.63 (—) 072 (—) 1.68

16, Laxmi Vilas Palace Hotel,
Udaipur 1.56 6.58 11,65
17. Temple Bay Ashok Beach

Resort, Mamallapuram (—) 2.80 (—) 3.91 (—) 3.22

18. Hotel Kalinga Ashok,
Bhubaneswar (—) 1.25 4.64 3.41

19, Hotel Madurai Ashok,
Madurai (—) 10.20 (—) 895 (—) 6.67

20. Ashok Yatri Niwas, New
Delhi — (=) 2671 (—) 14,18

21, Hotel Jammu Ashok,

Jammu (—) 5.65 (—) 2,76 (—) 2.32
22. Hotel Aurangabad Ashok,

Aurangabad (=) 11.80 (—) 610 (—) 1.06
23. Hotel Khajuraho Ashok,

Khajuraho (—) 3.53 (—) 6.45 (—) 3.34
24, Hotel Pataliputra Ashok,

Patna (—) 1.49 (=) 7.71 (~) 9.48
T R T PSSR, |
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Statement-—LB
Name of the Units Equity Capital ) %uge of
return on
Capital

1981.82 (Rs. in lakhs)
1. Ashok, New Delhi 28112 67.5
2. Janpath, New Delhi — —
3. Lodhi, New Delhi 12.49 116.2
4, Ranjit, New Delhi -— —
5. Ashok Bargalore 122,79 3.4
6. Akbar, New Dclhi 85.20 104.6
7. Hassan Ashok 8.86 . 7.1
8. LVP Hotel,Udaipurc 17.48 8.9
9. Qutab, New Delhi 51.36 0.2

1982.83
1. Ashok, New Delhi 173,67 33.4
2. Janpath, New Delhi 17.72 231.9
3. Lodhi, New Delhi 8.40 331.3
4. Akbar, New Delhi 77.73 140.6
5. LVP Udaipur 17.36 37.9
6. Kalinga Ashok, Bhubaneswar 29,93 ’ 15.4
7. Qutab, New Delhi 47.11 22.8
8, Ranjit, New Delhi — -—

1983.84
1. Ashok, New Delhi 464.59 0.7
2. Janpath, New Delhi 21.55 3155
3. Lodhi, New Delhi 14,93 155.1
4, Kovalam Ashok 102.56 1.3
3. LVP Udaipur 21,26 54.8
6. Airport Ashok, Calcutta 156.73 24,6
7. Kalinga Ashok, Bhubaneswar 27.89 ' 12.2
8. Kanishka, New Delhi 548.37 9.3
9. Varanasi Ashok 60.80 0.6

"y RSy v—— - sz a
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lncre)h{se in' Import of Firé Arms
99. SHRI MOOL CHAND DAGA :
Will the Minister of HOME AFFAIRS
be p'eased to state :

(a) whether his attention has been
drawn to news-item °‘Firearms Import
on the Rise’ appearmg in times of
India, New Delhi, dated 20th Decem-
becr, 1984

(b} if so, the figures of such im-
ports for the last three ycars showing
the name of the foreign country,
name of the State in the countrv, giving
yearwise breakup ; and

(¢) whether the number is on the
increase or decrease as compared to
the period prior to last three years
and rcasons for the same ?

THE MINISTER QI STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRIMATI RAM DULARI
SINHA) :  (a) Yes, Sir.

(b) and (c¢), The informition is
being collected and will be laid on
the tablc of the House,

Surveys of National Statistical systen

100. SHRI S. M. GURADDI :
Will the Minister of PLANNING be
pleased to state :

(a) the major periodicals and sur-
veys of thc national statistical sys-
tem

(b) the periodicity 'fixed for perio-
dicals ard surveys ;
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(¢) the time lag in their publica-
tion compared with the basic norm
recommended by the Estimates Com-
mittee in its 33rd Report 1981-82
viz that the time lag for all periodicals
and time-series statistics should not
exceed the periodicity of the statis-
tics ; ard

(d) what steps are being taken to
reduce the time lag where it i8 exces-
sive ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHR1 K. R. NARAYANAN) :

(a) A list of major publications and
surveys of National Statistical System
is given in the statement attached.

(b) Periodicity is indicated in the
statement mentioned at (a) above.

(¢) Thc norm and the time lag are
also given in the statement referred
to at (a) above.

(d) Steps being taken include

(i) Replacement of  out-dated
and obsolete duta processing
cquipment by the modern
dircct data entry system at
the data -Processing Centres
of the Dcpartment of Statis-
tics and restructuring of
siaff for efficient handling of
the new system.

(ii) Settiog up of a captive print.
ing unit in one of the Gov-
crnment of India Presses to
meet the printing require-
ments of the Department of
Statistics,
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Statement
Sl. No. Publication/Survey Month of Norm* Time lag
) ' release (month) . (month)
printing 7
"1 2 3 4 5
1. Statistical Abstract India
(Annual) 1982 (data up to
March, 82) . Nov. 84 12 32
2. Statistical Pockct Book,
. India (Annual) 1983 (data
upto March, 83), Dec. 84 12 21
3, Monthly Abstract of
Statistics (Monthly), 1 1
4, Basic Statistics relating to
Tndian Economy (Annual)
1981-82. July, 84 12 28
5. India’s Economy in Figures
(Annual) 1983.84 Dec. 84 12 9
' 6. National Accounts Statistics
{Annual) 1984 (data uplo
1981-82) Jan. 84 12 . 22
7. Annual Survey of Industries
(Annual) 1981-82. Feb. 85 12 . 18**
8. Index of lndustrial . )
Production (Quick) Monthly, Feb. 85 1 7 weeks
9. Economic Census 1980. Feb. 85 2-3 . 4 years
years
10, Directory Manufacturing
Establishment Survey 1978-79 Apr. 84 12 §54%+
11. Directory Establishnient Survey '
1979-80,
" (i) Trade Aug, 84 12 46%*
(i1) Hotels and restaurants Sep. 84 12 o 47%*
-(iii) Services Feb. 85 12 52%%
(iv) Transport Mar, 85 12 53%=
12, Sarvekshana (Quarterly) Aug. 84 3 4

- *®pasic norm recommended by the Estimates Committee, 33rd Repor‘t, 1981-82.
*¥{rom the completion of field work,



MARCH 14, 1983

149  Wrinen Answers -

Written Answe~s 150

»

1 -2 3

4 5 '

<13, Employment-Unemployment and
Consumer Expenditure 1983

(Quinquecnntial) Feb, 85

Priority results made
Available to Plianning

Commission
14° ,

14, Non Factoty Manufacturing Own —

Account and non-Directory
(Quinquennial) 1978-79.

15. Unorgdnised Trade, Transport,
Hotel and Restaurants, and
Services Own account and non-

Directory (Quinquennial) 1979-80

Relief For Sri Lankan Tamils in Tamil
Nadu #
101. PROF. P. J. KURIEN: Wil
the Minister of HOME AFFAIRS be pl-
eased to state :

(a) the total amount sanctioned for
the relief of Sri Lankan Tamils arrived
in Tamil Nadu ;

(b) whether Government would set
up a Central Committec to  study the
grievances of refugees in Tamil Nadu ;
and

(c) the various measures being tak-
en by the Government to help the
refugees ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAMDULARI SINHA) :

(a) An amount of Rs. 62.00 lakhs has
been released recently to the Govern-
ment of Tami! Nadu as an ‘‘on account
advance’ for providing relief facilities
to the refugees coming from Sri Lanka
since 4. 2, 1985,

(b) At present, no such proposal is
under consideration of the Govern-
ment,

{c) On their arrival in India, the
r‘cfusees from Sri Lanka are provided
free meals at Rameswarem from where
they are taken 1o cither of the camps
at Mandapam and Kottapztiu. Duc te

12 Provisional results
available,

12

1 2!Under Processing

shortage of accommodation in the exist-
ing camps, the refugees arc also being
accommodated in temporary shelters in
various districts of Tamil Nadu, They
are paid cash doles and rotion at subs-
idised rates while in camps. Such of
the refugees who are destitutes are
also provided clothing and utensils.

The existing capacity of the manda.
pam and Kottapattu camps is being aug-
mented byrenovating,constructing new
semi-permanent structures, It has also
been decided to set up a ncw camp at
Tuticorin,

Influx of Pcople Across Border into
India

102, SHRT AMAR ROYPRADHAN:
Will the Minister of HOME AFFAIRS
be pleasacd to state :

(a) whether it is a fact that the
problem of Influx of pcople across the
broder into India acute in West Bengal;

{(b) if so, the details in this repard :
and

(¢) the number of persons who have
crossed the border into India and the
steps Government propose take in this
regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :']
(a) 11l egal crossings by Bangladesh nai-
ionals and others across West Bangal
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border ie comparatively more than the
crossings in Assam /Meghalaya/Tripura-
Bangladesh borders.

(b) and {c). The numbcr of illegal
entrants intercepted by the BSF os well
as received by the BSF from other ag-
encies during the year 1984 is 703 in
the case of Assam, 122 in the case of
Meghalayz2, 2616 in the Casc of Tripura
and 21331 in the case of West Bengal.
All the infiltrators mentioned above

" were sent back to Bar gladcsh, Constant
vigil is maintained by the BSF in the
border. Additional BSF un ts have been
inducted and more border out-posts
have been established. More watch tow-
ersare being erected and patrolling
over land and rivering routes has been
intensified.

Persons Brought Above Poverily Line
Under NREP

103. SHRI AMAR ROYPRA-
DHAN : Will the Minister of PLAN-
NING be pleased to state :

(a) the number of persons who have
so far come above poverty line under
the National Rural Employment Pio-
gramme in each State ; and

(b) stcps  Government propose (o
take to bring the remaining persons
above the poverty line ?

THE MINISTER OF STATE IN
THE © MINISTRY OF PLANNING
(SHRI K, R, NARAYANAN) : (a) The
National Rural Employment Programme
aims at generation of additional employ-
ment opportunities in the rural areas
to the extent of 300-400 million mard-
ays per year, This is mainly to allcviate
rural poverty by gencration of gainful
employment. Tt is not possible to say
how many persons may have crossed the
poverty line as a result of Natioral
Rural Employment Prcgrammec as it js
part of a larger integrated strategy and

isnot aimedat selected individual
houscholds,
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(b) In additior to National Rural
Employment Programme, several other~
Programmes for poverty alleviation
such as Integrated Rural Development
Programme (IRDP) & Rural Landless
Employment  Guarantee Programme
(RLEGP) have also been taken by the
Government ard would be contirued in
the Seventh Plan, )

West Bengal’s Plan For 1984-85
104, SHR1 SANAT KUMAR
MANDAL : Will the Minister of
PLANNING be plezsed to state :

(a) whether the Centre hes sirce
taken any final decision on'the size of
the west Bengal  State’s  Plan for
1984-85 ;

!

(b) if so, the capital outlay of the
plan as approved against the State’s
proposed Rs. 748 crores and the broad
outlines o‘f the approved Plan; and

(c) the reasons for drastically rcduc-
ing the size of the plan ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI K. R. NARAYANAN) : (a)
Since the state Goverrfent has not
been able to find resources to finance
the Plan of the size it wants, it has not
been possible for the Centre to teke
a final decision,

(a) and {c¢). Do not zrisc.

Spying Activities Unesrthicd in Capital

106. SHR1 DHARAM PAL SINGH
MAILK : ’
SHRI ANAND SINGH :
SHR1 SRIHARI RAO :
SHR! G. V. RAMA RAO :
SHR] BALASAHFB VIKHE
PATEL :
SHRI CHINTAMANI JENA :
SHRI SANAT KUMAR
. MANDAL : Will the Minister
of HOME APFAIBS" be pleascd to
state ; St
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(a) whether spying acti ities which
have recently been unearthed in the
capital have since beon inquited into ;

(b) il so, the findirgs thereof ;

.

(c) particulars of persons found in-
volved ; and

(d) the action taken or proposed to
be taken by Govcrnmcnt against the per-
son s found involved in spying activities ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHR1-
MATI RAM DULARI SINHA) : (a) to (b
The casc involving leakage of classified
documents in whizh some persons includ-
ing Government employces have been
arrested is still under investigation, It
will pot be in .the interest of proper in-
. vestigation to makc any disclosure or
furnish ‘any' informatioa pertaining to the
-case

Meeting of As’an Africau Lezal Consul-
tative Commitiee Kathmandu

107, SHRT AN AND SINGH : Wwill
the Minister of EXTERNAL AFFAIRS
be-pleased. to state :

(a) whether the Asian African Legal
Consultative Committee met in  Kath-
mandu (Nepal) in the first-second week of
February, 1988, to discuss the concept
of Zone of Peace and the proposal for
declaring the Indian occan as a Zone of
Peace ;

(b) if so, the stand taken by the
Indian delcgation therein ; and

{¢c) the outcome thereof ?

THE MINISTER OF STATE IN THE
-MINISTRY OF EXTERNAL AFFAIRS
(SHR1 KHURSHEED ALAM KHAN) : (2)
~¥c8y Sir, The-exuact agenda item was *“the
ConCcpl of Pcace Zone, in lmcmauonal
Law and its frme-work' ’ AN
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(b) In the context of this agenda item,
the Indian Delcgation expressed itsstrong
support for the Indian Occan as a Zone of
Peace.

(¢c) There was a gencral consensus
that the subject matter of the agenda item
bec studied by the Secretariat in the light
of the statements made at the Conference
and that the law be taken up at the next
Sesson  of the Asian-Africun Legal
Consultative Committee, - .

Development Plans for Andqman and
Nicobar Islands

108. SHRI CHITTA MAHATA ; Wwill
the Minister of HOME AFFAIRS be pleas-
ed to state :

(a) What steps have been taken for
the special plans for the progress and
development of Andaman and Nicobar

Islands in the Seventh Five Year Plan ;
and

(b) if not, the reasons therefor ?

THE MINIJSTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI-
MATI RAM DULAR1 SINHA): () and (b).
‘The following allocation of funds for the
Sixth Five Ycar and Annual Plans 1984.85%
and 1985-86 of the Union Territory
of Andaman & Nicober Islands have been
made : ’

Approved outlay of the Sixth Five

Year Plan Rs. 96,60 crores,

Approved outlay for the year
1984-85 Rs. 28,90 crores.

Approved outlay for the year
1985-86 Rs. 33,50 crores.

Seventh Five Year Plan for the Union
Territory of Andaman & Nicaper is in
the. process of,fivalization, -
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Progress Made by Indian Antarctica
Expedition

109. SHRI BALASAHEB VIKHE
PATIL : Will the PRIME MINISTER be
pleased to state :

(a) the progress so for made by the
Indian Antarctica expedition ;

(b) What schemes the cxpedition has
been entrusted with ;

(c) how are they being implemented ;
and '

(d) whether we have been able to
carmark 1he area of our operation ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND IN THE DEPARTMENTS OF
OCEAN DEVELOPMENT, ATOMIC
FNERGY SPACE AND ELECTRONICS
(SHR1 SHIVRAJ V. PATIL): (a) The
Fourth Indian Antarctic Expedition sailed
from Goa on December 4, 1984, It
Janded on Antarctica on December 28,
1984, After a stay of over 2 months on
the frozen continent the expedition tcam
started its return journey on march 1,
1985. The expedition teum is expected to
* reach Goa around March 25, 1985.

(b) The expedition members have
carried out scientific experiments in the
“fields of geology, geo-physics, glaciology
meterology, biology and oceanography.
They have carried out surveys and experi-
ments to identify the mineral potential of
the area, established a direct high fre.
quency communications link between
Tndia and Antarctica, carried out main-
tenance of the permanent Indian Antarc-
tic station, constructed additional accom-
modation and laboratory space, erected
a large garrage for parking of vehicles and
storage of equipment. and built a small
field st ation in the hills at a distance of
about 60 kilometres from the permanent
Indian Antarctic station,

(c) Programmes are being implement-
ed through persons drawn from different
scientific laboratories, research institu’
tions, goverrmcnt depertments and uni-
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versities, Logistic support for the expe-
ditions is provided” by members drawn
from the Indian Army, Navy and the Air
Force,

(d) Our area of operation in Antarc.
tica has extended (o 4000 sq. kilometres
around thesite of the permanent Indian
Antarctic station,

*

Concession to Electronics Industry

110, SHRI K. KUNJAMBU : Will the
PRIME MINISTER be pleused (o state

{a) whether any new concessions have
been announced by Government for the
electronics industry ; and Y "'

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT
ATOMIC ENERGY. SPACE AND ELEC-
TRONIC (SHRJI SHIVRAJ V. PATIL) : {a)
and (b), No new concessions have been
announzed by the Government recently
for the Electronics Industry. In Novem-
ber, 1984 Government had however annc.
unced reduction in Customs Duty on :

(i) Import of certain raw material
for Component Industry ; and

(ii) Import of certain raw material/
compon.nts required for computer, manu-
facture and on computer system,

.

Representation for Extension of Sub-Way
at Kharagpur

111, SHRI NARAYAN CHOVBEY @
Will the Minister of RAILWAYS be
pleased 1o state !

(a) whether Government had receivad
any rcpresentation for extension of the
sub way at Kharagpur to the new bus stand
at Kharagpur on South Eastern Railway ;

(b) whether Government are aware
that the former Railway Minigter had
assured that the sub way would be extendd
edas per public demand as existine
highway over bridge is difficult to be useg
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by thousands of old and ailing passengers ;
and

(¢) whether Government would take
steps to keep the promise of the former
Railway Minister and extend the sub way
upto the present and new bus stand ?

THE MINISTER FOR RAILWAYS
(SHR1 BANSI LAL) ; (a) Yes, Sir,

(b) Yes, Sir. The proposal was to consider
it for inclusion in 1985-86 Budget subject
to availability of funds. A foot-over
bridge is already available at Kharagpur
to enable the passengers to go from one
side to another and conn:cting all
platforms, as is the general practice on
other, stations.

(¢) Due toseverc cut in funds, it has
not been possible to consider this work
for inclusion in 1985-86 Budget.

Work Load to K. G. Stulieﬁts

113. SHRI K. PRADHANI : Will the
Minister of EDUCATION be pleased to
statc ;: (a) whether a recent study by tha
National Institute of Public Co-operation
and Child Development  has reveated that
KG workload is injurious to kids and
discourayges carly schooling of children;
and

(b) if so, whether Government have
examined the research study conducted by
the above Institutc and taken necessary
steps to set matters right ?

THE MINISTER OF EDUCATION
(SHRIK. C. PANT): (a) The studyis
yet to be completed,

(b) Docs not arise.

Modernisation of Jalpaiguri-Darjeeling
Railway Section

114. SHRI ANANDA PATHAK : Will
the Minister of RAILWAYS be pleased to
gtate :

(a) whether there is any proposal lo
modernise the Jalpaiguri-Darjecling
Ssction of ui}wu in  North Bengal tg

v
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make the train journey more atlractive
there ;

(b) if so, the details thereof ; and

(c) the steps taken so far in this
regard, il any ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL):: (a) to (¢). A pro-
posal has been approved , for the impro-
vement of the New Jalpaiguri-Darjeeling
narrow gauge {rain service coaches which
provide for modern sitting accommodation
with cushion scats and large glass win-
dows for better view ol the outside
scenety, Bath room facilitics are also be-
ing modernised. 4 such modcrnised
coachcs have been pressed into service,

Construction of Bridge Over Railway line

113. SHRI RAMASHRAY PRASAD
SINGH : Will the Minister of RAILWAYS
be pleased to state :

(a) whether Government are aware that
Railway Station Nagda on Western Railway
is an important Junction being industrial
area with the coming up of industries there;

(b) whether Government arc also aware
that a large number of people of Nagda
cross the Railway Jine to come to  Birla-
gram, the industrial centre and every ycar
there arc accidents ;

{¢)if su, whether thereisa demand
for constructing a bridge over the railway
line ; and

(d) if so, the stéps being taken to megt
the demand of the people of the area ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) & (b). Nagda is
an important Juaction on Delhi-Bombay
Trunk Route. For for the use of passcngers
at Station, two foot over bridges are prov-
ided connecting Nagda townr on North and
Birlagram on South side of the Station. As
a part of Kota-Nagda doubliog project the
Railway has also constructed a road overbe-

.idge on Ingoria Road which branches off

[N
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10 Birlagram. There have been no train ac-
cidents, There might have been some cises
of accidents involving persons crossing tra-
cks at unauthorised locations,

(c) & (d). As per extant rulcs, the pro-
posals for new foot over brilges required
for the use of general public and new road
over/under bridges arcto be sponsored by
the State GovernmentfLocal Authority and
entire cost has to be borne by them, In
case of road overbridges replacing cxisting
level crossings. Railway bear broadly
50% of the cost, So far no proposal has
been received from the State  Govt,/Local
Authority to provide additional foot/road
overbridge.

Recommendations of Regional Conference
On Women And Hduse Hold

116. SHRI K. RAMAMURTHY : Will
the Minister of SOCIAL AND WOMEN
WELFARE be pleased to state :

s

(a) the action being taken on the reco-
mmendations of the Regional Conference
on Women and Houschoid held in New
Declhi from January 27 1o 31, 1985, with
particular emphasis on the recommendation
that the women’s movemcnts all over the
wor ld to participate in the  struggle for
nuclear disarmamcent to ensure humanity’s
right 1o life ; and

(b) the action being taken by Govern-
ment to prevent the use of sex symbols in
promotional media throughout the couniry ?

THE MINISTER QF STATE OF THE
MINISTRY OF SOCIAL AND WOMEN'S
WELFARE (SHRIMATI MARAG-
ATHAM CHANDRASEKHAR) : (a) The
recommecendations of the Conference on
Women and Houschold pertain 1o wide
range of activities falling under different
sectoral Ministrics like Ministries of Ext.
ernal Affuirs. Labour and Employment,
Hoalth & Family Welfare, Petrolium &
Chemicals etc. This matter is being -taken
up by this Ministry with the concerned
Ministries,

(b) At the instance of this Ministry,
the Ministry of Information & Broadcast.
. ing has issued guidelines to all the State
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Governmenis and Administrations of Un.
ion Territories stressing the need for obs.

" ervance decencyin the display of firm post-

ers, advertiscments ctc. etc.

Increase in Guinca-Worn Disease And
Affected States

117. SHRI AMAR SINGH RATHAWA:
SHRT MOHAN LAL PATEL :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleasced to state

(a) whether it is a fact that'the drcadful
guinca-worn disease is rapidly increasing
in the country ;

(b} if so the names of the states which
are most affected ;

(c) number of persons affected in each
such states ; and

(d) steps being taken by the Govern-
ment to eradicale the diseases ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRi
YOGENDRA MAKWANA): (a) No. There
is a declining trend in the incidence of Gui-
neaworm disease since the implementation
of the Natipaal G iinzaworm Eradication
Programine with effcet from 1982,

(b) The discase is prevaleat in the stat.
es of Rajasthan, Madhya Pradesti, Karnataka,
Andhra Pradesh, Mahara htra and Gujarat.

(¢) According to the reports received
during 1984, 40443 Persons living in 79 .
districts and 524 Primary Health Centres
of the country were reported to be affected
with Guineaworm discase,

(d) The following steps are being taken
to cradicale the discase &

(i) Active case searches, twice in a
year for accurate delimitation of
the problem.

(i) Provision of safe water supply he
through the State Public Healtn
Enginecting Departments,
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(iii) Chemical treatment of water 3 gon procurements during 1985-86 has
times during the transmission come as a rude shock to the wagon indus-
season with temephos 50% EC. try;

(iv) Training of health and cngineering (d) whether it is also a fact that the
personnel! in the cradication strat- wagon off-take in 1985-86 would be mere
egy. 5,000 four-wheelers compared with the

Railway Board’s procurement of ovyer
(v) Health cducation of the community 16300 four-wheelers in 1983.84 and
through word of mouth, film 12,000 in 1984-85 ; and
shows, cinema slides, writing of

slogans etc. (¢) if so, the details regarding Gove rn-
i ment’s policy keeping in view the targets
Koel-Karo Hydel Project fixed to achieve during the 7th Five Year
Plan ?
118. SHR1 PIYUSH TIRKI : Will the
Minister of IRRIGATION AND POWER THE MINISTER OF RAILWAYS
be pleased to state : (SHRI BANSI LAL) : (a) and (b), Procu-
. ) rement of wagons is based on traffic re-
(a) whether Government have decided g irements and Plan allocation. In 1985-86
to withdraw the proposed Hydel project it is proposed to acquire about 5,5000
of Koe!-Karo in Bihar ; wagons in terms of four wheelers. The
actual production during 83-84 was 17,141
(b) if so, the reasons thercof; four wheelers. In 1984-85 actual off-
. take is cxpected to be about 12,600
(¢) if not, whether Government intend four wheelers. )
1o usc force to evacuate the tribals of the ]
affected villages ; and (c) The Seventh Plan has not yet been
finalised and the wagon procurement will
(d) whether  Governmenl  propose to depend on the plan allocation and relative
give land for land to the tribals when priorities of  investments in different
forest land is available for that purposc? areas. .

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA.

NAND) (a} No, Sir. 120, SHRI SUDHIR ROY :
SHRI P. R.DAS MUNSHI :

Teesta Barrage Project

(b) Does not arise.

. Will the Minister of IRRIGATION
(c) No, Sir. AND POWER be pleased to state :

3

(d) According to State Government it
“is not possible to provide land for land
to the Oustees as deforestation on
ecological considerations is not desirable.

(a) whether Government  of
West Bengal urged the Central Governa
ment to release money for the Teesta
Barrage Project and if so, details
. thereof ;

Cut off in Wagon procurement by Rail-
way Board. (b) whether Government have releass
ed the moncy and if so, when and how

119, SHR1-LAKSHMAN MALLIK : much money was released for the year
Will the Minister of RAILWAYS be pleas. ~ 1984-85;

ed to state
(c) whether Government have sanctiona

1+ (a) whether it is a fact that Railway ed any amount for the year 1985-86 .and
Board’s decision to drastically cut its wa- if so, the details thereof ; and
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(d) when the said money would be

released to the West Bangal Government

and when the actual work will be comple-
led ?

- THE MINISTER OF IRRIGATION
AND POWER : (SHR1B. SHANKARA-
NAND) : {(a) The Government of West
Bengal had requested for an additional
Plan assistance of Rs. 19.50 crores during
. 1984-85 for Tcesta Barrage Project to
supplement the outlay of Rs, 27,50 crores
provided in the State’s Annual Plan and
the Budget.

(b) The State Government incurred
an expenditure of Rs. 18 crores only on
this project in a pcriod of 9 months upio
the end of December, 1984 leaving a
balance of Rs, 9,50 crores as available
from its budget allocation for being spent
in the remaining 3 months of the financial
year, Considering (he rate of progress
achieved on this project upto December,
1984, it was secn thit it would not be
possible to utilise any additional funds on
this project during the current financial
'year-over and above the allocation availa-
, ble in the State’s Budget, Under the cir-
cumstances the Centre did not sanciion or
release any  addrional  Pian  Assistance
for this project during 1984-8 5,

(c) and (d). The State’s Plan for
1985-86 isnot yet finalised. Irrigation is a
State subject and funds for the exccution
of irrigation projecis are L0 be provided
by the States in their Annual Plans,
Centre provides block loans grants to the
States which are not tied (0 any Sector
or poject. Completion of the projects’s
works wiil depend upon the outlays thut
will be provided by the Statc in its an-
nual Plans,

Offer of a Developed Plot to Railways by
Asansol-Durgapur Development Authority

121, SHRI AJIT KUMAR SAHA :
Will the Minister of RATLWAYS be pleas-
ed to slate : <

< {(a) whether Asansol-Durgapur deve.
lopment Authority offcred the Ratlways a
developed plot free of cost for setting up
& Coach factory there ;
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(b) if so, when the offer was made and
the details of the said plot ;

(¢} whether, Government have take
any steps on the said offer ;

(d) if so. the details thereof ;

. (¢) if not, the reasons for the delay ;
and

(f) the steps taken or proposed to be
taken 10 expedite the matter ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) No, Sir. '

(b) to (). Do not arisc.

Spread of Malarin and Steps to Eradi-
cate it

122, SHRIT G.V.. RAMA RAO : Will
the Minister ¢ HEALTH AND FAMILY
WELVFARE be pleased to state :

{a) whether it is a fuct that malaria
is back in a big way and if so, steps
Government propose to take to  cradi-
cate 1t and

(b) whether Malaria research in the
country for several décades had failed to
control this discase in any effective manner
and if so, corrective steps taken’ proposed
to be taken ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH AND
FAMILY WELFARE (SHR1 YOGENDRA
MAKWANA) :(a) and (b). Resurgence
of Malaria after its ncar-clemination in
the carly sixties has become a common
feature in many of the developing countries
After the adoption of the modified plan of
operation in India+ with effect  from
1.4.1977, there has been in general a
declining trend in the incidence of mala-
ria excepling in certain arcas and pockets.
The thrust of the control programme: is
to prevent mortality, reduce morbidity
and to maintain industrial and agricultural
production by undertaking intensive anti-
malarial mecasures in these sectors. Such
measures have been effectively supported
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by operational research activities over
the Years.,

Extention of Railway Line from Dharma-
Nagar to Agariala

123, SHR1 BAJURAN RIYAN :
SHRT BASUDEB ACHARIA :
SHRI AJOY BISWAS :

DR, SARADISH ROY :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether Government are consider-
ing the long standing demand for extention
of railway line from Dharamnagar to Agar-
tala for which the people of Tripura as
also of the other North Eastern States are
facing difficulties since long ; and

(b) if so. tne details thercof ;
has been

(c) whether any progress
made so far ;

(d) if so the details thereof ; and

(¢) by what time Government propose
to complet this project ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) Yes, Sir.

(b) to (e) . Construction of a metre
Gauge railway line from Dharmanagar to
Kumarghat (33 kms) is well in progress.,
and is expected to be completed by Dece-
mber ‘87, subject to availability of resour-
ccs,

For further extension of the line upto
Agartala (119 Kms.). updating of the
Traffic-cum-Engineering Survey is in pro-
gress, A final decision regarding extcnsion
of the line from Kumarghat to Agartala
will be taken after receipt of the Survey
Report and its examination in detail, in
consultation with the Planning Commis-
sion, subject to availability of funds,

Setting up of Coach Factory in West
Bengal

114, SHR1 BASUDEB ACHARIA :
Will the Minister of RAILWAYS be
pleased to state :
f
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(a) whether Government have receive
ed any proposal from thc West Bengal
Government regarding setting up of a
coach factory in West Bengal ;

(b) if so, the details thereof ; and
-(¢) the stpes taken so [ar in this regard 1

THE MINISTER OF RAILWAYS
(SHR1 BANSI LAL) : (a) Yes, Sir.

(b) and (c¢). Rail india Tcdhnical &
Ecanomic Services (RITFS) had been as-
signed the task of preparation of a detailed
Project Report and the locsticn survey for
setting up of the New Coach Factory in
the Railway Sector Recommendations
for the location as rececived from the
RITES in their Report are under study and
a decision is expected to be taken on the
most advantageous location for the unit
based on Techno-Fconomic considerations,

Kerala’s Power and Irrigation Projects
Awaiting Clearance

125. SHRT X. KUNJAMBU : Wil
the Minister of IRRIGATION AND
POWER be pleased to state :

(1) the names of power and irrigation
projects in Kerala; awaiting clearance of
Union Government ;

(d) Sincc when thesc projects are
awaiting clearance and how long it will
take for the Government to accord their
approval ;

(c) the break-up of the cost of ecach
project as originally envisaged and the cost
over-run duc to the delay ; and

(d) the steps being taken to expedite
the matter?

THE MINISTER OF
AND POWER (SHR1 B, SHANKAR.
ANAND) : (a) to (d). Details of the
major and medium  hydro-clectric and
irrigation projects of kerale awaiting clea-
rasce along with reasons and steps being |
taken are given in the Statements 1&I1 en-
closed. Final cost of these projects could
only be determind after a  detail technoy
econcmic eppraisal by Central Electricit-
Authority and Central Water Ccmmission,
and after the technical features are fina-
lised.

TIRRIGATION

.
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Construction of Railway Line from
Kumarghat {0 Sabroom

126. SHRI AJOY BISWAS; Will the
Minister of RAILWAYS be pleased to
state

(a) whether Governmecnt are awarc
that Tripura is a backward State and
construction of Railway line from Kumar-
ghat to Sabroom is necessary for quick
development of the Statc ;

(b) if so, whether Central Govern-
ment will include the project of Cons-
truction of Railway tine from Kumarghat
to Sabroom in Seventh Five Ycar Plan;
and

(¢) if so, the details of the scheme ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) to (¢) For the
development of Tripura State, constru-
ction of a metre gauge line from Dharm-
anagar to Kumarght (33kms) has alrcady
been sanctioned and is well in progress.
Tt is expected to be completed by Dece-
mber’87 subject to availability of re-
sources.

For further extention of Railway line
upto Agartala, updating of the Trafhic
cum-Engineering  Survey is in progress.
A final decision regarding extention of
the line from Kumarghat (o Agartala will
be taken after receipt of the Survey
Report and its examination ia detail, in
consultation with Planning Commission,
subject to availability of funds. Exten-
sion of the line from Agartala to Sabroom
will be considered only after a decision
is takenr about the line from Kumarghat
to Agartala,

Powcr Searcity

127. SHRI
HARY :
SHR1 ANIL BASU :
SHRI SYED MANSUDAL HOS-
SAIN : Will the Minister of
IRRIGATION AND POWER be pleased
to state ¢

SAIFUDDIN CHOWD-
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(a) whether it is a fact that several
States in the country have been facing

severe power scarcity ;

(b) what is the volume of powerscut
in different States in the past two months,
domestic and industrial ; and

(¢) what steps Governmeni arc con-
templating to improve the situation ?

THE MINISTER OF [RRIGATION
AND POWER (SHR1 B, SHANKAR-
ANAND) : (a) In the recent past, Harvana,
Himachal Pradcsh, Jammu and Kashmir,
Punjab, Rajasthan and Uttar Pradesh in
the Northern Region ; Karnataka and
Tamil Nadu in the Southern Region ; and
Bihar, West Bengal and Orissa in the
Eastern Region were facing power shor-
tage of varying magnitudes, In the case of
Gujarat and Maharasthra, there were
marginal shortages in terms of peak de-
mand.

(b) The abstract of notificd powcr cuts
in the various Statcs during December,
1984 and January, 1985 is enclosed. In
the casc of Bihar, Power cuts and restri-
ctions arc imposcd on a day to day basis
depending upon actual availability,

(¢) In order to improve power gene-
ration and power availability in the country
a number of measures are being taken on
a continuous basis, These measures in-
clude (1) An acccleratcd programme of
commissioning of new gencrating capacity
and (2) Measures to improve the capacity
utilisation of thermal power plants such
as ¢

(1) assistance to  State Elcctricity
Boatds / power stations (o pre-
parc and undertake plant better-
ment programmes ;

(ii) adoption of preventive mainten-
ance techniques for  raducing
outage periods ;

(iii) assistancc in procurcment of re
quisite quality and quantity tos
coal ;

(iv) assistance in procurement and
management of spare parts from
indigenous and foreign sources ;
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(v) introduction of an incentive sche- , the power station ; and

te formance of . .
me for better per (vii) launching of a Centrally Sponsor.

ed Scheme for renovation and
(vi) training of engincers and opera- modernisation of thermal
tion & maintenance personnel of stations

thermal power stations ;

power



178

Written Answers

MARCH 14, 1985

191 Written Answers

md A31303 %/ 0p-%40€ 01 Pa1dafqns
3JaM SI2WASUOD (eI noudy

.,o ‘salnsnput "satnsnput
or \oom U suollainsal porrad yead va-xom U0 SUOLIOLLSAT Polrdd jyead ysapeld \ey ey ¢
SIJWNSUOD SIIWNSUOD
[BIDIaUNIOD pue J1ISawWOop 1TI012WWOD PuT 2SdIWOP
uo N0 A2P S g ‘SId2WNSUOD uo JNd ABP/SIYYT ‘SIDWHSUOD
[elnsnpur uo Ino Aep;siy g jersysaput uo ynd ATp/say g ITysey ® nwwer
Aepjsiy Q- 10§ 13mod paijddas Aep;siy ol 103 13wod parddns
319 M SIFWNSUOD jeIMNonsyY 213a 3I2WNSUOD [BINNSIIBY
“S3LNISNPUL JO S91108218) *sd14ysnpul JO salzodaivd
o - ¢ H ! :
% ST-%o01 ure)13d 10j Ajddns paorysay %4ST"% 01 uienad o4 £ ddns payd1nsa g ysapeiq 1enn ‘£
Aepjsiy 9-g 10) 1amod parddns Aep;-syy ¢ 10j Jomod payddns
219M SIOWINSUOD [eIN)(NDLIBY 313 M SI2WNSUOI [vIn)NdLIBY -
*sdLnsnpul *sa (1)snpul uo
% 08— 09 uo Yam/skep pgo parigers ¢ % 09 N3am/sKEp Yo Ppa1addess €-T TUeRy g
o ‘s3insnput *$315)sNput .
%01 uo SuoT}of11sal pouad yead .v.\y 0l uo suotdINsai poursd yead [LEYe ¢ 1
uOL3 XY UIIYLIDN
9) (<) (v) (£) : (€4) )
)
A31dug puewd (] (313U puvwidq wd ISAG/TIei§  ON
Iy Jo SWeN I.._w
861 “(ivuuvp +361 Joquuareq

‘SREL Awnupp puv pge1 43quuaraq Jupanp  2240{ ul  SUONILSIE SHD 22m0d  patfnou

[UEIUESRIT

Jo ppoisqu ISIN-II0IY



vers 180

PHALGUNA"23, 1906 (54K4) Written Answers

49 Written Anwsers

B

—_ —_— — — A13ydipuod Y
- — — — BlRIY »
- - — — ysapeid eIypuy ‘t
— — — — npeN juey °g

*S3L1)SNPuUr *sa1asnpur
uo suonansiipoirad yeag uo suoHdIIsa 1 porsad yead
7609°%5¢ T AT 09-% 01 %L 0v-%sT eytewey g
wol32)y uiayinog
%01-%¢ % 51-% 01 %01-%s A A EIIYSEIPYEWN "€
%S§ %01 % st ysapreid eAypep A
%0l Aepfsiy [Z-Z1 ioj 1dmod psijddns ‘Kepysiy g1 10} 1amod panddns .
3I3M SI2WNSUOD jeiN}NoLidy 213m J12WNSU0D jeINnopdy
—_ %S¢t — YSP-9%StT iwefan g
worday uidsay
*SI2WINSUOD [BLI)SNPUL ‘$12WNsuU0d
10j s10101I)s31 pousad yead |e1snpul 10§ suoldIsal pouad
puz skep [o A[qaam passdde;s Nom jead pue s{ep o A|}asm palasdeig yrediputy) ‘8
Kepjsiy g Joy 1omod paijddas
313 SIOWNHSUOD jBIN)NOUSY .
‘saInsnpul ‘sausnpul
.N.Ow.wm. 0s uo sUINDI1)S3L porrad yoead xcw-w.mom uo suoI)d11)59J potlod Yeoy uryisefey L
Aep/siy §¢ Aep/suy
0y §z 10 19mod paijddns Y£Z 01 p/¢-¢ 10J Jomod parddns
319Mm sI3WNSUOD (eI} ndLIdY 213w sIoWNSuod jeinjnanudy
%% 0894 €¢€ %08-% ST — qefuad -9
) ) (v) (t) (?) )




MARCH 14, 1985

Written Answers

181

Watien Answers 182

1

-

S3lIsnpul uo SuO110111sa1 polrad yrog
- .y O
OS{t puk sa1nsnpul " ‘H u) \um—

%L0€%¢

SOIIISEPUI LO sroiit1asal pouad yead
. “qe o
os|e pue $ansnpul *I'H uo Y ¢

°L0E-%¢

ysapesd yeyrvunay L
,g,m - eAepeySop "

weRIOnW  °§

purjeseN v
vandu ] €
andiuepy 4

wessy |

UOITIY UIIISOFYIION

jeduag 3o\ i

p8 LI ¥8°L°1
*J'3 M SILNISNPUL JAISUI L 1amed "M SOLIISNpUl dAlsudIul Jomod k‘.
pue KAaeay uo inos yamod xmm pu®e LAeay uo N3 13amod x 49 ¥ssliQ €
— - — - o'A'd T
—_ — - — e 1
U0 3Y uidIsvY
o
9 S 3 [4 I




183 Written Answers

t
Alternative Project in Place of Silent Valley

128. SHRI V. S. VAJYARAGHAVAN :
Wilt the Minister of IRRIGATION AND
POWER be pleased to state @

(a) whether the Centre has given its
approval for the alternative project in
place of the abandonced Si'ent Valley Proj-
ect, sent by the Government of Kerala ;

(b) if not, the reasons for not approving
it ; and

(c) by what time this
Cleared ?

project will be

THE MINISTER OF IRRIGATION
AND POWER (SHFI R. SHANKARA"
NAND) : (a) to (c). No Sir. The scheme has
not been found acceptable from environm-
ental considerations and also involves
inter-State aspects relaiing to the utilisat-
jon of Bhavani waters, a tributary of Cauyv-
ery, which are yet to be resolved.

Demand of Direct Link Between Berhampur
To Ralpur VIA Phulbani

129. SHRT SOMNATH RATH: Will
the Minister of RAILWAYS be pleased to
state :

(a) whether there has been 2 long staad-
ing demand to connect Bertampur (in Ori-
ssa) with Raipur (in Mzdhya Pradesh) by a
direct line via Phulbani ;

(b) if so, the rcasons as to why the
above proposal has not been implemented
so far ; and

(c) the details of the survey made on
this proposcd line ?

THE MINISTFR OF RAILWAYS
(SHRT BANSI LAL) : (a) to (¢), There has
been no demand in  the recent past for a
line from Berhampur to Raipur via phul-
bani. There is, therefore, no such proposal
at present, A survey is, however. being
carried out for & new line from Khurda
Road to Bo'angir via phulbani, In wview of
the severe constraint of resources and
heavy commitments  already in  hand, the
proposal will have to await consideration
ull 1he resources position improves,

—. ——
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Proopsals Submitted By West Bengal Gov-
ernment For Revemping Theimg) FPower
Stations

130. SHRT ANIL BRASU : Wil
Minister of IRRIGATION
be pleascd 1o state @

the
AND TOWER

{a) whether Geverrmert of West

proposal to the
Central Government for revamping of the

Bengal tas submitted any

State’ s thermal power stations ;

{b) if so. the salient features of the said
proposa’s ;

(c) when it
Government ;

was submitted to the

(d) whether any steps have been teken
by the Government on the said proposal ;
(e) if so, details thercof @

(f) il not, the reasons for
and

the dalay ;

(g) by what time the Government

propos: to approve these propesals ?

THE MINISTER OF IRRIGATION
AND POWER (SHR1 B. SHANKAFA.
NAND) :(a) to (g). The West Bcngal State
Electricity Board has submitted to the
Central Electricity Authcrity schemes for
the renovation and modernisation of their
Santaldih and Bandel thermal power stat-
jons on 23, 1, 1985 and 25. 2. 1985 resp-
ectively, The scheme for Santa'dih power
station incorporates revamping tof 4 units
of 120 MW cach as well as common stat.
ion facilities. The scheme i%8 estimated to
cost aboul Rs, 2192 lakhs, The renovation
scheme for Bandel thermal station includeg
renovation of 4 X 80 MW sets and othe
common station fecilities at an estimater
cost of Rs, 3390 lckhs, The schemcs wid
be shorlly reccmmendedtio the Plenninll
Commission for investment decisicns afteg
techno-economic clearance by the Centralr

Electricity Authority. '

!
'
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Rail Link Between Kandi And Berhampur

131, SHR1 SATYAGOPAL MISRA ;
SHR1 ZAINAL ABEDIN :

Will the Minister of RAILWAYS be
pleased tostite :

(a) whether there is any proposal under
the considcration of Government to con-
struct two Railway lines to connect Kandi
(West Bengal, Murshidabad District bet-
ween Berhampur and Sainthia ;

(b) if so, the details thercof ; and

(¢) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRT BANSI LAL) : (a) No, Sir.

(b) and (c). The present resources con-
straint does not permit consideration of
this proposal,

Utilisation of Rangaphala Channel to
Check Siltation in The Hooghly River

132. SHRI ZAINAL ABEDIN : Wili
the Minister of SHIPPING AND
TRANSPORT be pleascd (o sta‘e :

(a) whather Government propose to
utilise the water running through the
Rangaphitla Channel in West Bengal to
increase the Mow of water in the Hooghly
with a view to check siltation at various
noints of the river threcatzning the ports
of Haldia and Calcutte, and ensure the
riverway free for inceming and outgoing
traffic ;

(h) if so. details of the plan to utilise
the said channe!; and

(¢) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS.
PORT (SHRI Z, R, ANSARI) : (a) One of
thz principal objects of the comprehensive
scheme for improvement of drafis in the
Hooghly Estuary being undertaken by the
Calcutta port Trust is to increase the flow

_through ,Haldia Channel by diversion to
, the extent possible of the flow in the
Aangafalla Channel,
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(b) and (¢). It is not proposed to use
the Rangafalla channel for navigation for
the port of Calcutta in preference to the
existing navigational channel adjacent
to MHaldiar since  past  experierce  has
shown that portions of the Rangafalla
Channel arc unsteble po.ing hazards to
navigation,

Advise of ICMR to Doctors of Bhopal for
Treatment of Patients from after Effects
of Inhalation of MIC Gas,

133. SHRIMATI KISHOR] SINHA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether TCMR has advised Bhopal
doctors to use any specific line of treat.
ment in regard to patients suffering from
after effects of inhalation of MIC gas;

(b) if so, details of this advice;

(») whether Bhopal doctors had in the
bepinnirg resorted to this treatment but
discontinued it on the advice of Union
Carbide authoritics; and

(d) if so, what action is contemplated
agamst the Company ?

THE MINISTER OF STATE IN THE MI-
NISTRY OF HEALTH AND FAMILY WEL.
FARE (SHR1 YOGENDRA MAKWANA) :
(a) and (b). No specific line of treatment
has been advised by ICMR for the patients
suffering from the after effects of inhala®
tion of MIC Gas. Regarding the use of
Sodium Thiosulphate, its administration has
been recommended under controlled condi-
tions and its effects will be recorded using
definite parameters for svaluation of its
efficacy.

(c) Bhopal doctars have tried the use
of Sodium Thiosulphate besides other
lines of treatment since the beginning of
exposure to MIC gas. There was no
advice by Union Carbide authority commu-
nicated to the State Government not to use
Sodiumthiosulphate,

(d) Duestion dose not arise,
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[ Translation]
Loss Incurrcd on Delhi Ring Railway

134, SHRI MOOL CHAND DAGA :
Will the Minister of RAILWAYS be pleased
1q State @

(2) the total investment made by
Government in introducing ring Railway in
Delhi;

(b) since when it has been operating
and the total loss incurred by the Railways
on its operation; and

(c) the reasons for the loss ?

THE MINISTER OF RAILWAYS (SHRT
BANS1 LAL) : (a) Rs. 31.81 crores upto
January, 1985,

{b) and (c). Services on the Ring Rail-
way were commenced on 15.8,1982,

No separate accounts are maintained in
respect of expenditure inturred and Tevenue
earned on Delhi Ring Railway which isa
section of the Northern Railway System,

[ English
Expansion of Howrah Platforms

13%. SHR1 PRIYA RANJAN DAS
MUNSHI : Will the Minister of RAJLWAY §
be pleased to state:

(a) whether it is a fact that the existing
Howrah Station platforms are not sufficient
enough to provide necessary amenities and
traffic operations of S. E, Railway, Eastern
Railway the EMU trairs of suburban
passengers;

{b) if so, whether a total expansion of
the platforms and the size of the present
station complex is necessary; and

(c) if s0, the steps proposed to be
taken in this regard ?

THE MINISTER OF RAILWAYS (SHRI
BANSI LAL) : (a) to (c), The question of
augmentation of terminal facilities at

Howrah Station is under consideration, It
\
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is proposed to carry out a survey to formu.
late the proposals,

Derailment of 14 Dn, Sealdak-Celhi
E xpress.

136.SHRI M. MAHIOOZ ALI KHAN :
Will the Minister of RATLWAYS be pleased
1o state :

{a) whether a number of persons were
killed when seme bogies of 14 Dn-Sealdah-
Delhi Express were derailed near Sultan-
ganj on the Eastern Railway in the first
week ¢f February, 1985;

(b) if so, details thereof stating the
number of persons killed therein;

(c) whethz2r a1y rquity has becn cerd-
ucted; and

(d) if so. outcome therecf and the
action taken by Government thercon ?

THE MINISTER OF RAILWAYS (SHRT
BANSI LAL) : (a) No, Sir.

(b) Dose not arise.

(c) and (d). Yes, Sir. The commissio-
ner of Railway Safety, Eastern Circle, has
inquired into this aceident and submitted
his Preliminary Report. The accident is
attributed to rail fracture. Renewal of
track and ultrasonic testing of rails in this
area ars being stepped up,

Affairs of North-Eastern Hill University

137, SHRI G. G, SWELL : Will the
Minister of EDUCATION be pleased to
state :

[}

(a) whether he has had visited Shillong
on February, 27;

(b) whether he has had the opportunity of
looking into the affairs of the North.Eastern
Hill University ;

(c) whether the affairs of the Univer.
sity went so bad that the Pro-Vice-Chance-
lor of the University was murdered; and
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(d) whether the culprits were appre-
hended, tried and convizted ?

THE MINISTER OF EDUCATION
(SHRI K. C. PANT) : (a) and (b}, The visit
to Shillong was on February 26, 1985 to
inaugurate the Annval Meecting of the
Association of India Universities held on
the campus of the WNorth-Eastern Hill
University. University affairs werc not
discussed formally during this visit,

(.} and (d). During 1980-81, there
were disturbances in the University, The
then Acting Vice-Chancelior was shot dead
in October, 1981. The State police is
investigating the case with the help of the
C.B. L

Construction of over-bridge at North
Coimbatore Railway level crossing

138. SHRI R, ANNANAMBI : Will
the Minister of RAILWAYS be pleased to

state :

(a) whether Government are awarc
that for want of road over-bridge at North
Coimbatore Railway level crossing which
connects the main thorough fares of the
Coimbatore city, namely Cross-out road
and Methupalayam road, severe traffic
bottlenecks and the accidents are on the
increase;

(b) whether Government of Tamilnadu
have already recemmended for inclusion
of this project on a high priority in the
Seventh Plan period ; and

(c) if so, the decision of Government
in this regard ?

THE MINISTER OF RAILWAYS (SHR1
BANSI LAL) : (a) 1t is true that the level
crossing on the cross-out Road in North
Coimbatore is a busy level crossing, Hew-
ever, there have been no cases of accidents
of toad vehicles with trains at this level
crossing in past § years;

(b) The State Government of Tamil
Nadu had included this proposal as item
No. 8 in the list of 13 proposals sent for
inclusion in 1985-86 Budget.
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{c) Due to constraint of resources and
a large number of works of road over/under
bridges already in proeress, the new works
will have to be taken up in a phased man-
ner according to the availabilty of funds,

High Powered Panel on Education

139. SHR1 ANAND SINGH : Will the
Minister of EDUCATION be pleased to
state :

(a) whether the high-powered panel on
education recently set up by Prime Minister
has submitted any report, short term or
final;

(b) if 0, its main recommendittions and
observations ; and

(¢) decisions taken by Government in
the light thersof ?

THE MINISTER OF EDUCATION
(SHRT K. C, PANT): (a) Government
have not established any such panel.

(b) and (¢). Do not arise.

| Translation)

Use of old types of wagons and their
overloading causing accidents

140, SHRI C. JANGA REDDY : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether use of old type of wagons.
having four wheels with bush bearing and
itlegal nverloading (under invoicing) of
these wagons are the two factors largely
responsible for accidents; and

(b) if so, the details of suggestions
made by the Railway Reforms Committee
in this regard and the targets fixed for
their implementation during 1985-86 ?

THE MINISTER OF RAILWAYS (SHR1
BANSI LAL) : (a) No, Sir. Four.wheeler
old type wagons fitted with brass bearings'
have performed satisfactorily for d=cades
and are not more prone to accidents thag
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other wagons. Over-loading of these
wagons is not a factor largely responsible
for accidents.

(b) The Railway Reforms Committee
has suggested that the prob'em of over-
loading of Box wagons which are ecight-
wheelers, should be tackled at the loading
end itself and that a deterrent penalty, of
about Rs 2,000'- per wagon, be imposed
on the loader at bulk loading points for
wagons found overloaded. Th: penalty
on the consignors for overloading of
wagons cannot be prescribed under the
Indian Railways Acst in force. 1Itis pro-
posed to incorporate a suitable provision in
the Indian Railways Act which will empo-
wer the Central Government to enact rules
regarding imosition of penalty on the
consignors for overloading of wagons. 1In
the mean time, rules provide for levy of
penal demurrage charges on the consignors
in respect of coal wagons reccived over-
loaded from the collieries.

[English]

High Rate of Cancer and help sought
from foreign Country or Agency

141, Dr. KRUPASINDHU BHOI:
Will the Minister of HEALTH AND
FAMILY WELFARLE be pleased to state :

(a) whether thereis a high rate of
cancer in the country according to the
Thdian Cancer society;

(b) whether any help from any foreign
country or agency has also been sought
to check spreading of this; and

(c) if so, the details thereof with steps
taken or proposed lo be taken in this re-
gerd ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) Cancer
is neither a notifiable nor a rcgister-
able disease, Further no countrywide
survey has been conducted so far to
determine the morbidity and mortality due
to cancer. However the data availa-
ble from Cancer Registries established
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during 1981 under the acgis of Indian
Council of Medical Research indicatc‘lhat
about 500,000 person develop cancer each
year and 300,000 die of cancer every
year,

(b) and (¢). While the National Cancer
Contro! Programme is basically funded
from internal resources, assistance is being
received from the World Health Organisa-
tion (W. H. 0.) under their Inter-Country
Programme for setting up Cancer Detection
Centres. The assistance is in the shape
of equipments worth Rs, 1~ lakb for each
centre, Scven such centres have so far
been established with equipment assistance
from W.H.O. in addition, W.H.O. funds ar:
also utilised for seminars and workshops
organised in connce tion with the Cancer
Control Programme,

Incidence of Ticketless travel

142, SHRI P. MANEK REDDY : Wil
the Minister of RAILWAYS be pleased to
state

(a) whether incidence of ticketless travel
is on the increase;

(b) if so, reasons therefor;

(¢) details of such cases detected, year-
wise, for the last 3 years, actual fares invo-
Ived and fines imposed and collected ;

(d) what is the annual expenditure on
staff specificzlly provided for detection of
ticketless travel in running trains, ticket
collectors and supervising stafl both regu-
lar and casual;

(e) whether Government are increasing
casual staff as in West Bengal; and

(f) what is the yearwise, annual passen-
ger trathic and revenue for the last 3 years
vis-a-vis aclual, maximum rated passenger
capacity and estimated maximum revenue
therefor on 100 per cent occupancy basis ?

THE MINISTR OF RAILWAYS (SHR1
BANSI LAL) : (a) No, Sir.

(b} Does not arise.
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(c) Figures in 000
1982-83 1983-84 1984-85
(Upto December 1984)
Cases detected 34,07 39.12 31,96
Railway fare realised 297.69 380.46 336.65
Penalty imposed 310.69 373.32 309.23
Total Railway dues collected 608.88 753.78 645.88

(d) Expenditure on staff categorywise
is not maintained.

(e) The reference presumably is to

engagement of Volunteers for ticket check.
ing. There is no proposal to increase the
number of such volunteers who are enga®
ged occasionally.

() Year Passenger Kms. Passenger earnings
(in million) (in crores of rupees)
1981.82 220,787 988.6
1982-83 226,930 1,161.6
. 1983-84 222,935 1,353.5

Represcntation for Running Trains VIA
Tenali-Guntur-Vijayawada Route,

143, SHRT N VENKATARATNAM :
Will the Minister of RATLWAYS be pleas-
ed to state !

(2) rumber of trains running through
Gunfur to imortint places like Calcutta,
Bombay, Delhi and Hyderabad ;

(b) whether several representations have
been made to run all the important trains
through Tenali, Guntur, Vijayawada route
instead of Tenali-Vijayawada directly; and

(c) if so, action taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAOQ >CINDIA): (a) There is
no train running through Guniur to Calcutta,
Bombay, Delhi and Hyderabad. However,
there are 5 pairs of originating terminating
trains at.Gunatur on the Broad Gauge includ-
ing 1/2 Golconda Express running between

. Guntur and Hyderabad and }3 pairs on the
‘Metre Gauge. In addition Guntur is also
directly connected with Howrah by two
through coaches running by 45/46 Easte

Coast Express and connected passenger
trains,

(b) Yes, Sir. Some representations
have been rzceived to route long distance
trains through Guntur.

(¢) It is not desirablc to do so as it
will increase the cverall journey time of
such long distance trains by about 2 hours
on account of reversal of direction, extra
distance and change in tracticn.

Companics Supplying Drugs to CGHS and
Government Hospitals in Delhi

144, SHRI RAM BHAGAT PASWAN :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

{a) the names of Drug Companies
which have beenissued show cause notices
for producing sub-stundard drugs in the
Union Territory of Delh: during last three
years , and

(b) names of companies which are
supplying drugs to C.G.H.S. and Govern-
ment Hospitals in Delhi during the last
one year ?



198 Written Answers

THE MINISTER OF STATE FOR
HEALTH AND
(SHR] YOGENDRA MAKWANA): (a) & (b).
The required information is given in the
attached statements laid on” the table of
the House. [Placed in Library. See No.
LT-461/85],

Setting up of Electronics and Tele-Com-
munication Engineering Institutions

145. SHRI R. P. DAS: Will the
Minister of EDUCATION be p'eased to
state !

ta) in view of rapid cxpansion of
clectronics industry and telecommunica-
tion enginecering during the 7th Five
Year Plan pericd whether the existing
facilities at the educational institutions
would be adequate to cope  with the in-
creasing demand for tre’ned manpower ;
and

(b) if not, the plans so far cnvisaged
in this regard ?

THE MINISTER OF EDUCATION
\SHRI K.C., PANT): (a) and (b). The
facilitics existing in the educational in.
stitutions may not be adequete to meet the
increasing demand for trained manpower
inthe area of electronics and telecom-
munication engineering. The need for
appropriately augmgnting these facilitics
to cater to the 7th Five Year Plan re-
quirement is under detailed examinalion
and considered proposals in this regard
would be included for implementation in
the 7th Five Year Plan.

Proposal to Introduce Computers to
Monitor Wclfare Programmes

146, SHRIMAT! JAYANT] PATNAIK :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased 1o state :

(a) whether her Minisiry has a  pro-
posal to introduce computers to monitor
implementation of its welfare programme ;

(b) if so, when such proposal is going
to be implemented ; and

(s) the steps taken in this regard ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
"WELFARE (SHRI YOGENDRA MAK-
WANA) : (a) to (¢}, Computers arcal
ready being utilised in the Ministry for
storirg data, monitoring and evaluating
some of the Health and Family Welfare
programmes.

Performance of States RE : Family
Planning Programmes

147. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of HEALTH
AND FAMILY WELFARE be pleascd to
state

(1) The target set by different State
Governments  in  implementing  family
planning programmes  during the 61h
Plan ;

(b) the performances of various State
Governments till the ¢nd of December
1984 ; and

(¢) the steps taken to
targets ?

achieve the

TIHE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI1
YOGENDRA MAKWANA) : (a) and (b):
Four statements showing State-wise and
Year-wise Targetls for cach of the four
Family Planning methods during the Sixth
Plan period are laid on the Table of the

House. |Placed in Library See No. LT-
462/85].
(¢} A well defined strategy has bcen

cvolved to promote the Family Welfare
Programme. The salient feature of the
strategy are ; intensified efforts to spread
awareness and information through im-
aginative use of multi-media and inter-
personal communication strategies ; pros
vision of services and supplies as close to
the door steps of the acceptors as possible;
development of facilities for rapid in-
crease in female literacy ; population
cducation to the youth in schools and
colleges as well as those out of schools ;
assistance and support of the elected
representatives of the people ; proper
linkages with other Ministries and
Depariments concerned ; inceantives to
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individual acceptors and State Govern-

ments and close monitoring and follow-up
)

of the programme at all levels.

Ficld Trial of an Anti-Teprosy Vaccine

148. SHRI ANANTA® PRASAD
SETHI ; Will the Minister of HEALTH
& FAMILY WELFARE be pleased to
state :

(a) whether it is a fact in an impor-
tant development in the scarch fora safe
. and effective anti-leprosy vaccine, Govern-
ment have approved field trial of an ex-
perimental vaccine developed in the
country ; and

(b) if so, the details in this regard ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH
(SHRT YOGENDRA MAKWANA) : (a)
and (b). Yes, the ICRC vaccine developed
at the cancer Research Institute, Bombay
has been cleared by the Drugs Coniroller
of India as safe for use in human beings

in clinical trial. The Indian Council
of Medical Rescarch has approved a
research project for testing the efficacy

of the vaccine in the prevention of leprosy
in a sel:ctedarea in Maharashtra State.
The details of the studics are being
finalised and a trial is likely to commence
in the near future,

Rural Elecirification Programme in
Maharashtra

149, SHRI BALASAHEB VIKHE
PATIL : Will the Minister of IRRIGATTION
AND POWER be pleased to state

(a) what s
given for Rural
for Maharashtra ;

the Central Assistance
Electrification  Schemes

(b} how many schemes remain on-going
at the end of 1984 ;

(c) what are the
next two years ; and

projections “for the

(d) ‘the Plans formulated by the
State Government for inclusion in Seventh
Plan for Central Assistance ?
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THE MINISTER OF IRRIGATION
AND POWER (SHRI B, SHANKARA.
NAND) : (a) The Rural Electrification
corporation (REC) have disburscd, up-
to 28.2.85, an amount of Rs, 142 crores
as loan assistance for Rural Electrification
Schemes in Maharashtra.

(b) 603 on-going schemes, sanctioned
by the REC. were in progress 1n Maha.
rashtra ‘at the end of 1984,

(c) The REC have proposed a pro.
gramme of electrification of 2849 villages
in  Maharashtra during  1985.86 and
1986-87.

- (d) The Government of Maharashtra
have envisaged an outlay of Rs. 358
crores for Rural Electrification during the
Seventh Plan, of which Rs, 64 crores are

proposed as financial assistance from the
REC.

Number of Scheduled Tribe Villages With-
out Electricity

151. SHRI BALASAHEB VIKHE
PATIL ¢ Will the Minister of TRRIGA-
TION AND POWER be pleased to state :

(a) the number of villages in the
-ountry/State-wisc which arc inhabited by
Scheduled Tribes and have no  electricity ;

(b) whether particular attention will
be paid to first cover these villages :

(c; whether Central  Government
would formulate any scheme in coordina-
tion with the State  Government for this
purpose ; and

(d) whether Governmen! of Mahara-
shtra have madc any rcquest for increased
financial assistance for such schemes and
if so, Government’s reaction thereto ?

THE MINISTER OF IRRIGATION
AND POWER (SHRJ B. SHANKARA.
NAND) : (a) A statement indicating,
State-wise, the tolal nvmber  of tribal
villages, remaining to be electrified as on
31.12.1984, is enclosed.
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(b) and (¢). The Rural Electrification
Corporation have been laying special
stress on aciclerating clectrification  pro-
grammes in tribal arcas. Rural electri-
fication schemes for these arcas arec being
sanctioned under liberalised terms and
conditions aad reduced viability critera.
The Corporation would continue to consi-
der sanction of such schemes as are
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submitted by the State Government/State
Electricity Board for electrification of
tribal areas, keeping in view the availability
of resources.

(d) No tribal areas scheme from
Maharashtra is pending with the Rural
Electrificarion Corporation,

Statement

Statemenft indicating State-wise, the total number of tribal villages remaining to be
electrified as on 31,12.1984,

State/U.Ts.

Total No. of
tribal villages

Villages remaining
to be electrified

Andhra Pradesh 7,097 (*) 5,203
Assam 4,565 2,964
Bihar 17,250 13,934
Gujarat 5,367 1,599
Himachal Pradesh 485 181
Karnataka 111 64
Kerela NA (@) NA
Madhya Pradesh 26,825 16,581
Maharashtra 6,534 2,349
Manipur 1,384 1,205
" Meghalaya 4,583 3,404
Nagaland 960 357
Orissa 18,683 12,776
Rajasthan 4,489 2,665
Tamil Nadu 310 94
Tripura 2,655 2.192
Utta{' Pradesh 605 455
West Beugal 4,389 3,275
Total (States) 1,06,292 69,299
Total (U.Ts.) 3,468 2,560
Total (All-1ndia) 1.09,760 71,859

(*) — Includes 1,194 census uninhabited villages,

NA — Not available

(@) — There is no tribal villages in the State zlthough

¢iccrified ending May, 1984,

there ar2 97 trital colonies
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Central Assistance for Lift Irrigation
Schemes of Maharashira

152. SHRIT BALASAHEB VIKHE
PATIL : Will the Minister of IRRIGA-
TION AND POWER be pleascd tostale:

(a) the allocations proposed by lhvl
Central  Government for aiding the
Government of Maharashtra for augmenting
lift irrigation prOJCLlS durmg the 7.h plan
period 3 and

(b) whether Centre has given any direc-
tive to State Governments to increase the
area under irrigation, particularly under
lift irrigation ard ifso, the increase cuu'cs-
ted for Maharnshtra ?

THE MINISTER OF IRRIGATION AND
POWER (SHRT B. SHANKARANAND) :
(a) and (b). Irripation i{s a State subject
and irrigation projects arc planncd, funded
and implemented by the State Govern-
ments themselves, Central assistance is
given in the form of block loans and block
grants and is not ticd to any particular
seheme of scctor of development. With a
view to increase the area under irrigation,
the State Governments have becen urged to

" allozate increased financial outlays and
also accord priority to completion of the
ongoing projects in advanced stage, by
allocating adcquate funds to such projects,

Special Tourist Train-the ‘Great Indian
Rover’

153, SHRTSANAT KUMAR MANDAL:
Will the Minister of RAILWAYS be pleas.
ed to state :

(a) total expenditure incurred on the
nine-coach  vestibuled air-conditioned
broad-gauge luxury train the ‘Great Indian
Rover’ meant to carry Buddhist pilgrim
tourists, the earnines therefrom and the
component of foreign exchange involved
thercin ;

(b) whether the train s being with-
drawn  and introduced instead on the
tourist circuit route from April 4; and

(¢) if so, the reasons therefor and its
tikely traffic potential on its new run?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHI:U
MADHAVRAO SCINDIA) : (a) Total
expenditure incurred on the 9
coach vestibuled A. C. Broad Gauge
train *Great Indian Rover’ upto 31,1.85 is
Rs. 1.56.53,701,00. The cxpenditure is
inclusive of the cost of Mechanical/
Electrical items and furnishing of the
coaches. No foreign exchange wes incurr-
ed. The total carnings from Nov., ‘83 to
21. 2. 85 for commercial runs of Buddhist
p:lgrims and others were Rs. 28.68 lakhs.

(b) and (). Considering that  the pot-
ential of traffic on the Buddhist Ttinerary
was somewhat limited, it has now been
decided to revise the  itincrary covering
Delhi, Agra, Khaiuraho, Varanasi and
Delhi which is likely to be more popular
with the tourists. as per indications given
by the India Tourism Development Cor-
poration market intelligence,

Improvement at Canning Station in
Eastern Railway

154, SHR1 SANAT KUMAR MAN-
DAL: Will the Minister of RAILWAYS
be pleascd to statc :

(a) whether suggestions have been
received from M. Ps to provide some tasic
amenities and make improvements at Can-
ning Station on the Eastern Railway, which
is the gate way tothe Sunderban Arca,
with a view to attract tourist traffic ;

(b) il so, whether any action has been
taken in the matter so far ;

{¢) if not. the reasons therefor ; and

(d) whether the matter wifl bz looked
into for issue of necessary instructions
to the Eastern Railway authorities ?

THE MINISTER OF STATE I\N THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b to (d1. The suggestions made have
been examined. Basic amenities such as
platform, waiting hall, benches, suitable
lighting arrangements, drinking waier sup.
ply, latrines, etc. already provided at
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Canning station are adecquate to cater to
the needs of present level of traffic off-
ering at this station. Additional passenger
amenities arc provided on a programmed
basis taking into considzration the ava-
i1ability of funds and comparative necds
of various stations. As Canning is a term-
inal station for suburban traflic only,
provision of amenities likc refreshment
roam, retiring room, are not considered
necessary. Adequate catering facilities to
meet the requirements for local passeng-
ers, are however, in existence.

Cause of G. T. Express Accident

155, SHRI HANNAN MOLLAH :
Wwill the Minisier of RAILWAYS be pleas-
ed to state

(a) whether the Mudras-New Delhi
Grand Truok Express collided with a sta-
lionary goods lrain in the Gwalior-Agra
Section of the Central Railway on January
6, 1985;

(b) if so, what was the cause of the
accident ;

(c) how many people died and got
injured in the accident ;

(d) what action has bcen taken after
the azcident by the Government ;

(e) whether Government have given
full compensation to the families of those
who were Killed and injured in the acci-
dent ;

(f) if not, reasons therefor and when it
will be given ?

THE MINISTER OF STATE 1IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAV RAO SCINDIA); (a) Yes  Sir.

(b) The accident was due to the GT
Express having been sent into the
block section which was occupied by the
three wagons which had parted from a
goods train,

tc) In this accident one person, esco-
rting a military consignment in one wagon
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of the parted portion of the gocds train
was  killad  Instantanecusly, Amongst
those travelling on the Express train, 4
persons sustained grievous injuries, 22
simple injuries and 4 trivial injuries.

(d) The accident has heen enquired
into by the Commissioner of Railway Safety
Western Circle who submitted his preli-
minary report. The Cabinman and Assis-
tant Station Master of Hetampur and
the Guard of the goods train were
placed under suspension and taken into
custody by the Police. A comprehensive
Action Plan for prevention of accidents
has been initiated. This includcs inspections
by senior officers, surprise checks, ambush
checks, training, counselling and monitormg
of staff at work. The ActionPlan is being
watched by Divisional Railway Managers
and General Managers of Zonal Railways

and also at the level of the Railway
Board.

(¢) and (f). No compensation has
been paid so far, However ex-pratia re-
lief has been arranged, The claims arising
out of this accident are to be determined
by the additional District Judge/Morena
who is competent authority under Section
8238 of Indian Railways Act, 1890. The
compensation would be paid without loss
of time as awarded by the above Court,

Demand of Railway Wagons by Coal
Companies

156. KUMART PUSHPA DEVI :
SHRI AMAL DUTTA :
SHRT K.PRADHANI :

Will the Minister of RATLWAYS be
pleased to staie :

(a) the total number of wagons requir-
ed per day by different coal companies
for transport of coal ;

{(b) the number of wagons now being
placed per day before different coal
companies ;

(o) whether Goverrment have propo-
sal to supply more wagons for transporia~
tion of coal ; and
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(d) if so, the details of the number
of wagons proposed 1o be supplied to cach
coal company per day during 1985-86
financial yecar ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The total
requirement of wagons for loading of coal
asassessed during an Inter-ministerial meet-
ing is, 13,200 wagons pcr day including
11,600 to be loaded by collieries of Coal _
India Limited.

(b) Railway-wise break-up of number
of  wagons supplicd per day during
February, 1985 is as under i—

Railway Supply of Wagons
Central 1190
Eastern 5833
Northeast Frontier 199
South Central 994
South Eastern 4620

To'al : 12836

Information regarding supply of wugons for
loading coal is not miintained soal Com.
pany-wise by the Railways.

The supply of wagoas in the South
Central Railway. which serves Singireni
Coal Company, was 206 wagons less than
tne target because of the Company’s ina-
bility to ac:ept them for less production
of coal.

(c) and (d). Efforts arc being madc to
supply more wagons to Coal India which
is partly dependent on reduction in deten-
tion to wagons in collicries for loading

and at terminals for unloading. While,

wagons upto the target given above are
proposed to be supplied upto may, 1985,
the supply beyond May, 1985 shall be
arranged in actordince with the decision
taken lnter-ministerialiy and by Cabinet
Committee on Industrial Infrastructure
during the course of the year.
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Meeting of State Power Secretaries

157. SHR1 AJIT KUMAR SAHA :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether any mceting was held on
Fcbruary 2, 1985 at New Delhi between
the Union Power Secretary and the State

Power Secretarics ;

(b) if so, the details thereof ; and

(c) stepstaken or proposcd to be taken
suggestions of
the said

by the Government on the
the Power Secrelaries made in

discussions ?

THE MINISTER OF TRRIGATION
AND POWER (SHRIB. SHANKARA-
NAND): (a)to (¢). A meeting was held on
2.2,1985 under the Chairmanship of the
Union Power Secretary with State Power
Secrctaries, Chairman of State FElectricity
Boards, clc.. to discuss implementation of
the Centraliy sponsored scheme for ree
noviation and nodernisation of thermal
power. stations. At thc meeting various
measures required for spcedy and efficient
implementation of the scheme were dis-
cussed. It was, inter alia, decided that
essential items of renovation and moder-
nisation which have a dircct bearing on
increasing power gencraticn  should be
implemznted under the Centrally funded
scheme. Representatives of the Stales
agreed to consider the schemc as a full
limc‘aclivity and to sct up a plant better-
ment cell in cach power station, It was
also agreed that a consolidated list of all
cquipments requited for renonation and
modcrnisation of ths thermal stations would
be furnished by the State authoritics to
enable BHEL to assess the quantum in-
volved and to categorisc the items to
facilitate their supply a« cording to schedule
The responsibility to ensure appropriate.
quality of spares and other :quipments
was accepted by the represeptatives of thg
manufacturers,
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Causes of High Rate of Deaths Caused by
Meningitis in Capital and Treatment
Thereof

158. SHRI K. PRADHANI : Will
tne Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether any study had been made
into the causes of meningitis disease and
the high rate of deaths caused thereby in
the capital recently ; and

(b} if so, the reasons for the sudden
spurt in meningitis this ycar and measures
being taken to ensure effective treatment
like introduction of some sort of preveniive
vaccines ?

THE MINISTER OF STATE 1IN
THE DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) and (b).
Taere are no spe.ific or  ascertainable
reasons for the spread of the discase dur-
ing the year. The incidence pattern over
the years has been irregular without foll-
owing any particular mode,

The following measures have becn
taken to check the spread of the diseases :

(i) Constant surveillance is being
maintained specially in the affe-
cled and congested localities.

(ii) Early diagnosis and treatment,
even on the basis of presumptive
clinical diagnosis is being under-
tuken,

(iit) Arrangements for adaquatc sup-
ply of drugs have becen made.
All the hospitals and dispensa-
rics have stocked sufficient quan-
tittes of requircd antibiotics
and supportive drugs.

(iv) In order to ureatc a general
awareness amongst the public
and to impress upon them the
need for early diagnosis and
treatment, the services of AIR
and Doordarshan, and also of the
press are utilised.
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{(v) The Indian Medical Association
have initiated action to issue
instructions to their members
" regarding proper managemcnt
of cases.

(vi) The W,H.0O., at our behest, has
airlifted Sera for proper typing
of the causative organisms,

(vii) The 1rdian Council of Medical
Rescarch has initiated studies on
the carricrs and their manage-
ment in order to provide infor-
mation on the epidemiology of
the discasc for better control.

(viii) Tt has been decided to vaccinate
the identified high-risk groups
for which arrangements have
becn made to obtain vaccines
from abroad.

Conversion of Metre Gauge Line into
Broad Grauge from R-jkot to Veraval

159. SHRI MOHAN LAL PATEL :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether there is any proposal 1o
convert metre gauge line into broad gauge
from Rajkot to wveraval via Junagarh in
Gujarat State ;

(b) since when this proposal is pend-
ing beforc Government ;

(¢) the reasons for delay in this pro-
ject ; and

(d) when this work is likely to be
taken up to fulfil the demand of the
people of this area ?

THE MINISTER OF STATE IN THE -
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (d).
There is no such proposal at present, The
prescnt resources constraint does rot per-
mit consideration of this proposal in the
immediate future. -
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Reasons to Give up ‘‘Trauma Centre”
' in Delhi

160. SHRT K. RAMAMURTHY : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(2) whether a  colossal amount of
Rs. 28.60 crores ‘‘Health Money” on a
TRAUMA CENTRE PROJECT in the Capi-
tal is going down the drain since it has
been fouud by the Government that this
project is not feasible and practicable;

(b) whether the Consultant of this Pro-
ject visited many FEuropean countries for
preparing the projeci report ; and many
European countries for preparing the
project report ; and

(c) if so. the reasons for
this project %now

giving up

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHR1
YOGNEDRA MAKWANA :(a) The Trauma
Centre Project of the All India Institute
of Mzdical Scieaces s been duly apprv-
ed by the Goverrinnet,

(b) Yes, Sir.
(e) Does not arise.

Prevention of Accidents and Setting up
of Railway Hotel Corporation

161, SHRI B.V. DESAI :
SHRI KAMAL NATH ;
SHRI C. MADHAY REDDY :
SHRI G.G. SWELL: Will the
Minister of RAILWAY3 be pleased to
state !

(a) whether a_nine point strategy to
improve effieicncy in the railways has been
mooted;

(b) if so, whether for boosting their
internal resources, railways arc contemp-
lating seiting up of a caain of hotels under
the Railway Hotel Corporation;

(¢) il so, whether any steps are pro-
paied to bz takel to check the large
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number of accidents that have been taking
place during the last twoto three months;
and

(d) if so, the details of the proposed
steps for checking the accidents and also
for improving efficiency ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAV RAO SCINDIA) : (a) Suitable
drives to imprave the efficiency of the
railway are instituted from time to time.

(b; A decision in this regard is iikely
to be finalised shortly,

(c) Yes, Sir.

(d) With a view to improving safety on
Raiiways further, an Action Plan has been
launched with effect from 15.1.1985. This
plan focussecs attention on inspections by
senior Officers, surprise checks, ambush
checks; monitoring, training and counselling
of staff. The programme is being moni-
tored by Divisional Railway Managers and
General Maragers of the Railways and
also at the Railway Board’s level. In
addition, efforts are being made to allo-
cate larger amounts of funds for renewal
snd rchabilitation of assets,

Fire Aboard the Passenger ShriM. V,
Chidambaram

162. SHKI B. V. DESAI :
SHRI DHARAMPAL
MALIK :
SHRIMATI GEETA
MUKHERJEE :
SHRI SODE RAMIJAH : Will be
Minister of SHIPPING AND TRANS.
PORT be pleased to statc :

SINGH

(a) whether thirteen passengers were
charred to death and over 100 received
burns in the fire that broke out aboard the
passenger ship M. V, Chidambaram on
February 12, 1985;

(b) if so, whether the ship with 700
passengers and cargo caught fire oo the
high seas, 300 k.m. off shouth-cast of
Madras;
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(c) if so, whether the cause of the
fire was cnquired into;

(d) if so, outcome of thc enquiry

report;

(¢) what action has been tuken against
those held responsible; and

(f) whether any financial assistance or
compensation hos been paid to the family
members of those killed/injured in that
incident ?

MINISTER OJ STATE 1'OR SHIPPING
AND TRANSPORT (SHR1Z. R, ANSARI]):
(a) Twenty-nine bodics/skulls have been
recovered. Onc¢ passenger tuflered a
minor burn injury which was trcated by the
ship’s doctor.

(b) The ship was carrying 702 passengers
and 196 tons of cargo caught fire on high
sea about 300 miles off Madras at 1340
hrs. (1ST) on 12.2.1985 on her way from
Singaporc to Madras.

(c) to {¢). A statutory enquiry by the
Principal Officer  Mercantite  Marine
Department, Madris under the Merchant
Shipping Act, 1985 has been instituted.
and is uuder progress:

(f) Asun of Rs. 10,000 - ex-gratia is
being paid by Shipping Corporation of
India to the next of kin of each person who
died 1n the accident.

Programme for Control of Blindncss

163. SHRI B. V. DESAL. :
Minister of HEALTH  AND
WELTARE be pleased to state ¢

(a) Whether a national progranime
was started in 1976 to curb the growing
rate of blindness and to provide immediate
eye relief in the rural arcas all over the
country;

Will the
FAMILY

(b) if so, the main objective thereof;

(¢) how many of
achieved so far;

them have been
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(d). whether the aforersaid programme
has not been eflectively influenced so far
with the result that the rate of blindness
in India has becen increased;

(e) whether an analysis of the various
causes of blindness has revealed that 80
per cent of the blindness of 9 million
blinds in India was avoidable; and

(f) if so, whether Government propose 10
implement the national programme cffecti-
vely to check the increasing blindness ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HFALTH (SHR1
YOGENDRA MAKWANA) ¢ (4) Yes,

(b) The main objective of Programme
arc :

(i} to provide immediate relief by
extending cye care scrvices for far-flung
arcas through Mobile Camp approach,

(i) to establish permancnt cye facili-
ties at Community PHC/Taluk/District and
State level,

(¢) & (d). The National Programme for
Control of Blindness has been imple-
mented cflectively throughout the country,
The achicvement regardirg development of
infrastructdre is given below :

Strengthening of PHCs 2000
Strengthening of Distt. Hospitals 404
Upgradation of Deptt, of Ophith.

of Medical College 60
Establishment of Regional Instis. 5

Setting up of Distt. Mobile Units 30
Setting up of State Ophth, Cells 18

There has been a significant rise in
performance of Cataract Operations from
5.5 lakh ia 1981-82 to 10.69 lakh in
1983.84,

(e) Yes, 80 per cent of blind populas
tion are amenable to treatment by modern
medical techniques.
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(f) With the inclusion of this Pro-
gramme in the 20 Point Programme of the
Govt. of India a new thrust has been
given to improve the implementation 9f
the Programme throughout thc country in
a phascd manncr.

Working Groups on Major Ports

164, SHR1 B.V. DESAl: Will the
Minister of SHIPPING AND TRANSPORT
be pleascd to state : ‘

(2) Whether Goverrment have appoint-
ed five working groups to, study the
organisational, fnancial and operational
aspects of major ports;

(b) if so, whether the Major Ports
Reforms Commission which failed to
function will now operate through these
wlorking groups :

(¢) whether the Commission was set
up on January 7, 1984 ard was asked to
study the entire gamut of major ports
operation and the feasibility of setting up
a National Port Authority on the lines of
the Railway Board ;

(d) whether the Commission failed to
take off even after completion of onc year ;
and

(e¢) ifso, to what extent these working
groups would be able to fulfil the task set
forth for the Commission ;

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS.
PORT : (SHR] Z.R. ANSARIJ) : (a) and
{b). The Major Ports Reforms Committee
in its meeting on 17th Dccember, 1984,
haying regard to its wide ranging and
comprehensive terms of reference; identi-
fied five activity areas requiring indepth
study. In the interest of expeditious
completion of its task it was decided by
the Committee to :—

(i) setup one Working Group for
cach activity area to make zn in-
depth study of it ;

(ii) meet once a month to review the
progress of the Working Groups,
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hold discussions with representa-
tives of voluntary bodies, State
Goverrments and specialised in-
stitutiors in the port ard shipping
industries and also pose specific
issues to the concerned Working
Groups,

It may be mentioned that the setting
up of Working Greups by such Commit-
tees is a fairly normal methodology.

(¢) ard (d), Even though the Com.
mittee, after sanction of staff etc., de-
facto entered upon the task only towards
the end of last year, it has since then held
three mectirgs o far ard the fourth mee-
ting is slated for 25th March, 1985. The
Working Groups have in all held 7 mee-
tings. Besides this they have met the port
users, shipowners, shipping agents, clear.
ing and forwarding agents and principal
importers and exporters at Bombay

The Commitiec will also delib.rate
upon the qucstion of scttirg up of a cen.
tralised Port Authority.

(e) As explained. the Working Groups
and the main Committee arc working
simultancously so that the Committee
could complete its task expeditiously,
The question of Working Groups func-
tioning as a substitute of the main Coms-
mittce in the circumstances does not
arise,

U.G.CC. Suggestion on Syllabus for In-
clusion of Marxism in Political Science
Coursts

16<, SHRI R.P. DAS :
SHRI SAIFUDDIN
CHOWDHARY :
SHR1 SUDNIR ROY :

Will the Minister of EDUCATION be
pleascd to statc ;

(a) whether the
Commission  suggested
liberalism and Marxism in
political scierce at all
Universities ;

University Grants
introduction of
the courses of
levels in the

(b) if so, whether the said suggestion
has been impiemented ; and
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(c) if not, whather Government plans
to intraduce uniform syllabus on these
subjects in various Universities ?

THE MINISTER OF FEDUCATION
(SHRT X.C. PANT): (a) The University
Grants Commission has constitutzd panels
of cxperts in various subjects of study and
research to advise the Commission on
matters relating to standards of teaching
and research. These panels pcriodically
review the syllabi and courses of study
with a view to making them uptodate. The
recommendations made by the panels are
brought to the notice of the universities
for reiiewing the syllabi of the relevant
courses,

A Report on the revision of syllabi
for political science coursesprepared on
behalf of the UGC panel on Political
Science in 1978-79 had mentioned incor-
poration of elemenis of liberalism and
marxism in the course in political science.

(b) 12 Universities have generally
accepted the recommendaticns contained
in the report,

(c) The recommendations madz by the
Panels are made available to the univer-
sities for their guidance. The Government
have no proposal to intreduce uniform
syllabi for various courses cffered by the
Universities.

New cure for Dehydration

166, SHR1 SM. GURADDI: Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) the estimated loss of children’s life
in India, especially in rural areas. due to
dehydration ;

(b) whether it is a fact that a new
cure or method has been developed to pre-
vent dehydration ;

(c) if so, what steps cre being taken
to extcrd awpieress ard availability of
the cure or method in rural areas ; and

(d) what was the coverage of the popu-
lation in this respect durirg 1983-84 and
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what is the 1984-85 and

1985-86 ?

terget for

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA): (a) Total
number of perscns (includirg children)
died in the country frcm diarrhoeal during
the lasi 3 ycars are os under i —

1982 — 16844
1983 — 8445
1934 —_ 6298

(b) Oral detydration therapy has been
found to be extremely ¢ffective in dealing
with dehydration.

{c) (i) Every viilage health guide look-
ing after 1000 population in
the rural areas, is being suppli-
ed with 60 packets of Oral Re-
hydration Salt every year.

(ii) Health educaticn material are
being published in different Jan-
guages for education of health
workers and members of the
community for prevention of
diarrhoea through the use of
Oral rehydration solution,

(iil) Training Courses are being con-
ducted for the doctors. para-
medical workers and village
health guides in the promotijon
of use of OKS,

(d) Based on the coverage of 1000
population by one village health
guide, the 1otal coverage of
population is as follows :—

vear No. of VHG* No. of papula-

tion covered
1983-84 3.49 |acs 349 miilion
1984-85 4,50 lacs 450 ,,
1985 86 4,80 lacs 480 ,,

Power Shortage Problem

167 SHRI SYED MASUDAL HOS-
SAIN : Will the Minister of IRRIGATION
AND POWER be Ppleused to state :

(*Village Health Guide)
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ta) names of those States having chro-
nic power shortage problem |

(b) steps taken by the Centre to im-
prove the situation in cach plan period.
plan-wise : and

{c) thegap belween the cutput and
the demard in each State-? !

THE MINISTER OF TIRRIGATION
AND POWER (SHRI B. SHANKAR-
ANAND) : (a) Power shortage has been
experienced penerally by all the States in
various degrees. During 1984-85 (upto
Feb ’85) the States which have experienced
power shortage of 15% and above are
Haryana, Jammu & Kashmir, Punjab,
Bihar. Orissa and West Bengal.

(b) As a part of the Five Year Plans,
the following gencrating capacity has been
added in the various Five Year Plans:—
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Plan period Capacity additioa (MW

First Plan (1951-56) 1100
Second Plan 1956-61) 2250
Third Plan (1961-66) 4520
Annual Plans (1966-69) 4120
Fourth Plan (1969.74) 4579
Fifth Plan (1974-79) 10202
Annual Plans (1979-80) 1799
Sixth Plin (1980-85) 14000

(Anticipated)

v
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A number of measures have also been
taken from time to time (o improve the
capacity utilisation of thermal power plants
in the country, These measures includes :

(i) as.istance to State Electricity
Boards/power stations to prepare
and undertakc plant betterment
programmes ;

(ii) adoption of preventive mainte-
nance techniques for reducing
thc outage periods ;

(iii) assistance in procurement and
management of spare parts from

Indig.nous and foreign® sources ;

(iv) assistance in procurement of
requisite quality and quantity of

coal ;

(v) setting up of Task Forces for
achieving early stabilisation of
the units ; and

(vi) arranging training of power sta*
tions personnel in operation and

maintenance.

(c) The present gapbetween the out-
put and the demand in each State, based
on the data of February, 85, is indicated
in the enclosed statement,

Statement

(i) Present position of state’ Union Territory-wise demand and supply of electricity.

All figures in MU/day (Ner)

S..No. State/U.T. Demand Supply . Deficit (%) T
1. NORTHERN REGION
1, Chandigarh 0.8 0.8 _—
2. Delhi 11.8 11.8 _—
3. Hz\r):ana 16.2 10.1 6.1 (38)
1.9 0.1 (5)

4, H P 20
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5. Jammu & Kashmir 5.0 3.3 g 1.7 (34) :
6. Punjab 20:2 18.3 1.9 (9)
7. Rajasthan 21.7 17.3 4.4 (20)
8. Uttar Pradesh 49.7 41,7 8.0(16)
' Total : 127.4 108.2 22.2(17)

l
1. WESTERN REGION

1. Gujarat 39.7 318.2 1.5 (4)
2, Madhya Pradesh 31.2 31.2 ' —
3. Maharashtra 72.4 67.4 5.0 (7)
(incl.) Goa)

Total : 143.3 136.8 6.5 (5)

111, SOUTHERN REGION

1. Andhra Pradesh 31.7 37.7 —
2. Karnataka 31.4 27.7 3.7 (12)
3.Kerala 14.1 14,1 ——

4, Tamil Nadu 41.1 18,5 5.6 (14)

(incl. Pondicherry)

Total : 1243 115.0 9.3 (7)

1V. EASTERN REGION

1. Bihar, 12.7 8.4 4.3 (34)
2. D.V.C 18.5 14.8 3.7 (20)
3, Orissa 15.2 12.7 2.5 {16)
4, West Bengal 19.2 16.8 2.4 (13)

(incl. Sikkim)

Total : 65.6 52.7 12,9 (20)

V. NORTH-EASTERN REGION 4,7 4.6 0.1 (2)

VI, ALL INDIA 465.3 414.3 510 (11)
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Kelo Major Irrigation Project (M.P))

168, KUMARI] PUSHPA DEVI: Will
the Minister of I[RRIGATION AND
POWER be pleascd to state:

(a) whether Government of Madhya
Pradcsh have requested his Ministry lc{
execute Kelo major irrigation Project of
that state ;

(b) if so, the steps taken to implement
the above proposal ;

(c) the estimated cost of that project ;
and

(d) at what stage the above project is
under implementation ?

THE MINISTER OF IRRIGATION
AND POWER (SHRIB. SHANKAR-
ANAND) : (a) and (b}, Madhya Pradesh
has not requested the Centre to c¢xecute
Kelo Irrigation Project. [rrigation bcing
a Statc subject, irrigation projects are ex-
ecuted by the States.

(¢) and (d). According to a Project
Report submitted by the Statc in 1979, the
Scheme was estimied to cost Rs. 17.8
crores, The State Government has not yet
taken up exccution of this Project, They
are carrying out inve.tigatiois to assess the
extent of coal deposits that may go under
submergence by the proposed reservoir of
Kelo Irrigation Project.

U.aderweight Newly Born Babies and
their Deaths in Bhopal

169. SHR1 DHARAM PAL SINGH
MALIK : Will the Minister of HEALTH
AND FAMILY WELFARE be plcased to
state :

(a) whcther Governmcnt’s attention
has bcen drawn to the news’ item ap-
peared in the Hindustan Times dated the
17th February, 1985 whercin it has been
stated that during the last 2 months, ncarly
25 per cent of the ncwly born babics  liv-
ing in old Bhopal have died soon after
their birth ;

(b) whether it has also been stated

that such newly burn babics are under
r
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weight, causing anxicty to both- parents
and gynaecologists there ; and

(c) whether Central Government pro-
pose to send a team of experts to Bhopal
to inquire into the matter and propcse pre-
ventive measures in regard thereto ?

THE MINISTER OF STATEIN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) and (b).
Government have seen the relevant Press
KX cport,

(c) A study on growth and devclop-
ment among ncw  born of the MIC affegt-
cd arcas has been initiated at Bhopal since
1st January, 1985 by the Indian Council
of Medical Rescarch Approximately 100
babics wcre examined during the first
weck who were 7 to 40 days old. Most
of thes¢ babies arc full term but low in
birth weight with an average of 2 kilograms
Mother’s weight ranges from 40 to 45
kilograms and they are generally mal-
nourished. Dcvelopmentwise, the babies
had minor birth ancmalies, such as peria.
uricular nodule and hernia, However this
incidencc is not any higher than those re-
ported in general population,

Vacancies of Medical and Para-medical
Personne!l in Hospitals of Delli Adwminis-
tration

170. SHR1 DHARAM PAL SINGH
MALIK : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state

(a) whether Government’s attention
has been drewn to the news item appear-
ing in the Hindustan Times dated 19th
February, 1985 wherein it has been state
ed that work at several Delhi Administra.
tion hospitals which are meant to caler to
the needs of weaker scctions has been
suffering because of a ban due to which
500 vacancies of medical and para-medi.
cal personnel have not been filled ;

(b) whether Delhi Administration has
also apprised the situation to the Central
Government as mentioned in . part (a)
above ; and
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(c¢) if so, the reaction of Central

Government thareto ?

THE MINISTER OF STATE IN THE
.KDEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA). (a) and (D)
Yes,

(¢) speedy action to fill up the vacan- |

cies has bzen initiated.

lavestment on Metro Railway Project

171. SHRT AMAR ROYPRADHAN :
SHRI SANAT KUMAR MANDAL :

Will the Minister of RAILWAYS be
pleascd to stute the amount invested so
far to be invested for completion of Metro

Pailway Project in Calcutta ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR1 MAD-
HAV RAO SCINDIA) : The amount spent
on the project till Jaruary, 1985 is about
Rs. 277 crores. The balance amount re-
quired for completion of the project is
about Rs. 523 crores,
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Profit and Loss of State Electricity
Boards

172, DR. AXK. PATEL :
SHRI C. JANGA REDDY :

Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) the profit and loss in respect of
the Electricity Boards of cach State and
Union Territory, duridg the last three
years (year-wise) and their position in
regard to their annual financial perform-
ance vis-a-vis the 5 biggest power houses
in the privatc sector ; and

{b) the total amount of loss suffered
so far by those Electricity Boards which
are incurring losses ?

THE MINISTER OF |RRIGATION
AND POWER (SHR! B. SHANKAR.
ANAND) : (a) and (b). Profit and losses
in respect of 18 State Electricity Boards and
the 5 biggest power houses in the private
scctor during the ycars 1980-81, 1981-82
& 1982-83 and the cumulative losses up
to 31st March, 1983 in respect of the
State Electricity Board which suffered
losses are given in statement enclosed.
The remaining four States and aill Union
Territories do not have State Electricity
Boards.

Statcment

(A) Profits aud Losses of state Electricity Boards during 1980.81, 1981-82 1982.83

and cumulative Loss of the State Electricity

Bogrds \which incurred losses) upto

31, 3, 1983

(Rs. in Crores)
SI, Name of the State Cumulative (loss)
No. Electricity Board 1980-81 1981-82 1982-83 ason 31.3,1983
1. Andhra Pradesh 4+ 8.20 +13.00 4+ 10.30 _
2. Assam 10,20 —10.30 N.A., —75.4(Ason 31 .3,82)
3, Bihar --37.60 — 8.50 + 9.10 -—106.8
4, Gujarat -+ 3.70 T+ 17.80 —12.00 — 42,2
5. Haryans —30.60 —48.30 —35.20 - —I97.9

A2
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1 2 3 4 5 6
6. Himachal Pradesh —11,80 —10,20 — 7,30 —59.6
7. Jammu & Kashmir NA NA NA NA !
8. Karnatska 1590 +17.90 +28.50 —
9. Kerala +12.50 + 0.80 — 3.80 —_—
10. Madhya Pradesh ~-—=22,20 —32.70 -+ 2.00 —31.1
< 11. Maharashtra —20,10 —21.40 —20.60 — 1.4
12, Meghalaya - 1.90 N-A. N.A. —21.7 (Ason 31.3.81)
13, Orissa + 7.70 — 4,30 —10.60 —55.4
14. Punjab - 6,40 — 7.90 — 3.30 —73.1
15. Rajasthan — 8,20 —37.10 —31,50 —41.9
16. Tamil Nadu + 4.00 -+ 0.90 +5.30 —_—
17. Uttar Pradesh —49.30 -+59.40 —48.50 —531.6
18. West Bengal —12.90 —28,50 —34.40 — 83‘3
(B) Net profit before taxation and Statutory appropriation in respect of
Five biggest private Power Houses in Private Sector
(Rs. in crores)
S. No. Name of Company 1980-81 1981-82 1982-83
1. The Calcutta Eleciricity
Supply Corpn (India) Lid.,
Caleutia, 8.50 3.85 2,38
2: The Ahmedabad Electricity
Company Lid., Ahmcdabad. 5.72 6.81 7.88
3. TATA’s Andhra Valley Power
Supply Co. Lid., Bombay. 3.44 7.80 8.42
4, The Tata Hydro-electric
Power Supply Co. Ltd.,
Bombay. 2,30 4,79 5.48
5. Tata Power Co. Lid., Bombay. 5.40 12,52 14,03
<+ Profit; — Loss ; N-A, Not Available
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Prevention of Disabilities

173. SHRI THAMPAN THOMAS: Will
he Minister of SOCIAL AND WOMEN’S
WEILFARE bc pleased to state :

estimate of
suffering

(a) the latcst available
disabled persons in the country

by main disabilities and how the estimate

was arrived at ;

(b) which of thesc disabilities are
largely preventable and  the preventive
steps taken by Government in the last
threc years ; and

within  which the
are planned to

{¢) the time span
preventable disabilitics
be cleminnted ?

THE MINISTER OF STATE IN THE
MINISTRY OF SOCIAL AND WOMEN'S
WELFARE (SHRIMATI MARAGATHAM
CHANDRASEKHAR) :(a) The survey
conducted by the National Sample Survey
Organisation during 1981 is the latest
estimate of disabled population in the
country. The survey covered locomotor,
speech and hearing and visual disabilities,
Accordirg to this cstimate 12 miliicn
people are sufferire from onc  or other
disability constituting about 1.8 par cent
of the tota! population of 680 million
(1981 census), A statement rzgarding the
area covercd and the definttions followed
in the survey is annexed.

(b) Blindness due to heratemalacia-
the most severe farm of . Vitamin A
deficiency coupled with malnutrition-and
orthopacdic disabi'itics due to polio are
largely preventablce. During the last 3 years
the following number of children in the
age group 1-5 were covered under the pro-
gramme of prophylaxis against blindness
due to Vitamin A dcficiency :-

Figures in million

1982-83
19.09

1983-84
16.94

1981-82
18.66

The number of beneficiaries given
polio vaccination under the immunisation
progranne 1s given below -
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No. of beneficiaries in lakhs

1981-82
29.3

1982.83 1983-84
44,5 79.4

(¢) Targets for the Seventh Plan are
being worked out.

Statement

The survey covered 5409 samplc~vil-
lages and 3652 urban blocks, throughout
the country (excluding Assam).

The following definitions were adopted
for the survey :-

(1) Visual Disability :

A person was trcated to be
visually disabled if he/she 'did
not have light perception both
eyes taken together or if he/she
had light perception but  could
not correctly count fingers of a
hand (with spectacles if he/she
used spectacies) from a distance
of 3 metres in good day light,

(ii) Hearing Disability

A person having onc car with nor-
mal thcaring  ability and the
other with total loss of hearing
ability was trcated as normal and
not disabled. Hearing ability was
judged without the use of hear-
ing aids. The following persons
were classified os disabled :

(a) Those cannot hear at all
(i.c. hcaring only loud sound
such as thunder and understanding
only gesturces)

(b) Thos¢ with profound hear-
ing loss (1.e. hearing only loud
sound such as thunder and und-
crstanding only gestures) ;

(c) Thosc with severe hearing
loss (i.e. hearing only shouted
words or hearing if the speaker
is in front) ; and

td) Those with moderate h: ar-
ing loss (i.e. having hearing
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disability to such an extent that
they usually ask to repeat or
like to see the facc of the spe-
aker or feel difficulty in conduct-
ing telephone conversation or in
hearing whispers).

(iii) Specch Disahility :

In addition to those who cannot
speak at all, persons having the
following defccts were consid-
ered disabled :

(i) Speaking unintelligibly ;
(ii) Stammering ;
i
(iii) Speaking with abnormal vo-

ice : and

(iv) Other speech defects (nasal
voive and articulation defect)

(iv) Locomotor Disability :

By locomotor disability was

meant an individual’s inability
to execute distinctive activities
associated with moving both

himself and objects from placc to
place. The loss or lack of normal
ability of an individual associat-
ed with moving both himself and
objects from one place to anoth-
er can occur due to:

(i) Paralysis of the
body ;

limb or

(i) deformity of the limb ;
i1} amputation ;

- {iv) disfunction of joints of the
K limb ; und

' v ({y) deformity in the body other

Tk than that in the limb (¢,

C deformity in  spine; deform-

ity in the neck)

The bunch-back and dwarf were also
included under locomotor disability.
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* Railway Line Between Cochin-Alieppey-
Coimbatore

174, SHRI THAMPAN THOMAS : Will
the Minister of, RAILWAYS be pleased
to state ;

(a) the progress of the construction of
rail line between Cochin aud Alleppey and
Flleppey-Coimbaterc ; and

(h) when the work s to be completed ?

THE MINISTER OF STATI IN THE
MINISTRY OF RAILWAYS  (SHRI
MADHAVRAQO SCINDIA) : (a) and (b).
The constiuction of a 1ail line from Erna-
kulam (Cochin) to  Alleppey and its ext -
ension from Alleppey to Kayamkulam are
apmoved works,  Their pregress is 42%
and 0.1% respectively. There is no line
under construction between Alleppey and
Coimbatore, Completion of these works
will depend on awvailability of resources
in the coming years,

Rail Line From Mangalore To Bombay

175. SHRI THAMPAN THOMAS :
Will the Minister of RAILWAYS be pleas-
ed to state @

{a) whether there is any proposal to
have a rail line from Mangalore to Bombay
and also the ‘Konkan’ Railway line ; and

(b) if so. the present position in regard
thereto ?

THE MINISTER. OF STATE 1IN
THE MINISTRY OF RAILWAYS (SHRI]
MADHAVRAO SCINDIA) :(a) and (b). The
proposal for constiuction of the West
Coast line from Apta en Central Railway
to Mangalore ¢n  Scuthern Railway via
Roha, Dasgaon, Ratragiri. Madgaon, Kar-
war and Udipi has been under considerat-
10on,

In view of the long length and consid-
erable cost of this proposed line, it has
to be taken up in phases. Construction of
the Apta-Rota (61 Kms.) new FG line is
an approved wob, The Apie-Pen (20
Kms.) section has alrerdy been opened to
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traffic. The Pen-Nagothane (27 Kms,) sect-
ion is expected to be completed shortly.

An Engineering-cum-Traffic ~ Survey
from Mangalore to Madgaon (325 Kms,)
is also in progress,

Amount Spent on Various Programmes
of Education

176. PROF. SAIFUDDIN SOZ : Will
the Minister of EDUCATION be pleased
to state :

(a) the amount actually spent on vari-
ous programmes of Education during the
year closing on 31st of December, 1984;

(b) percentage of the National Budget
did the above amount make up ; and

(c) amount of money spent on adult
education programmes during the same
period ?

THE MINISTER OF EDUCATION
(SHRI K.C. PANT) : (a) The Governmeat
accounts are maintained according to
financial year and not calendar year. $o
far as the Ministry of education is
concerncd the actual expenditure incurred
during the period 1.1,1984 10 31.12.1984
is Rs. 407.97 crorcs.*

(b) Since *he period 1.1.1984 t0 31,12.84
covers partly two financial years, it is
not possible to arrive at a correct percent.
age of the above expenditure with refer-
ence to the Budget for a single year,

(c) Rs. 34,78 crores,

*Expenditure incurred by State
Governments/UT Administrations
is recorded separately in the
books maintained by the State
Government/UT Administrations.

Dredging Subsidy to Paradip Port

177. SHRIMATI JAYANTI PATNAIK :
Wwill the Minisier of SHIPPING AND
TRANSFORT be pleased to state :
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(a) whether a proposal to provide
subsidy to the Paradip Pert Trust to meet
a major part of its dredging expenses was
under consideration of the Government;

(b) if so, steps taken by Government in
this regard; and

(c) details of the subsidy, cost of the
dredger etc. which  are proposcd be
granted by Government for the Paradip
Port Trust,

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS.
PORT (SHRI Z.R. ANSARD): {(a) to (c).
A proposal for grant of cerctain financial
conessions inzluding subsidy on dredging,
moratorium on repayment of loans etc,
has been received from Piradip Port Trust,
No decision has yet bcen taken on this
proposal,

[ Translation]

Amount Allocated to Or'ssa for Conunand
Area Development Progiamme

178. SHRIMATI JAYANTI PATNAIK ;
Will the Minister of IRRIGATION AND
POWER be plcased to state

(a) the amount allocated to Orissa for
implementing Command Area Dcvclopment
Programme during the 6th Plan (Year-
wise) ;

(b) the amount spent on Command
Area Development Programme in the
State of Orissa in the above plan period;
and

(c) the details of the development
works undertaken in the Cemmard Areas of
that State in the above plan period so far ?

THE MINISTER OF IRRIGATION
AND POWER (SHRTB. SHANKARANAND):
(a) the yearwisc appioved outlay for the
Command Arca Development Programme
for the 6th Plan for Orissa in the Siate
sector is as below @
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(Rs. in lakhs)

1980-81 1981-82

1982-83

1983-84 1984-85 Total

376 186 140

110 150 962

(b) On the basis of figures furnished by
the Orissa Government, the amount spent
on the CAD programme in rhe above plan
period, inclusive of expenditure on .item:

eligible for Central assistance from the
Government of India under the Centrally
Sponsored Commard Area Development
Programme, is as follows :

(Rs. in lakhs)

1980-81 to 1983-84 1984-83 Total
(anticipated)
1210.87 300.CO 1510.87

() The State Government has taken up
, Command Arca Development in  four
Major  Irrigation Commands, namecly
Hirakud, Salandi, Mahanadi Delta Puri and
Mahanadi Delta Cuttack, under the Centr-
ally Sponsored CAD Programme. The
activities taken up are construction of field
channecls, field drains,  introduction
of warabandi, adaptive trials, demonstra-
tion in farmer’s fields, farmers’ training,
etc. Before taking up land development
activities in the Command, land consolida-
tion is being done.

Primary Health Centres Opencd
During Sixth Plan

179. SHRI HARISH RAWAT : wijll
the Minister of HEALTH & FAMILY
WELFARE be pleased to state :

(a) the number of primary health
centres and dispensaries were to be opened
during the Sixth Five Year Plan and the
number actually opened; and

(b) whether this number is considered
appropriate as per the cxisting norms in
this regard and if not, the advice h’s
Min’stry propose to give 1o the State
Governments for increasing this number ?

* THE MINISTER OF STATE IN THE
DEPARTMENT  OF HEALTH (SHRI
- YOGENDRA MAKWANA) : (a) Sixth Five

FUCREEIN

Year Plan (arget isto establish 756 Pri-
mary Health Centres. According to in-
formation received 1003 primary health
centres have already been established. As
per the Government policy. no new dis-
pensaries arc to be opened.

(b) According to the revised norm, it
is planned to establish in a phased manner
for evary 30,000 rural populstion in gene-
ral areas and for every 20,000 in tribal
and hilly areas.

Rail-Cum-Road Booking Facilities

180. SHRT HARISH RAWAT : Will
the Minister of RAILWAYS be pleased to

state :

{(a) whether his Ministty has received
any representation for providing Rail-Cume
Road booking facilities for Pithoragarh,
Lohaghat and Bageshwar towns of Uttar

Pradesh ; and

(b) if so, thc action proposed to be
taken by his Ministry in this regard ?

THE MINISTER OF STATE N THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) Out Agency at Pithoragarh is ale
ready open for booking of goods and par-
cel traffic while out-agencies at Bageshwar
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and Lohaghat are open for parcel traffic
only,

The proposz] to open these Out Agen.-
cies for passenger booking also has been
examined and not found justified due to
insignificant passenger traflic and non-avai-
lability of the contractor duc to prospects
of meagre earnings,

| English]
Computeriscd Railway Reservation

181, PROF, RAMKRISHNA MORE:
Will the Minister of Railways be pleased
to state

{a) whether the Railways has intro-
duced computcerised rescryations of rai'way
tickets in certain places;

(b) if t0, 1k ¢ details thercof; ard

(c) whether this will have any adve se
impact on the manpower rew  ergaged on
such services ?

«  THE MINISTER OF STATE 1IN THE
MINISTRY OF RAILWAYS (SH«1
MADHAVRAQ SCINDIA) : (a) Nof yet,
The Railways are currently developing g
pilot system for introducing computerisa-
tion of berth/seat reservations in Delhi
Aren,

. (b) Does not arise.

(¢) No, Sir,

Sharing of Financial Burden Regarding Pay
of Unlversity and College Teachers

182, SHRI SAIFUDDIN CHOW-
DHARY : Will the Minister of Education
ke pleased tostate @

(a) whether it is a fact that the State
Governments uscd to bear 20 per cent of
the expenditure towards pay of college
and university teachers prior to 1977 and
the entire financial burden came on the
State Governments during the last five
years ;

(b) if so, whether Government pro-
posc to give any relief to the State
Governments in this matter,
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(¢} if so, the details thereof ; and

(d) if not, the reasons therefor ?

THE MINISTER OF EDUCATION
(SHRT K.C. PANT): (a) No, Sir. The
expendilure on salariecs of teachers in
universities and c¢olleges is met by the
State Goverrments thomselves, However
when the pay scales were revised in the
past. the Cenlial Goveirment hed agreed
to  offer finuncial assistance to the State
Governments (0 the extent of R0Y, of
the additional expenditure involved in
revising the pay scales for -a limited
pericd. For the last revisicn of pay scales
implemented from 1,1,73, the Central
Government had offcred assistance (o (he
State Goverrments 1o meet 80% of the
additional expenditure upto (he period
ending 31.3.1979. Thereafter the entire
1esponsibility for payment of salaries on
the revised scales devo'ved on the State
Gevernments,

(b) to (d). The Central Government
have no proposal to provide any assist-
ance (o Stale Governments to meet the
maintenance experditure of universities
functioning under Acts of State Legisla.
tures and the college affiliated to them,

Kurfarhutty-Kers prrra Melti-pripese
Profect

183. SHRI V.S. VIJAYARAGHAVAN:
Will the Minister of Irrigation and Power
be pleased tostate :

(a) whether the power portion of the
Kuriarkutty-Karappara multi-purpose pro-
ject has not bcen sanctioned by the
Government ;

(b) if so. the reasons therefor ;

{c) whether there is any proposal to
sanclion to irrigation part of this project ;
and

(d) if so.
approved ?

by what time it will be

THE MINISTER OF IRRIGATION AND
POWER (SHRT B, SHANKARANAND) :
(a) to (d). No, Sir. The Department of
Environment has observed that the Kasap-
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para-Kuriakutty Mu]li-f)unposc projc'ct
involving construction of three reservoirs
for power generation and irrigation,
would create adverse envirormental affect
as it submerges evergreen forests and
cash crop plantations. The reacticn of
“the State Government in the matter is
awaited,

University Grants Commission Plan
to Encourage Autonomous Colleges

184. SHRIMATI GEETA MUKHER-
JEE : Will the Minister of EDUCATION
be pleasced to statc :

(a) whether Government’s  attention
has becn drawn to the University Grants
Commission’s plan to encourage State
Governments and Universities to  increase
the number of autonomous colleges and
educational institutions in the country;

(b) if so, the details thercof ;

considerable
from the
teachers

(¢) wheiher there s
opposition (o this proposal
Universities and students and
organisations ; and

(d) if so, the details thercof and
Government’s rcaction thercto ?

THE MINISTER OF EDUCATIUN
SHRI K.C. PANT) : {a) Ycs, Sir.

{b) Although the scheme was initiated
in the 4th Plan, not many colleges have
bcen conferred autonomous  stajus so far.
"The Commission has proposed that more
universitics and State Governments should
be persuaded to confer autonomous status
on collcges which is a nccessmy reform
to decentralise university administiation
and to improve (he scopc for academic
innovation and devclopment.

(¢c) and (d). An assessment of the
performance of some autanomous colleges
made by the University of Madras indi-
cates that the overall academic achieve-
ment of these colleges has been appre-
ciable, There have howcver been some
reservation that the ionovations intro-
duced in these colleges placed more obli-
gations on'teachers and students.
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The Government is of the view that
the scheme should be extended to cover
more colleges as a measure of decentrali-
sation of university administration, and
for promotion of innovations and
devzlopment.

Rationalisation and Simplification of
Port Charges

185, SHRI SOMNATH RATH : Will
the Minister of SHIPPING AND TRANS-
PORT be pleascd to state :

(a) whether the port charges have
not been revised since jong ;

(b) if so, whether Government have
reccived any proposal to revise the port
charges from different ports ; and

(c) what steps are proposed to be
taken to rationalisc and simplify the exist-
ing rort charges and other levies in the
intcrest of users ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHR1 Z.R. ANSARI}; ta) and
(b). Proposals for revision of port charges
arc received from various Port Trusts
fiom time to time. Port charges for a
varicly of scrvices have bcen revised on
different dates in the recent past between
November, 1983 and November, [984,
At present a proposal for comprchensive
revision and rationalisation of Port Tariff
received from Paradip Port Trust is
recejving attention.

(¢) The Dirccting Group appointed by
the Ministry of Shipping and Transport in
April, 1983 to study and makc recom-
mendations regarding uniform documenta-
tion systems, simplified payment proce-
dures and rationalisation on tariff struc.
ture submitted ils report in August, 1984,
The Directing Group has made a number
of recommendations to rationalise and
simplify the existing port charges and
other levies in the Major Ports.

An empowcred Committee has becn
appointed to ¢xamine these recommenda-
tions and it has commenced its delibera-
tions to suggest the recquisite stops for
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follow up action on the recommendations
of the Directing Group.

Dra'iighl at the Port Areas of Calculta
and Haldia '

186, SHR1 AJIT KUMAR SAHA
Will the Minister of SHIPPING AND
TRANSPORT be pleased to statc:

(a) whether it is a fact that with the
Farakka issue still in abeyance, the
draught position at the port arcas of
Haldia and Celcuita is becoming quite
complex ;

(b) if so, measure taken by the
Government to ensure the river-way free
for incoming and outgoing traffic ; and

{¢) details of the progress made in this
regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHR1 Z.R, ANSARI) ¢ (a) to (¢).
At present the draft to the Port of
Calcutia is governed by Balari Bar and
to the Port of Haldia by Auckland Bar,
downstream of Diamond Harbour. In
order to improve the drafis to Caleutta
and Haldia a comprechensive scheme was
sanctioned by the Governmcat in 1982,
The scheme cnvisages coastruction of two
Guide-walls viz, at upstream and down-
stream to Nayachara lIsland. Bank Protec-
tion Works in the Estuary, Capital
Dredging and procuremen: of Naviga-
tional aids 1o facilitatc navigation,
Presently a 2800 metre long upsiream
guidewall, to Navachara lIsiand, is under
construction. Somc Bank  Protcction
Works are also in Progress,

International Symposium Workshop on
**Jodine Nutrition Thyroxine and Brain
Development”’

187. SHRIMATI MADHURI SINGH:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased Lo state

(a) whether recently an laternational
symposium workshop on *‘iodine putrition
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thyroxine and brain development”  was
held in the capital ;

(b) thc number of scien(istS partici-
palted and thz names of the countries
along with the conclusions reached at'in
the symposium ; and

(¢) other dctails of the symposium ?

THE MINISTER OF STATE IN THE
DEPARTMENT oOF HEALTH (SHRI
YOGENDRA MAKWANA). (a) Ye-, Sir.

{b) and (¢). 120 scientists from Indiz,
China, Canada, Belgium, U.S.A.., Austra-
lia, Nepal, Spain, Indoncsia. U.K., Japan.
Singapore, Bangladesh, Finland and
Algeria participated in the symposium,

The svmposium workshop reviewed the
rapid progress of research on the subject
and made the following major recommen-
dations :

(i) Create an awarencss that adequate
iodine is essential for the full
mental and physical development
of human beings ;

(i) Implement the iodisation pro-
gramme by 2000 A D., and

(iii) Promote further vesearch on rela-
tionship of iodine, dutrition, thy-
roid function and brain develop-
mcnt.

Power Shortage in Orlssa |

188, SHRI K. PRADHANI : Will the
Minister of IRRIGATION AND POWER
be pleased to state :

(2) whether the acute power shorlage
in Orissa duc to low water levels in the
hydel reservoirs forcing a 30 per cent
power-cut on high-tension consumers, has
virtually cirppled several power intensive
industries in the State ; and

(b) if so, what assistance do Governe.
ment  propose to render to the Orissa
State for early complcuon of the on-going
hydel power projects like the one at
Rangati and diversion of power from the
ucighbouring grid like Setpura in M.P, tq
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meet the present acute power shortage
which is hitting the slate’s economy ?

THE MINISTER OF IRRIGATION
AND POWER (SHRT B. SHANKARA-
NAND) : (a) All heavy and power intensive
indus'ries in Orissa have been subjected to
75% power restrictions for the entire
water year 1984.85 (1,7.84 to 30.6.85).

{b) In order to meet power shortage
in the State, assistance has been arranged
from Andhra Pradesh State Electricity
Board to the extent of about 100 MW
which is being utili<ed to meet the produc-
tion requirement of Rourkela Steel Plant,
1t is also expecied that with the complet-
jon of 132 KV Brijrajnagar (Orissa)-
Rajgirh (MP) transmissioa  linc in March,
1985, Midhya Pradesh  would be able to
give an assistance of 15 10 20 MW, 2
units of 50 MW each, under construction
at Rangili, are cxpected to be commis-
sioncd by Julv and December, 1985
respectively.

Secondary Channel On The Hooghly River
Near Sagar Heads

189. SHRI SATYA GOPAL MISRA :
Will the Minister of SHIPPING AND
TRANSPORT be picased (o state :

{a) whether it is a fact that the exis-
tence of the Haldia as ‘well as  Calcutta
ports depends upon the progress as well
as completion of the sccondary channel
on the Hooghly near the Sagar heads ;

(b) if so, by waat time the said secon-
dary channcl on the Hooghly ncar Sagar
heads is going to be complcted, possible
date with other dctails ;

(¢) whether any other option exists
to avoid the complction of the said sccon-
dary channel to keep the riverway free for
incoming and outgoing traflic ; and

(d) if so, details thercof?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHR! Z.R. ANSARI) :(a)
to (d). A sccondary channel, on the west
of Auckland bar opposite Sagar Island,
is again tending to open up. As develop-
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ment of this channel results in+ decrease
in depths of the Auckland bar in the
Haldia channel, it is proposed to take up
river training works in 85-86 to close the
Secondary Channel,

A comprehensive scheme for improve-
ment of drafts in the River Hooghlv was
sanctioned by the Govt., in 1982, in the
Haldia-Balary area to improve the depths
in the present navigational channel viz,
Haldia Channel. The scheme envisages
construction of two Guidewalls upstream
and down-strcam to Nayachara Island,
Bank protection Works in the Estuary,
Capilal Dredging and procurement of
navigational aids to facilitate navigation.
Presently, a 2800 metre long guidewall
to the upstrecam of WNavachara TIsland is
under construction. Some Bank protection
Works are also in progress.

Toy Train in Darjeeling

190, SHRT ANANDA PATHAK : Wil}
the MINISTER OF RAILWAYS be
pleascd to state:

(a} whether therc is any proposal for
improvement of the Toy Train in Darje-
cling which is more popular among the
tourists ;

(b) if s0, the details thereof ; and

(¢) the steps
regard, if any ?

taken so far in this

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAV RAO SCINDIA) : (a) to (c)
There is no Toy Train in Darjeeling for
tourists. The reference perhaps relates to
the Narrow Gauge train services between
New Jalpaiguri and Darjecling. A proposal
has been approved for the improvement
of the coaches which provide for mo dern
sitting accommodation with cushion scats
and large glass windows for better view
of the outside scenery, Batn room facilities
are also being modernised. 4 such
modernised coaches have been pressed ig-
to service.
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Setting up of a8 Ship Repairing Yard
at Haldia

191. SHR1 ANAND PATHAK : Wil
the Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) wheteer the state Government of
" West-Bengal has offered to extend all  co-
operation and assistance to the Centre
for setting up a ship repairing yard at
Haldia in West Bengal ; and

(b) if so, the responsc of the Central
Government thereto ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.X. ANSARI1}: (a) The
State Government of West Bengal has
offered cooperation and  assiltance  during
initia! studies bv consultants and study
groups for sctting up ship repair [facilitics
in West Benga! including one at Haldia.

(b) The Central Government has in
principle accepted, while agreeing to the
recommendations of the 15-Year Perspect-
ive Plan for ship repair Vacilities in India
a scheme for setting up a Ship repair Yard
at Haldia. A final deeision will, however,
depend on the overall availability of re-
sources and the relative  priorities of
various nceds in the economy of the
country.

[ Transiation}
Muhane Dam Project

193, SHRI RAMASHRAY PRASAD
SINGH ; Will the Minister of iIRRIGAT-
10N AND POWER be pleascd to state :

(a) the time by which Muhane Dam
Project in the Hazaribagh District will
be completed;

(b) the total amount spent by the
Central Government on this project s0 far;
and

{c} the details of the
spent in future ?

amount to be

THE MINISTER OF 1RRIGATION
AND POWER (SHRI B. SHANKARA-
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NAND) ; (a) Muyhane Dem Project ests
imated to cost Rs.127 croresisa new
major irrigation project proposed by Bihar.
It is yet to be accepted by the Planning
Commission. Hence its likely date of com-
pletion cannot be sfated at this stage.

(b) Central Government has not spent
any amount on this irrigation project. Irri-
gation being a State subject, investment
for the irrigation project is to be financed
from the State’s plans, Itis anticipated
that the State would have incurred about
Rs. 5 lakhs only on this project upto end
of March, 1985,

(c) Asthc Seventh Five Yecar Plan
of the  State is  not yet finalised, the
likely expenditurc on this project in the
near future can not be stated at  this
stage,

[ English]

Raijlway Accidents During the Last Six
Nlonths

193, SHRI M.

KHAN :

SHRI KAMAL NATH : will the

Minister of RAILWAYS be pleascd to
state :

MAHFOOZ ALI

(a) number of railway accidents which
took place during the last six months ;

(b) number of persons killed and
injured in each of these accidents ;

{c) details of the causes thereof ; and

(d) the amount of the compensation
paid to the families of the victims of these
accidents ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) ;: (a) The
number of train accidents _during the last
six months from September, 1984 to
February, 1985, is as under ;» s
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Month (Follisions Derailments Level Crossing, Fires in
C T ' ‘ Accidents Trains

Septembep 1984 6 60 4 1

October, 1984 1 59 6 , —_

’ November, 1984 3 56 3 —
December, 1984 2 52 3 —
Jan{lary, 1985 4 52 8 —
February, 198§ 5 68 8 4

(b) In these accidents 139 persons
lost their lives and 390 sustained injuries,

(c) The various causes for thesc train
accidents are as under :-

(i) Failure of railway staff 231

(ii) Failure of persons other than
railway staff : 26

(iii) Failure of equipmenr

Rolling stock 49 |

!
Track 8| 58

|

Electricel 1]
(iv) Subotage 2
(v) Combination of factors 8
(vi) Incidental 21
(vii) Causes under investigation 56
{viii) Causes not established 3

(d) During the last six  months
Rs.74.88 Jakhs heve been paid as com-
pensation in train accidents irrespective
of the year of accident,

Setting up of a Centre For Genetic
Engineering and Biotechnology

194, SHR1 G G. SWELL : Will the
Min jster of HEALTH AND FAMILY WEL.
FARE be pleased to state :

(a) whether a centre for genetic engi-
neering and biotechnology will be sct up
in New Delhi ;

(b) the reasons that accepted for the
choice of Tndia as the centre

(¢) whether India has made any progress

in the science of DNA rccombinance ;
and

(d) +f so, the highlights thercof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF MEALTH (SHRI
YOGENDRA MAKWANA) : (a) Yes, Sir.

(b) The chelce of Tndia as the Centre
has been made kceping in view the
scientific and technological capabilities
and infrastructure already available in the
country.

(¢) and (d). Considcrable progress has
becen made in the field of rccombinant
DNA technology in the arcas of agricul-
ture and health. Advance Research in the
field of recembinance DNA s being
carried out at the following institutions *—-

(i) School of Environmental Scien-
ces, Jawaharlal Nehru Univer-
sity. New Delhi.

(ii) Wational Institutc of Tmmuno-
logy, New Delhi,

(iii) Irdian Agricultural Research
Institute.
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(iv) Indian Institute of Technology,
New Delhi,

(v) Bhabha Atomic Rescarch Centre,
Bombay.

\
(vi) Poona University, Pune.

(vii) Madurai  Kamraj  Uuiversity,
Madurai,
(viit) Tnstitute for Microbial Techno-

logy, Chandigarh.

Railway Time Tnhlcs.

195. SHRI G.V. 'RAMA RAO:
Will the Minister of Railways be pleascd
to state :

(a) whether Time Tables arc bcing
brought on time on the railways and if
not, the details thereof for last 3 years
and remedial steps taken

(b)Y whether all India Time Table
(Bradshaw) is being brought out bya
Private Company on payment of royalty
to the Railways and if so, the details
thereof ;

(c) what isthe total expenditure on
publication including staff on Time Tables
for the last 3 years and rcturns therefrom.
including advertiscments ; and

(d) whether Government will consider
handing over this job to private reputed
firms, which is likely to be more profita-
ble to the Railways by fixing sale price
for public at present rates?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (d).
Information is being collected and will be
laid on the table of the Sabha.

Opening of Public Schools

196. SHRI ANAND SINGH : Will
the Minister of EDUCATION be pleased
to state :

{2) whether Government has been
thinking of opening a large numbcr of
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public schools which would serve as pace
setters and besides promotirg education
also promotc national intcgration; and

(b) if so, the salient features of the
scheme ? ‘

THE MINISTER OF EDUCATION
(SHRI K.C.. PANT) : (a) and (b). There
is no proposa! under consideration of
Government 10 open a large number of
public schools. Tlowcever, the Government
is considering the setting up of model
schools at the district level during the
7th Plan period. The details of the scheme
are being worked out.

Replacement of Railway Tracks in
Railway Zoncs

197. SHRT ANAND SINGH : Will the
Minister of Railways be pleased to
state

(a) the extent of out-dated length of
railway track requiring replacement as at
present in different Railway Zones (Broad
Gauge and Metre Gauge. separately) ;

(b) the estimated cost of its replace-
ment,

(c) the details of the time bound pro-
gramme of replacement if any laid down )
and

(d) the proposed allocation of funds
for the purpose this year ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR]
MADHAVRAO SCINDIA) (2) The
arrears of track renzwals at present are
estimated approximatc’y as under :—

Railway BG MG Total
Zone (Kms) (Kms) (Kms)
Central 2117 - 2117
Eastein 1489 - 1489
Northern 2467 851 3318
North Eastern  — 1609 1609
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North East

Frontier 265 1166 1431
Southern 917 . 1825 2742
South Central 826 926 1752
South Eastern 1333 — 1333
Western 1886 2323 4209
Total 11300 8700 20000

—— ——

(b) Rs. 2500 crores approximately.

(c) Tn 1984.85, about 2500 Kms of
track is proposed 1o berenewed. The
draft Seventh Plan (1985-90) envisages
renewal of approximately 21,000 Kms of
track, This, after taking into considera-
tion the additionatl arising of tracks rene-
wals will rzduce the arrewrs at the end of
VII Plan to half,

(d) Rs. 300 crores (Net) Rs, 360,46
crores (Gross) have bcen allotted for
Trock Renewals in 1984.85,

Functions of Integrated Child Develop-
ment Services and Blocks Covered in
Each State and Policy For 7th Plan,

198, SHRI AMARSINH RATHAWA ;
Will the Minister of SOCIAL AND
WOMEN’S WELFARE be plcased to
state

ta) the number of blocks covered in
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each State under the Integrated Child
Development Services programme ;

(b) the number of families benefited
in each State during the Sixth Plan
period ;

(¢) what steps are being taken to
popularise this programme and open  more
blocks in the country and particularly in
the Adivasi Arcas in the country during
the ycar 1985-86 ; and

(d) what is the Government policy for
the said programme for the Seventh Five
Year Plan ?

THE MINISTER OF STATE OF THE
MINISTRY OF SOCIAL AND WOMEN’S
WELFARE (SHRIMATI M. CHANDRA.
SEKHAR) : (a) A statement-I showing
state;U.T.-wise number of 1CDS projects
sanctioned is cnclosed.

(b) ICDS is not a Scheme to benefit
the whole families. A statement I show-
ing, state-wise the number of beneficiaries
as on 31.12, 1984 as per status reports
received from 982 projects, is enclosed.

(c) In the selection of the projects,
priority is given (o tribal development
blocks. 206 1CDS projects have been
sanctioned for 1985-86. State have been
allowed to take advance action on these
projects during 1984-85.

(d) The policy for the Seventh Plan s
that of phased expansion,

Statement 1

Si., Name of State.
No Union Territory

Number of 1CDS Prosects
Sanctioned upto March,

No. of Centrally
Sponsored proje-

1985, cts allocated for
Centra'ly- State Sec- 19R5-86
Sponsored tor pro-
. Projects fects

1 2 3 4 5

1. Andhra Pradesh 70 09 10

2, Assam 36 —_ 05

3. Bihar 94 _ 25
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1 2 3 4 5
4. Gujarat 47 16 08
5. Haryana 26 10 04
6. Himachal Pradesh 12 —_ 03
7. Jammu & Kashmir 13 , 08 03
8. Karnataka 48 30 08
9. Kerala 37 24 06
10, Madhya Pradesh 173 — 21
11 .I Maharashtra 84 —_— 10
12, Manipur 10 — 01
13. Meghalaya 11 — 01
14, Nagaland 12 —_ 01
15. Orissa 43 01 15
16, Punjab 29 — 05
17. Rajasthan 45 —_— 10
18. Sikkim 04 — —_
19. Tamil Nadu 39 —_ 13
20. Tripura 11 —_ 01
21. Uttar Pradesh 143 08 25
22, West Bengal 74 06 20
Union Territories

23, A&N Islar;ds 04 — —
24, Arunacha! Pradesh 10 —_— -
25. Chandigarh 02 — -
26. Dadra & Nagar —
Haveli 01 — —

27. Delhi 17 02 02

28. Goa, Daman &

Diu 09 — 02

29. Lakshadweep 01 —_ —_—
30, Mizoram 11 03 01
31, Pondicherry 03 — 02
Total 1019 117 206
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St Name of State/ No, of report- Number (in lakhs) Number
No, Union Territory ing projects of beneficiaries (in lakhs)
receiving supple- of child-
mentary nutrition ren gett.
Pregnant Women, ing pre-
nursirg mothers school ed-
and children, ucation
(1) (2) 3) 4) (5)
1. . Andhra Pradesh 66 4,40 1.73
2, Assam 20 1.48 0.64
3.  Bihar 65 3.38 1.43
4,  Gujarat 63 3.43 1.56
S.  Haryana 33 2.11 0.79
6.  Himachal Pradesh 12 0.48 8.21
7. Jammu & Kashmir 21 0.711 0.31
8. Karnataka 78 6.97 3.26
9. Kerala 60 3.80 1.54
.. 1o. Madhya Pradesh 67 4,17 2.03
11.  Maharashtra 84 4.24 2.98
12, Manipur 10 0.47 0.19
13. Maghalaya 11 0.34 0.14
14,  Nagaland 12 0.89 0.28
15,  Orissa 44 2.51 091
16, Punjab 27 1.49 0.75
17,  Rajasthan 45 2,98 1.27
18.  Sikkim 04 0.17 0,08
19,  Tamil Nadu 39 3.53 1.23
20,  Tripura 1 0.36 0.14
21, Uttar Pradesh 103 5.52 2.93
22. West Bengal S1 3,93 1.25
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Union Territories

23,  Andaman & Nico-
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bar Isld. 04 0.10 0.03
24, Aruiaachal Pia-

desh 10 0.38 0.04
25.  Chandigarh . 01 0.10 0.07
26, Dadra & Nagar

Haveli 01 0.06 0.02
27,  Delhi 19 2,20 0.83
28,  Goa, Damam &

Diu 09 0.32 0.12
29,  Lakshadweep 01 0.06 0.01
30. Mizorrm ¢ 0R 0.28 0.14
31. Pondicheny 03 0.35 0.11

Total 982 59.91 27.02

Bhopul Gas Tragudy

199. SHRI MANIK REDDY. Will
the Minister of HEALTH AND FAMILY
WELFARE be pleascd to state :

1a) whether 1ICMR  have initiated 15
research projects after the Bhopal gas
tragety and if so, the nalurc and scope
of these projects and when these are  ex-
pected to end ; and

(b) whether Government propose to

'

set up a machinery to ac speedily in such
matters ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI]
YOGENDRA MAKWANA): (a) A state-
ment showing the details of the 1.C.MR,
suported rescarch projcets on the subject
is encloscd.

(b) There is no such proposal under
contemptation as the existing machinery
is fairly adequate to deal with such situa-
tions,

Statement
Si. Title of the Project Duration
No. (ycars)
I. Follow study of human subjects affected by acute 6 months
cxposurc to the gascous discharges from an Indus-
11y at Bhopal.
2. Long term studies on the health effects of 5

MIC exposure
Clinics

through Community Health



287 Wrinten zi;qswe'r.'\' MARCH 14, 1985 Wnrgen Answers 288
1 2 3
3. Clinical studies including respiratory function tests 5
among MIC affected people (adults)
4. Follow up studies in children (5-15 years) affected by 1
MIC exposure
s. Follow up studies of occular changes in MIC 1
affected subjects
6. Clinico-pathological and histo-pathological 3
investigations of MIC affected persons
7. Microbiological investigations into the pulmonary 2
Complications of the MIC affected
subjects
8, Clinical and forensic toxicological studies in MIC 3
affected persons.
9, Growth and development studies among newborn 5
of the MIC affectcd arcas (Fielf studies)
10. Radiological studies of MIC affected 1
persons
11, Central and local coordinating units of the 5
Council
12. Pulmonary studies in the MIC affected 3
population
13. Indian Council of Medical Research Madhya 5
Pradesh Government establishment of Data Base
Information System for MIC follow upstudies at
Bhopal.
14, Cytofluo.imetric studies of cells in MIC exposed 5
subjects,
18. Study of the pu]mgnary function tests including blood 2
gas analysis
16. Genetic risk evaluation of MIC cytogenctic 3 years
studies in population exposed at
Bhopal.
17. Neurological manifestation of MIC 1 years
poisqnipg.
18, Mental Health studicxg in MIC exposed 3 years,
! population ' '
19. Immunologicul studies in the MIC affected popu- 3 years
lation in relation to cancer
20. Epidemiological study on teratogenic affectes 1 year

of MIC-exposed population.
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Rev'sion of Pay Scales of University
Teachers in West Bengal

200. SHRI SUDHIR ROY : Will
the Minister of EDUCATION be pleased
to state :

(a) whether the West Bengal Govern-
ment has approached the Central Govern-
ment to bear the entire financiza! liabilities
of the proposed revision of the pay scales
for the college and universities teachers ;

(b) if so, whether the Government
piopose to acceed to the said request;
and

{c) if not, the reasons thereof ?

THE MINISTER OFF EDUCATION
(SHR1 K. C. PANT) : (a) No, Sir.

(b) and (c). Docs not arise,

Four lane bridge across river
Krishna in Ardhra Pradesh

201, SHRI N. VENKATARATNAM :
Will the Minister of SHIPPING AND
TRANSPORT be pleased 1o state :

(a) whether the Chief Minister of
Andhra Pradesh laid the foundation for
construction of a four-lanc bridge across
the river Krishna called ‘Kunakadurgamma
varadhi’ near Vijayawada ;

{b) whether Government have clearcd
the project and provided its sharc ; and

{¢) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R.ANSARI) :(a) to (c).
The Government of India havc sanctioned
construction of a bridge across the river
Krishne near Vijayawada on National
Highway No. 5 as a two-lane facility, the
foundation stonc of which was laid by the
Chicf Minister of Andhra Pradesh in May,
1983. The bridge is now under consiruc.
tion out of the funds provided by the
Government o f India,

PHALGUNA 23, 1906 (SAXA)

Weitten Answers 260

West Bengal proposal for 2 Barrage
» on River Subarnarekha
202. SHRT NARAYAN CHOUBEY :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

{a) whether Central Government have
received a proposal from the Government
of West Bengal to construct a barrage on
the river Subarnarckha near Bhasraghat in
Midnapur District for irrigation purpose ;

(b) if so, whether the said proposal
has been accepted by the Government ;

(c) what area and how many hectares
of land will benefit from the scheme if
implemented ; and

" (d) what is the percentage of average
irrigution facility in such areas where the
above-named scheme is proposed ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND (a) and (b).+ Government of West
Bengal has submitted Subarnarekha Barr-
age Project for an estimated cost of
Rs. 158 crorcs for techno-economic ¢lear-
ance and acceptance by thc Planning
Commission But the State Government is
yet to clarify the measures to be taken
for protecting the proposed cominand area
of this project from floods and effect
on the railway line, before the project
can be clzared,

(c) and (d). The scheme is expected to
provide irrigation to a culturable command
area of 1,10 Jakh hectarcs in Midnapur
district, with an annual irrigation benefit
of 1.30 lukh hectarcs. Areawise percent-
age of irrigation developed in the different
districts of the State is not maintained at
the Centre,

Non-Stopping of Buses at Bus Stopa

203. SHRI G. V. RAMA RAO : will
the Minister of SHIPPING AND TRANS-
PORT be pleased to state

(a) whether despite putting one head
constable with two men to ensure that
Delhi Transport Corporatizn buses stop
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properly at their stands,” there is no im
provement ; and

(b) if so, what effective steps Govern.
ment propose to take to end this malice ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHR1 Z. R. ANSAR]) : (a) and
(b). DTC operations, including proper
stoppage of buses, are managed by its own
traffic staff and generally no police help is
sought for this purpose, However, police
help is taken by DTC for ensuring that
auto-rickshaws and other vehicles do not
cause obstruction around DTC  bus
stops. DTC has taken the following steps
recently to ensure that buses stop at pro-
p r stands :

1. Checking staff has been deployed
at heavy Joading points.

2. Special mobile squads have been
formed to check non-stoppage of
buses at the stands and to cnsure
proper parking of buses at the
bus-stops.

3. Special Checking Squads under
the dircct supervision of Dy,
General Manager (Traffic) have
been formed who conduct sur-
prise checks over the performance
of the staff posted at heavy loading
points.

4. The checking staff have been in-
structed to ensure Q-formation
at the stoppages,

S. Disciplinary action against drivers
of DTC buses is initiated on
receipt of reports from the
Traffic Supervisory Staff or com-
plaints from commuters, In cases
involving drivers of privately
operated buses, further opera-
tion is suspened and fines are
imposed for the offences, as per
terms of agreement entered into
with the owner of private buses,

6. Instructions have also been issued
to carry out ‘L’ marking on the
roads in front of bus stops for
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proper parking of buses. - This
work is in progress.

Underground Railway in Calcutta

.

204, SHRI R. P. DAS: Wiil the.
Minister of RAJLWAYS be p'eascd to
state @ )

(a) whether the State Government
have to bear 50 per cent of the cost of
policing of the underground railway of
Calcutta ; and

(b) the reasors for not bearing the
entire cost of the policing of the under.
ground railway of Cuslcutia by the Metro
Rail itself ?

THF MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI1
MADHAVRAO SCINDIA) @ (a) and (b),
Metro Railway, toCalcutta has cgreed to
bear 509, of the cost of policing of the
undcrground railway on the basis of simi-
lar arrangements on Zonal Railways sys-
tems all over India. for the present.

Bus Fleet of D.T.C.
205, SHR1 G. V., RAMA RAO: Wwill
the Minister of SHIPPING AND TRANS.
PORT be pleased to state :

(a) whether Dclhi Transport Corpora-

tion’s large bus flcet is being re-inforced
with new buscs ;
(b) if so, number of buses already

available, number actually functioning as
on 1-1-1985 and number to be added ;

(c) the loss incurred on DTCs own
fleet during the last 3 ycars ;

(d) what is the piofit made on private
buses on contract to DTC ; ang

(e) whether Government propose not
to purchase any more buses from public
funds and go in for private buses and also
progressivel eliminate all DTC owned
buses ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AN TRANS-
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PORT (SHRI Z. R. ANSARI): (a) and
(b). The fleet strength of the DTC as on
1st April, 1984 was 4135. During the
period 1st April to 31 December, 1984,
706 new vehicles were added and 837 old
vehicles deleted from the fleet, bringing
the net fleet at the end of December, 1984
i.e.on 1. 1. 1985 to 4004, Fifty on¢ new
buses are proposed to be purchased on
“‘replacement account” during the quarter
ending March, 1985, out of which 29 have
already been received.

(c) and (d). DTC has a fleet of Privately
operated buses under its control for which
payment is made by DTC to the private
bus operators on a fixed per kilometre
basis. Due mainly to the low fares,

Delhi Transport Corporation incurs losses -

on both types of operations. The total
working Josses (and of both separately)
during the last 3 years arc as under :

Year Working Losses of DTC {Rs. in lakhs)
P On DTC Fleet On Private Operators

PHALGUNA 23, 1906 (54K4)

Buses Total
1981-82 1771.59 197.31 1968.90
1982-83  2689.95 492,50 3182.45
1983-84 3850.70 739.01 4589.71
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Rs. 44.67 crores, The annual accounts
of the Sangathan are audited by the Com-
ptroller & Auditor General of India.

Road Accidents in Dethi During the
Last Two Years

207. SHRI AJOY BISWAS :
SHRI PURNA MALIK :

Will the Minister of SHIP]"ING AND
TRANSPORT be pleased to state :

(a) number of road accidents in Delhi
during the last two years ;

(b) number of persons killéd and in-

jured in such accidents during the period ;
and

(c) what steps Government are taking
to minimisc road accidents in Delhi ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS.
PORT (SHRI Z, R, ANSARD : (a) and (b),
The details of accidents ocpﬁrrcd during
1983 and 1984, as intimated by Delhi
Administration, are as under —

(e) There is no such proposal,

Finance and Audit of Kendriya Vidyalaya
Sangathan

206. SHRIMATI BIBHA GHOSH
GOSWAMI : Will the Minister of EDU.-
CATION be pleased to state ;: (a) whether
Kendriya Vidyalaya Sangathan is fully

financed by the Government of Tndia :
and

(b) if so, what is its Annual Budget
and what arrangements have been made

for the audit of accounts of the
Sangathan ?

THE MINISTER OF EDUCATION
(SHRI K. C. PANT): (a) Yes, Sir,

‘ (b) The annual budget of the Kendriya
Vidyalaya Sangathan for 1984-85 js

Year No. of accidents No. of persons

kil'ed injured
1983 5477 1156 5463
1984 5809 1239 5766

(c) The measure taken by Delhi Ad-
ministration to minimisc road accidents in
Delhi are :—

(i) Maximumspeed limits for various
types of vehicles have been
specified for different  roads.
Speed is checked at regular in-
tervals and offenders  are
challaned.

(ii) In order to have an immediate
impact on the .violators, spot
prosecutions are being made and
compounding fees are recovered.

(iii) Pedestrians  movement is being
controled with the help of Home
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Guards at certain points, Pedes-
trians are advised to make use of
over-bridge/sub-ways and zebra
crossing,

(iv) Road Safety Education isimparted
to school children and road users
by Audio Visual ard cxhibitions
methods.

(v) Highway Patro’ling has been in.
troduced to ensure better enforce-
ment,

(vi) A model Driving Training School
has been sct up to impart training
in prorer driving skills.

Fatat Acc’dents Involving DTC Buses

208. SHRT ANAND SINGH : Wwill
the Minisfer of SHIPPING AND TRANS-
PORT be pleased to state: (a) whether
Government’s aticntion has been drawn to
the news items ‘‘Single Biggest Killer on
Wheeles’’ appearing in  Patriot dated
February 8, 1985 revcaling that as much
as 22 per cent fatal accidents in Delhi are
attributable to DTC and this share has
been increasing year after year ;
reaction

(b) if so. Government’s

thereto ; and

(c) what steps arc contemplaied to
improve the situation to minimise fatal
accidents involving Delhi Transport Cor-
poration buses ?

THE MINISTER OF STATE OF. THE
MINISTRY OF SHTPPING AND TRANS-
PORT (SHR1 Z. R. ANSARI): (a) to (¢).
Government’s altention has becn drawn
to the news item. According to DTC
records a total number of 257 persons
died in 1983 while in the year 1984, 242
persons died n accidents involving DTC
buses. This reduction in the rate of
accidents pas come at a time when the
DTC fleet has risen from 4048 at the end
of December, 1983, to 4794 at the end of
November, 1984, It may also bc men-
tioned that there arc other contributory
factors such as increasc in traffic conges-
tion and growth in Delhi’s population.
Accident rate per lakh km in respect of
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DTC buses for the period 1981 to 1983 is
given below :

Yecar Rate of Accident per lakh
kilometre
1981-82 1.96
1982-83 2,09
1983-84 1.61

It will be seen that the accident rate
has fallen in 1983.84. DTC is making
further efforts to reduce the rate of
accidents, Some of the steps taken in this
direction are as under :—

1. To ensure deployment of properly
trained drivers, only persons with
a min‘mum of three years experi-
ence of driving of heavy vehicles
are recruited.

2. Before the drivers are given line
duty they are imparted special
training in the DTC Training
School in relation to safe driving
and routc acquaintance,

3. Special squads have been deputed
to check both the driving habits
of drivers on line and control
over-specding. Drivers with
faulty driving habits are withdrawn
or sent to the Training Schools
for refresher courses,

4, Every effort is made to improve
the maintenane of vehicles.

5. The drivers arc regularly acquain-
ied with the traffic rules and
other road safety measures through
films, slides and other audio-visual
mcthods with the help of Traffic
Police authorities.

6. An incentive scheme has been
introduced whereby the drivers
with accident free records during
the quarter are given a cash re-
ward which progressively incre-
ases with every quarter,
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[ Trans.ationl

Alleged Bungling in Delhi Transport
Corporation

209, SHRI PIYUS TIRAKY : Will
the Minister of SHIPPING AND TRANS-
PORT be plcased to state :

(a) whether his attention has been

drawn to the news item ‘‘Dhandhaliyon
Ka basera-Delhi Parivahan Nigam’’ (Bung-
ling in DTC) appearing in the daily Hindi
Jansatta datcd Febjuaiy 28, 1985 ;

(b) if so, details of the report of the
stduy conducted by thz “udy tem from
United Kingaom ;

(¢) the measures suggesied for the
removal of the shortcomings in the work-
ing of DTC ; and

(d) the steps being taken by Govern-
ment 1n this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI): (a) Yes, Sir.
The subject matter of the study referred
to in the news item is a report on aspect
of road safety verformance of the Dclhi
Transport Corporation (DTC).

(b) The study was conducted by the
Transport and Road Research Laboratory
(Berkshire, UK, which presented its
repprt in 1982, The study analysed the
comparatively hipher accident record of
accidents in the DTC and the factors
contributing to its high level.

(c) and (d). The study was basically
of a fact finding nature did not make any
specific recommendations, but only ap-
praised and generally  endorsed the
various short and long term mea-
sures taken by the DTC to combat the
situation and improve the standard of
safety.
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[English]

‘

Loss Incurred By DTC During the Last
Financial Year

210. SHRI MOOL CHAND DAGA:
SHRI VILAS MUTTEMWAR :
SHRI PIYUS TIRAKY : Will the
Minister of SHIPPING AND TRANSPORT
be pleased to state :

(a) whether the Delhi Transport Cor-
poration has been incurring losses and
the amount of loss was Rs. 381 crores in
the Jast financial year :

(b) if so has any study into the causes
of loss been made, and if so, with what
results ; and

(c) what were the frdirgs of the
Magisterial enquiry which wes cppoirtcd
to enquirc into the DTC staff strike in
March, 1983 7

THE MINISTER OF STATE COF THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRT Z.R. ANSAR]D :(a) Yes, Sir.
However, the actual working less exclud-
ing depreciation and interest charges)
and Net loss (including depreciation and
interest charges) for the last year i.e.
1983-84 was Rs. 4589.71 Iakhs and
Rs. 10111,00 lakhs respectively,

(b) The losses of DTC arc mainly due
to the low fare structure.

(¢) Delhi Administration had ordered
a Magisterial enquiry on 24th March,
1983 with the following terms :

(1) to inquire into the circumstances
and causes leading to the tragedy, result-
ing in the death of a worker of the DTC
on 23-3-83 in the area of Police Station
Vasant Vihar ; and

(2) to fix responsibility, if any.

The enquiry held that the DTC
Management had taken z2dequate ection
regardirg the develcpirg strike situation,
The enquiry also conclvded that the force
used by the Police was in no way exces-
sive.
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Re: Recent Espionage Activities

[English)

PROF. MADHU DANDAVATE (Raja-
pur). You were kind ¢nough to put the espi-
onage item as a Call Attention Motion, We
wish to point out to you that the espion-
age activities that have taken place in the
Prime Minister’s Secretariat threaten the
securily of the country and are of such a
serious nature that call attention is too
inadequate a modus operandi by which we
can discuss it. Sir, in ballot only five
mcmbers can come and they may belong
to the same party also; we would like
to have a wider discussion. Please allow
adjournment motion or discussion under
Rule 193,

MR. SPEAKER : Let me tackle one
thing. This canbe done only if you agree
and also il the Home Minister agrees. I
have no objection to convert it into 193
discussion and take it up later on.

PROF. MADHU DANDAVATE : There
is no question of all agreeing. We have
given an adjournmen. motion as  also
notice for 193 discussion,

MR, SPEAKER : 1 have got a calling
attention also. That 15 why I allowed it.

(Interruptions)

[ Translation]

MR. SPEAKER : Mr, Chavan, should
we convert it into discussion under Rule

193 ?
lEnglish,l

PROF. MADHU DANDAVATE : Minis-
ter-Saheb, he is secking your guidance,

(Interruptions)
PROF. MADHU DANDAVATE : It

would be the most casual way to deal
with such an important matter, Will you
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agree that it can be discussed adequately
in a call attention motion ?

MR. SPEAKER : I think here it will
be easier, He will be replying here five
times whereas under 193 he will be reply-
ing only once.

PROF. MADHU DANDAVATE: In a
Call Attention motion all parties cannot
get opportunity to express their view-
points, Most of them may be Congress (1)
Members.

MR, SPEAKER : You can consider i*.
..... You can take it up, later on,

. PROF. MADHU DANDAVATE : Why
ao you rely on the Minister to give a
direction ?

THE MINISTER OF HOME AFFAIRS
(SHRI S, B. CHAVAN) : If it is neccssary,
it can come urder 193 later on.

L Translat ‘on)

MR. SPEAKER : It is just the
thing,

same

| Englishi

PROF. MADHU DANDAVATE : I will
show the precedent, Sir, In the past you
have converted them iunlo regular dis-
cussions,

MR. SPEAKER :1know I have con-
verted. That is why I am asking,

PROF. MADHU DANDAVATE : I was
telling you. As far as Swaraj Paul affair
was concerited, there was a call attention
motion allowed by you, but it was cone
verted into 193 discussion, Similarly,
this can be converted.

MR. SPEAKER : I did it with the
consent of the Housc, That is what I
always do. 1 have no hesitation, bul he

"does not agree,

PROF. MADHU DANDAVATE : Why
do you rely fully on the Minister 7
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MR, SPEAKER : 1 have to give him
timeto get the answer. Let us see, If
anything is left, then we can sec. We
shall see, 1f you are not satisfied, we can
see.

SHR1 INDRAJIT GUPTA (Basirhat):-

Once a call attention motion is taken up,
that will preclude any further discussion.

MR. SPEAKER : Not necessarily.
There is no bar, We have discussed Sri
Lankan refugees question so many times.
We can again do that,

( Im‘erru ption)

" Translation}

MR. SPEAKER : You can consider it.

SHR1 S.B. CHAVAN : 1 it is neces-
sary, it can come under 193 later on,

SHR1 K.P. UNNIKRISHNAN (Bada-
gara) : Tt is, of course, necessary,

[ English]

SHR1 INDRAIT GUPTA : I am talk-
ing about the espionage matter. [f the
Prime Minister has no objection, it can
be converted into a discussion,

MR. SPEAKER : We have
altention on espionage matter
They want 193 discussion on it. ....

a call
to-day.

Cnterruption)

PROF. MADHU DANDAVATE ;
Through you 1 would likc to draw the
attention of the Leader of the House that
on three occasions call attention motions
were converted into 193 discussions,

MR, SPEAKER : Thal can be done,
I agree with you that can be done. But

that can only be done with the consen-
sus of the House,

Unterruption)

SHRI K.P, UNNIKRISHNAN : This is
your responsibility. Please be fair to
them and be fair to us also.
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MR. SPEAKER : My intention was to
get this subject discussed and I put it) ~

SHR1 INDRAJIT GUPTA : All parties
should get a chance to speak.

THE PRIME MINISTER (SHRT RAJIV
GANDHI) : ‘there may be precedents for
the case but what has to be kept in mind
is whether discussion on this particular
issue at this particular time will be
damaging to the couniry or will be ad-
vantageous to thc country, (Interruptions)
Let me finish,

MR, SPEAKER : Let us finish,

SHRI RAJIV GANDHI : The Calling
Attention may bec admitted and discussed
as such. On changing it into a discussion
under Rule 193, 1 think, the Home
Minister should cvaluate the pluses and
minuses and give his opinion,

SHR1 SUDIN1  JAIPAL REDDY
{Mahbubnagar) : Last time we were
told that it was premature to have a full
fledged discussion.

MR. SPEAKER : That is all ... ...

SHRI BASUDEB ACHARIA (bane
kura) : Sir, when this Calling Attention
on this pirticular subject was admitted
then why not have 193 discussion so that
all of us can express our vicwpoint ?

(Interruptions)

PROF. MADHU DANDAVATE : Sir,
is it the contention of the lcader of the
House that if five persons participate in
the discussion the issue does not become
delicate but if ten persons participate.....

SHRI RAJIV GANDHI : Do you
really want me to comment on the ‘five’ ?
It is not a question of five or ten, It is
a question of increasing the scope of a
particular discussion or kecping it limited
to a particulur subject. [ am not
objecting to it. T am just saying the
Home Mmlster should evaluate the pluses
and minuses and see whether it is the
appropriate time to cnlarlgc the discussion,
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SHRI K. RAMAMURTHY (Krishna-
giri) ¢ Sir, T have given a Calling Atten-
tion noticc over the matter of Sri Lanka

issue.

MR. SPEAKER : We have already
decided. Wc arc going to have a discus-
sion.

PROF. MADHU DANDAVATE : Sir,
1 want a clarification, The Leader of the
House said that *‘I am leaving it to eva-
luation by the Home Minister.”” I he
himself evaluates the- evaluation by the
Home Minister will it not  be more
helpful ?

SHR1 RAJIV .GANDHI : Sir, | would
like to let my Ministers do their own
work.

(Interruption)

MR. SPEAKER : It is all donc with
consensus and | will again do it with
conscnsus. I have admitted Calling Atten-
tion motion and I stick to it,

PROF. MADHU DANDAVATE :
Kindly don’t sutrernder your authority :

MR. SPEAKER : No. T hive not, 1}
uscd it, I have already allowed call Atten-
tion. Please don’t distutb.

Unterruptions)

VEnglish)
12,05 yrs,

PAPERS LAID ON THE TABLE

Proclamation Revoking the Proclamation
Issued on 25,5-84 Re-state of Sikkam

THE MINISTER OF HOME AFFAIRS
(SHRI S.B. CHAVAN): 1 beg to lay
on the Table a .opy of Procla-
mation (Hindi 2nd Lnglish vecsions)
dated the 8th Murch, 1985, issued
by the President under clause (2) of
article 356 of the Coastitution revoking
the Proclamation issued by him on the
25th May, 1984 in relation to the State
of Sikkim, published in Notification No,
G. 8. R. 143 (E) in Gazette of India dated
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the 8th March, 1985, under article 356
(3) of the Constitution,

[Placed in Library See No. LT—430/85].

Bhopal Gas Leak Disaster (Processing of
claims) Ordinance and Requisition and
Acquisition of Immovable Property (Amend-
ment) Ordinance.

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS (SHRT H. K. L. BHAGAT):
1 beg to lay on the Table a copy ecach of
the following Ordincnces (Hindi and Eng-
lish versions) under article 123 (2) (a) of
the Constitution ;

(1) The Bhopal Gas Disaster (Proces®
sing of Claims) Ordinance, 1985
(No. 1 of 1985) promulgated by
the President on the 20th Febru-
ary, 1985. (Placed in Library.
See No. LT—431/851.

(2) The Requisitioning and Acquisi-
tion of Immovable  Property
(Amendment)  Ordinance, 198§
(No. of 1985) promulgated by the
President on the 8th March,
1985. |[Placcd in  Libraiy. Sce
No. LT-—432/85]

Notitication Under University Grants
Commission Act

THE MINJSTER OF EDUCATION
(SHR] K. C. PANT) : I beg to lay on the
Table a copy of the University Grants Com-
mission (Recruitment) (Amendment) Rules
1984 (Hindi and English versions) publish-
ed in Notificztion No. G, S. R, 1201 in
Gazette of India dated the st December,
1984 under sub-section (3) of scction 25
of the University Grants Commission Act,
1956. [Placed in Library. See No, LT—
433/85].

Annnal Report of and Annual Accounts of
and Review on Chittaranjan  National
Cancer Research Centre, Calcuttn and
Annual Accounts and Audit Reporl of
Indian Council of Medical Research. New
Delhi for 1983.84

THE MINISTER OF STATE
DEPARTMENT OF HEALTH

IN THE
(SHRI
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YOGENDRA MAKWANA) : Sir, on be-
half of Shrimati Mohsina Kidwai 1 beg to
lay on the Table

)

(2)

year 1Y83-84 together with Audit Lok Sabha.
Report  thereon,  |Placed in
Library. sec No LT—435/85] THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
Nolif catjons under Major Port Trusts AFFAIRS (SHRI GHULAM NABI AZAD):

THE MINISTER OF
MINISTRY OF SHIPPING AND TRANS.
PORT (SHRI Z.R. ANSARI) :1 bag to

lay on
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lpwing Notifications (Hindi and Engiish
versions) under sub-section (4) of section
124 of the Major Port Trusts Act, 1963:-

(i) A copy of the Annual Report 1) N'olif.ication.No. G. S.R. 830 (l?)
{(Hindi and FEnglish versions) published ir Gazette of India
of the Chi“aranjan National dated the 29th December, 1984,
Carcer Research Centre, Calcutta, TPPFOVinE(];hE Kandla Port Emp-
, . oyees ccrultment, seniority
for the year 1983-84 - and Promotion) Amendment Re-
(ii) A copy ofthe Annual Ac- gulations, 1984 appended in the
counts (Hindi and English vers- schedule to the Natification. [Plac-
jons) ef the Chittarunjan National ed in Library. See No, LT—439/
Cancer Rescarch Centre, Calcut- 85]).
ta, for the year 1983.84 together
with Audit Report thercon. (2) Notification No. G. S. R. 831 (E)

(iiY A copy of the Review (Hindi
and English versions) by the
Government  on the working of
the Chittaranjan National Cancer
Rescarch Centre, Calcutta, for
the ycar 1983-84 [Placed in
Library. see No. L T—434.85|

A copy of the Annual Accounts
(Hindi and English versions) of
the Indian  Council of Medical
Research, New Delhi, for the

published in Gazette of India dated
the 29th December, 1984, ap-
proviug the Kandla Port Emplo-
yees (Classifica*ion, Control and
Appeal) Amendment Regulations,
1984 appended in the schedule
to the Notification. |Placed in
Library. See No, LT—437/85].

Statcment re action {aken by Government
on various assurunces, Promises etc. given

by Ministers during various

Sessions of

Act. 1 beg to lay on the Tablc the

following

statements (Hindi and English versions)

STATE OF THE
ment on various assurances, promises

the Table a copy cach of the fol- the various scssions of Lok Sabha :

/

showing the action taken by the Govern-

and

undertakings given by the Ministers during

n
2)
(3)

4
6]
(6)

%))

Statement No, XXV-Fifth, Session,
see No. LT—438 /85] .

Statemment No . Xill-Eleventh Session, 1983 [Placed in Library.
See No. LT—439/85).

|
Statement No, IX-Twellth Scssion 1983 [Placed in Library. See |
No, LT—440.85/. |

Statement No. V1l-Thirteenth Scssion, 1983|Placed in Library.
See No. LT—441,85),

Statement No. Vi-Fourteenth Session, 1983 [Placed in Library.
See No. LT—442/85/,

Statement No. 1I-Fifteenth Sesson, 1984
See No. LT—443,85/.

Statement No. 1 First Session, 1985 [Placed in Library. See
No. LT—444/85]

1981 [Placed in Library. |

Seventh
Lok Sabha

|Placed in Library,

Eighth
Lok Sabhs
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Notifications Under Drugs and Cosmeties
Act

SHRI YOGENDRA MAKWANA : 1T
beg to lay on the Table a copy of Notil
ication No, G.S.R, 322(E) (Hindi and
English versions) published in Gazette of
India datcd the 3rd May, 1984 banning
the import, sale and manufacture of cetrain
drugs mentiond in thc notification, issued,
under section 26A of the Drugs and
Cosmetics Act, 1940, [Placed in Library,
See No, LT—445/85],

12,08 Hrs,
ASSENT TO BILLS

[ English)

SECRETARY-GENERAL : Sir, T lay
on the Table following seven Bills passed
by the Houses of  parliament during the
last session and assented to since a report
was last made to the House on the 18th
January. 1985 -

(1)  The National Capital
Planning Board Bill, 1985,

Region

(2) 1The General Insurance Business
(Nationalisation) Amendment Bill
1985,

(3) The Appropriation Bill, 1985,

(4) The Appropriation (No, 2) Bill,

1985.

(5) The Appropriation (Railways) Bill,
1985.

(6) The Appropriation (Railways) No.
Bill, 1985,

(1) The Punjab Appropriation Bill,

198 5.

2. Sir, I also lay on thc Table copics,
duly authenticated by the Secretary-Gen-
eral of Rajya Sabha, of the following seven
Bills, passed by the Houses of Parliament
during the last session and assented to
since a report was'Jast made to the House
on the 18th January, 1985 :-
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(1) The Foreign Contribution (Regu-
lation) Amendment Bill, 1985,

(2) The Constitution (Fifty-Second
Amendment) Bill, 1985,

(3) The Representation of the People
(Amendment) Bill. 1985, °

(4) The Culcutta Metro Railways
(Operation  and  Maintenance)
Temporary Provisions Biil, 19885.

(5) The Sugar Undertakings (Taking
Over of Management) Amendment
Bill 1985.

(6) The Ganpiok Municipal Corpora.
tion (Amendment) Bitl, 1985,

(7) The Administrative Tribunals Bill,
1985,

[English)
1210 Hrs,

RANL.WAY BUDGET, 1985-86

MR. SPEAKER : Now ihe Railway
Minister may piescnt the Budget to the
House.

THE MINISTER OF RAILWAYS

(SHRI BANS] LAL):

MR. SPFAKER : Sir, I riseto pre-
sent the Revised Estimates for 1984-85
and the Budget Fstimates for 1985-86
of the Indian Railways,

Results for 1983.84

2. Tshall begin with the financial
results for the year 1983.84. At the time of
the presentation of the Railway Budget
last year, it was mentioned in spite of a
decline in the carnings and an  increasc
in the working expenses, thete would be a
net revenue of Re, 338.50 crores. When
the year ended. a maginal reduction of
the order of Rs. 12 crores in Gross Traf-
fic Reccipts as comparcd to the Revised
Estimates for 1983-84, wes more than
offset by a reduction in Working Expenses
to the extent of abcut Rs, 47 crores, Tak-
ing into account. certain other  adjustm-
ents, I am happy to report that against
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the anticipated net revenue of Rs. 338.50
crores, the year ended with a higher net
revenue of Rs. 378.95 crores. Accordingly,
the Railways were able to discharge the
dividend liability for the year toa much
greater extent than anticipated. As a
result of this and a lower figure of divid-
end payable, the carry forward to the Def-
erred Dividend Liability account was only
Rs. 44,75 crores, against Rs. 111.50
crores, anticipated at the Revised Estimate
stage.

Revised Estimates for 1984.85

3. The Railways had adopted a target
of 245 million tonnes of revenuc earning
traffic in 1984-85 As the House is aware,
several factors beyond our control have
continued to affect the Railways’ perfor-
mance in the current year also. There werc
short-falls in traffic offering from the core
sector, frequent strikes in some of the col-
lieries more than normal breaches and int-
erruption in communications, Particularly
inthe north-castern and southern parts of the
country and disturbed civil conditions in
some arecs, In spi‘e of all these hand.
icaps, mavement of cozal and general goods
stepped up to a level not achieved hitherto.
I 2m very happy to inform the House that
in the month of January this ycar, the Rail-
ways have loaded 22.26 million tonnes,
which is a record louding figure. To make
up the loss of carnings arising from shor-
tfall in offer of traffic from the core sector,
efforts were made to capturc traffic in other
commodities, notably, cement and fert-
ilisers. As a result of this, the shortfall
in loading for the period April 1984 to
January 1985 has been restricted to 8.37
million tonnes. The revised target for the
current year hus been fixed at 237 million
tonnes.

3.1 The reduction in earnings as com-
pared to the budgetted figure was, how-
ever, averted to some cxtent, by certain
compeusating factors, such as, an iner-
cased Icad. The "net reduction in Goods
carnings for the current vear is now est-
imatcd at Rs. 32 crores; which is less 1%
and the Revised Estimate. accordingly is
proposed to be placed at Rs. 3657 crores,
as against the Budget Estimate of Rs.3689
crores.
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3.2 The Budged Estimate of earnings
from passenger traffic for the year was Rs.
1508 crores. Mainly as a result of disturb-
ed law and order conditions in certain
parts of the country, passcnger traffic has
been adversely affected. The Revised Est-
imate of passenger carnings is proposed
to be placed at Rs. 1460 crores, which is
about 3% below the Budget Estimates.

3.3 Including other receipts,Railways
Gross Traffic Receipts are now estimated
to be Rs. 5390 crores.

3.4 Onthe other hand, due to additional
Dearness Allowance instalments to be paid to
the employccs, increases in prices of fuel,
more than normal breaches due to floods,
etc., working expenses are expected to increase
to Rs. 4155 crores, as compared 1o the
budget figure of Rs, 4011 crores,

3.5 The dividend liability for the
year is re-assessed at Rs. 475 crores.
After providing for Depreciation and
contribution to the Pcnsion Fund at bud-
getted levels, the current year would
show a net deficit of Rs.266 crores, which,
in other words, would mean that we have
to defer payment of dividend to the Gene-
ral Revenues to that extent after paying
Rs., 209 crores towards Dividend liability,

Passenper Services

4. Despite scarcity of coaching stoek,
the Railways, by effective control over
wrn-round of c¢xisting stock and with
marginal inputs, were able to introduce
a record number of passenger-carrying
trains in 1983-84. T am glad to inform
the House that this tempo has been kept
up in 1984.85. So far, the Railways have
introduced 121 non-suburban trains in
the current year.

4.1 Matters affccting comfort, safety
and security of railway passengers have
continued to receive close attention during
the current year. Passenger-carrying capa-
cily of existing trains has been increased
by rationalising usege of coaches and by
increasing their number, Measures against
malpractices in reservations were conti-
nued to be pursued. The projects for
computerisation of reserations are mak-

»
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ing steady progress. Tn order to bring
about tangible further improvements in
the catering scrvices on the Railways,
steps have been taken for revamping
existing arrangements, Intensive and sur-
prise inspections are carried out,

4.2  Punctuality of trains continued
to receive constant attention at various
levels and steps to  climinate factors
resulting in late rurning of trains. such
as unauthorised stoppage by alarm-chain
pulling, disconnection of hos.-pipes, acti-
vities of miscreants etc., have been in-
tensified.

4.2 T vlace great emphasis on clean-
liness, not only at station premises but
also in the trains, With this ¢nd in view,
measures alrerdy initiated  to maintain
higher standards of cleanliness will be
further intensified, 1 would also appeal
earnestly to the public for co-operation
in this regard.

Safety

5. 1t is most urfortunatc that there
have becen some railway accidents  involv-
ing loss of human life, recently, Whiie
I convey my heart-felt sympathics to the
victims of these accidents, 1 would like
to assurc the Honourable Mcembers that
with a view to minimising train accidents,
safely is being accorded a very high prio-
rity. To further strengthen the safety as-
pect, I have Jaunched a 10-point Action
Plan on safety and the results are being
obtained and reviewcd regularly. The
causc of train accidents are being analy-
sed in great detail w'tha view ta iden-
tifying the factors which lead to : ccidents
and taking appropriate and remedial
action. Ensuring safe working of trains
is a continuous process and various mea-
suress are being taken to minimise &cci-
dents. For instance. techrolcgical impro-
vements are being made gradually in the
form of track-circuiting, route relay in-
terlocking, manning of level crossing gates
and p-ovision of telephonic communica-
tion at level crossings. These works are
being financed largely from the Accident
Compensation,  Safety and  passenger
‘Amenities Fund. Due to heavy withdra-
wals from this Fund in the last three

years, the balance in the Fund has come
down to a very low level. T have decided
to augment the contributions fo this Fund,
the details of which I shall come to
Inter, 50 as to provide more resources
for undertaking safety works,

5.1 T have also addressed the State
Governments to exterd their helping
hand in inculcating safety consciousness
among road users.

5.2 For providing foot overbridges
for the public, across railway lines in
important towns and cities, under the
rules, the local authorities have to bear
the initial cost and the recurring mainte-
nance cnarges, But due to their financial
constraints, they find it difficult 1o fund
such programmes, Thercfore, to provide
some rclief to them ard having regard
to the safety aspect, -1 have decided
that the Railways will waive the 12-34%;
departmental charges, which are at pre.
sent leviable. Recurring maintenance
charges will also not bc levied on the
local bodies.

Results of the Sixth Plan

6. The House is aware that during

the Sixth Five-Year Plan, which is com-
ing to a close, the raillways had to face
scverc constraints in resources.
The outlay during Plan period is expected
to be of thy order of Rs. 6572 crores.
With this investment in the Railways
during the Sixth Plan, apart from repla-
cement and rehabilitaion of over-aged
assets, about 1600 route kms. of track
is expected to be cenergised, over 700
kms. of new line, 1500 kms. of gauge
conversion and 600 kms. of doubling are
expected to be completed. Besides,
9200 kms. of track renewal is expected
to be carried out. The Wheel & Axle
pjant at Yclahanka was aiso commissioned
this year. There would be an expected
increase of about 11% and 17% respecti-
vely in the passengers and freight carried
in 1984-85, as compared to 1970-80.

Seventh Plan

7. In view of the fact that the deve-
lopment of rail transport capaoitly is ess-
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ential for all rourd industrial growth and
for improvirg the economic standards of
the nation, and keeping in mind the
heavy arrears in rencwals and replacement
of Railways’ overaged assets like track,
rolhing stock, ctc,, 1am secking adequate
outlay in the Seventh Yive Year Plan on
essential schemes that cannot be postpon-
ed. This outley is larger than gver
before but is necessaly for meeting  the

growth in passenger and freight traffic
and the replacement needs of the Rail-
ways.

Anrual Plan 1985.86

8 Sin.c resources  are scarce. the
allotment of Plan funds for the Railwyas
has been limited to Rs. 1.650 crores for
1985-86, that is at the s"me level as in
the current vear. It is necessary therefore.
to be highly selective so that the scarce
resourcesare utili_ed judiciously, result-
ing in early completion of a few import-
ant projects rather than spread the funds
thinly over all the projects. Greatcer stress
would be laid on the more pressing task
of replacement and rchabilitation of as-
sets within the linuted resources,

8.1 Acquisition of new asscts like
wsgons, is being kept at a low level du-
ring 1985-86 placing greater emphasis
on improved wagon turn-round so ‘hat
the carrying capacity of the Railways is
not adverscly affected. For this purpose
while necessary traffic facility works arc
being planned, I would also like to appeal
to the core sector to spread umiformly
throughout the year their offer of traffic
to the Railways.

8.2 As the House is aware, owing to
continucd constraint of resources, wc
have not been able to progress several
projects which are appearing in the
Works Programmes of the Railways. In-
deed on some of the projects, there has
been hardly any progress. Recently, we re-
jiewed a list of such works and it has
been decided 1o drop some of the less impor-
tan‘ ones from our Works Programme as
a part of our strategy’ to concentrate on
projects which can be productive soon.

. P
P
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8.3 The Annual Plan outlay of Rs,
1,650 crores will be financed upto Rs.
950 crores by internal resources and the
balarce of Rs. 700 crores will be thro-
ugh budgetary suport fiom General Reve-
nues. Even though the Plan allcoation is
at the same level as last year the coms
ponent to be financed by internal resour-
ces will rise from 51.7% to 57.6%.

New lines and Gauge Conversions

9. During the current year, the fol-
lowing new lines were completed :

Wani- Pimpalkutti
Nalgonda-Miryalguda
Santragachi-Bargachia and

New Bongaigaon-Gauhati (Parallel
BG line)

The following new lines expected to
be completed shortly —

Pen to Nagothane
Manikgarh to Chandur
Nangal Dam to Mchatpur and
Milavittan to Tirunelveli.

9.1 In addition, 201 kms. of new
lines are planned 1o be completed and
opened for traffic during 1985-86 includ-
ing the lines from Koraput to Machili-
guda, Dharmanegar to Pechartal, Karur to
Palayam and Miryalguda to Vishnupur.

9.2 During the current year, the
gauge conversions from Barauni to Kati
har and Hapa to Okha/Porbander were
completed. We expect the conversion
between Suratgarh and Anupgarh to be
completed shortly,

9.3 In order to meet the pressing in-
dustrial and socio- economic requirements
of some regions, I have included the
following new lines in the Budget :

(i) A BG rail line from Rewa to
Satna

(ii A BG rail line between Gura '
ard E*awzha
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9.4 The new BG line between Rewa
and Satha, covering a distance of 50 kms,
will cater to the industrial neceds of some
ccment plants coming up in the region.

9.5 The line from Guna to Etawah
has been proposed as a part of the long-
term strategy announced by the late
Prime Minister, for accelcrated develop-
ment of dasoity-prone arcas. This line
will also serve as a dcvelopmental line
to cstablish new growth centres and give
access (0 remole areas as il passes thro-
ugh dacoit-infested  districts in  its en-
tirety.

Electrification

10, During 1984-85. an amount of
Rs. 150 crores is expecied to be spent
on Railway Elecinfication, With this ex-
penditurc, clectrification  would  have
becn extended to an additionul 384 route
kms. taking the total electrified routes
on the Indian Railways to about 6500
kms, During 1985-86. due to constraint
of resources we  will be concentrating
on the high-density routes between Delhi-
Bombay and Delhi-Madras. apart from
cerlain coalcarrying routes. The ecmphasis
will be to camplete the on-going projects
as quickly as possible to open up comp-
lete routes for clectric traction,

10.1 Since we have i number of ¢le-
ctrification works ih progtess, I am not
adding any major necw projects but con-
fining mysell only to two minor proposals.
Onc¢ of thesc, {i.e. Tundla to Bayana
(106 kms.) will provide a link between
three elcctrified routes. namcly Northern,
Central and Western Railway routes, The
second ane, for operational considerations,
is between Champa and Gevra Road (45
kms.). which is a branch line, taking off
from an elcctrified route.

Surveys

11.1have becn recciving a large number
of requests for taking up surveys for new
lines. We have alrcady completed a
number of surveys for ncw lines, and
have not been able 1o take up these new
lines for construction in viéw of constraint
of resources and heavy commitments on

hand. Here. I must point oul that we
have at present on going new line project
for completing which we will require Rs.
1100 crores, whereas our annual allat-
ment of funds falls far short ofthe re-
quirements for speedily progressing them.

11.1 As many as 25 surveys approved
prior to 1984-85 for 4467 kms. of ncw
lines are yet to be completed. In 1984-85,
we have approved of 16 surveys for
about 1750 kms. of new lines, There-
fore any more surveys can be considered
oniy on a highly selective basis,

11.2 1 attach great importance to the
West Coast line linking Bombay with
Mangalore as this will shorten the dis-
tance between the north and the south and
will also scrve asan important alternate
route. Work is in progress on this line
between Apta and Roha. Since jt is im.
portant to commence the  work from
Mangalorc cond also, 1 have decided to
get arc-cvaluation done of the project
in its totality for necessary approvals.

Production Units

12. The Rulway Production Units
continuc to maintain good progress. The
Integral Coach laclory by producing 817
cocches in 1983-84, created a record. It
is expeeted to produce 825 coaches ine
cluding Elcctrical Muitiple Units with a
higher work content, during the current
ycdr.

12.1 The Chittaranjan Locomotive
Works is cxpected to produce 81 Jocos
during the current ycar of which 8 locos
will be for the Public Scctor Undertakings.

12.2 The Dicsel Locomotive Works is
expected to turn out 114 Jocomotives in
the current year, including 29 locomotives
for the Public Scctor Undertakings,

Metropolitan Projects

13. During the year- a part of the
section of the Mctro Railway at Caicutia
from Esplanade to Bhowanipur (3,5 kms.)
and the section between Dum Dum and
Belgachia (2,2 kms.) were opconed [yt
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traffic. Tt is propssed to cxtend the ser-
vice towards the south wupto Tollygunj
during 1985-86.

13,1 To give substantial relief ta the
commuters of Calcutta, the construction of
a Circular Railway was taken up in
April 1984, and the section, Princepghat
to Baghbazar was opencd for traffic on 15th
August, 1984, The services werc subsc-
quently axtendcd upto Tala towirds the
North. The project which 2nvisages exten-
sion of the line upto Dum Dum in the
north and Majherhat in the south and
merger with the existing suburban system
of Eastern Railway, will provide a com-
plete ring traversing through the central
business district of Calcutla,

13.2 Tam fully alive to the difficultics
experienced by suburban passengers in
Bombay and Madras also. In  Bombay,
during the ycar about 80 EMUs are ex-
pected to be rep'aced by new ones result-
ing in a number of additional trains on the
Central and Western Railways. For both
Madras and Bombiy metro projects, in-
creased allocation of Rs. 2.5 crores and
Rs. 2 crores respectively, was madce availa-
ble through re-appropriations during the
current year.

Technological Improvements (hrough World
Bank Assistance

14, Forecasts mide by various Com-
mitteces indicate that, by the turn of the
century, Railways will be required to
carry more than twice the present level of
traffic. Improved throughout by haulage
of heavier trains at higher speeds would
bec onc of the mecasures necessary to mect
the operational requirements for that level
of traffic,

14.1 To meet this challange, the
Railways plan to adopt advanced transport
technology with the assistance of the
World Bank. My predecessor, in his
speech presenting the Budget for the year
1983-84 had indicalcd that the Railways
propose to acquire a few high horse-power
prototype locomotives incorporating the
latest technology available in the world.
I am glad to inform the Hon’ble Mem-
bera that the orders for the locomotives
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are likely to be placed shortly. After
intensive trials, the Railways will select
the one most suited to their requirement
and obtain technology for its manufacture
at Chittaranjan Locomotive Works,

14.2 Similarly, for the improvement o f
wagons, it is proposcd to acquire adequ-
ate number of a few suitable types of
bogies for extensive laboratory and field
trials. Based on the results of these trials,
the Railways will select the one consider-
ed most suitable and obtain technology
for its manufacture indigenously.

14.3 Together with improvements of
the assets, it i3 proposed to sct up a
computer-based freight operation informa-
tion and control sys‘em to assist the
management in cffective and economical
utilisation of their rolling stock and other
assets, This will help in planning, moni-
toring and reviewing the diy operations
and will speed up the decision-making
process, leading Lo a qualitative change
in the overail performance of the Railway
system.

Public Sector Undcriakings

15. The two Public Sector Undertakings
under the administrative control of the
Miristry of Railways, viz., Rail India
Technical and Economic Services Limited
(RITES) and thce Indian Railwsy Construe-
tion Company Limited (IRCON) continue
to maintain 4 good record of growth in
business and profitability. RITES which
is well sct on the international scene has
a number of assignments in Iraq. Jordan,
Zambia, Zimbabwe, Ghana, Mozambique
Sri Lanka and Algeria. During the year

1+ 83-84, IRCON achicved a tcrn-over
of Rs. 193 crores against a target of
Rs. 163 crores and a turn-over of

Rs. 112.50 crores in 1982-83. The Com-
pany carned a pre-tex profit of Rs. 15.45
crores in  1983-84, It has been ablc to
secure another contract in lIraq valued at
Rs. 133 crores for coastruction of a new
high-specd railway line.

Staff Matters

16, With a view to improving promo-
tional avenues of the employees, various .
cadre reviews were continued during the
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current year. About sixly thousand em-
ployees of various categories benefited
through such revizws,

16.1 Productivity-linked bonus equal
to 32 days’ wages was paid to Railway
employees during 1983-84 and the samc
hes been maintained in 1984-85, as well.

16.2 In pursuance of the policy of im-
proving the status of casual labour, grant.
ing of temporary status to project causal
labour who have completed 360 days of
continuous cmployment, has been taken up
in a phascd manner. The process of de-
casualisation has been coatinued. Special
cells have been set up on Zoaal Railways
to monitor the progress in the implemen.
tat*on of instructions relating to  casual
labour inciuding their absorption inregular
cstablishments,

16.3 1 am happy lo inform the House
that the ma.hinery for  collective
bargaining on the Railways through the
Permancnt Negotiating Machinery and the
Joint Consultative Machinery has continued
to function cffectively with regular meet-
ings being held with the recogaised labour
federations.  Industrial relations in  the
Railways remained cordial throughout the
ycar. .

Sports

17. Raitways continued to remain  in
the forefront and dominate the national
sports scenc in a big way. Out of the
24 national champiouships they partici-
pated in, during 1984-85, they won
national titles in nine and finished run-
ners-up in sex. It is a malter of great
pride for the Railways that seven of their
sportsmen and women werc included in
thc Indian contingent for the Twenty-
third Olympic Games and the most out-
standing athlete of the Indian contingent
belonged to the Indian Railways. We are
now embarking on a programine for pro-
viding opportunity to the juniors to develop
their potential.

Raflway Reforms Conmittec

18. The Railway Reforms Committee
have submitted 24 reports covering

various aspects of Railway working. They
have made 2137 recommendations and
observations, The processing of these
reports is being closely monitored. So
far, 820 of these 1ecommendations have
been atcepted ard 126 rejected. Other
recommendations are in various stages of
processing, Out of the accepted recommens
dations, 341 haveso far been implemented.

Formation of new Zones and Divisions

19. The Railway Reforms Committee
had recommended foimation of certain
new Zones und Divisions. These proposals
arc¢ under examination from the point of
of operational considc;ations and planned
cconomic development of the arcas served
bv the Railways. Besidcs, the creation of
a new,zone involves very heavy capital
expenditure, 1, therefore, regret that it
has not been found possible to include any
provision for new Raiwway Zoncs in the
Budget Estimates for 1985-86. Even in
regard to the formation of new Divisions,
I fear that the progress will have to be
slow.

Policy Thrust

20. In the context of scarcity of re-
sources, it has become all more important
to makc a very determined effort to  bring
about a significant improvement in the fun.
ctioning of all aspccts of the Railways. T
shall, therefore, be directing the thrust in
the Seventh Plan on the folowing :

(a) Serious efforts to block leakage
of revenus in inc form of tickete
jess travel and maipractices in
freight traffic ;

(b) Enforcement of aserics of econo”
my measurcs ;

(¢) Optimum utilisation of existing
assels so as Lo ensure their higher
productivity ;

(d) Enlarging the arcas of modernis
sation of opcration and mainten-
ance of railway assets with the
help of the latest technologies ;

(e) To speced up cxisting works which
arc in an advanced stage of cone
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struction by allotting more funds

to them even with in the limited
resources ;

() To buildup a sound system of
Management Information, using
thec  computer also in  area

,relating to freight and passenger

traffic operations so that this will
’ lead to an optimum use of existing

asscts and other fucilities ; and

consideration the
modernisation programme  and
more cfficient use of assels to
limit, to the utmost extcnt, in-
crcase in staff strenglh. except
in areas wherc it becomes incs-
capable, so that man-powcr pro-
ductivity registers suitable in-
crease, \

(g) Taking into

Budget Estimatr s 1985.86

12. 1shall now deal with the Budget
Estimates for 1985-86. In the Budget
year, T expect the Railways to carry
13 million tonnes more of revenuc-earning
traffic over the level of 237 million
tonnes likcly to be reached in the current
year, This is based on the anticipation
that the performance in the other sectors

of the cconomy, especially in the core
sector, will improve considerably over the
levels attained i the current year. In

spite of a limitced availability of resources,
I expect the Railways to be fully geuared
to meet the challenge of carrying 250
million tonnes of revenue-carning traflic by
suitably using the resources to the maxi-
mum extent possible on rencwals and
rehabilitation of cxisting assets and for
completing traffic fucility works.

21.1 As regards passenger traffic,
having rcgard to a slightly declining trend,
especially for short distances, growth has
been assumed in 1985-86 to the extent
of 20% in non-suburban and 4% in
suburban passecager kilomelres,

21.2 Based on these assumptions, the
Gross Traffic Receipts at current fares and
freight rates arc ecstimated at Rs, 5674
crores which would be more than this
year’s Revised Estimate by Rs. 284 crores.
After allowing for the impact of economy
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measures proposed to be applied firmly,
the Working Expenses are expected to be
Rs, 4435 crores which would be higher
than the Revised Estimate for this year by
Rs. 280 crores, Provision for increased
repairs and maintenance to rolling stock,
increase in cost of coal, diesel and electri-
city for hauling the anticipated increase
in traffic, normal increase in staff costs and
a general increase in the cost of other
inputs; account for the increase in work-
ing expenses,

21.3 Railways will continue the policy
of providing adequately for depreciation.
Accordingly, ‘n 1985-86, there will be a
provision of Rs, 920 crores against
Rs, 850 crores from Revenue in the
current year. Here 1 nuust bring to the
notice of the House that in spitc of steep
increases in provisicen for depreciation year
after ycar from the level of Rs, 350 crores
in 1981-82, we will not be ablc to provide
for overtaking the huge backlog in rene-
wals and replaccments which had occurred
over & number of years.

21.4 The contribution to the Pension

" Fund from Revenue is proposed to be

stepped from Rs. 225 crores this year to
RS, 265 crores in 1985-86.

21.5 The Railway Convention Coms-
mittee 1980 which became functus officio
with the dissolution of the Lok Sabha in
December 1984 made only interim recom-
mendations in regard to the rate of divi-
dend payable to the General Revenues for
the years 1980-81 to 1984-85 and other
allied matters like provision for Deprecia-
tion, The Budget for 1985-8¢ has been
prepared on the basis of the recommenda-
tions of the Committee in this regard
for the ycar 1984-1985, which were
approved by the Parliament,

21.6 Steps are being taken for re-
constitution of the Railway Convention
Committee. Such changes as may become
nccessary in regard to dividend and other
matters will be duly made when the
recommendations of the newly constituted
Committce arc approved by Parliament,

Eighth Finance Commission

22. The Eighth Finance Commission-
have recommzonded that the amount pay
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able to States in lieu of the Passenger
Fare Tax should be raised from the pre-
sent level of Rs, 23.12 crores to Rs, 95
crores. The recommendations of the
Finance Commission will be referred to
the Railway Convention Committce when
reconstituted, along with the views of
the Railway and the Finance Ministries,
Suitable provision in regard to the addi-
tional liability arising from the recom-
mendations of the Railway Convention
Committee will be made at the appro-
priate budgetary stage when the recom.
mendations are approved.

23, With the ircreases in Ordinary
Working Expenies and in the contribu-
tions of Depreciation Reserve Fund and
Pension Fund, the total Working Expenscs
add up to Rs, 5615 crores lcaving a net
revenue of Rs. 109 crores which is in-
sufficient for meeting the dividend liabi-
lity of Rs, 512 crores.

Need for Additional Resources

24. Wc have to cover the deficit of
Rs. 403 crores and also previde for works
chargeable to development Fund and the
interest payable on the loans on Develop-
ment Fund Account. Through this bud-
get, I propose to pay to the General
Revenues the full dividend of Rs. 512
crores and provide for the works charge-
able to development Fund and interest
charges, to the extent of Rs., 63.53
crores, Additionally, 1 also proposc to
make an increased contribution of Rs. 18
crores to the Accident Compensation,
Safety and Passenger Amenities Fund.

25. T would like to recall that the-

Railways did not propose any enhance-
ment in the freight rates during the
financial year 1984-85. In respect of
passenger fares, only 4 nominal increasc
was made. Thus, the Ruilways have shown
considerable restraint during the current
financial year inspite of steep cscalation
in the cost of operations, The House
will, therefore, appreciate that the Rail-
ways have no other alternative now but
to offset the increase in the cost of in-
puts by making suitable increases in
freight rates and fares. 1 am confident
that the rail users will not grudge muking
a suitable contribution in helping the
Railways to tide over this situation,

Surcharge on Passenger Fares

26. I propose to levy a surcharge of
124% on all classes of passenger tickets,
However, witha view to give relief to
the common man, there will  be no
incrcase in passenger fares for Secord
Class Muil/Express and  Sccond Class
Ordinary for distances up to and inclusive
of 50 Kms,

26.1 There will b- a corresponding
increasc in fares for Rajdhani Expresses
for different classes of travel. The round-
ing off after the increase in thesc cases
will, howsver, be to the next five rupees
stage,

26.2 The proposed fares for repre-
sentative distarces and betwcen certain
important pairs of stations for travel in
various classes as compared with the
existing fares arc shown in Annexures I
to 11 of the *‘Memcrandum cxplaining
proposals for adjustments in freight rates
and fares’” forming part of the Budget
documents,

Monthly Season Ticket Fares

27. A number of expert committees
like Railways Convention Commitiee 1973
the High Level Committee on  Social
Burdens, the National Transport Policy
Committee, the Rail Tariff Er quiry Com-
mittec and the Railway Reforms Com-
mittce have commented on the highly
concessiona) naturc of the Monthly Scason
Ticket fares in the Railways, lerding to
losses. The concession in fares allowed
by the Indian Railways to the monthly
season ticket holdeis is indced unrique,
The Rail Tariff Enquity Committce, the
Railway Reforms Committec and the High
Level Committee on So.ial Burdens have
urged the Government to adjust the season
ticket fares in a phased manner so as to
bring them cqual to 24 or 25 single
journey fares at all distances. If an effort
is madc to increase the season ticket fares
at one stroke. the burden on passen-
gers travelling on monthly season tickets
will be very heavy,

27.1 Keeping in view, the recom-
mendations, of these high-powered com-
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. mittees, and the nced to reduec the losses

in respect of passergers travelling on
monthly season tickets and also the special
problems faced by the commuters, it is
proposed o increase suitably the fare by
Rs. 3.00to Rs, 12.C0 per sccord class
month'y sewson ticket, for different dis-
tance slabs ranging frem 1 to 150 Kms.
Fares for the revis:d first class monthly
geason ticket fares.

27.2 If the revised monthly season
ticket fares are divided by 50 journeys
which a commuter normally performs in
a month, the farc per journcy would range
from 34 paisc at § Kms. to Rs, 1,04 ata
distance of 60 Kms. as against the normal
fare of Re. 1 and Rs. 4 respectively. 1t
is, therefore, pertinent to point cut that
even after this increase in fares for
monthly season lickets. the season ticket
holders will continue to cnjoy a conces-
sion ranging from 509 to 74% at diffe-
rent distance legs when comparcd to single

journey fares,

27.3 The proposed revised monthly
season ticket farcs as compared with exist-
ing fares for various distance legs are
ghown in Annexurc 1V of the Memoran-
dum mentioned by me earlier.

Calcutta Circular Reilnay

28, The minimum fare for second
Class over Calcutta Circular Railway was
fixed at fifty prise on adhoc basis as an
interim measure. Some more distarce
has been added to the Caleutta Circular
Railway since then, With a view (c ensure
uniformity of minimum fare for the entire
railway system in the country. it is pro-
posed to increase the cxisting minimum
sccond class fare of fifty piise to Rupce
one for Calcutta C'reular Railway.

Surcbarge on 2-tier Air-conditioned Slce per

29. It is proposcd to re-adjust the
levy of surchtige on 2-Tier Air-condition-
ed sleeper as under
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. Existing Proposed

per ticket per ticket
Rs. P Rs, P
Up to 500 Kms. 15.00 20.00
501 to 1000 Kms.. 25.00 30.00
1001 to 1500 Kms. 40.00 45,00
1501 Kms, & above 50,00 55.00

Second Class Sleeper Surcharge

30. At prescnt, sleeper suircharge is
Rs. 8 for the first night with an additional
surcharge for Rs. 5 for the second night
and there is no chargc for subsequent
nights, It is proposed to raise the slecper
surcharge from Rs. 8 to Rs. 10 for the
first night.  With a view to give rclief 10
the passengers travelling for longer dis-
tances who have to spend morc than one
night in the train I propose not to re-
cover any sleeper surcharge for the second
and subscquent nights,

Concession 10 Youth

31. Since 1985 is the ‘‘Intcrnational
Year of the Youth,” 1 propose to allow
a concession of 50%, in passerger frics
in Second Class to youth of the age group
of 13 to 33 years, on satisfactory proof
of age, while travelling in groups of a
minimum of ten, for distances over 1000
Kms. This will enable the youth 1o visit
areas which are situated in the far-flung
States of the country.

31.1 The fares of INDRAIL passes
will be reduced by 25% for youths in
the same age group of 13 to 33 when
travelling in groups of not less than
ten,

31.2 For all these groups 30% con-
cession for stay in the two hotels at Puri
and Ranchi, owned and managed by the
Railways, will also be available, Thcse
concessiors will be available from 15-4-85
to 31-12-1985,

Age limit for Free Travel by Children

32. The age limit for free travel by
children was enhanced from 3 to 5 years
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during 1979, the ‘‘Internarional Year of
the Child”’ and has been continued on an
ad hoc basis since then. I propose to kecp
the age limit for free travel by children
upto § yearsas a rcgular measure,

Freight Rates for Goods Traflic

33, Tt is proposed (o levy a supplement-
ary charge of 10% on the total freight in
respect of goods traffic, in trainloads.
wagonloads and smalls, However, with a
view to ensure that inordinate burden
is not put on short distance traffic, ali
goods traffic moving upto and inclusive
of a distancc of 500 Kms. will be exemp!-
ed from the levy of the proposcd 10[,
supplementary charge, .

Minimum Distance for Charge

34. The minimum distance for charge
for goods traflic is 75 Kms, Since haul-
age of goods traftic for such short dis-
tance is uneconomical, on account of
detention to rolling stock at the terminals,
it is proposed to cnhance the minimum
distance for charge from 75 Kms. to

100 Kms.

34,1 Howcver, with a vicw Lo cnsurce
that unnecessary burden is not placed on
agriculturists moving sugarcanc by rail,
it is proposed to give u concession of
33Y%, in freight rates for sugarcane traffic
moving upto a distance of_] 00 Kms,

Abolition of the lowest classcs in goods
freight structure (i.e, classes 65, 70 and 75)

35, Based on the recommendations:
of the Rail Tariff Enquiry Committee, a
new goods freight structure was intro-
ducced from 1-4-1983 where the classifi-
cation scales ranged from Class 65 as
the lowest to Class 300 as the highest,
The existing Classcs 65, 70 and 75 of the
goods freight structure have become un-
cconcmical, Tt is, therefore, - proposed
to abolish the three lowest classes of
the goods tariff, i.e., Classes 65, 70 ard
75. Thus Cliss 80 will become the lowest
Class in the goods frcight structure,

35.1 All commoditics having train
load classification  and classified at
Classes 65, 70 & 75 will be
classified at Class 80 in trainloads
and Class 85 in wagonloads. For the
commodities which have no classification
for trainloads, Class 80 will become the
Towest Class for wagonload traffic,

Foodgreins and Salt

36. The important cemmoditics which
are classified under the lowest Classes
65,70 and 75 are Grains and Pulses
and Salt for human consumption. The
classifications of these two groups of
commodities will be revised as follows :

* Grains & Pulses Division A (Paddy,

Pulses, etc.)

Grains & Pulses Division B (Wheat

Rice etc.).

Salt for human consumption

Existing Revised
Class.fication Classification
Train Wagon Train Wagon
Loads Logds Loads Loads
70 80 80 85
65 75 80 85
75 80 80 85
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36.1 The impact of thc increase in
freight rates of foodgrains would be
about 4.4 paise per Kg. at the average
lead of 1232 Kms, Similaily, the impact
of the increase in 1the freight rates of
Salt for’ human consumption would bc
about 3 paise per Kg. at the average lead
of 1520 Kms, Both these increases are
considered marginal,

Datfe of effect

317. The Proposals that T have made
will come into effect from 15th April
1985. Tt is estimated that the additional
annual revenue from passenger treflic
will be about Rs. 153 crorcs and from
goods traffic about Rs. 342 crorcs making
a total of Rs, 495 crorcs,

Accident Compensation, Safety and Passen-
ger Amenities Fund

38. In order to meet thc growing
requirements of expenditurg to be met
out of the Accident Compcnsation, safety
and Passenger Amenities Fund, referred
to by me carlier, I propose to increase
the rate of surcharge to be appropriated
from the passenger fares to the Fund as
follows :

AC Class Rs. 3,00
2-Tier AC Sleeper Rs. 2.00
First Class Rs, 1.50
AC Chair Car Rs. 0.23
Second Class Rs, 0,15
Monthly Season Tickets
First Class Rs. 4.00
Sccond Class Rs. 0.75

The rates for the quarterly season
tickets will be three times thosec of the
monthly season tickcts.

38.1 With the increases as proposed
the annual appropriation to the Fund will
increase o approximately Rs. 27 crores
from the prescent level of about Rs. 9
crores, I hasten to add here that the
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increases in surcharge, as indicated, will
not be in addition to the increases in fares
proposed earlier but will in fact, be appro-
priated out of the increased fares already
proposed.

39. The progress achieved by the Rail-
ways in various directions is, in no small
measure, due to the dedicated work put
in by thousands of Railwaymen, through-
out the country, round the clock, to keep
the wheels of this gigantic national under
taking moving, T therefore, consider it
a duty and a privilege to place on record
my deep appreciation of their perform-
ance, Notwithstanding the achievements,
T am atcutely aware that we have miles
to go. Beforc I conclude, 1 wuould like
to assure the Honourable Members 1hat
we shall not relax or falter but set our
sights high and endeavour to soar to
newer hcights in performance

40. T am grateful to the Members for
patient hearing given (o0 mc. With these
words, Sir, T now commend the budget
to the House.

—————

12,50 ks,

SUPPLEMENTARY DEMANDS FOR
GRANTS (RATLWAYS), 1984-85

[ English)]

THE MINISTER OF RATLWAYS
(SHRI BANST LAL): T beg to present a
statement (Hindi and in English versions)
showing the Supplementary Demands
for Grants in respect of the Budget
(Railways) for 1984-85.

1251 hrs.

SUPPLEMENTARY DEMANDS FOR
GRANTS (GENERAL), 1984-85

[English]

THE MINISTER OF FINANCE AND
COMMERCE AND SUPPLY (SHRT
VISHWANATH PRATAP SINGH) : 1 beg
to present a statement (Hindi and English
versions) showing the Supplementary
Demands for Grants in respect of the
Budget (General) for 1984.85.




12,52 hrs.

STATEMENT RE-FIRE ACCIDENT

TO 327 UP NAGPUR PASSENGER
ON RAJNANDGAON-DENGAR
GARH SECTION OF S.E. RAIL-
WAY ON FEBRUARY 23, 1985,

| English]

THE MINISTER OF RAILWAYS
(SHRI BANSL LAL) : 1 deeply regrct to
apprisc the House of a tragic fire on a
passenger train resulting in loss of lifc
on 23,2.1945.

At about 00.45 hrs. on 23,2.1985,
while 327 Up Nagpur Passenger was on
run betwecen Musra and Jatkanhar stations
of Durg-Dongargarh broad gauge double
line section of Naepur Division. two
coaches. both sccond class, were noticed
to bave caught fire. The train was stop-
ped at Km., 915715 after passing Musra
station. In this accident, 34 persons lost
their lives and 14 sustained injuries in-
cluding 8 grievous and 6 minor, In
addition, 2 persons sustained trivial in-
juries. They were given first aid and
discharged. Subsequently, one injured
person succumbed to his injuries in the
hospital.

A railway medical van along with
medical team from Dongargarh was rushed
tothe site and arrived there at 2,15 hrs,
After rendering  first-aid at the site all the
injured persons werce taken to Rajnan-
dgaon Civel Hospitai. Later, one boy aged
20 years was shifted to Bhilai Steel Plant
Hospital.

The fire in the first coach was extin-
guished at 3.30 hours and in the second
at 7.30 hours on 23.2,1985.

Chief  Commereial Superintendent,
South-Eastern Railway, a senior officer
who was travelling by Gectanjali Express
reached the site at 5.50 hours. Divisional
Rajlway Manager and other Divisional
Officers, Nagpur rcached the site at 8,15
.hours, General Manager and other
officers from Headquarters rushed to the
site by a special train, Chairman, Railway
also visited the site o1 24.2.1985 and
met the injured in the hospital.
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Ex-gratia, relief has been sanctioned
to the next of kin of those who died and
to the ivjured persons.

An Ad-hoc Claims Commissioner has
been appointed to decide the claims for
compensation in this case. Maximum
amount payable is Rs, 1 lakh, The com-
pensation due in each case of death and
permanent disablement is. Rs. 1 lakh and
compensation payable to injured persons
veries from Rs. 20,000/- to Rs. 1 lakh
according to the nature of injury for
which a schedule is prescribed.

My collcague, the Minister of State
for Railways a2 ¥ arc watching thc safety
performance of Railways and we have
initiated more intensive safely measures.
I have issued a 10-point Action Plan to
this effect and the results are being moni-
tored. T fully share the anxicly of the
House and assure that safely will continue
to be our primc concern,

1255 hys.
LEnglish)

Election to Cowmmittees (i) Indian Nurs ing
Council

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : On behalf of
Shrimati Mohsina Kidwai, 1 beg to move :

"“That in pursuance of sub-section (1)
(0) of Scction 3 of the Indian Nursing
Council Actl, 1947, the mcmbers. of this
House do proceed to eleel, in such manner
as the Speaker may direct, two members
from among themse¢lves 1o serve as mems-
bers of the Indian Nursing Council, sub-
ject to the other provisions of the said
Act.”

The motion was adoPted .

(ii) National Welfare Board for
Seafarers.

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z. R. ANSARI): Ibegto
move :

*“That in pursuance of Rule 4 (h) of
the National Welfare Board for Scafarcrs
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Rules, 1963, the members of this House
do proceed to elect, in such manner as
the Speaker may dircct, one member from
among themselves to serve as member of
the National Welfare Board for Scafarers,
subject to the other provisions of the said
Rules.” .

MR, SPEAKER : The question is :

“That in pursuance cf Rule 4 (h) of
the National Wclfarc Board for Seafarcrs
Rules, 1963, thc members of this House
do proceed to elect, in such manner as the
Spceker may direct. onz member from
among themselves to serve as msmber of
the National Welfarc Board for Seafarers,
subject to the other provisions of the said
Rules.”

The motion was adopted,

12.58 hrs,

Lok Sabha Adjournced for Lunch Till
Feurteen of the clock.

The Lok Sabha re-assembled after Lunch at
three minutes past Fourreen of the Clock.

| MR. SPEAKERin the Chair)

SHRI SUDINI JAIPAL REDDY : Mr.
Spcaker, Sir ..

Mr. SPEAKER : No. No discussion
please, The ruling is firm and final. Dis-
cussion is a discussion. Whatever points
may come, they come and w: will sce
later on. No guestion of discussion, now.
Discussion is a discussion. Points cun be
brought by five people and they can be
brought by ten people. No. T don’t agrec.
This is a House of 540 pcoplc.

SHRI SUDINI JAIPAL REDDY : But
Sir...*

MR. SPEAKER : Nothing goes on rccord.
I do not think that 1 am unfair. 1 have
never becn unfair, whatever 1 may think,
Now, Shri Braja Mohan Mohanty.
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Calling Attention to Matter of Urgent
Public Importance

[ English]

Recent espionage activities by certain
persons and revelation of leakage of
Government and national secrets in  some
sensitive Ministrics,

SHR1 BRAJAMOHAN MOHANTY
(Pari) : 1 call the attention of the Mini-
ster of HOME AFFAIRS to the following
malter of urgent public importance and
request  that he may make a statement
thercon :- )

“Therecent espionage activities by
ceitain persons and revelation of leakage
of Government documents and national
secrcts in some scnsitive Ministrics and
the steps laken by the Government in
regard thereto,”

THE MINISTER OF HOME AFFAIRS
(SHR1 S. B. CHAVAN) : Sir, On January
18 this year, the Prime Minister had
made a statement in both the Houses dis-
closing the cxistence of an espionage nect-
work involving leakage of scnsitive and
classified documents from certain offices
and Ministiics of the Government of
India. In the couwscof the statement,
the Prime Minister had also mentioned
that  ceitiain peisors holding sensitive
positions in the Government were respon-
siblc for this lerkage and passing on this
information to unauthorised persons. On
Jinuary 21, I had comc before this House
and provided som¢ more details of the
case which had by then become availa-
ble. 1 had given an assurance that no
onc who was involved in thts kind of
activity would be lct off and that investj-
gations would be pursucd vigorously,

As the hon, Members arc aware, the
espionage activities involved lcakage of
classified and highly sensitive documents
containing strategic information of con-
siderable value. Quite a few original do-
cuments were also recovercd. The 1nves-
ligations so far has revealed the existen-
ce of a well organised conspiracy, trad.
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ing in information vital to the sccurity
of the country, Tt appeared to have be-
gun as an operation for collecting commer-
cial intelligence in the beginning and later
on branched into areas having direct
relevance to the security of the countty,
Since the investigations in the case are
yet to be completed, it would not be
in the interest of propzr investigations
to make any further disclosures in  the
matter at this stage. In the past also
whenever similar cases came to the notice
of the Government, it has been the tra-
dition of the House 1o bear with the
Government and not press for discussion
in ‘detail. Thcre has becn a certain
amount of speculation in the press_about
this casc. Such press reports should not be
considered as fully authentic.

The casc was registered ¢n 17th Jan-
uary in Tilak Muwg Police station under -
sections 3, S and 9 of the Official Secc-
rets Act, 1923 read with Sections 120
(B) of I.P.C. 18 persons have so far been
arrested out of whicn 13 are serving
Govt, cmployecs ard onc isa retired
government servant. A Jist of these
persons is  being laid oa the Table of
the House. So fur stalements of 120
witnesses have been recorded by the
inves:igaiing agcncics. Statements of §
accused have also becn recorded under
section 164 Cr.P.C. before the court of
law. lnvestigatio,s conducled so far
have rcsulted in sufficient evidence to
prosccute all the accused persons,

Every carc is being taken o sece
that all aspects of the case are carefully
worked out so that all the ramifications
are fully revealed. Though it will not be
possible for me to give more specific
details at the moment as investigations
are still in progress, [ cin nevertheless
assure the Hon, Members that the inves-
tigations would soon be brought to a

successful conclusion and appropriate
action taken against all those responsi-
ble for the leakages and  espionage

" activit ies.

Tnere have also been some speculations

about the supposed involvement of fore- .

ign agencies in this‘case Though some
forcign nationals- did play a part in
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this particl:ular cdse, it would not be
proper to° specify tHe foreign agencies
or the diplomats who may be involved
in this case in the interest of our good
relations with the foreign ‘countries. [
would request the hon. Members 1o
bear with me on this matter,

Consequent on the detection of this
case, Government has initiated a series
of measures to cnsure the security and
secrecy of classified documents in the
various Ministries and Departments. The
matter has becn gone into at the high-
est levels and a Committee has been
constituted to streamline security proce-
dures, in particular, 1o go into the treat.
ment and  handling of all classified in-
formation.

List of Persons Arrested
(Vide para. 3 of the Statement)

1. Coomar Narain, Regional Mana-
ger, Mancklal Group of Indus-
tries,

2. P. Gopalan, S8r. PA to
ncipa_l Secrctary to PM.

the Pri.

3. T.N. Kher. Under Scceretary to
the Principal Secretary to PM.

4, K.K. Malhotra, Sr. PA to Princi-
pal Secretary to PM,

5. 8. L. Chandna,
Sccretary to PM.

PA to Principal

6. J. N. Tiwari, Sr. PA to Addi-
tional Sécretary, Deptt. of Econo-
mic Affairs. Ministry of Finance,

, 7. S.Sankaran, Sr. PA to Press
Secrctary to the President,

8. J. C. Arora. PA to
Defence Production.

Secretary,

9. S.N. Ram, UDC in the Oftice of
Principal Secretary Lo PM.

10. Amrik Lal, Sr. PA to Joint Se-
. cretary, Defence Supplies, Mi-
nistry of Defence,

11. Ashok kumar, PA to Deputy Sce
¢retary to the President,
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SHRI SUDINI JAIPAL RADDY : You
have disturbed the Minister.

[Shri 8. B. Chavan]

12. H. N. Chaturvedi, Assistant, Mi-
nistryof Commerce (EPLSG
Section). i

13. B. K. Aggarwal Managing Dire-
ctor, Gangaur Impex (P) Ltd.,
New Delhi.

14. Ashok Jaidka of Jaidka Hosiery
Factory, Ludhiana.

15, A. P. Sarathy, Retd. Civilian
Staff Officer, Ministry of Defe-
nce.

16. Yogesh T. Maneklal, Managing
Director, SLM Maneklal Indus-
ries Ltd. Bombay.

17. V. K. Palaniswami. Sr. PA to
: the Director, Major Ports Re-
forms Committee, Ministry of
shipping & Transport, New Delhi.

18. K. C. Sharma, Formerly Sr. PA
to the Secretary, Ministry of
Finance and Secretary, Planning
Commission.

MR. SPEAKER : Now, Brajamohan
Mohanty. :

SHRI = SUDINI JAIPAL REDOY
(Mahbubnagar) : There is nothing in it.

AN HON. MEMBER

The House
has been kept in darkness. .

MR. SPEAKER : Yes, Mr Mohanty.

SHRI SUDINI JAIPAL REDDY : If
things were to be so confidential, even
this Calling Aftention need not have been
permitied. Shri  Brajamohan Mohanty
(Puri) : I have very carefully listened to

the statement made by the Home
Minister . . . '
PROF. MADHU  DANDAVATE

(Rajaapur) : What was there for you
to listen to ?

Shri Brajamohan Mohanty : Sir, if
they unnecessarily disturb me, they would
be snubbed. ;

Shri Brajamohan Mohanty : The pro-
blem is that certain information the Home
Minister does not want to disclose. I
will not press him to do it. '

I am thankful to the Government
(Interruption) . . .Please listen to me. You
should know how to handle a Calling
Attention Motion, I would not press the
Minister to give any information which it
is not possible for him to give in the
House ; but at the same time, 1 would
submit that from his statement it is
apparent that investigations have reached
the closing stage. He has categorically
stated :

‘.. .The investigations conducted so
far have resulted in sufficient evidence to
prosecute all the accused persons.”

Natura®y, the investigation  has
reached the concluding stage. Have cer-
tain aspects of this episode been investi-
gated or not ? The Minister states in
para 5 of his statement that “‘it would not
by proper to specify the foreign agencies
or the diplomats who may be involved in
this case in the interest of our good
relations with the foreign countries-’’ So -
far as good relations are concerned this
is not a one way traffic ; there must be
also some response from the other side.
Now, in France itself, in the City of
Pares, it is publicly debated whether
French agencies were operating here or'
not; whether a particular man, Mr. Bolley
or somebody who was negotiating the
Mirage deal with us, was involved or not.
Now, the Press is taking a stand that they
were simply operating to ascertain arms
supply by the Soviet Union to India. Has
this aspect been investigated or not ?

I would like to draw the attention of the
Home Minister to the report of The States
man dated 29th January, 1985 where the
French Paper’s reporting has been repor-
ted. Has that been investigated or not ? As
a matter of fact, involvement of CIA would
be there. Whether CIA is involved in it.
Whether NATO was operating any agency
here ; whether French and CIA were
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working under them, These are all press
reports. You know about [India 1969
Russia published a pamphiet on “CIA
Activities in India.”” They have named
somebody. Somebody is the head of the
operating agency as chief of the CIA in
Tndia ; and subsequently he zlso admitted
that he was operating as the Chief of the
CIA in India. All the vital information
rzlating to Bangladesh and our operation
there, everything was being smoothly in-
timated to the United States of America
during those days. Somebody said that a
Minister of the Cabinet was involved. That
is the allegation. T do not know if any
investigation has been made. Thc rnation
is still in the dark who was there and
who was betraying the inferest of the
nation, My submission is that it should
be very seriously investigated.

Was  our counter-irtelligence ade-
quate? Is it  functioning cfficiently ?
These ate the questions which normally
agitate the mind of cverybody in this
country. Is there any coordination bet-
ween civil and military intelligerce ?
Naturally, these arc the apects about
which the Home Minister’s statement is
conspicuously silent, Has ary step been
taken to channelise the counter intelli-
gence system itse¢lf ? Has any step been
taken to introduce coordination ? That is
what is necessary. What is the type of
espionage opening there ? What was its
purpose ? Was it to destabilise this
country 7 Was it to divide this country
into pieces because the press reports
indicate that they were collecting infor-
mation regarding all our decisions on
Punjab and Assam ? They were cven
collectine  information aboul all our
plans and programmes regarding defence
production and our modernisation pro-
gramme. All these things they were col-

lecting and communicating to other
countries.
-It has also been reported that the

satellite techno loey that we have and in-
formation relating to it has been passed
on. It has also been reported that the
satellite operations conducted by the United
States of America, and
lected by India has been communicated to
Pakistan, The information that our
Indian intelligence people collected has
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also been passed on to these aZents. It is
not a small thing; not only that. All
details about nuc'ear research and our pro-
frammes about . the nuc'ear installations,
about those in Pakistan and everything is
published publicly. So many things have
been published about this espiona¥e- And
France has been mentioned. [t is a friendly
country., 1 do not know why they should
have got involved in this, Who is operatin®
these activities ? Whether it is CIA or
NATO it should be investifated. My sub-
[nission is that this matter should be tho-
roughly investigated in the intcrests of
national security and democracy, Tt should
be elaborately investisated and information
should be furnished to this House.

Another aspect that 1 want to bring to
the notice of the House is it should be
checked sincc when these operations started.
Did it start with Co'. Bolley, the French
Diplomat, when he came herein 1981 ?
It has to be investitated whether it started
eariier than that, 1 was going tlircugh an
artic'e written by Shri Kuldip Nayyar
that was published in the Free Press
Journal, 1t has been stated that this started
car'ier that some Private Secretary to the
Prime Minister Shri Morarji Bhai, and
Shri Charan Singh and Secretary of Shri-
mati Gandhi, or some common Private
Secretary was linked with them, Naturally
it is a very complicated thing. As soon as
1 saw jt. 1 thought that all this should be

properly  investigated. My submission,
onee again, is that it should be very
elaborately imvestipated. What should be

our approach ? It should be dopne with
a national outlook and approach.

But I am sorry to mention in this
House that a day after this incident took
place. that is on the 19th January 198§,
the CP1 (M) party passed a resolution.
The bourgcois opposition. they are not
casgatin® or condemning the imperialist
forc es in this country. Why are they divi-
ding the nation like that 7 It is not that
CPI (M) are anti-imperialist ¢ and we are

" pro-imperialist. 1 am very sorry to say

this. The approach should be a national
approach, There shou'd be no partisan
attitude in this respect. My submission is
that it should be a nationa! approach. T
wou'd request the hon, Members in the

opposition. of the CPI (M) that thav chauld. ...
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take a national approlach and condemn
imperialist forces in the world.

SHRI SUDIN1 JAIPAL REDDY : Sir,
you must call the attention of the CPI
Members according to him,

SHRI1 S. B. CHAVAN : Sir, the hon,
Member has referred to a number of jssues,
1t isa fact that it is a national issue on
which there should be no division on party
lines because ultimately it is the national
interest that has to be considered, whether
it is this afency or that agency that collec-
ted the information. So far as we are con-

cerred the entire information which has

been collected is of a sensitive. nature, with
security implications and a number of
documents which were seized clearly
established that these were classified docu-
ments on each and every bit of information
organising from the planning, the resources.
the financial position, our capabilities in
a number of spheres were being reported,
or in fact photostat copies of the original
doeuments were being prepared and passed
on to some foreifn agency.

The most distirbing feature is not so
much that the foreign agencies are collec-
ting the information, but there are people
in our eountry who are prepared to pass on
any sensitive information to any one for
the sake of getting some money or for some
il'egal gratification, T have very clearly
stated that in matters of espionage if there
are certain countries who are involving
themselves in this, we cannot possibly

* reveal the names of those countries,
beeause ultimately we have to have dea-
lings with those countries and maintain
good relitions with them. But those who
have been indulging in this kind of unde-
sirable activity have been recalled by their
respective countries, Most of those peopie
have gone back to their countries. That is
why I do not think that T will be able to
give the names of those countries. And
whether the information collected by any
particular country was meant for that
country alone or was being passed on to
other countries, is a matter which it will
be very difficult for the investigating
atencies also to establish. That is -why it
is very difficult for me at this stage to say
whether CIA or Russian agency or some
other agency was operating, The fact of
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the matter is that the documents which
have been recovered c¢'early establish that
there is one agency which was dealing in
passing on this information to different
foreign sources, Whether it was confined
to that country or later on passed on to
some other countries, it will be very
difficult even for the investiSating agencies
to establish. At this stare, it may not be
pessible for Government 1o react to what
the hon. Member has been asking.

I cannot possibly say what exactly was
the objective for which some foreign
agencies wanied to colleet the information
because T cannot deny the fact that every-
body was intefested in finding out whether
wc had advanced in satellite technology
to such an extent that we could make very
quick advance in that field, Some people
were also interested in finding out our
manufacturing capability in the field of,
defence  production and what effect
whether favourable or unfavourable, it
was going to have on tte defence produc-
tion materials in those respective courtries.
This might be the reason. That is why 1
clearly stated that in the beginning it
might be commercial intelligence they
wanted to collect but later on. when they
came across certain very sensitive docu-
ments which could give other information,
that was also being passed on 1o them.

SHRI INDRAJMT GUPTA (Basirhat) :
What is meant by commercial intelli-
gence ?

SHRI. S. B. CHAVAN ’ Commercial
intelligence in the sense that if there are
commercial transactions which were being
carried out from ore country to the other
and if the information is collected which
goes to help the country concerned, they
will be able to increase their trade and
commerce with us vis-a-vis other countr’es
that are having regular trade with them that
was the beginning of how Coomar Narain
strated hisbusiress. Bui'ater on, they enter-
ed into political espionagte ard when sensi-
tive documetns came into their possession,
they tried to trade them.

.

PROF, MACHU T'ANDAVATE (Raja-
pur) : I hope budget secrets are not
leacked out,
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SHRY VIJAY KUMAR YADAV
(Nalanda) : Mr, Sneaker, Sir, two
months have elapsed since this episode
took plaee and even after two months
the information which shnuld have becn
given by the Government in not forth-com
ing. Taking into consideration the reveal-
ed in the House carlier or the ‘nforma-
tion available through press, the state-
ment reveals nothing but disapprintment,
The people of the cntire country are
concerned at this espionage episode and
it is natural that when uecurity of the
country is affected by any event. people
give importance to the security of the
country beyond party affiliations.

The people of the country were stun-
ncd. when this episode came to light.
Just now the hon’ble Minister has started
in his reple that the spying actively started
from cemmercial espionage and later on
it branched into the political and the mili-
tary departments, Tt clearly shows that
the agency involved in this incident was
at this job for a long time and this espio-
nage aclivily was going on for a long
time, T want to know what our Govern-
ment was doing all this time, what our
Home Department and other departments
like RAW and CBT. which are mecant to
keep an ecyec on such activities, were
doing ? Tt was reported in the newspa-
pers that important documents were taken
out from the departments and photostat
capies thercof made in the market. It
was happening in Delhi which is the
Capital of India. What were the concern-
ed dcpartments, Home department of
C.B.I. or RAW doing? This activity was
going on for a long timec but it could
not be detected, after all, some respon-
sibility sbould be fixed for it. 1 want to
say that the sccurity of the country deser-
ves top priority. When pecple raise this
question then it becomes the greatest re-
sponsibiliiv of the Government to ensure
that nobody is spared in this case. Ear-
lier also many reports to this effect appea-
red and some pcople cngaged in espiona-
ge activities were detected and their state-
ments were teken, This happened earlier
also. Even the names of scme Central
Ministers were mentioncd but who have
actually been appreherded ? Only low
ranking Government officials, Government
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employees and peons etc Jhave been appre.
hended. T want to know whether activity
of this magnitude cou'd he run by the low
ranking officials ? Can it be imagined that
Qig persons. top officials are that you not
involved in it ? You say that yra will not
spare anyone, Two months have elapsed
but what has happened. Your conclusion
shows that only those percons have heen
arrested against whom Prime facie case
has been established but the persons  who
have been arrested are some bu:inessmen
and petty officials. Tt is not possible for
petty officials to carry out activities of
this maenitude as also conspiracy apainst
the country, Tspecifically want to know from
the Government and the Home Minister
what is thc hindrance in telling the names
of persons involved in it including the
names of per<ens belonging to your depaﬁ-
ments  of the Central Government, T
would also like to know whether some
politicians or Ministers are involved 1n
it ? This whole affair is not an ordinary
one. Action has been taken against some
persons ard some have been arrested
and, as stated, some ‘persors of some
foreign -agencies have been sent back.
This is right but the people want to know
the persons who e¢rdangered the security
of the country, You do not want to re-
veal the names of the persons on the pre-
text of the security of the country. This
is a plea under which only those citizens
of the country are deprived who want ine
formation in the country’s interest,

We only want complete information
in this regard, although we know the reply
given carlier would be repeated and you
do not want todisclose anything new. It has
also been stated that security arrange-
ments have been tightened and several
measures have been taken. Now the
question arises as towhy you were com-
placent in this case earlier and why such
an action was not taken earlier, becnruse
this spying case is not a new case. The
Spy rings are also active in other countries
of the world and it is the responsibility of
the central Goverrment to keep a watch
over such activities anrd it should have
strer gthencd its intelligerce, 1 would like
to know as to why this was not done
and what mcasures have been taken to
to check recurrence of such incidents

'
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in future ?T would like to have a bricl ides
about all these things,

SHRI S. B. CHAVAN : Mr. Speaker. Sir,
the hon. Member has raised thrze or four
questions, and one of the points emphasi-
zed is that despite so much importance of
the case. a period of two months has
passed and the irformation furnished by
the Government is insufficient and as-a
result he is not satisfied. 1 cannot fybri.
cate information to satisfy him. According
to the investigation conducted by the in-
vestigating agency. statements of all the
concerned persons have been obtained and
. there are no other persons except those
who have been apprehended. He has said
that possibilities of otherpersons being in-
volved cannot be ruled out. The entire
investigation that has been conducted, is
based on complete information, Until
further material is .received, we cunnot
think of implicating any other persen.

[English]

SHRI VIJAY KUMAR YADAYV ; You
have said in your statement :

“‘Certain persons holding sensitive
position in the government were respon-
sible for these leakages :

[ Translation],

SHR1 S, B. CHAVAN : As mentioned
in the statement, a list of 18 persors has
been laid on the Table of the House.
Out of these 18 persons. 12-13 persens
or 11 or 12 persons are serving goverrment
servants one person is a retired governmeat
servant and there are some businessmen
whose names have been mentioned in the
list, 1 cannot mention any other name,
as there is nosuch information with me
or with the investigating agency, If news-
papcrs have reported the involvement of
some other persons, we do not know the
source of their information. If he has
any information, he may pass it on to me
and we will ask the investigating cgerncy
to investigate into the matter on the basis
of such information, Inview of the fact
that some persons were catght red-handed
while handing over documents at the time
of said, how could it be said that these
persons may not be involved in the case
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and some other persons might be invol.
ved, . .

SHRI VIJAY KUMAR YADAV : I
am not saying this. This is not my que-
stion. 1 have said that in addition to these

persons, there might be some other persons
also,

SHR1 S. B, CHAVAN : If somebody
has any such information, he can pass it
on to me. 1 assure you on behalf of the
Government that we do not want to shield
anvonc. But till suchinformation is recei-
ved, how can we say in the House wheth-
er other persons also have a hand in this
case ? He says that this is a great scandal
and how could it bave been carried out
only by low ranking persons. This is mereiy
4 presumption. But if anybody has any

information in this regard, it could be
passed on to us and if our investigating
agency has not examined this case from

that ang'e, we may ask them to enquire
from that angle. Anyperson found invol-
ved in the case will be apprehended.

So far as the finding of the investi-
gating agency are concerned, no Minister or
political leader has been found involved in it.
We do not have any other name expcept those
mentioned in the list, 1 have to say only
this such.

[English]
SHRIMATI GEETA MUKHERIEE

(Punskura) : Sir, .T am really at one
with vou. T fully do not understand why

. the Minister at all decided to reply the
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MR. SPEAKER : He has to.

SHRIMATI GEETA MUKHERIEE ;
Frankly-sreaking this is nothing. He sho-
uld have taken a stand that there should be
a gencral ban on discussing these things,
because. in my opinion, the confusion
now will be worst confounded. 1f the
discussion had taken place on a c¢lean
slate, it would have been understandable,
but daily, day in and day out, in all
kinds of Press all kinds of news and all
kinds of 'eakages have put usin a really
very very diff.cu t rosition. The hon, Mi-
nister may te in a better position by kno-



wing this, but we are in a pitiable posi-
tion by not knowing this. At the same time
everyday we areto'd very many peculiar
things.

MR’ SPEAKER : Fe is asking Yyou
not to believe those rumours.

SHRIMAT] GEETA MUKHERIJEE ;
No, Sir,

SHRT INDRAJIT GUPTA : He should
either contradict or confirm the reports
which are appearing everyday. He .does
neither, Where do  we stand then and
where does the country stand ?

(Interruptions)™*
- MR. SPEAKER : Not allowed.

SHRIMATI GEETA MUKHERIJEE :
When he refers to the Press reports, he
says they are not fully objective. But he
should at lcast enlighten us what part is
authentic and what part is not. Otherwise
it becomes very much confusing.

So, first [ would ask him to tell us on

that point. Now, Sir, therc arc other types’

of leakages. 1 am surpriscd. let alone very
serious documents of strategic nature being
fcaked, even the in-camera statements made
by the accused as confessions are being
lcaked. In that in-camera statement the
fellow says that for twenty five years he has
been drawing on those documents unintere
rupted, Now all this has come out in the
Press. If it is so, then for twentyfive years
a certain agency, whichever it may be, had
access to all kinds of strategic files. L do
not know really what the Government the
to say about this. There had been some
leakages carlier also, but we do not know
what has happened to the reports on the
investigations that followed. For example
it has come out in thc Press that when the
late Prime Minister was alive, she had order-
¢d an inquiry into the icakage to the CIA
of a special dicussion with the RAW about
the pre-emptive action on Pakistan’s atomic
plants, We understand that it was being
investigated into, but we have not comc to
know what has happcned to that investi-
gation, That was long time back and no-

~*Not recorded.

body has been prosecuted either. These all
are connected affairs that ore now coming
up. So, I would like to know what has
happened to that case. Has any FIR been
launched in such matter ?

Now. there have been very many in-
cidents in our national lifc about the CIA’s
activities here, some of which my hon.
friend, Shri Mohanty has referred to,
From that point of view it is not just en-
ough if you say it began with some com-
mercial intelligence etc. It all becomes
very much whittled down. Friendliness is
all right, but if somebody, particularly
a neferious international agency, has been
active in our country under the garb of
friendliness, I would like to know what
was our earlier experience on that (o draw
upon this case as well, This is one aspect
of my question,

There is anothcr thing on which 1 am
very much confused. Of course, in answer
to Vijavji, the Hon. Minister has said if
Vijayji could name somcbody in high posi-
tion then he would take up.

Then 1 would rather supgest to hon,
Chavan Sahib : Why don’t you come here
and let Vijayji go there ? That would be
casier. So long as you are there, why do
you ask Vijayji to give the name of the
highly placed ofticer ? Actually he has
mentioned about national conccrn, [t is
very much a national concern, That is why
we are asking : 1s it possible that only
some small frics and that too sitting in a
club after six o’clock in the evenings are
involved 7 I have never heard of seccret
activity conducted likc that, All these
agents get tegether in the club for drinks
stc, at six o’clock and jhere the docu-
ments are sola as vegetables. This has
never been heard of in  any operation
carlier. So the whole thing is looking very
fishy. Therefore, people aie very much
agitated and concerned, So, it is high
time that you came out with a clear-cut
statement ; that will do less harm to the
country than all the speculations will do,

Another question is that it seems to me
that some discriminatory attitude is being
adopted by the Government with regard to
some very highly placed officars. 1 would
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like to know thc rationale behind it. For
example, when Mr. Alcxander’s und:rling
was accused, Mr. Alexander resigned and
that was very much praised by the Prime
Minister. That war understandable, natur-
ally. But we again read that in the case of
the former Cabinet Secretary under whose
direct charge is RAW as well as our own
investigating agency, namecly, the CBI,
when his hireling is accused in this cas¢,
he is promoted to World Bank and scnt to
Washington. Nobody asked about its pro-
priety and at a timc when the investiga-
tion is still going on. .

The third case again is that of
our Secretary of Defence Production.
What happens in his case ? His P.A. was

cleared by the IB just two wecks back, but
was later on arrested. Then, as we under-
stand, the Government thinks that his
PA is implicated. Why they have not de-
clared like this two weeks back, 1 do not
know, but hc was asked to go on retire-
ment carlier, which is called prematurg
retirement, All these are very high
officials. So, why this kind of attitude ?
1s therc any special coterie or agency or
lobby working again in this field? Tuig
because these things will create an atmosp-
here of this kind among officers Again [
would like to know this : Is it on the basis
of specific information that such specific
actions have been taken? We do not
know about this. Therefore, 1 would like
to know the reply from thc Minister to the
questions I have raised. specially, what is
authenticin the press and what is not. At
least please tell us whether for 25 years
these things have been going on and whether
it is also true from our eariier cxperiences
that CIA stands out as onc of the worst
agencies ‘which have been subverting not
only our country, but the cntire Third Worlg
countries. If so, t fully agree with M,
Mohanty who asked a specitic question; but
you did not answer that. So, please answer
that.  Also please answer as to what hap-
pened to that investigation which our late
Prime Minister herseif ordered about the
leaking of the pre-emptive action,

SHR1 S.B. CHAVAN : Sir, the hon.
lady Mecuber has besn asking about in-
formation. 1 belicve, on the presumption
that it has something 10 do with the case
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which is under investigation. Am 1 to take
it that all the queries that she has put in
this House are re'evant to the episode whish
happened in the month of January and it had
some sort of connection with it ?

SHRIMAT! GEETA MUKHERIEE :
1t is relevant to national sccurity.

(Interruptions)

SHRI S.B. CHAVAN : Every time vou
are prepared to spring up and ask something
without seeking permisslon from the Chair.
1 am really surprised.

(interruptions)

SHR1 S.B. CHAVAN : When T am on
my legs, when 1 am replying to the question
asked by the hon. lady Member, he is doing
this,

One thing which the hon. lads Member
asked me¢ was whether 1 can confirm or
deny reports appearing in a section of the
Press. T don’t think it is possible. If | were
to either deny or to confirm, | have to read
all the papers, go through them and every
bit ofit—ﬁfs( investigate and then tell them
whether this is true or not. This is a very
ingenious method adopted by some of the
newspapers that they give stories with a view
to get some kind of confirmation or denial
and on that basis, thcy procecd further. 1
don’t think that this is going to bc possible
for this Government to go on reacting 1o
every news-item which comes in the Press.
it is not going to bc practical either.

Sir, 1 am also equally surprised, as the
hon. Member is, about the in canmera pro-
cecdings which appeared in a section of the
Press. But it is a fact that it has come out.
How far it has been authorised by the
Magistrate concerned in the matter, I can-
not possibly react to. It was really very
unfortunate that what was supposed o be
in camera proceedings has been reported in
the Press.

Sie, another incident which the hon.
Member has referred to was about some
reference (0 the late Prime Minister regards
ing handing over some kind of informa-
tion...
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SHRIMATI GFETA MUKHERJEE :
Sir, there is a eonfusion. Let me clarify.
The Prime Minister was not handing over,
The Prime Minister instituted an enquiry
into handing over to the C.1.A, the proceed-
ings of the intimate discussion she had with
the RAW on the pre-emptive action.

SHRI1 S.B. CHAVAN : ] am sure that
the hon. lady Member will be able to appre-
ciate the fact that 1 am going to confine
myself in replying 10 whatever questjons she
has put which are re'evant to the incident
which occurred on that particular day and
about which 1 have the information with
me,

SHRI INDRAJIT GUPTA : Is it onc
day’s incident, one incident ?  Which
incident, which particular incident you are
referring to ?

SHR1 S.B. CHAVAN : 1t is on the 17th
January and the documents scized on that
particular day which have been fully investi-
gated into and in which 18 pcrson: have
becn arresicds  On thatissue. [ have made
a statement beforc the House. So. about
the other incident which the hon. Member is
referring to, unless 1 were (0 go through the
papers. it will not be possible for me to
give any information at this stage,

PROF. MADHU DANTAVATE : Hon,
Minister, you have referred to only onc
particular day. But that erntleman says,
“‘I am doing it for 25 Yecars®’.

MR. SPEAKER : It is the same casc.

SHR1 8.B. CHAVAN : 1 cannot possi-
bly say how far it is trug unless this is cor-
roborated by somec other evidence—merely
because onc gentleman is saying that 25
Years he has been doing this. What kind of
information he was collecting. what kind of
information he was passing on is a matter
which has to bc considered.

SHRI1 SUDINI JAIPAL REDDY : Sir, 1
am on a point of order.

MR. SPEAKER : There is no point of
order.

SHRI S.B. CHAVAN : The hon.
has not allowed you.

Chair
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(Intei rupiions)

MR. SPEAKER : Please sit down. No.
Not allowed.

(Interruptions)*

MR. SPEAKER : 1t is the culmination
of all those things which had tuken place.

(Interruptions)

MR, SPEAKER : Mr. Jaipal, vou are
always trying to interrupt the proceedings.
This is very bad on your part. Please
desist from doing this. No, Plcase don’t
do it.

He is pinpointing that thing.

SHRT SUDINT JAIPAL REDDY : He
was contradicting all along the line,

MR. SPEAKER : Please do not do it.

SHRI1 S.B. CHAVAN : About in camera
proceedings before the Magistrate and the
confession that the accused has made, these
are matters which are in the possession of
investigating agency and, to the cxtent
possible for them to go back they will
try to find out as (o whether this kind
of aclivity was being carried on by him for
the last 25 years. what nature of documents
he was comin g across and what information
was being passed on by hum.

About the report which has appeared in
a section of the press that he was carrying
on this kind of activity for the last 2%
years, the office gives me to understand that
no statement of this naturc wias ever made
by the accused.

Another question which the hon, Mem-
ber put to me was as (o whether there was
any kind of discrimination between one
officer and the other and how it was that
one of the P.As who was released at a
particular stage was Jater on re-arrested.
The whole thing depends upon the kind of
evidence which becomes available. In the
beginning; he must have ©een interrogated
and nothing incriminating was most probae

*Not recorded.
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bly found and, lzter on, when all the evide-
nce was over and everything was properly
connected, it must have been established
that there was a definitc case against a
particular person. But I cannot possibly
say as to why he was released in the begin-
ning and why he was re-arrested later on as
1 do not know the circumstances of the
case being mentioned. Un'ess there is a
substantial case against a Particular per-
son, I do not think anything of this nalure
must have been attempted. There is no
discrimination so far as the officers of the
Government of India arc concerned. Even
the two officess which the hon, Member
referred to lave resigned on their own.
They have not been asked either to resign
or to retire prematurcly. They have taken
action on their own.

About the third person whom the hon,
Member has rcferred to.so far as my
information goes. the Cabinet Secrctary
has nothing to do with aaything which has
happencd ard unnccessarily casting any
kind of an as pets n on the integrity
of a person will not bca proper thing
for anyone of us to indulge in this House.
So far as my informiiion goes—I1 have
thorough'y bricfed myself before coming
to the Hhuse—T can say without any fcar
of contradi~tion that the Cabinct Secoetary
was, in fact. having a very good record;
he had nothing to do with anythi=g which
has happened and that is why. his emp-
loyment in the World Bunk which has
been raised herc is a rather unforiusate
reference. 1 would reque't the hou,
Member not t0 make any refererce which
has ro relevance (o this particular case.

SHRIMATI GEETA MUKHERIJEE :
Sir, he his misundzrstood my question, 1
would myself clarify it. My guestion was
not as to why the P.A, w.s carlier releas-
ed and later on re-arrested. That only
shows the inefficiency of the system. That
itsclf is very bad. My question was diffe-
rent, On that, the P.A, is implicated but
not the Defence Production  Secretary.
The Defence Production Sceretary retired
prematurely, The Minister also says that
he retired prematurely on his own. That
has not come in for praisc. He has not
been praised for that at ali, My question
was not to implicate the Cabinet Secretary
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or anybody else. The Go.,ernment should

take the same type of attitude towards
everybody. The same standard should be

applied.
MR. SPEAKER : About the person
who is not involved, T think, they have

tuken the same action. They have taken
action agzinst whosoever is involved.

SHRT INDRAJNT GUPTA : Does it
mean that because Mr. Alexander resiZned
he was involved ? He was not involved,

MR. SPEAKER : He has said that on

their own they have gone : they are not
involved.

SHRT INDRAJIT GUPTA : If be-
cause of that actjon, they praise Mr.
Alexander—that is a!l right—why in the
case of the other gent'eman he is not
praised also for willingly going out of the
picture ?

MR. SPEAKER : That was. not the
case. He zame later on when we were
not here. 1t was later on. You were also
not there. You

were in Moscow at
that time.

SRR1 INDRANT GUPTA 1 was
looking at it from a more detached
angle ?

[ Translation]

SHR] HARISH RAWAT (Almora :
Mr. Speaker, sir, the most significant as-
pect of the matter is that the persons
apprehended in connection with the selling
of country’s interests to others arc [rom
among those who have been charged with
the responsibility of running the adminis-
tration efficiently. Larkins and Samba .ases
are still pending in the Courts and now
this new case has come to light.

Ours is a developing country and there
are our neighbouring countries whose inter-
ests clash with other countries. 1t is, there-
fore, natural that many countries, whose
interests clash with wus, arc keeping a
watch over us. To defend our country’s
interests [rom such countries, it is neces-
sary that we have an equally strong nete
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work so that we are able to meet any
threat from these countries, Certain offi-
cers holding sensitive positions in the
Government have sold secret information
to other countries and they have been
doing this work for quite a lone time. This
shows that our intelligence network. was
not keeping a surveillznce on  the persons
properly who had been working in these
sensitive positions. Therefore, it is natural
for the people to doubt the competence
of the country’s intelligence net work and
its organisations. 1 wou'd like to know
from the hon. Minister whether these peo-
ple who have been working in sensitive
places and have been apprchended were
being kept under watch constantly 7 1f
so why this case cou'd not be detected
in spite of this espionage work being car-
ried on for o long time and in an orfa-
nised manner 7 Who was responsible for
this negligence and what action is proposed
_to be taken apainst the persons responsible
for it ?

14 57 yrs.

[Mr. Deputy Speaker in the Chairl

Tnen there are doubts about the eflec-
tiveness of our intelligence agencies in tie
minds of the peop'e. There have been news
items and articles in the newspapers and
magazines also that there js dissatisfaction
among the officers of the inte!ligence
agencies and employees of these @gencies
came out in the strects with their demands
and have levelled many charges atainst
their senior officers. Are the charges level.
led by the employees of such .sensitive
institutions probed or not ? Similarly, the
way the officers arc posted in thewe agen-
cies on deputation from diffcrent States
has also been objected to by some officers,
What action Government propose to take
to prevent recurrence of such cases in
future ?

One more point has also been rajsed
by the employees’ union that the Discre.
tionary Fund is being misused by senior
officers. The Union has pleaded before
the Government that if Government is not
in a position to set the Fund audited by
an outside orfanisation, it may be got
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audited by internal audit, Do you propose
to make any such arrangements ?

Another thing that T would like to’
point out is that when MPs fogret to carry
their jdentity cards with them, they are
refused admission but tte agents of many
multinational companies, religious orga-
nisations and cu'tural organisations worke
ing in our cou-try in different capacities,
are allowed to cnter different offices and
bui'dings. There is no bur or tlem. Simi-
latly, peop’c are of the view that the
liaison officers of multivational companies®
have uccess 1o the people in power, It
has been published in some magazines
that they can approach even the minis.
ters, I would, therefeore. like to know
frous you the action proposed to be taken
by you to stop thz entr of suzh people ?

15,00 heg,

Tn today’s newspapers, there is a
news.item that a Venezuelan citizen nam.
cd Carlos who is a professiona! murderer
has been hired by extremist o rganisations
for the murder of our couniry’s impor-
tant diplomats, This rcws.it.n has been
published in today’s daily ‘Hindustan’,
Many extremist organisations are active
in our country, They are working in

. Northern as well as North-Eastern States,
The newspapers have published newsitems’
about their international connectionse In our
country, d'p'cmats frem Kuwait., Jordan
and England were mwnidered.  Therefore,
there is a  possibility that many interrna-
tional extremist organisztions may be tak-
ing inter¢:t 1 our counfry with some
maotive ard it con be very hermful to us.
Our country hus already passed through
a traumatic experience. I would, there-
fore, like to know as 10 what zction is
proposad to be taken by vou in thig
regard ?

The hon, Minister has advised us not
topress for information in  :certain
matters, Mr, Deputy  Speaker, Sir, 1
would like to submit through you that so
much has been published about this case
in the ncwspepers ard magazines that if
we do not present all the facts befoie the
public, there will be doubts in! the minds
of the people ubout the competence of

;
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bureaucracy, about our competence to
defend the country and to prevent leakage
of classified infermation to others. I would,
therefore, urge upon the hon. Minister
that full infermation in this regard should
be presented before the country so that
misgivings in the minds of the people
are removed, Merely saying that it is
a <ensitive case and full information can-
not be given will not h:lp in removing
the widespread doubts,

SHRT S.B. CHAVAN : Mr. Deputy
Speaker, Sir, the questions raised by the
hon, Member are the general questions
relating to policy matters. These are
not connected with the matter under consi-
deration, He has asked questions of gene-
ral nature,

It is true that the people who want
to create hindrances in the progress of
our country, who are not happy with our
progress and who used to threat our
country asa market for their produce
do not want that India should progress.
Production of many things in our country
is increasing. If, therefore, they want to
collect thistype of information and take
advantage of it, how can we stop them ?
The Government kecps surveillance over
sensitive areas but the persons, whose
names you have read, do not comec under
sensitive areis. On the contrary they
belong to organisations who have collect-
ed the information. Had it been about
sensitive areas where actual information
originatcs, it would have been easier to
exercise surveillance over it or to check
it, Thercfore, if the information is leaked
out from a place where the collected
information is sent

SHR1 HARISH RAWAT : P.A to the
Cabinet Sccretary is a very important per-
son and under. the existing system, all
documents are placed before the Prime
Minister or the Cabinet through Cabinet
Secretary and he must be taking the help
of his P A. for the purpose. So, T fail to
understand why constant surveillance has
not been kept on the person working on
such a post and passing on information to
other countries for such a long time,

SHR1 S.B. CHAVAN : We thought
that & P.A, to any officer is a responsible

Calling Attention
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person and he may not indulge in such
activity, But surveillance was definitzly
kept on the lower officer respersible for
collecting such information. After this
care come to light, fresh steps have been
taken about handling of classified docu-
ments and arrangements have been made
to ensure that no classificd document
reaches the hands of unauthorised person,

So far as discontentment among emp-
loyees of 'RAW’ and ‘1B’ is concerned,
Tam unable to supply any information
here in the present circumstances.

»

You have said that if an M.P. forgets
to bring his identity card for any reason,
heis not allowed to enter the office
whereas the agents of multinationals find
easy entry into them, Now arrangements
have been so tightened in the Secretariat
that agents of multinationals and their
liaison officers will not gain easy entry
into the Secretaiiat without proper and
valid papers and without prior appointment.
All efforts wi'l be made 1o ensure that
these people are not allowed to meet the
officers as freely as they could meet them
earlier. So far as entry of M.P.s is con-
cerned. we try and will try to sc¢ethat no
M.P.....

SHRI HARISH RAWAT : 1 mean to
say that those people are not prevented
whereas M.P:s are prevented.

SHRI S B. CHAVAN : We will ensure
that M.Ps do not experience any difficulty
in entering office buildings, and at the
same time M.Ps should also keep heir
identity cards with tl em as far as possible,
But, if they do not bring their identitve
cards with them. they will not b¢ prevent-
ed. For this purpise, all the officers
concerned arc being informed.

You have mentioned about Venezuela
and about the news-item appearing in
‘The Hindustan Times’ that tome arm-
ed extremists would enter our country.
We will try to get full information in this
connection. Tf certain persons have al-
rexdy entered we will teke the action we
deem fit,
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[ Englishl

MR. DEPUTY SPEAKER : Shri C.
Janga Reddy ... Now we will take up
matters under Rule 377.

15,09 hrs
' Translations)
MATTERS UNDER RULE 377

(i} Shortage of black and white roll
photo films in  Kerala.

* SHR V.S. VIJAYARAGHAVAN (Pal-
aghat)* : 1 would draw the attention of
the Government to certain problems be-
ing faced by the photographers of Kerala.

Therc ars more than 10,000 families
in Kerala which depend on photography
for their livelihood.  Their profession is
facing a crisis, due mninly to the shortage
of black and white roll films. Tn 1984,
the Government had on the basis of a re-
port from the Hindustan Photo Films
Company banned the import of black and
white roll film, With the ban the price
of this film went up from Rs. 15 toRs,
40! -,

As a malter of fact the Hindustan
Photo Film Company does not have the
capacily to produce enough film to meetl
the country’s requirement, With the imp-
osition of ban, the existimg stocks of fi-
Ims found its way into the blackmarket,

Besides. certain trade restrictions impos-
ed by Hindustan Photo Films company have
also caused tremendous hardship to the
consumers, The condition that paper should
also be purchased along with the film can
only create more economic burden on the
ordinary photographers. The company ins-
ists that one packet of paper should be
purchased along with 7 rolls of film. In
fact even one-fourth of a packet of paper
is not required for 7 rolls of film,
Because of this insistence, a photographer
who buys 7 rolls of fi'm has to spend upto
Rs. 352/-, Although the price fixed by
Hindustan Photo Film company for its ﬁlm

i
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‘Indu’ is only Rs. 15.90, it is selling at
between Rs,20 and Rs,.24 in the blakmark-
et, This situation has caused severe finance
ial strain to the ordinary photographers.

Therefore, T request the Government to
take the following steps immediately :»
1. Resume import of ro!ll film and
thus relieve the shortage.

(&)

Required quantity of ,black and
white roll film should be supplied
to the phototraphers of Kerala. On
the basis of card, each photogra-
pher should be 8iven 50 rolls per
month at the controlled price.

3. The conditiora! sales system being
followed by Handustan Photo
Film Company should be abolished.

[ Fnglish)

(ii) Need for Central Governments taking
Comprehensive measures for checking
soil erosion in and Orissa providing assis-
tance 1o 1he state Government for

implementing  such schemes,

SHRIMAT] JAYANTI PATNAIK
(Cuttack) : Mr. Deputy Speaker. Sir,
under Rule 377 I want to raise following
matter ol urgent Public importance.

Soil erosion is a serious problem in Or-
issa, According to thc satellite imagery
about 47% of the total land surface suffers
from soil crosion of some kind or the
other. A'though erosion through wind takes
place all alorg the coastal regions. erosion
through water is the main problem for the
State. About 33 lakh hectares of agricultural
up-'ands which are mostly cultivated with
bunds and terraces, sufler from cjlt erosion,
Besices 2.5 million hectares of land are aff-
ected by salinity or water loggin®, In the
coastal region, the adjoining cultivated lands
are affected by drifling sand dunes through
wind erosion.

Unless Central Government implements
special shemes in Orissa for s0il conservat-
jon, erosion will cause further wastage to
the agricultural land and the farmers wi]l
continue to suffer. There arc certain appro.
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ved practices of soil conservation like tree
p'anting, terracing and bunding, pasture
deve'opment etc,

T appeal 10 Government of India to take
such comprehensive measures in  Orissa to
check soil erosion forthwith. 1 demand
that special Central assistance be provided
to the State of Orissa to implement such
schemes.

.

(ii1) Nced to cxempt from levying of in-

come tax the house rent allowance being

paid to those government employees who
are living in their own houses

SHRI MOOL CHAND DAGA (Pali) :
Mr, Deputy speaker, Sir, house rent all-
owance is given as a compensation to those
employees whom the Government have not
‘been able to provide government accom-
modation, Levy of Income Tax on the
house rent allowance granted to the emp-
loyees residing in their own houses tania-
moun's to double taxation on the same
property because the income tax is also
charged on the self-occupied portion of the
house. This provision of the Tnoome Tax
Law is discriminatory because under Sect-

ion 19 (13A) of the Imcome Tax Act, '

196:, any special allowance specifically
granted to an assessee by his employer to
meet expenditure actually incurred on
payment of rent in re;pect of residential
accommodation cccupied by the assessee
is exempt from income tax to the extent
of Rs, 400/-p. m.

The persons living in their own hous-
es are being put to a financial loss in as
much as they are sacrificing the rent that
they weuld have received had they let it
out and got to Government! accommodat-
ion. Thus such owneis have 3 disadvantag-
es namely, (i) sacrifics of rent, \ii) pay-
ment of Tax on the house rent allowance
received and (iii) payment of tax on jn-
come from house property on national
basis as envisaged under Section 23 of the
income Tax Act,

1, therefore, request the hon. Finance
Minister to exempt from Income Tax the
House Renl Allowance in full which is
paid to compensate Governmznt employees
Jiving in their own houses.
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(iv) Need for proper arrangement for

purchase of paddy in Mirzepur distriet

in U. P. so that agriculturists may et a
remunerstive price for it

SHRI RAM PYARE PANIKA (Rove-
rtsganj) : Mr. Dcputy.-Speaker, Sir, it
is a matter of great concern that agricultu-
rists of Mirzapur in U.P, are¢ not geting
the support price of paddy fixed by the
Central Governmert because no proper
arrangements have becen made to purchase
the paddy. Therefore. agriculturists are
compelled to sell their prddy at lower
prices. Tt has been brought to notice that
paddy is being sold/even at less than Rs.
100/- per quintal though the support price
has been fixed beiween Rs. 137/- and Rs.
145/. per quintal resu'ting in great discon-
tentment ¢mong the agriiculturists. I, there.
fore wart to draw the attention of the
Central Government to-see that proper
arrangemecrits are made for the purchase
of paddy so ihat agriculturists may get
remunerative price for their produce.

[ Translation)

(v) Need to check pollution of atmo-
sphere from effluents of P.V.K. Dis-
tillery in Nandganj (U.P.)

SHRI ZAINUL BASHER (Hazipur) :
Mr. Deputy Speaker, Sir, P.V.K, Distillery
Nandganj in District Ghazipur of U.P,
has been discharging its chemical-mixed
effluents into a natura!l open nullah. This
nullah is always full of effluents and it
falls Into the river Ganga after covering
a distance of about 12 kms Foul smel]
from effluents has polluted the entire en-
vironment nearby. The nullahemits fou]
smell which is causing distress to people
living in for.off villages on its either
side and is also a health-hazard for them,

The local people have been demand-
ing for the last two years that discharge
of cffluents into the nullah should be
stopped but in vain. I request the Minijs-
ter of Environment to fake early steps to
prevent the frce flow of the said chemical
mix.ed effluents so as to create healthy
environment.
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(vi) Need to amend the Forest Act
for development of hill areas

SHRI HARISH RAWAT (Almora) :
Sir, ever since the enforcement of the
Forest Act, 1980, the people particularly
from hill and tribal arcus have been op-
posing it. Alround developmert of the
people living in these arcas in based on
firests. Most of the forests in these arcas
were planted, nursed and protected by
the local people. But this Act has imped-
ed all development work in these areas.
For constructing roads:, canals, schools
buildings etc. the approval of the Central
Government is recessary urder the said
Act, This process is so lengthy and compli-
cated that road undcr construction in Al-
mora and Pithoragarh districts of Uttar
Pradesh sincc 1980 arc stlll lying incom-
plete. Pcople are not able to enjoy their
traditional rights in forests. Forest based
industries are lying closed. 1 would like
to urge that :—

1. The present Forest Act should be
amended so that it is no longer nece.sary
to obtain the approval of the Central Go-
vernment for developmenl work,

‘2. The trees, which meet the require
ements of local people, should be p'ant.
ed.

3. The local people should be  encou-
raged to cultivate forests,

4. Cooking gas o2  subsidised rates
should be supplied to cater to the fuel
needs of the local people.

§. The existing criteria and methods
adopted for construction of roads elc.,
should be changed and determined in such
a way that minimum number of trces are
cut for development works,

[English]

(vii) Need to formulate a proper
sports policy for cncovraging all
popular gamcs

SHRI SATYAGOPAL MISRA (Tam-
luk) : Sir, I congratulate the Indian Cri-
cket tcam on their thunderous victory in
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the world championship for Benson and
Hedges cup played in Melbourne. Three
conseculive victories in world and Asian
Cup championships have tremendouly en -
hanced our country’s prestige in the cri-
cket world., As the cricket is confined to
few states, this victory of ours will not
attract the whole world, Cricket in our
country is not as popular as football so
far as playing is concerned, For the deve-
lopment of cricket as football, the con-
tribution of the Central Government is
praitically nil, Th¢ only thing that the
Government is doing for cricket is popula-
rising it by giving coverage on T.V. but
the mass mecdia such as T. V. and radio
are negecting the most popuYar' national
game like football. I would urge that
Santosh Trophy matches should be shown
on T.V. Similarly, Nehru Gold Cup Foot-
ball championship which attracts renowneqd
intcrnational fooiball  playing  nations
should also be teievised on the national
haook-up.

Government of India should formulaie
a4 proper sporis policy to encourage all
the popular games of internationgl repute
like football, hockey, swimming etc.

(viii) Need for taking steps immed.
intely to Creat a free Trade Zone at
Vishakhapatnam,

SHRL 8. M. BHATTAM  (Visakha-
patnam) : The Andhra Pradesh Gove.
rnment has been requesting  the Centre
for along time to create a free tradc
zone at Visakhapainam Port which holds
promise for setting up export-oriented in-
dustries,

Vizag Porl Trust has offered 300 acres
for setting ap frce irade zone.

The Tandon Committec had long time
back, rccommended the sctting up
of 5 or 6 more frec trade zones in India
to boost exports. There is at present a free
trade zone at Kandla port where 28 units
are functioning. There is another at  Santy-
cruz.

Visakhapatnam Port is ccnuaily locas
ted and is the deepest port in the country,
It is an all-weather port, free from the fury
cyclones. The existence of night nevigation
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facilities and proximity to the rail, road
air port are projected as the plus Points.
The land offcred is adjoining the port.

Under the existing conditions, the
port can handle 14 million tonnes and by
1984-85, it is expected to handie 16 M.T.
With the iron ore export to Japan showing
decline, there is spare capacity which can
be diverted for handling exports from the
free trade zone.

During 1982-83, the Vizag Port hand-
led only 11.2 million tonnes of cargo,
which is only 11.67 per cent of the total
cargo handled by all the 10 major ports.

Vizag port is best suited on the east
coast for the location of a free trade zone
and 1 request the Minister to take suilnb'e
action in this regard.

(ix) Need to lssuc a Comnemorative
stamp in memory of late sheikh Moha-
mmad Abdullah

PROF. SAIFUDDIN
mulla) : Scon after the
Sher-c-Kashmir Sheikh  Mohammad Abdu-
Hah, it was expected that the Ministry
of Communications would issue & comme-
morative stamp for preserving the memory
of Sheikh Sahib. It was expected that Gov-
ernment of India would take this measurc
as @ mark of respa2ct to the man who was
one of the tallast and licrcest freedom
fighters in the country. Sheikh Sahib re-
jected communal politics and all kinds of
parochialism and strengthened the basc of
secularism in the country. It was a tribute
to Sher-e-Kashmir’s relentless  efforts
directed towards communal harmony during
a period of unprecedented communal holo-
caust, that Mahatma Gandhi said in 1947,
I quote :

S0OZ (Bara-
demise  of

*“If there is any place in the country
where from 1 cansee a ray of light in
this darkness, it is Kashmir and Kash-
mir alone.”

The Ministry of Communications did
not respond cven afier Sker-e-Kashmir
memorial Committce requested it to issue
a commemorative stamp as a2 mark of re-
spect to the memory of Sheikh Moham-
wad Abdullahi
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I would, therefore, urge the Ministry
to ac.ede to this request without delay.

(x) Acute shortage of coins of small de-
nomination and need for arranging
supply of such cons in the rural areas

also ’

DR. A. KALANIDHI (Madras Cenral) :
One, 1wo, and three paise coins have
almost become extinct. At present, -we
are able to see only five, ten and twenty
paise coins besides 45 and 50 paise coins.
Only soiled onc rupee notes are available
now. Even the one rupec coins are not
available in plenty, these days. Due to
this shortage ot coins of different deno-
minations all over the country, ¢specially
rural areas, people are finding it very diffi-
cult to lead a smooth life in their transa-
ctions while purchasing or travclling, With
two rupee notes, it is very difficult to
make purchascs without loss of money in
small denominations each day " and on
each  transaction. Small denominat on
coins are being sold at a premium by cer-
tain vested interests and in certain places
tokens are givin in lieu of these small
chandges. This shortage of small denomi-
nation coins leads to fighting, strugele and
trouble to the public. Due to shortaze
of the small coins, the traders czplois the
situation to their advantage. Governmen
of India should arrange to supply cnoug
small denomination coins not only in thh
urban arcas but also in the rural arcas
where the pinch of the shortage of smalil
denomination coins is felt very much to
the annoyance of gencral public.

| Translation]

(xi) Sharp fall in the price of mustard
seed and peed for fixing the price
of mutared sced at Ry, 600
per quintat,

SHR1 BIRBAL {Gunganagar)
Mr. Deputy Speaker Sir, 1 want to rajse
a matter of urgent public importance in
the House.

The price of mustard sced last year
was Rs. 600 per quintal which has slumped
to Rs, 300 to 350 now,
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The farmers raise mustard sceds corp
after putting inr hard lobour by using qua-
lity seeds costly fertilizers, but they are not
gelting due reward for their input and labour
The mustard crop is already in the market. If
no attention is paid by the Government
in this repard, it would be a blow to the
economic condition of the farmer.

1, therefore, request the Union Minis-

ter of Agriculture to fix the price of mus-
- tard seed at Rs, 600 per quintal so that
the farmers may get remunerative price for

their produce,

15 26 hrs.

DISCUSSION ON THE REPORT OF
NATIONAL TRANSPORT POLICY
COMMITTEE

| Englizh]

MR. -DEPUTY SPEAKER : | now

. request Prof. Dandavate to raise a discus-

- 8ion on the Report of the National Trans.

port Policy Committze, Jaid on the Table
of the House on 12th August, 1980,

. P.ROF. MADHU DANDAVATE (Raja-
. pl{r? : Mr. Deputy Speaker, Sir, [ rise fo
y mntl.ate the discussion on the Report of the

National Transport Policy Commiitee which

was laid on the Table of this H,
12th August 1980, ouse on

This Report was actually the result of
the Committee that was appointed as early
as 26th April 1978, Here, T may reczall
en interesting experience @ In 1978, when |
was tep'ying to the debate on Railways,
some Membets had already made a sugges.
tion during the discussion that some sort of
a National Committec should be appointed
to coordinatc various modes qf transport in
the country, end streamline and rationalize
the entire transport in our nation. In res-
ponse to that Suggestion, [ had already
assured during the debate that the Govern.
ment would appoint such a Committee,
And 1 was very happy that on our sugges.
tion the National Transport Policy Com.
mittec was appointed on _26th April 197g,
Its Report was laid on the Table of thijs
House on 12th August 1980,
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T may remind you that right from
1980 i.e. for the last five years, in
every session without any  exception
] have been demanding a discussion
on the Report of National Transport
Policy Commitiec. 1t took me a long

period of five years to get this discussion
admitted ; and 1 must thank the Speaker
for allowing me to raise this important
discussion on the floor of Lok Sabha.

The terms of reference that were given
to this National Transport Policy Com-
mittee were very significant, because they
sum up all the issues that were to be taken
up by the country in order to rationalize
and streamline our transport. These terms
of reference were :

(1) To proposc a  comprehensive
‘national travsport policy for the
country for the next decade or so,
keeping in view the objectives and
priorities set out in the Five Year
Plan, ...

(2) To identify the areas in  which the
data base of the transport system
should be strengthencd in order to
be ablc to formuliate integrated
transport plans, and to suggest
procedures  and methodologies
for formulating and appraising
such plans at the Central, State,
District and Block levels.

(3) To recommeird arcas in which
rescarch and development in the
transport field should be under-
taken and the institutional frame-
work for carrying it out,

(4) To suggest mcasures for improva
ing training facilities in transport
planning and management,

and {(5) To recommend any other measu-
res which the Committee may
consider relevant in relation to

items (1) to (4) above.

1 was very happy to find that this Com.
mittee which was headed by Shri B.D.
Pande did very fine work and tried to
analyze in depth all these problems to
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which 1 have made a reference just now.
This Report was laid on the Table of this
House in August 1980. Unfortunately,
this Government has aken no steps so far
1o implement some of the important re-
commendations of the National Transport
Policy Commiftec. Had they been imple-
mented, a number of bottlenecks in our
transport system would have been comple-
tely resolved.

But, unfortunately. that has not been
done Now, this Committee addressed
itse f lo certain important aspects of the
prob’ems on which the terms of reference
were given to them,

15.31 firs.

(SHRIMATI BASAVARAJESWARI
In The Chair)

They set up actually six cxpirt groups.
These expeit groups were able to formulate
a policy on a number of issu¢ conflronting
our transpo Tt machinery. These six groups
were : {1) policy on construciion of new
railway Yines 3 (2) rura! roads ; (3) employ-
ment intensitytout mode of transport ; (4}
transport pricing, taxation and subsidy ; (3)
freight equalisation ; and (ct problems of
urban tratsport, As far as thesc aspects are
concerned, | taink these cxpert groups
went into all these problems and actually
submitted their report ; and oa the basis of
that, thc national transport policy has
formulated its recommendations. Rcally
speaking, if you have to tackie the problem
of traasport, the main problem is the pro-

tem of prioritics, and very briefly, before
various Ministries, 1 would like to place
forward certain concepts of priorities that
have to be tackled adequately.

Taking for instance, the queslicn of

airline. L think in a developing country
1ike India, we must make up our mind what
is going to be our priority. There was a
stage at which the Pianning Commission
had taken a very firm dccision that there
wauld be no scope for third airline in this
country ; we would like to concentrate
more on shipping, more on motor ransport
more on railway lines particularly in the
cconomically backward area to provide
infrastructure for development ; and only
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we arc able to provide infrastructural
facilities through railways, motor transport
and also shipping, then only we should be
able to go on to the third airline and that
proposition was ruled out altogether. But,
some how or other, surreptitiously, because
every mode of transport has its own lobby-
ing in the government, they were able to
exert the necessary pressure and again they
are able to find that a third airline has
come into the picture. Again. in  motor
transport, what is going to be their prio-
rity? T may recall that this very Housc
had adopted o policy document in which the
priorities of motor transport and auto-
mobilc industry were already fixed up, It
was agreed and it was the unanimous deci-
sion of this House that in teyms of the
requircment of the poor people in this
country and the common man in the coun-
try, to meet their necessary Tequircment,
it is necessary that the entire priority
should be given 1o the expansion of an
automobile industry for manufacturing only
those vehicles which are meant for public
transport. So, public transport was sup-
posed to be the priority and that was the
decision of this August Body. but, unfortu-
natcly. when the small Maruti car factory
was given the licence—It was owned by
late Shri Sanjay Gandhi—the entire prio-
rity was tobpyturvy ; and only for the sake
of certain directions to be given to one
particulat ficld we find that the entire
national policy regarding priorities to be
given to an automobile industry only for the
manufactur ¢ of those cars whicn are meant
for public transport, actually, small Maruti
car was granted permission ; they were
given letter of intent and ultimately the
licence was granted and the cntire policy
wds reversed. 1 feel this is the distortion,
this is the deviation, this is the abesrration
and we must try to correct this distortion,
remove this aberration ; and when we are
able to stress. for the time being, on public
transport, automobile industry, when only
we will be able to solve the problem of the
country.

SHRI RAM PYARE PANIKA : Unne-
cessarily, he is trying to drag that point.

MR. CHAIRMAN ; He is not yielding,
You please continue,
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. PROF, MADHU DANDAVATE : Some
people are so alergic to certain issues that
the moment you refer to Maruti, they spr-
ing to their feet, 1have been watching it

for a long time.

[ Translation]

SHRI RAMESHWAR NEEKHRA : The
licence for Maruti was granted before the
appointment of Pandey Committce,

[ English]

PROE. MADHU DANDAVATE : Lat
us debate it. 1am preparcd te fuce the
criticism from you. But. why do ycu un-
necessarily obstruet me? 1 never uiy to
obstruct you when you put forward your
point of view, which is. tony mi.nd. the
constructive point ¢f view. In this Ver'y
House, there was a debate and i was deci-
ded that we should give stress and prio-
rity to expansion of automobile irdustiy for
public transport. That is all T am saying,
[ am not making any allegation. 1 you
feel that 1 must pick out only your largu-
age, 1 have not come 10 this House only
to echo your view,

1 have not come in this House only to
echo your voice. Let it be very clear,

VYAS
speak for

LAL
should

SHR1 GIRDHARI
(Bhilwara) : But you
others also.

PROF. MADHU DANDAVATE : Yes,
1 will speak for you. T know it from the
Estimate Committee days.

Madam, as far as Shipping and Trans-
port is concerned, it is absolulely necessary
that there are a number of cozstal lire for
shipping. 1f shipping is to be made more
effective, small ports which are not adequa-
tely covered should be expanded, in respect
of shipping services and also cargo services.
They are to be properly covered and it is
absolutely necessary that we must try 1o re-
structure the entire policy regarding shipping
and transport and the priority should be
again on smal] shipping vessels and ships
which are earmarked to cater to small ports
which are totally neglected today, ’

Is it not also neces.ary to pay more
emphasis on inland water traffic ? Rivers can
be utilised for this. In European countrics
number of rivers are properly harnessed for
inland water traffic. That has been done
very profitably there, 1t is also possible
that in certain places like Kerala and others
small rivers can be utilised for inland water
transport. 1 think it is very essential and
also profitable. In view of the fugl constra-
ints also one more policy decision has to be
taken, We have got threc types of transport
Just now, in the Railway Budget we have
seen about the Railway transport,  We have
steam traction. diesel traction and electric
traction. It is accepted that the most costly
traction, fraction is the steam fraction,
though there may be various types of
traction, then comes diesel traction and
then electric traction.

Yn particular, 1 can point out, that while
talking about haulage, for one thousand
gross tonnes of load to be hauled for' one
kilometre of distance, the cost of haulage
will te for steam traction of the order of
Rs. 10, for diesel traction it will te of the
order o Rs, ¢ and for eleciric traction it
will ke of the orcer of Rs. 3 per kilometre
for one thousand tonnes, Therefore, j is
absolutely nccessary in view of the various
considerations that priority should ke given
1o electric traction and greater and greater
amount of clectricity should be generated.
Hydel power should also be explored, ang
we have rivers like Brahmaputra which
should be adequately harnessed for hydel
fower,

Let me refer to the relationship belween
rail and motor transport and also to the
freight structure. for the time being we
will leave the passcnger movement. .As far
as the rail and motor transport is concerned
we have the comparative figures for 1950-5]
and 1963-€6. A ery interesting pheno-
menon about transport has emerged. In
1950-51 traffic carricd by rail was of the
order of 44.1 per cent and that by road
was 5.5 per cent. In 1953-56 by rajl it
was 59.6 per cent and by road it was 9 per
cent. In 1960-61 by rail it was 87.7 per
cent and by road it vas 30.0 rer cent. 1In
1965-66 the transport by rajl was 116.9
per cent and by road it is 55 per cent. So,
from 1950-51 to 1965-66 you will find
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that the traffic by rail has increased from
4.41 per cent to 116.9 per cent and as far
as road is concerned it has increased from
8.5 per cent to 55 per cent. This incrcase
has taken place.

Now, I would like to warn all the
Ministries concerned, that there is a strong
motor lobby in the Government,

In Railway itself, there is a strong
motor transport lobby. 1 am very often
came across the cxperience that whenever
national licences wete to be given and when-
ever the question of leaving certain high
rated traffic and low rated traffic to certain
modes of traffic, was taken up., Railways
had always picked up low rated traffic and
high rated traffic had always been left to
any motors. As far as high rated traffic is
concerned, it is today appropriated mostly
by the motor transport and only the low
rated traffic is left for the railways. Here 1
would like to make a plea for the Railways
on behalf of the Railways and that will have
to be taken no‘e of, The Planning Commis-
sion discussed that proposition. Today we
find that what is happening in India is not
happening in other parts of the world. For
instance, the Indian Railways are bearing
certain social burdens. In moving foodgrains
from one plice to other. they doit at a
concessionnl rate. Defence materizls are 1o
be moved. They do it almost free. On
certain 1ypes of relicf materials they offer a
lot of concessions. In addition to that, on
certain suburban routes, certain concessions
are given. In parcel and other cases also,
they try to have certain concessions. As a
result of that moic than Rs. 400 crores of
social burdens ate borne by the railways,
what happens in other countries ? [n other
countrics also, the Ruilways have to bear
the social burden. But there the entire
nation bears the burden from the Generzl
Revenues. Here the Railways bear the burden
As a result of this, there is a great const.
raint on their revenues and expenditure and
their expansion zctivity and growth activity
suffer to a great extent. This problem ctlso
has to be gone in cepth.

There was a Committee appointed in
1978 to sxplore the prob'em of social bur-
den on the Railways, 1 believe, by this
time, its report must have been out. 1
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would like to know from the hon. Railway
Minister as to what concrete steps are being
taken to implement various recommendation s
made by the Committee on Social Burdens
of the Railways,

As ar fas shipping is concerned, we
ﬁ_"d that in a number of important p'aces
like Bombay, Calcutta, Haldia and a number
of other place slike Cochin berthing facilities
cxtremely inadequate. Pecause of this, we
find that some of the ships carrying impo-
rted material, have to stand miles away
from the ports As a result of that, artifi-
cial scarcity, sometimes is created and
there is artificial inflationary pressure and
artificial rise in prices takes place. T think
that can be eliminated completelv if more
attention and priority is given to provide
better berthing facilities in places like
Calcutta, Bombay, Hdiaa and other places
Cochin, If that is done, probably conges-
tion in dockyards can be eliminated com-
pletely. That will also have an impect on

the artificial rise in prices as a result of
artificial scarcity.

Dredging operations are absolutely
necessary. No doubt. a part of this work

is to be wundertaken by the States. But
our experience shows that dredging opera-
tions cannot be undertaken by the States
at their own expense: It requires a certain
type of technology, 1t requires a lot of
expenditure, Unless certral assistance is
made available, dredging operations in
various parts cannot be effectively done.
Since there is not enough depth near the
norts, ships have to halt at a considerable
distance from the shore and the passengers
have to te carried by launches. As a
result of that, there are not adequate faci-
lities for the passengers. And because of
this, some of the ports are completely
avoided by the shipping services. There-
fore, this aspect is also to be taken note
of,

The constituency which 1 represent
and for that matter the entire West coast
on which there is a passenger shipping ser-
vice starting from Bombay and right upto
Goa, Panaji, you will find a number of
docks which were formerly covered by the
passenger shipping service, are not covered
todsy because there is not adcquate depth,
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That is because a lot of silt has gathered
and dredging operations have not been ade-
quately undertaken. That can be undertaken
by the State Governments only with assist-
ance from the Centre, Therefore, that must
get priority,

The Committee on Rationalisation of
the size of the ships has already made cer-
tain recommendations. For nstance, I re-
member in the State of Maharashtra, the Go-
verrment had appointed one Committee to
go in depth about this problem regarding
rational shape and size of the vessels which
will be able to cover a numter of small
ports,

1 am told that the Report is already out.
If that Report is implemented on the entire
West coast line, 1 think a number of small
ports can be covered properly and, there-
fore, that problem also has to be atten-
ded to. There js also a reference to that
in the national Policy document.

There has been no considerable pro-
gress regarding all-weather ports on the en-
tirecoastal area. This is the complaint of
of Kerala, thisis the complaint of Kon-
kan region, this is also the complaint of all
other complaint of all other areas, There
fore, adequate allocations should be made
available to convert the ports into ali-we-
ather ports so that in times of calamities
and in times of different cirucumstances, the
traffic can be adequtely managed.

As far as the modes of transport are
concerned, there is one very significant
point that has been very beautifully raised
in this Report. This Report raises a basic
question as to what is the inter-rel:tionship
between the various modes of transport
will the various modcs of transport al-
ways remain complementary or whether
there will be alternatives. For instance,
this Report focusses a very salient aspect in
the context of defence and in the context
of all natural calamities. In the Report it
has been pointed out. in times of war for
instance, if the bombing takes place,
there is an ecxposion and if there is only
one mode of transport in a particular
big region and if that particular mode
is totally destroyed, in that case the co-
mmunication is totally destroyed. On the
contrary, if there is also simultancous motor

transport and the shipping transport, in
the case if one mode of communication is
destroyad times of war or due to calamities
like earthquakes or floods, some other
alternative is survived. Therefore, the
recommendation of this National Policy
committee has been that all these modes
of transport should not be treated as
alternatives 10 each other but they should
be treated as complements to each other
so that in times of war,. in times of cons-
traints on our defence and and in times of
natural calamities like floods and earth.
quake . if one mode is destroyed, the other
will survive and,therefore, that has also to
be taken note of.

I may point out to you that only year
before last, there were heavy floods in the
Konkan region and the entire highway
from Bombay to Goa which passes through
this particular belt of Konkan region, was
badly affected by floods. That road trans-
port was totally disrupted and since on that
particular line there was no railway com-
munication, the total communication, the
total communication remained disrupted.
That affected the freight traffic; that affe-
cted the passeger (raffic. This s one par-
ticular instance that I would like to quote
And in this contex, also I would like to
point out that there is an appeal for a
West Coast-Konkan railway. 1 am glad
and 1 congratulate the hon, Minister for
Railways that while delivering his Budget
Speech this morning, he has already made
a reference of the West Coast-Konkan rail-

way which start from Apta and goes
right up to Mangalore. It is supposed to
go up to Mangalore and a track of 62

kilometres Apta to Roha is aiready con-
structed but people are doutful whether the
entire route will be undertaken, Therefore,
I  welcome his announcement. this
morning that in order to remove the sus-
picion from the minds of the people that
the entire West Coast-Konkan railway
would not be completed, hc proposes to
undertake the work from the direction
of Mangalore also so that from both the
directions if the construction starts, peo-
pie will be convinced that ultimately this
West Coast-Konkan railway will be com-
pleted and 1 welcome that particular pos-
ture that is adopted by the hon. Minis
ter, ..
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As far as the fuel and c-ergy cons-
umption is concerned, there is one very
significant aspect and to me that is dan-
gerous ore. In the morning 1 had raised
certain issues. U would like to concretite
my criticism, If you take up ihe consum-
ption of fuel-T am talking about all modes
of transport-from 1953 to 1976, Yyou
will'find that as far as coal is concerred in
1953-54 the consumption of coal for trans-
port purposes was 56 per cert, In
1960-61 that became¢ 47 per cent and in
1975-76 that bezame 17 per cent. As lar as
‘diese! oil is concerned, in 1953-54 it was
41 per cent, in 1960-61 it was 51 per
cent and in 1973-76 it was 81 percent.

As far as utilisation of e'ectricity as a
source of energy is concerned, the figures
were *

1953.54 .. 1 Per cent
1960-61 . . 2 per cent”
N 1975.76 . . 2 per cent

So, the figures are very inieresting for
coal, the corresponding figures are 56, 47
and 17 per cent and for diesel oil, 41,51
and 81 per cent, so far as the consmption
of diesel oil for transport purposes is con-
cerned, it has increased. In  1953-54 it
was 41 per cent , in 1960-61 it went up
to 51 per cent and in 1975-76 to 81 per
cent, T am quoting all these figures, be-
cause they have been quoted i1 this parti-
cular report, where it is said that the per-
centage of clectricily remained 3 per cent.
2 per cent and 2 per ceat.

At a time when we have great constrai-
nts on the availability of diese! oil and
coal, it is better that we shift to greater
utilisation of e’ectricity. In the morning
the hon. Minister raised a particularly
controversial point that, duc to the high
tariff on c'ectricity. if the consumpilion
of electricity goes up, the total quantum
of money spent on thal may go up, Here
1 may point out that this aspect was
alrcady taken note of by the rail-
way administration. There was a time
when it was rtightly believed that the
best traction was the electric traction.
The only difficuity is, if you want to ck-
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ctrify a route, in that case, the initial
investment that is required for e'ectrifica-
tion of one km js of the order of Rs. 10
lakhs, That is the trouble. But some way
has been found for this. The Raj Committee
was appointed. It came out with the re-
commendation that .oday the cost of ele-
ctrification is Rs, 10 lakhs per km: it can
be brought down to Rs. 6 lakhs or 7 lakhs
if we 2re ab'e to change the present cate-
nary to aluminium catenary. Certain other
charges can be brought about, which the
Raj Committee has pointed out. T would
request the railway Minister to examine
this particu'ar aspect in depth and if he
is able to convirce himsel!f that this is bene-
ficial. to go in for e'ectrification. If hy-
del power is avaiiable, it will be still
cheaper. Though the injtial invesiment
will be of the order of Rs 7 lakhs per
km.in the long run. T am sure, it will
prove 10 be a cheaper proposition, There-
fore they should go in for that,

\/ Then there is the question of freight eq-
valisation. an extremely ticklish questicn in
which all the Ministries are concerned. Here
my colleague, shri Indrajit  Gupta, com-
ing from Bengal ., will rarrate his experi-
ence in his State. Herc is the former Fina.
nce Mivister, Shii H.M. Patel, who will be
able to rcveal his own experience, Now
there are two aspects of freight equalisation
When the concept of freight equalisation
came inlo the picture an inter-miristerial
committec, headed by Shri Marathe, was
appointed. That comittee went over thijs
problem in depth on adopted a balance
view on the question of freight equalisa-
tion.

Why is this {reight equalisation deman-
ded. It is demand on 1wo grounds,
Orne aspect is  that some times
the raw materials are available only
at ore end and they have to be carried
over longer distances to the other end,
where the goods are manufactured or where
the factories are located. In such a situa-
tion, if you utilize the transpoit for carry-
ing raw materials over longer distances
and charges it on the finished product,
then the commodity becomes extiemely
costly, because of the transport element
of the expenditure. The second concept
is that those who live in hilly areas, mou. -



449  Discussion on the Report PHALGUNA 23, 1906 (SAKA) of National Transport 4580

ntainous terrain, where  the transport
charges are heavy, because they are places
very difficult to reach, if full cost of trans-
port is charge then it will be costly for
the people living inthosc areas. In order
to remove these imbrulaaces. the freight
equal'sation was suggested. Ior instance,
if there is a manufacturing firm, which is
located at a placs where raw matcerials are
available close by, thea the finished pro-
ducts might be available at that place at
a cheaper price where as, If the some
fin'shed product is carried oser a long dis-
tance, and is charged according to the dis-
tance covered, the price of the commodity
may go up very high,

The Marathe Committec have gone into
this problem. they said thal scmctimes
we give concession or advan‘age of freight
equalisation to commodities like iron,
steel, cement or petroleum products, but
if we calculate the transporl component
in their cost of productioa, that compoaent
is very small ; so, only a pretext is made
that becausc of the traffic problem, the
prices arc going up. In fact, this freight
equalisation 1s nothing else but un in-
direct subsidy that is given. 1 think that,
if suhsidy is to be given, it is better
that you give an open subsidy by the front
door. rather than doing the same thing
by the backdoor. This is as far as iron
and steel, cement and petroleum products
are concerned.

So far as fertilizer s conzerned, which
is utilized by the small man; the agpriculs
turist, 3 slightly more liberal attitude can
be taken, But that liberal view in rcgard
to freigh! equalisaiion should not be taken
in relation to  commoditics like iron and
stecl, cemei* and pewroleum  products.
But, it could be done in relation to fer-
tilizer for the agriculturists and also for
foodgrains and those commodities which
arc used by the common consumer for
mass consumption,

So those commoditics which are used
for mass consumptionf in their case if we

find after proper analysis that the diffes
rential of prices in dilferent regions
arises because of the transport charges,
we should sce if in that case freight

cqualisation can be resorted to or not.
In that case, of course, the public dis-

v

tribution system also has to be streamlined j
and adcquately made powerful. That also
will solve the problem. Therefor:, in
this respect 1 fully agree with the recom-,
mendation that has been made in the
National Transport Policy document whick
says that we must phase out the existing
freight equalisation. And ifl it 1s granted,
the commodities of mass consumption,
which deserve this particular concession
of freight equalisation, their problem
should be taken not%f.
4

Then in regard to
coordination, 1 would
modes of transport should not harm each
other, they must complement each other.
To givs you a simple instance, Sometimes
there is conflict between th: railway
and the motor transport. Motor (transport,
particularly in the private sector, is de-
manding more and more national licences
to carry commodities over large distances,
They actually carry the commodities at
high rate. as a resul1 they lose, Therefore,
we must also guard the interests of the
Indian Railways and must not allow the
railways suffer for the interest of the
motor transport, At ihc same time I do
no mcan that we should harm the interest
of the motor transport. Some sor of the
althy balance has to bc restored between
the railway and the motor transport, We
should also see as [ said carlier, that
the role between the two has to mutually
complementary and not mutuaily destruc-
tive.

the problem of
like to say that

There is one moie aspect to which
1 would lik¢ to make a reference, 1 have
taken 1 lot of time of the House. but

if we go through a.l aspects of the Report
it will not be possible for us to do justice
to all aspccts, Therefore, 1 am making
a reference to these in a cursory manner,

The last aspect to which I am nmk?rl.g
a refcrence is the gencral approach of the
Governmenl to various expcrt commiilee
reports. Unfortupateiy the fact is that
Governments may come¢ and  govern.
ments may go, but very often some of
the most importent documants that are
prepared and also some of the best
recommendations thal are prepared by
various expert commitices, just lic in thg
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shelf. T remember one occasion, When
Shri Ashok Mehta, who happencd to be a
Member of Parli ment, became a Mini-
ster, at that time some report was also
prepared. And later when he beceme an
ordinary Member, he asked what had
happened fo that report. which was pre-
pired when he wasa Minister. Somebody
said that report is lylng in the godown an'd
and you also go to the godown and remain
there.

PROF. N, G. RANGA : What about
the Planning Commission.

PROF, MADHU DANDAVATE : Plan-
ning Commission is the best instance.

PROF. N. G. RANGA : They are sup-
posed to study them,

PROF. MADHU DANDAVATE
Therefore, | would like to point out that
a number of reports have been prepared.
For instance for the freight cqualisation
Marathe Committec was appointed. This
Report has  taken cognisance of the
various aspects of the problems and made
recommendations, but cven then the
freight equalisation policy remains un-
changed today., 1 give another instance.
An cxpert commitlee for electrification
was appoinicd. They have already made
their reeommendations, bul still they
remain unimplemented.  Therefore, |
would suggest all these cxpert commitiee
reports, including the National Transport
Policy Report, which has touched upon
a number of aspects and has framed the
basis for a proper and rational coor-
dination between various modes of trans-
port, should be taken notc of properly.

During the last five years in every
session 1 had been fighting for this report
to be discussed, Ultimately, I think, my
patience has won. 1 remained patient for
the Iast five years in the House. Every
time during zero hour I used to get up
and ask the Speaker as to  what happencd
to that report.

‘Ultimately the Speaker got fed up of me
and secing that for five years I have been
Jdemanding to know the fatc of the Report
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day before yesterday hesaid : Let us dis-
cuss it, They were in nced of agenda
today and 1 was also in need of discussion
on this subject, 1 think both the interests
came together and I am elad that discus-
sion on this has ultimately taken place.

But 1 will request the Ministrics con-
cerned that after &) thisis a report, not
prepared by any party, but prepared by
certain experts. So they should take a non.
partisan attitude and implement it in the
best possible way in the interest of develop-
ing the infrastructurc in the country,

SHRI G. L. DOGRA (Udhampur) :
Madam, thank you for giving me this
opportunity to speak. [ agrec with Prof.
Dandavate that this report has bcen pre-
pared alter hard work by the study of the
csperts from different groups and thsir
various recommend:tions have beern made.
but I differ with Prof, Dandavate with
regard to the Government’s automobile
policy. Whercas Janata  Government
decided that the automobiles industry
should cater only to the public thansport,
But the Congress Government changed
the policy and in  produced the small car
as well he attributed it to Maruti.

He said that ‘we feel sensitive'. 1think
he has some prejudice about it. There
werc small cars earlier also. Another

. licence was given and there were further

licences given after that also, Now it has
come in the public sector. 1 do not think
he should have any prejudice about it
now,

16,00 hrs.

Madam. 1 would like to say that this
Report lacks in one respect. All Members
of this Committee wecre probably from
cities and developed areas. Bulk of the
peop'c in India lJive in the undeveloped
areas. They shou'd have suggested anin-
tegrated transport system for thc whole
country. People living in the mountainous
areas, in the far-flung areas, in the cut-
off areas. are bearing the burden of
the development of the rest of the
country, they are bearing the burden of
the expenses of development. The price
level goes up; the things are priced high
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and they arc bearing the burden. For
whatever they are producing, they are not
getting anything. Unless those areas are
opened, you cannot have an integrated
development. Here there is one difficulty,
because constitutionally most of the things
which have bcen recommeded by them,
fall in the jurisdiction of the state Govern-
ments. The Centre by itself cannot inter-
fere in those things, but they must dis-
cuss the proposals with them. It has been
pointed out that so far as the road trans-
port system is concerned, the National
Highway system constitutes six per cent of
the total road system of the country
and 25 per cent of the goods are trans-
ported on the Natioaal Highway. But we
know that since the report was presented
more roads in the state and rural sectors
have been constructed, that six per cent
must have come down further as there has
been expansion oftheroads in the States.
there is too rapid expuwsion—and the
development of rural roads, as you have
pointed out, is & very important part of
the development of the country and
development of the economy of the coun-
try, This perceatage must hive gone dowa
from six to somsthing lower than that
because National Highways are not expen-
ding like thit. The maintenances of the
National Highways aid other roads is
vety poor. Bat in the far-fluag areas
they are not opened. I went to Himachal
Pradesh this time. I went some other
places also. 1 went to even Orissa, Isaw
that the areas were not opened aad unless
you open an area, unless a road goes there,
unless electricity gos; thze, developm:u
is not possible. We are thiaking of com-
puters, we are talking in term: of comyu-
ters. but weare forgetting those peojle
who are living in th)y,> fac-A21g arecas.
Unless we do something for them, it will
be ve 'y ditfizult, [ tell you, ws are living
on their igwraic: beciuse they do not
understand the implicitions and intricacies
of thiugs. Whose burden are they bearing ?
It is our development, the burden of
which they are bearing, Waat they pro-
duce gives them nothing ; what we produce
carries very high price. What has this
Committee done ? It has not touched this
aspect. Professor Sahib has suggested
certain things which are in contradiction
with the recommendations. For example,

in respect of coastal shipping, they say
that this is not very important. But as far
as ports are concerned, they say that
some of the ports which are congested
should be further developed and in respect
of some of them which are idle, some
more traffic should be diverted towards
them and some facilities should be created
there. The wording used here is that ‘it
requires foresight and forward planning
so far as port developmeit is concerned’,
Therefore, these are the things which
should be considered.

I do not want to repeat all the things
which Professor Sahib mentioned and
with which 1 agree, About the Motor
Vehicles Act they say that it is restrictive
in nature. It should, be abolished or it
needs to be modified. Rather it should be
replaced by a new Act.

The Motor Vehicle Act of 1939 is of
restrictive character and has lost its rele-
vance. The procedure for natural permit
is to be simplified and the isSue of permit
should also be expedited.

About the transport system, we m ust
be able to conserve petroleum and petro.
leum products. They say that for two
decades, it may not be possible for us to
do much in this regard. But that should
be our miin aim, that is to carierve
petroleum and its products. Because
whatever we get from below the earth, we
are eshausting the resources which could
be available to the future generation. So,
if we can substitute thz pstroleum resources
with electricity, thex it will bz possible for
us to save a lot of our presious foreign
exchange and inleraal resources. So,
electrification of railwiys is also important
from thit point of view. It will cost more
as compared to diesel which has to be
conserved but its coisumption should be
minimised so as to sive foreigar exchange
resources, So far as clectricity is concern-
cd, we need not im3o:t and we can gene-
rate clsctricity from our natural resources,
water resources. If we genera.e hydro
electric power from wiste rcsources, we
would be gencrating from water which
would be flowing to the sea. But in terms
of dicscl, the main considcration is to save jt,
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There is one more important thing
which the Committee has mentioned. They
said that the railway services should be
expanded and improved. Railway network
needs to be carried everywhere, Railways
should carry things, carry passengers and
goods and services from far-flung . areas.
They say, passengers’ traffic is developing
much more rapidly than population
growth the growth of our national income
or per capita income. The number of
passengers is increasing rapidly and we
havc to provide transport for them. The
hon. Railway Minister has said that they
are providing faster train services so that
they will be carrying more passengers at
quicker pace. They will be carrying
more passengers with thc same existing
resources available.

But so far as the Railways are
concerned, I think, they need more money
and therefore the Committce rccommends
that they should be given money ungrudg-
ingly. Unless we strengthen our railway
system, unless we enlarge our railway
system, unless railway system goes to the
interior of the States; the benefit will not
reach our people. We have started rail-
from Jammu to Udhampur. And the hon.
Railway Minister is probably giving only
one crore of rupeces this vear because he
has no money. 1f we carry our rtailway
to those areas, we¢ will get the return
immediately at a very high rate and in
addition we will s‘rengthen our defence

system, That will give a confidence to the-

people in those areas. The main object as
has been declared in this House is to
carry the railways to the Kashmir valley.
But with this system. 1 think, probably it
will take more than 20 generations to
reach the valley. Thercfore, these are the
things which we have to consider seriously,

I do not want to takc a very long
time. I agree with Professor. Saheb’s
suggestion that there should be a
body appointed by the Governmert
to go through thc reports, consider them
to take foilow-up action. Wherever neces-
sary. The Government may not agrec with
all the recommendations. For instance, as
far as freight equalisation is concerned,
Professor Saheb has cxpressed the view
with which ! do not agrec. 1say, there

MARCH 14, 1985

of National Transport 356

are poor people living in far fAung areas.
1f you do not give them cheap transport
how will you Zet fo-dgrains ? How will
they transport foodgrains from these area
if you do not give them cheap transport?
How will they get it ? They live on
meagre and poor agriculture; they live on
horticulture. Whatever they produce, they
are not able tosell because of transport
bottleneck. And you say that you do not
want to give a little subsidy in the trans-
port, in the railways. You want to raise
the fare and freight.

This is very unfair, A trader can say
s0. But a Person who serves the people,
who serves the common man, who serves
the backward areas, cannot say $o. As
far as the freight equalisation is concern~
ed, I congratulate the Government for
ignoring the recommendation, whatever
may have been recommended by the
Committee. T want to ask the Government
whether they keep the people belonging to
backward areas on the Committee. If they
do so, then | can appreciate it. But when
the people coming from big cities make cer-
tain recommendations ignoring the bulk of
thc people, it is very unfair.

As regards other things which have
been said, I agree. This aspe¢t of the
problem concerning transport system has
being ignored. 1 have very humbly tried
to put it as clecarly and as forcefully as 1
could. There are various other modes of
transport. 1t may be a pipeline; it may
be a ropeway. But these modes of trans-
port are not very common in our country
Some experiments are being made in this
regard. 1n hilly arcas, they will be of some
of some use. I think, the Central Govern.
ment should try to devote their attention
to this aspect so that the backward areas
which are their responsibility can be help-
ed by these modes of transport.

1 would again like to say that the
people who are living in far-flung areas,
in cut-off areas, who are our santries,
who are guarding our frontiers, who are
he people who face the enemy whenever
the time comes, they are the most neglect.
ed people even from transport system point
of view. Let the Central Government tty
to help those backward arcas, let the
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benefits of civilisation to go them and" let
them feel that they are also a partlof
a big system, they are a part of a big
country and an enlightened world.

- -

SHRI SOBHANEDREESWARA RAO
(Vijaywada) : Madam Chairmen, T fully
agrec with the views expressed by Prof.
Dandavate. In fact, it is very saddening
to find that the Government of India
has not taken cserious consideration of the
Report given by an expert body: they
have kept it Pending for such a long time
tnd they have shown no interest in tak-
ing any action on the reccommendations
or valuable suggestions made by the Pande
Commitlee.

In fact, the transport System has to
serve the needs of the economy of the
country. The economic development of an
area is linked with the development of a
transport system connecting that area.
Particularly it is so in the case of back-
ward areas and the interior areas of the
country. It is common knowledge that

without a proper transport system. the
rural people are exploited by the
traders.

The farmers will get a lesser price for
their agricultural produce and the pros-
perity of the rural areas is linked with the
better transport system development,

In fact, instead of increasing or allo-
" cating more funds for the transport deve-
lopment, the allocations are being reduced
In the First, Second and Third Five Year
Plans, the allocations were 23%, but since
the Fourth Five Year Plan, the allocations
have been on the decline and ultimately
in the Sixth Five Year Plan period, it was
hardly 12% as a result of which unfortu-
nately, out of 5,76,000 villages in this
country, 4 lakh villages are even now left
out to be connected with all-weather roads.
3,14,000 villages are left out without
roads and those villages have to be con-
nected with some type of road. Road deve-
lopment should be given top priority at
least in the coming Budget Session.

Regarding passenger traffic, there is
nearly three-fold increasing in regard to
railway Passenger traffic over the last

26 ‘years and fr sight traffic has increased
nearly 14 times. Whilc both Central as
well as the State Government are collect
ing thousands of crores of rupecs by way
of Motor Vehicle tax and customs duties
in one form or the other.. .. they are
spending much fer road development and
only cne-third is spent for road develop-
me't. Thisis a very s:d state of affairs,

1 request the Government to collect
large amounts through taxes .nd to spend
that amount :t least for the development
of the roads andin particular, the rural
roads because, whon we examine from the
point of view of providing employment,
the road transport system gives better
opportunities as for every lakh of rupees
27 persons get employment oppertunities
for road transport system whereas in rail.
way system only 4 pcople get the emp-
loyment, For long distance travcl, railway
systcm will be of mrch use and for short
distence travel, rocd transport system will
fetve better. Prof. Madhu Dandavate has
rightly said that they are not contradictory
and, in fact. they are supplementrry and
the Government thould take that point of
view, In the road transpert system, the
example which has been set by Tamilnadu-
Government is morc suitable. That s,
some routes of travel are taken up by
Government-owned transport organisations,
and somc routes are left out to private
operators so thrt the RTC buses run by
the State Governments, funds for which
cre provided by people, do not ircur
losses, they esrn some profit or even if
they do rot carn profit. they at least do
not incur any loss, they run on no-prefit-
no loss basis. So, such ways and means
should te examined and implemented on a
national scale.

Regarding national permit buses, many
people are misusing the provisions of the
present Act and they cre doing regular
business by carrying the passengers who
have to travel by RTC buses: in their
national tourist buses, instead of taking
tourists from one place to another, they
are taking the passengers who are supposed
to travel by RTC buses, thereby causing
losses to the RTC buses. Scme provision
should be made in the prerent Act in this
regard: if a vehicle with a national permit
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is used for carrying. not tourists, but ordi-
nary passengers, it should be punished
severely so that those people do not mis-
use the provisions of the Act.

Regarding air travel, 1 feel “that some-
thing can be done to reduce the terrible
traffic congestion, especially in the Bom-
bay Airport. For example, from our State,
Andhra Pradesh, people go to Gulf
countries and other part of the world and
they are all made to go via Bombay, and
this causes a lot of congestion there. So,
we suggest and request that the Govern-
ment of India consider making Hyderabad
Airport an international airport so that the
congestion problem can be solved to some
extent. Even goods like egg and mcat are
routed through Bombay Airport. In the
process, only the bussiness people who are
in Bombay are getting more and more
profits and not the actual producers or
peasants or the small local people of our
State. So, T request the Government to
consider thissuggestion sympathetically.

Regarding inland waterways, it is the
cheapest mode of transport, Infact, in
the olden days when Sir Arthur Carton
developed the irrigation systems, he origi-
nally designed the canals so as to be
'suitable also for canal navigation, But
now with addition of more acreage under
the irrigation system, this purpose¢ is not
served. Unless the canal bunds are raised
and strengthened, 1 fear, nothing much
can be done. If the canal bundsare raised
and strengthencd. it will certainly help
and it will ease the traffic congestion on
our roads as well as railways.

Regarding scaports also, at present
there is lot of congestion in major ports
as a result of which we are paying several
crores of rupees as demurrage and penalty
for keeping the vessels waiting in the
ports, For exporting our food-grains
and other commodities to other coun-
tries and for receiving fertilisers and
other commodities from other countries,
I think, there is very necessity to improve
the minor ports and reduce the overheads,

I have made all these suggestions for
consideration. I request the Government
to earnestly take up, at least now, consj-
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deration of the report submitted by the
Pande Committee and try to implement

the very valuable suggestions made
therein,

1 think you, Madam, for giving me
this opportunity to speuk,

SHRI AMAL DATTA (Diamond
Habour) : Prof. Dandavate. while he was
Minister, had got this committee appoint-
ed and, as he said, the commiltee gave
its report within 2 years’ time and it has
taken the Parliament §years after that
to disscuss the report. Prof. Dandavate
is obviously very plessed that this report
is being discussed before the House. But,
has he considered that it will take another
15 years to get it implemented ? When
the discussion itself takes 5 years to be
he!d, implementation certainly will not
take place within 15 years.

This ccmmittee was appointed for

the purpose of suggesting wh.t should be
the ...

PROF. MADHU DANDAVATE *
Even if it is implemented, it will bea
homage to us afterwards.

SHRI AMAL DATTA : This committee
was appointed to suggest what should be
the role of thz different modes of trans-
portation in India during the next 10 years
or s0. That is what it says in the terms
of reference and of that 10 years § years
have already gone and the data on which
the committee gave its report is already
outdated because it had to depend upon
data mainly from 1977-78 or earlier to
that naturally because the committee was
appointed in 1978.

Now this is the type of things that
this Government is habituated to doing.
Anybody having a nodding acquintance
with the economic history development
knows that transport development is
one of the prime necessities of any
kind of economic development, Not only
that, transport development precedes
cconomic development, It is always at a
higher percentage rate than other types
of cconomic activities, Even in India
we have seen that during the first two
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decades of the Plan period, that is
the 19505 and 1960s, thc development
of transport has preceded the growth of
economic activity in other spheres. It has
been in fact double the rat: of economic
activily in other spheres, In the third
decade it was the same and now it is
lagging hehind.

Now in this particular report which is
under discussion a number of considera-
tions and a number of points have been
discussed about the various methods of
transport including what my friends said
about the role of rural roads and my
friend from Telugu Desam quoted statis-
tics that out of 575,000 villages in India,
400,000 villages do not have all weather
roads and 100,000 villages have no roads
at all, These are also out of that report,
They considered this also. But all these
factors cannot be gone into in a short
discussion which has been very kindly
allowed to-day. The main thing that Prof.
Dandavate discussed and I would also
emphasize is the role of the railways and
the role of road traffic. Air traffic is very
marginal and is meant for passenger traf-
fic on the trunk routes. But the role of
road and rail transport for the whole
country has to be properly brought out-
which part of the cargo will be moved
by rail and which tvpe of cargo will
be moved by road, for what distances
and what will be the freight charge, fare
charge for passengers, etc.—these are the
things which this report has gone into
and they have very clearly hrought out
the considerations on the basis of which
the policy has to be formulated. They
havenot given the concrete suggestions
which can be immediate'y implemented
They have given the poli “ considerations
which must be applied (6 the facts and
to the data and then only concrete plans
can be drawn ap.

Now, the difficulty is—the Committec
itself has pointed out—that there is today
no data available for what goods are
being moved from one region of India to
another. Even no estimate is available as
to what kind of goods movement will take
place in future—say five, ten or twenty
years hence—from one r=gion of India to
another. There is no methodology of pre-
diction also, The reports says that the

Planning Commission has started a trans.
port policy planning project. Very well.
1 do not know what is the outcome of
that project. But it appears from the Sixth
Plan document also that they are not able
to predict what would ke (he nature of
the movement of cargo and passengers
between onc region of India to another
and, therefore, whatever this report as
stated remains only in the realm of policy
and no concrete schemes can be drawn up
But still certain guidelines have been
given and keeping in view those guidelines
the Railways can decide whether a particu-
lar line should be approved or not. Now,
this report gives some guidelines which the
railways are not following. They do not
even know whether such guidelines exist. T
know it for a fact because 1had discussions
with the previous Railway Minister and 1
found he had no idea whether such guide”
lines are there. He thought he was formu-
lating his own guidelines. Railway line
after railway line that was promised—not
out of considerations of parochialism—but
on consideration of opening up a backward
area, those have been scuttled in the railway
budget today, possibly on the plea that
they do not give any economic return. That
Committee report says for opening of such
arcas which have got a growth potential
you do not look at the economic return
but look at it as a social obligation on the
part of the Government, The Ministry is
required to take into consideration these
guidelines which they have not done.

Similarly this report says that the in-
land water transport has been utterly neglec-
ted. Upto 1977 starting from 1951 in
these twenty-six years only Rs, 34 crores
had been spent on development of inland
walter transport. Now, whatever was there
has just dis-appeared. If you go down
from Calcutta to Sandheads which is about
80 nautical miles you will see not even
80 boats. I saw in this report that in
1875 there were 1,50,000 boats registered
in Calcutta and another 80,000 boats
registered at Hooghly and they were piying
up and down the river. Today you will not
find 80 boats. They have disappeared.
And you do not find even mechanised
boats there. In the report it has also been
said that water transport is more cfficient
than land transport, The vast stretch of
the river which is about 1 kilometer wide
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is just lying idle. In 26 years they have
spent only Rs. 34 crores. I do not know
what has been done in the Sixth Plan.
The allocation was there, Usually alloca-
tions are made but the money is not spent.
If one goes there and sees the activity
onc assumes the money has been allocated
to show that they are doing somethine but
later on they give one excuse or another
for not spending the money,

There is a lobby for road transport.
As Prof. Madhu Dandavate has pointed
out, there is a very good lobby for road
transport who have been able to see to it
that valuable corgo found its way out of
the Railways. Today the Railways are
carrying about 80 per cent of the low-
freight y'elding cargo. From 1960 they have
followed a peculiar policy whereby the
peop'e who are shipping the high freight-
yielding cargo or valuable carpo will not
come to the Railways but will go to the

Road transport, where they will charge
less. These road carriers will take thore
high vielding cargo ard Railways have

been left only with the low freight-yielding
cargo. So: they cannot get much profit.
Another point is this, Whatever profit they
get goes to the Freight Equalisation,
They have to herr cocial burden of the
order of Rs. 400 crores as Prof. Modhu
Dandavate has. pointed out. That figure
must have increased by this time. I don’t
know what this figure is, because intenal
subsidy is there. It helps Defence; it
helps the Steel iudustry. But it should not
be there. Whatever you want, you openly
subsidise. Last ycar’s Defence Budget
could have been added by another Rs. 200.
crores. Last year’s Defence Budget which
was of the order of Rs. 8.000 crores
could have been increased by another
Rs. 200 crores and it would not have mat-
tered much, But there should not be that
sort of hidden subsidy. Our coastal shipp-
ing has been totally neglected. The other
day made an enquiry as to what is the
ost of bringing salt from Tuticorin to
%alcuna. 1 found that the cost is very
high. They said, it is costly because the
ships have to go back emply. 1 asked, why
canrot you carry coal. They said. they
cannot carry coal because the freight of
coal by Rail is lower than by ship. Every-
body knews that canying by ship is always
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cheaper than carrying by rail. Govetn-
m:2nt has been following a policy of Frei-
ght Equalisation whereby they charge less
than 4 or 1/3 of what it actually costs to
carry the cargo of coal from Bengal to
Bihar coalfields, Coal is carried over 2
distarce of 1500 or 1800 kilometres by
rail at subsidised price. Because of that,
it cannot be carried by coastal vessels al-
though actual coast of carriage by ship is
lower, So, my point is that Coastal shipp-
ing in that respect has been scuttled.
Inland Water Transport System is destroy-
ed. Sc, what remains ? Tt is only the
Rail and the Road and the Rail Transport
System gets only the low profityielding
cargo whereas the Road Transport System
gets the prize cargo. So we find that the
Railways cannot make profit. They have
to bear the social burden, the cost of
freight cqualisation and so on. As a re-
sult of this what happens ? Railway pas-
sengers have o pay more and the freight
which has to be sent by rail has to be
charged a high rate, This is what is'' hap-
pening and that is why the Railways
cannot generate cnough intcrnal resources,
We find that only 300 kilometres of rail.
way lines have been built during the last
30 years. More lines have been closed dur-
ing the last several years since Independence
than have been built. So, this is the achi-
evement of the Railways in India ! No
doubt more passengers are carried. The
figure given just now shows an increase of
four times of the number of passengers
carried by Railways in 1977 compared to
1951. whercas road Transport System
has carried more than ten times the num-
ber of passenger carried by them in 1951,
Railway lines have not increase. Rail-
ways have not expanded.
w 199

There is one more example which I
would like to give, Before the Sixth
Five-year plan the Railways declared that
they will acquire hundred thousand
wagons.

The capacity of the wagon building in-
dustry was slightly lower than 100 thou-
sand. They call it FWUS-Four Wheeler
Units. They say that they will acquire
100 thousard wagons in the course of five
years, These pcople have to increase their
capacity. They had to ircrease their capa.
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city to 120 thousand FWUs in the next five
years’ time. But in five years Railways could
hardly acquire 50thousand FWUs, So, they
made them incrcase their capacity but they
did not utilise the capacity and their capa-
city utilisation remained low. lInstead
of aquiring 10 thousand FWUS next-
year they will acquire o1ly five thousand
capacity of FWUs. The Railw:ys were
acauiring Wagons at the rate of 10 thou-
sand per year long ago. But that figurc
has been going down.

Now, do you have surfeit of wagons.
But you don’t know whit is happening to
them ? We hear reports every day that
coal does not reach the power station
because the wagons have not reached the
collieries, Coal it accumulating at the
pit-heads. This is happening everywhere.
But the Railways are cutting the purchase
orders of wagons and ultimetely the result
would be that more industries will become
sick and according to the Governmeat's
new policy, they would declare closure of
the sick industries. Now, some of the in-
dustries manufacturing wagoas are Govern-
ment-owned by the Industries Department
or owned by the Railways them sclves.
Before the present Govetnmeat came (o
power, the previous G vernmet-at least did
not try toclose down the Grverament owaed

undertakings. Now, the preseat Govern-
ment has come with a new policy that
they will close dowa the sick industrics,

That is the poticy of the preseat Govern-
ment. But I am saying that in transport
there is no policy at afl. There is no i1t
gration of different modes of transportation
They have not worked out any fu.ure re.
quirements for the next rive years,
and ten years. Whercas in all  other
departments, they wark out their
requirments for next five or tel ycars.
only in regard to the traasport and Kail-
ways they go about in this ad fhoc fashion
and all the dosts will be borne by the
ordinary citizeas.

SHRI CHINTAMANI
(Bhuabneswar) :  Respected  Madam, 1
am happy that the hon, Speaker has allo-
wed this discussion on the Nutional Tran-
Sportation policy Committce Report. 1
was going through the report and the re-
port has said that the share of transport
in the total Plan Outlay which was 22.3%

PANIGRAHI

in the first Plan and 23.5% in the Scec-
ond Plan deciined steeply to 12.1% in
the Sixth Plan. Ther:fore, the imnortant
problem reparding the development “of
transport system in this country was not
given full consideration in the Sixth Plan
allocation. It was reduced from 23.5%
to 12.1%. Therefore, what I will plead
from the beginning. I have pleaded also
in the previous Lok Sabhas— it that the
transport should be included in the core
sector of the Plan. The late Prime Mini-
ster Shrimati Indira Gandhi also indicated
that the Railways ind the transport
sUould be included in the core sector of
the Seventh Plan. 1 hops the Govern-
ment of India should try and see that
this is included in core sector so  thut
more fund is allocated for the transport
sector. This moraing the Railway Budget
was preseated in the House. I! was most
unfortunate and I cannot say something
more than this. But I think that thosc
words could be used because the cntire
objective of the National Planning Policy
and the Transpoit Policy is to sec that
the regional imbalances in the different
regions are removed from Plan to Plar,
What we find today is that in the budget
the Talcher-Sambolpur Railway line which
was givea the topmost priority and money
was allocited 1o the extent of Rs. 2
ccore towards the end of 1984 has not
found a place. Today we find thal no
mention of that railway line was made
in the Raiiway Budget.

Secondly, out of 18 districts which
have no railway conncction in this countiy
there are two ditricts in Orissa and they
arc mostly tribal districts, The late
Prime Muister, Shrimati Indira Gandhi
was kind enough to sanction a survey
for the Khurda Road-Phulbani-Bolangir
link. This would conaect the coastal
Orissa with the western Orissa. “Though
the monecy had becn sanctioned in 1983,
for the last threc years, this survey has
not progressed at all. I was expecling
that at lecast »~ome menlion would be
made about its progress in railway Bud-
get.

There is another very important thing.
If you have gone to luri to se¢ Lord
Jagannath, Khurda Roud to Puri is a
distance of 41 kims and it a single track



367  Discussion on the Repo t

[Shri Chintamani Panigrah’

About eight trains are moving on this
linc; so many passengers and  pilgrims
go to Puri. For the last many yeats 1
have been pressing for doubling chis 41
kms of single track, but it has had o
effect.

Then, there is so much of passenger
traffic in the Puri- Palasa passenger train.
But the passenger train on this line has
been withdrawn. T am not able to appre-
ciate why this train has been withdrawn.
It should be restored immediately.

MR. CHAIRMAN : Why don’t you
come to the point. We are discussing
the Report of the National Transport
Policy Committee. 1t appears as if we
are discusssing the Railway Budget.

SHR1 CHINTAMANI PANIGRAHT :

Madam, the report says:

“In our view, the Indian railway net.
work has remained s‘atic since inde-
pendence and for a country of our
size, with its population, Vast poten-
tial, and anticipaled growth of traffic
its expension s esential. New growth
centres can be established and conges-
tion removed from existing metropo-
litan cities and o.her growing cities
only through a judicious expansion of
of the railway network. Thera is
a need to expand the network, provide
alternative coridors to busy saturated
trunk routes and to develop areas rich
in mineral and forest resources.”

But from the Budget today, we find
that 45 per cent of the allocation is
gaing for development of major tunk rou-
tes. We have been mentioning these points
cvery year ; these must be looked into
seriously.

Paradip was a major maritime port
on the eastern India, and it needs to be
developed further, but on the other hand,
we find that it is almost dyiag. Qae dredger
was purchased at a cost of Rs, 10 croresd
for this port ; it got dumiged. Tacere was
an accidenty, and 1t ran  allround in 1980
and atill remains inoperative. Consequ.
ently, the grounded dredger has been
blocking the ships with large draft ; the
Cargo ships of heavier draft find the harb-
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our unsuitable, The port is having neither

export imaort basiness. The port is also
without a sand pump of its own after jts
Rs. 2.5 crore sand pump went oul of order
These thinge need to be looked intosseri,
ously, We have invested crores of rupces
on this major poit. but it is dyirg and
languishing Why should the Government
not give -more money for this port ? Rec-
ently, I am to'd, they have sanctioned
Rs. 40 crores, but we do not know, what
kind of progremme they are going to impl-
cment to save the situation. The rail and
road transport in Orissa necds very urg-
enl attention,

Then, the river Mahanadi has 700 kms
of navigable water, but this has not been
made usc of for inland warer transport
The report has mentioned all about these
things Though the report hes said that the
inlandwater system in Orissa needs to be
developed, it has not ocen developed all
these years.

Paradeep in spite of being a major
port is languishing. it is not being develop.
ed. Minor ports like Gopalpur ets. also
need to be developed but they are not be-
ing developed. The Report has actually
recommended the develompent of all these
ports and I only request the Government
that they should give morc attention for
the implementation of the recommendations
of the Report, Orissa which is lagging beh-
ind in al] respects shoul d find its place and
it should be allozated more money in the
Seventh plau for all round development,
of transport.

SHRI INDRAJT GUPTA (Bas-
irhat) ; I would just like to touch br-
iefly on a few aspects of this question of
National Transport Policy. This report is
a very valuable report, But like many of
its predecessors and successors, [ think, it
is being consigned to the pigeoa holes or
cold storage, whatever you like to callit,
and most of the recommendations that you
find in this report have not beecn impl-
comeated by the Governmeat, whether it is
the Central Government or jihe Slate
Government, or the two of them having
joint responsibility in some of these matt-
ers. The problems which are fa.ing the
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country in this respect .are getting more
and more acute.

Madam, you will forgive me if T spcak
with particular refetence to some of the
problems, as they affect my >tate and my
part of the country, not because of any
local or partisan outlook, but because I
just got very limited time at my disposal.

About freight equalisation, there is a
whole chapter in this report. Prof. Danda-
vate has spoken aboutit. T only wish to
point out that this report itself has stated
categorically that thc original purpose of
railway freight equalisation was to stimu-
late the dispersal of industries, But they
have also admitted that this objcct has not
been achicved and rather than helping the
proper optimal dispersal of industries, it
has actually added to the real transport
costs,

Now for example in west Bengal, iron
and stecl which are available in our region,
are covered by freight equalisation. So,
that is an advantage enjoycd by the eng-
inecring industries located in other States
at great distances, like Maharashtra and
50 on. But in the reverse process you find
that Bengal docs not grow any raw cotton.
We have got fextilc industries and all the
raw material. i. ¢’ cotton has to be brought
from cotlongrowing arcas. But it is not
covered by freight equalisation. So, our
textilc industry suffers this disadvantrge in
in competition with other older textile
eentres.

1

Similarly, consumer goods have also not
been covered. We have to get all our sugar
from outsidec. We do not grow any sugar-
cane, Even mustard oil, which is the nor:
mal cooking medium for most of the peo-
ple in Ben'gal, strangly enough has to be
brought from_ outside. Mustard oil secds
have to be brought from outside which are
grown much more in Uttar Pradesh and
othet parts of the country. '

Coal, I believe, is not actually covered
by this freight equalisation,but there exists
a system of telescopic rates, asa rcsult of
which, the consumers of coal (Iam talk-
ing-especially about industrial consumers)
who are situated at a great distance from
the goal fields are actually erjoying the

advantage of the telescopic rates, Itis
another form of freight cqualisation, cven
if formally it may not be so,

T think that it is high time that the
Government should muke up Nts mind as
to what to do with this freight equalisat-
ion which has been in force for some cons-
iderablc time. The Committee has said, I
quotc —

““We cndorse the view that freight
equalisation in industrial commoditics
does not meet the desirable objective
of dispersal of economic activity, but
can lead to non-optimal location of
industries. Wec therefore reecmmend
that it should be phased out. **

So, 1 strongly plead that
endation of the
taken scriously.

this recomm-
Committee should be

They had spoken about phasing out, 4
or 5 years ago. I think it is high time that
this cqualization policy was given up, it
is working (o the advantage of some States,
but it is working against the Intercsts of
other States. Thercfore, it becomes an
issue, not of harmonious rcconciliation of
interests, but it becomes an issue of cone
troversy and dirpute, and adds to inter-
State tension and disputes.

Then, Madam, 1 would like to say som-
thing. about the Calcutta Port, with
which the hon. Minister of Shipping and
Transports is very much concerned. This
Report has Spoken about the fact that
most of our injJand waterways are facing
very serious hazards ; that is to say, hazas
rds of shallow watcr, erosion of the banks
of the rivers and so on. But of all the inle
and waterways, the one which is never
described as an inland waterway—because
it happens to be one of the major rivers
of this couutry-—is th¢ Ganga when it
rcaches the Gangctio dcltawhen it becom-
es known more familiarly as the river Ho-
oghly. Everybody knows that for ycars We
are grappling with this problcm, viz, that
unless something is doue to improve the
the navigability of that river, the Calcutta
Port ion dwindling, is shrinking and it can
no longer receive large vessels as it used
‘0, 2t one t'me. And this is all due tc the
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siltation of the river, for which Government
has spent 2 considerable amount of moncy
constructing the Farakka Barrage, in the
hope that we would getan  cxira flow of
water from the Ganga diverted through the
Farakka Barrage, which would flush out
the accumulated silt from the qughly
river, and thus permit navigability to be
. increased, But I regret to say that this a
not happening at all,

T think the State Government only a
couple of wecks ago has drawn the atten-
tion of the Centre to the fact that despite
the fact that under the agreement between
India and Bangladesh we are supposed to
receive 40,000 cusecs of additioual water
through Farakka — that is the minimum
which has been judged by water expetts to
be the required amount for flushing out the
sill from the river—in addition to dredging,
of course and dredging has also to go on—
instead of 40,000 cusecs, we rece for
example in January, 18,000 cusecs and in
February 12,000 eusecs of water. The
condition of the river is deteriorating all
the time; and the future of Calcutta Port
ftself, which serves a huge hinterland and
on which depends the employment not onl:
of the people of my State but of lakhs of
people belonging to other States who are
located in area that for their own business
trade employment and So on—all that future
is at stake. So I suggest that the stretch of
the Hooghly river from the seamouth i.e.
from what is known as sand-heads right
upto the two ports viz. Haldia and Calcutta
should bc treated as a natronal water-way.
Just as we have the national highway.
there is no reasod why this should not be
considered as a national water-way This is
the only river port, the major port in our
country. The other ports are all situated on
the sca-coast. This is the only' major
port which is situated ata considerabla
distance from the seamouth; and it is an
important major port on which much of
the commercial and industrial activity of
this country depends. And the Government
knows very well that conditions are det-
eriorating every day, and unlcss that river
is properly de-silted, and uniess it is prop-
erly trained also—training works on-the
varjous tributaries of Hooghly have been
given up long ago—I] think ina few ye-
ars’ tlme we will find that the Calcutta

MARCH 14, 198S

of National Transpori 3712

Port has died a natural death. So, I wish
to draw your attention to this : this Nat-
ional Transport Policy Committeet’s re-
port has emphasized the fact that when
you are undertaking modernisation measur-
es in these ports, at present, the single
biggest item of modernization that one
finds is the introduction ocontainerization
Well, 1 suppose that with the progress of
modern technology and all that, one can-
not go on saying that containers should not
be aliowed in our country, because they
are going to displace human labour.

So, there is a big argument about it
because we cannot compare our country
with its huge volume of mass unemployment
with other highly developed countries of the
West. However, this report has pointed out
that whenever measures of modernisation
are introduced in the port, the fabour there
must be consulted at every stage. I am not
quoting at the moment, The paragraph is
here. They said very clearly that without
consultation with labour, these new methods
of containerisation and other technological
innovations should not be introduced because
there is likely to be a great deal of displace-
ment of people leading to friction and so
on. This is already happening in Calcutta
Port, 1 do not want to go into details
because of lack of time. The number of
workers has already been reduced substanti-
ally and I believe with the extension of con-
tainerisation, nobody te!l us what would be
their own projection ; we are supposed to be
taken into confidence ; but, nobody tells us
whar are their actuaj projections in the next
five or 10 years, as to how much labour
will be displaced and what will happen to
that labour in case this containerisation
becomes the rule of the day.

As far as shipping goes, 1 have not
much to say, but I just point out that there
was some talk at one time, I remember of
the government stepping into it to bring
legislation, if necessary, to fix some kind of
minimum level of cargo which would avail-
able, reserved for Indian shipping. 1 do not
know what has happened to that. The Indian
shippers, 1 know, were very keen on that.
By shippers I mean the shipping line. But,
at a present, the total share of traffic carried
by Tndian shipping as compared with non-
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Tndian shipping or worldshipping is declin-
ing all the time ; it is not going up at all ;
and I do nor refer only to Calcutta, This
is the general picture in all the Indian ports
and we are constantly told that the foreign
shipping lines are offering attractive terms
to the shipping and so on and, therefore,
they prefer to patronise those shipping lines
rather than our own. As far as I know,
the attractive terms so-called, which are
being offered are only some kind of a dis-
count in freight rate which is done under the
table ; and apart from that, I think govern-
ment should definitely step in and take
some concrete measures to see that Indian
shipping is protected in the sense that there
must be minimum amount of cargo reser/-
ed for Indian shippers ; that is not being
done.

On the question of roads and bridges,
Prof. Danrdavate was pointing a picture
very vividly as to what would happen if
during a war damage is done to a par‘i-
cular form of transport in an" area, if there
is no alternative form of transport available,
there would be absolutely a chaos, I must
mention the fact that after all these years
and years, these twin cities of Calcutta and
Howrah are still connected by only one
bridge and the castern. railway terminal is
located on the Howrah side and the rest of
the City of Calcutta is on the other side and
connecting two is onc single bridge. I think
many members in this House have occasions
to visit Calcutta occasionally for various
purposes ; they have travelled across that
bridge. Missing of planes and missing of
trains is the least part of the trouble that is
caused by the tremendous congestion on this
single bridge. [ also wonder what would
happens if anything happens to that bridge
any day. Suppose something happens ;
some damage is done to that bridge and it
has to be closed for some time ; if it be-
comes unuseable, we have not yet got the
second bridge to fall back. The second
Hooghly Bridge which is hanging fire for so
many years is making no progress at all,
On two banks of the river, some infrastruct-
ure has been built, some approach road has
been built and so on. But, as far as the
river itself is concerned, we do not find a
single span of the bridge coming up even

now.

1 am sure, the Minister who has travel-

led extensively, knows that in practically afl
the cities of the world which are situated on
rivers or which have been divided by a river
in_between, there are at least T2-15 bridges
across that river at different parts of the
city. But Calcutta City has got one bridge
and if anything happens, God forbids, to
that bridge, then there will be utter disloca-
tion and chaos.

Between Howrah and Calcutta with the
railway track on the one side and the air-
port on the other side there will be no link
left at all, Therefore, it i8 necessary for the
aovernment to take very seriously and
Ihgently the question of completing or going
fipead with the second bridge. We do not
know the position. We just read now and
then that funds have been allotted and all
that but the work does not scem to progross
at all,

SHRI AMAL DATTA : Funds have not
been allotted.

SHRI INDRAJIT GUPTA : I do not
think that funds were a problem at all, The
foreign consultants who were given this job
in the beginning they wasted time quarrel-
ling about what type of bridge should it be
high level bridge, or low level bridge or
cantilever bridge, and that was the reason
for the delay. On this rests the future of the
city and the transport problem.

Now, coming to roads, I have one final
words to say aboutlroads. This report has
said quite a lot about roads, Right here at
page 169 you will find that they have
commented :

““The development of rural roads receiv-
ed encouragement during the Fifth Plan
period as a part of the Minimum Needs
Programme, with the object of linking
of all villages having a population of
1,500 and above with can an all-
. weather road”’.

T ] . 4

If this, was the encouragement given in
the. Fifth Plan period, to link it up with
the Minimum Needs Programme, we are
now in the Seventh Plan and the position
must be better,

I think the Minister would Like to
mention about the 20-Point Programme
also,
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Y For clection campaign when we go to
our, conshtuencnes, where rural constituen-
cies are there we find that—I do not know

'about Punjab and I cannot speak about
- Haryana also they may be better off—the
* position in respect of rural roads in my
State or inthe Fastern region is a single
issue of discontent and dissatisfaction of our
rural people. The condition of our rural
roads has to be secn,—they are not all

- weather roads at all. They are all fair we-
ather roads. That at least is the position in
my par? of the country. In the _monsoons
they are not negotiable at all. The total
cost in terms of money and the time which
will be required to convert these rural roads
into all-weather roads or to connect them
with the main highway would be prohibitive,
But this rcport has suggested some ' really
good alternatives. They have suggested
supplementary sources of finance. They have
suggested other pssibilities - of cost reduc-
tiod in this matter of improving rural roads
on which the vast majority of the people of
our country depend.

L]

I know that in my constituency, during
rainy season, if patients or sick people have
to be taken to a hospital or rural health
centre, first of all they have to be carried
by three or four people on their shoulders
because it is impossible for anybody to
negotiate those roads, because, they are all
full of water—knee-deep in slush some
time—for you to reach the metal roads.
Then they will have to be taken to the rural
health centre which may be several kilo-
metres away. We have been doing quite a
lot for rural development, but as far as
roads are concerned, the situation really is
absolutely deplorable cven now,

And the other thing T would like to say
is that there are some border areas. 1 do
not mean orders which are necessarily, or
potentially very hostile or explosive. Those
borders are looked after by the Border
Roads Organisation generally. I am speak-
ing for example about my constituency
which lies along the centire border of
Bangladesh. In many places there are no
roads at all, You have to move by boats in
rivers,

It has to criss-cross so many rivers and
narrower channels of water. On this border
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i.e. 24 Parganas district on -our side and
Khulna and Jessore districts of Bangladesh
on the other side. there is a total lack of
any kind of decent roads or bridges. We
may not be apprehending, at the moment,
any trouble with our neighbour on that
side as we may be facing on the western
border, for example. But what is happening
is that (here is a tremendous increase in
criminal activities. Armed dacoits and arm-
ed criminal miscreants come across from
the other side and commit crimes on our
border, terrotfise the people, commit dacoi-
ties and then run away crossing the river,
This whole area is patrolled by the BSF.
The BSF here is supposed to be having
mobile patrol not only on land but on the
rivers also. But the people of this area have
lost all confidence in the BSF which goes
on saying that they cannot apprehend these
people coming across b.canse, they say,
the condition of the roads is so bad that
their patrols cannot move about. 1T am say-

ing that this is not a question of defence in

the military sense, but certainly both for

the convenience of the people living in these

areas as well as to give them some security '
from this kind of trans-border criminal

activities. at least the roads in this area and

should be built at places where bridges

should be constructed but there are no

bridges, these should be constructed. This
should be looked into very thoroughly by

the Government and if necessary, the

cooperation of the State Government wi]]
also be available. But they should together

do something in this matter, because the

condition 1s so bad that the peop'e are

completely fed up,

Finally, T will say that it is alla ques.
tion of priority., 1 understand that. The
Planning Commission itself should be con-
cerncd with this whoie general problem of
transport policy because so many Ministries
are involved. So, we will hear as, of course
we were hcaring this morning frem the
Railway Minister also, that it is all a ques-
tion of financial constrants, scarcily of
resources and all that. Obviously, thag
means that in that casc you have 1o decide
on pnontles. I am not saying anythmg
about the railways because we are going 1o
have extensive discussion on the Grants for
Railways and all that, But asfar as major
ports of the country, taming of rivers, ship,
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ping and roads especially rural roads, are , truction of national highways to accelerat®

concerned, all these different aspects and

sectors of this transport question have to
be taken up in an integrated way with, of
course, necessary priorities, But the
Government should come forward with
some well-thought-out plan and tell us how
they propose to move, becausc in the
Seventh Five Year Plan, we expect, in this
respect also some targets will be fixed and
we will be told how they arc going to be
attained.

Finally, I would like to remind the
Railway Minister that it is high time that
frcight equalisation policy is now done
away with. It has not served the purposc
for which it was introduced. The Committee
has said so clearly. Five years ago. they
have recommended that this policy should
be phased out. Now, five years have passed
but that policy is stil! continuing, It is not
helping the dispersal of industry. But it i
certainly helping the intcrests of some States
and harming perhaps, some other States.
That is not a good thing in the prevailing
atmosphere of the country, It is better
that this freight equalisation policy is
abolished forthw ith.

[ Translation|

SHRI LALIT MAKEN (South Delhi) :
Mr. Deputy Speaker, sir, transport is a
very important subject today in our coun-
try. I think National Transport Policy is
of great importance and, especially, road
transport and railways are of vital
importance.

This report refers to national high-
ways and road development. According to
the present information, about 32 thou-
sand kilometres of roads have been cons-
tructed in thes country as national high-
ways.

There has been a persistent demand
that more and morc national highways
should be constructed, but the demand
could not be met due to pencity of funds.
I1am of the view that there should be
more and more national highways to
facilitate development of the country,
The Planning Commission ‘should al-
locate more runds‘ for the cons-

the pace of development. At the same
time, T support the suggestion made in the
report, that instead of constructing new
national hiphwavs., what iz needed is that °
the national highways already constructed
should be properly maintained. The con-,
truction of roads in started and stones
rubble etc. are laid and thereafter for
5 to 10 years no further work is done.
Therefore, instead of constructing new
roads, priority should be given to proper
maintenance of national highways alreald
constructed, Besides, the highways shour
be linked with state capitals and backway
arcas, In this way, the "backward areas
and remote villages in the States will he
linked with state highways. Pancity of
funds is the hindrance in the construction
of these state highways and for this my
suggestion is that public sector under-
takings and other institutions, with whom
crores of rupees are lying unused may be
asked to construct roads, national high-
ways, state highways and the amount so
spent can be recovered by levying toll
tax, When the moncy is fully recovered
thc money released as toll tax thercafter
may be made use of for the construction
etc, of roads. In this way millions of
rupces lying with the public sector will be
put to proper use, national highways will

constructed Ieading to development of
the country,

T want to say one thing specifically,
to which a little attention has been paid,
1 would like to speak sbout the transport
facilities in metropolitan cities. The pro-
blem of metropolitan cities is of different
nature. That there are no transport faci-
litics there; transport facilities are there
in big cities The biggest problem, which
might aggravate with the passage of time,
whether it is Dethi, Bombay, Madras or
Colcutta, is the pace at which the traffic
is increasing in all the metropolitan cities,
and after ten years it will not be possible
to arive vehicle, or to walk on the roads.
Therefore, what is needed is that we
should plan for the next 20 to 30 years,

So far as Delhi is concerned, itis
compared with Bombay and it is said that
whereas the people of Bombay have traffic
sense, Delhites do not have such sense.

Declhi’s Traffic problem is a different onc
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The people of Delhi makes maximum
use of road transport and do not travel
by trains unlike Bombay. In Delhi, there
were 500 linses 30 years ago and now
there are 660" buses.Y

PROF. MADHU DANDAVATE ;
Whatever is said about Delhi relates to
rural areas of Dethi.

SHRT LALIT MAKEN : Tt is said
about Delhites that they do not have traffic
sense. It is a big problem and T am
speaking from that point of view,

One thing to which T would like to
draw the attention of the House is the
speed at which traffic is increasing in
Delhi. 1t will be difficult after ten years
to drive buses on the roads. Some hon.
members have suggested that for smaller
distance, road transport should be made
use of whereas for long distance, trains
should be used. T think this formula can-
not be applied to the metropolitan cities
because as I have already stated, in Delhi
and other big cities the problem of
transport and increased traffic cannot be
solved through buses alone. I would like
to suggest that in all the metropolitan
cities there is need to plan for the next
20 or 30 years and when the construction
of new flyovers and widening of roads is
undertaken this fact should bc born in
mind. The roads should not be widened
by two or three fact just to cope with
the traffic for next one or two years but
we should try to visualise the situation
after, say 20 or 30 years and plan accord-

‘ingly. In big citizen large scale
encroachments on  roids have been
made by constructing  Jhuggis and
hops and therefsre, I rcquest the

Government to eract stringens laws regard-
ing trunk roads on which buses ply and
enforce them strictly and therc should
be no compromise in this regard, The
encroachments on roads, wherever they
exist, should be removed so that there is
smooth flow of traffic About Dethi I would
like to say that Ring Railway was intro-
duced to ease the traffic in the city. But
it is lying mostly unused. But one happens
to travel by Ring railway, onc will hardly
find fifty ot hundred people travelling
there in. The rcasonis that the Ring Rajl-
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t
way in Delhj covers a small area and it -
stops at Stations meant for loading and
unloading goods and people at large caa
not make use of them,

As Mr. Madhu Dandavate has said
there is need for electrification and
instead of using diesel and petrol we
should use more of electricity. But at
the same time I would like to suggest
that if we do oot take to other means of
transport, apart from road transport, in
the metropolitan cities, then, say after
ten, fifteen or twenty years, the situation
in these cities will worsen, My suggestion
is that we should run electric trolley
buses. we should not only be satisfied
with the electrification of trains bat ply
electric trolley buses, trams and tube
railway in the citiess It might appear to
be a dream but we have to undertake
perspective planning. I feel that we are
discussing this report after five years and
therefore, it has become obsolute. OQur
aim should be to plan for the coming
twenty, thirty or forty years, We should
keep that in our mind, I Mould like to
submit that there should be provision for
electric trolley buses, tube railway and
mono rail, as are being run in foreign
countries,

There was also a discussion about
pollution in De¢lhi. Now the Government
is stressing the need to check pollution
For this, it becomes all the more neces-
sary that there is more of elecirification
The number of diesel and petrol operated
vehicles should be minimised and there
should be greater stress on vehicles run
with electricity. Recently, we saw a few
vehicles on Delhi roads which are battery
operated. The Government should pdy
attention to this fact and use batiery-
operated vehicles in metropolitan cilies
and in Dethi, so that world-wide diesel
and petrol crisis and also the pollution
problem are operated. It will also reduce
the noise pollution. This will be usefut
[tom all points of view to Apart from
term, the committee has suggested in
its report the eonstitution of a single
authority, Whether this is possible or
not, I do not want to go into this contro-
versy, Th: attention being paid to the
road transport is cvidenlt from the fact
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that in big cities it is being run by small
municipalities. [ would like to say that
there should be some kind of uniformity in
the roid transport system: The DTC cmp-
loyees in Delhi have different puy scales
as compired to others. Some get indus-
trial DA, Other get Central DA, somc are
covered under the Pay Commissicn, others
arc not, Road transport should, at least,
be controlled and coordinated by the
- Cemtial Transport Ministry, 1f it is not
possible to cover the entire country and
each and every town or village, at least
in the metrapolitan cities, where small
municipal Committees run the transport
and due to due to lack of funds cannot
run it, efficiently road transport should
be brought under the control and super-
vision of the transport Ministry, There
should be uniformity. The farcs struclure
should be uniform all over. The pay
scales, dcarness allowance and other
facilities should be allowance and other
gestion is accepted, then we can provide
useful transport facility everywhere, with
these words I conclude.

[ Englishl
SHRI K. P. UNNIKRISHNAN
(Badagara) : Mr. Deputy-Spcaker, Sir

the House should be grateful to the Hon.
Speaker for permitting this d'scussion on
the Report of the National Transport
policy Committec and also to Prof.
Madhu Dandavate for insisting on this
discusaion. T wish this credit had gonc to
my friend Shri Madhavro or Ansari
Saheb. But it is unfortunatc that for the
last five years in spite of the repeated
requests— the House did not get an oppor-
tunity to discuss this vital document., This
was very important because the problems
have aggravated even after the report
that was submitted. These problems, I
dare say, are closely inter-linked with our
own development goals and priorities and
the problems of our basic infrastructure.
1t impinges upon the very growth and
progress of our national economy. The
appoirtment of this Committec itself was
a significant land-marmark and I must
congratulate Prof. Madhu Dandavate for
taking this initiative when he was in the
treasury benches.

There has been debate among the
eoaa0mists anvdat the imy f ance  of social

sy tem, but also in

overheads and about the importance of
‘comparative improvements of transport
and so on, but the way thc transport
system has developed. particularly the
railway system, has not been in keeping
with the economic needs of the country,
I know you have been teaching the students
about the development of transport system.
The political approach was basically
diffcrent and it had to be different. It
devcloped in a hazard manner bccause it
was geared towards control of the vast
territory of the sub-continent.

SHRI AMAL DATTA (Diamond
Harbour) : 1t developed in a very systema-
tic manner to benefit them,

SHR1 K. P. UNNIKRISHNAN : Yes,
but I am talking in terms of the economic
development of the sub-continent, So, the
ports and railways decveloped and there is
a graphic account of this development in
our great leader, Dadabhai Nauroji’s
book wherc he developed the ‘drain theory.
He described how the  British imperialism
had been draining off the reasources and
taking away the bloodstrem of the Indian
masses. In his book called pverty and
British rule in India he examined long
back this question of successive drains,
During thc national liberation struggle,
when there was a  national planning com-
mittee with which Prof., Ranga and other
distinguished persons were associated with
Subhash Chandra Bose and Jawharlal
Nehru, all these probicms were focussed.
Later on, even when we began the Plann-
ing process itself, many of these problems
were focussed properly. We had a set of
problems with the structure of the railways
and with the Sterling companies which we
had taken over later on. So, after Indpen-
dence our priorities had to change and it
did change, but somechow we did not give
enough attention to this crucial area. You
will forgive mefor saying so. It is vital
not only for national sccurity and rapid
cconomic  development, but also for our |,
national integration, So, the approach to
the transport policy or development of !
the railway system network or bighways ;
and ports and so on should not be viewed i
1a isolation. It should not be viewed oply +
as a mode for improving our transport
the overall national
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interest for
tion.

promoting national ictepra-

Therefore, when we talk  about some
of these things, it is  important in terms of
our very exislence as a -natjon, it is not
only that we are discussing about airports,
sea ports and National Highways and
coastal shidping or inland walerways sys-
tem and so on, but the very existence of
this nation itseif. Thatis why it is a very
welcome me?sure and (his Report received
national acclaim. In the First Plan period
there was an investment of Rs. 434 crores,
but that is, if I remember, about 20 per
cent or s0, whercas in the Sixth Plan,
although the outlay is Rs. 8620 crores,
percentwise it has come down to 12 per
cent. From 22 per cent or 23 per cent it
has been cut almost half in the Sixth
Plan period. I do not remember the fiBures
of the Seventh Plan estimates. Thercfore,
as | said, it should not be looked at from
the point of view of the movement of
goods and pcoplc which is important but
from the point of view of our very cxis-
tence as a natiog.

There were about 1000 kilometres of
route length of railway System, After
Independence we have been able to achieve
only an expansion of about 6000 kilo-
metcres. And, Sir, when we have our
entire planning process, the social aim
was to destrory the regional imbalences
of the system. I cannot say the same
‘thing that in the development of railways
or transport system this has happened.
Particularly, take¢ the State from where
1 come, Kerala, which has the highest
passcnger density. 1 am sur¢e Shri  Madha-
vrao will not deay that, butl can also
say that we are not casting any as perions

on fricads clsewhere, but we also buy
tickets, Ticketless travel is the least in
Kerala.

SHRI PRIYARANJAN DAS MUNSHI
(Howrah) :

(Interruption)

SHRI K. P. UNNIKRISHNAN ; Yes,
Therefore, it is almost at nil level. But it
is only one-third of the national . average
in route length ang in spite of our repea.
ted eorts throush the Stite Governnents
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and Members of Parliament and various
other agencies—and you know, we are also
nown for oyr mobility, Tam not talking
kbout palitical mobitity T am if talking
about mobility—if you go and sec there
aou will find that (wenty four hours people
are on the move in that State, But
what are the priorities, as for example.
of railway traction ? Power is the
most abundant, it is the cheapest in
the State and here.is mobile State where
people are demanding more and more
trains moving straight criss-cross- and
people are ariving in thousands all the
time from the Gulf countries and various
other countries where they have gone in
search of their livelihood. But in spite of
that there hAs not even been a policy
for electric traction has not even been
considered, which should have provided
the cheapest mode of transport in Kerala
length-wise . Similarly, vital links like
Mysore-Telecherry, Madurai-Bodinaikanur
or even the pilgrim line which was pro-
miscd by Shri Kamalapati Tripathi. like
Guruvayo—thesc have not bcen taken up.
Thercfore, by any investment criteria some
of these lines would have got priority, but
the Railway Board strangely cnough has
other prioritics. Similarly, 1 am happy
that the question has been raised, and
there was a mention in tody’s Budget
specch by the Railway Ministcr on the
Bombay-Mangalore line. Thistis one of
the most, 1 would say, key, arterial lincs
and it was a deliberate potlicy of the
British not to have constructed these
lines along thc west coast, It not only
benefits the coastal States of Maharashtra,
Goa, Karanataka and Kerala . . .

PROF. MADHU DANDAVATE : Even
the Britishers were afraid of our constitu-
encies.

. SHRI K. P, UNNIKRISHNAN : Sir,
it is the biggest missing link in the
entirc railway system. Therefore, the
Committee was right when itsaid—you
may permit me to quote :

*“It is in this)context that there is an
Turgent need for developing alternative
routes on which traffic can 'be diverted,
rcducing leads and consequently total
transportation cfort, The saving in encrgy
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as a result of reduced transportation
effort is of great value to the economy in
the context of energy shortages. There is
for example a missing link between
Bombay and Mangalore. Traversing the
potentially rich west coast areas this link
will reduce lead on the north soudh
traffic by about 600 to 1000 kms and
considerably relieve congestion on the
Grand Trunk and Bombay—Madras
routes.”

Sir, I do not want to quote more.
The Committee goes on. This should have
got topmost priority. But unfortunately
some have had a kind of wrong consi-
deration. I mean, 1 do not want to
mention names—this is Mr Dandavate’s
project, thisis Mr T. A. Pai’s project
and so on because some of them happened
to be coming from those areas. This is
a very unforrunate approach to take. And
T am happy that the Railway Minister
today mentioned it. But mention is not
enough. It has to be carried forward onf
a gigantic way and construction of line
has to be done on a time-bound programme
and I can also assure you thatI know
finance for this line would be forthcoming
if the Government of India is serious.
I do not want to go into the details of
that.

Therefore, the question of expansion
and priorities is very important. Sir,
Railways have another imporiance of its
own. It is a very energy efficient -mode of
transport and in the present context of
economic development and phase of eocno-
mic development, priority bas to be given
for railway development.

Sir, now you would permit me to
make some references to other transport
mode as well. Sir, the national highway
system is only about 5 to 6% of the total
route length, although it carries 1/3rd of
the transport. Now I am told that it is
409%. 1 read the other day that it was
more than 40%. When the report came
it was 309%. Eatlier, it was 25%.
Therefore, the development of this high-
way network has not beéen commensurate
with the traffic that it is now handling. It
is also partly the result of the failure of
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the railway administration. It is because
certain commodities which were being
moved by th: railway system are not mexing
now and they have taken alternative route
and have put a burden on the national
highway system and the road network
system. Therefore, Sir, it is important
that this grossly inadequate national high-
way system should be developed ‘and
things like Express Highways -and
double laning should be taken up-im-
mediately on a priority basis. Sir, here,
I want to say something again—if you
permit me—something about some of us
who have come from the coastal States.
You cannot have 2 maintenance criteria of
national highways on a uniform Dbasis,
Where you have 5 times the rainfall in
coastal districts, particularly in Kerala,
Karnataka, Konoan area of Maharashtra
and also coastal area of A.P., you cannot
impose a uniform pattern of maintenance
criteria. This resulting in huge losses in the

in the State where we cannot maintain
them and you know whatever we give,
it is devoured so that national highway

expansion work cannot be taken up. This
was our experience in Kerala whether it
is national highway No. 17 or 47 or 47A
and some of these areas, as I have said,
have been neglected In terms cof national
highway development. Certain important
roads like Bombay-Mysore-Calicut which
have been recommeded for long have not
been taken up for expansion in the nat-
ional highways.

I may also be permitted to point out
that today we have the highest per capita
ownership of automobiles in Kerala, The
roads are cluttered "with automobiles,
may be as a result of the Gulf boom, and
therefore, it is very important that urgent
attention is given to our road system.

Similarly, I want to any something
E’about the national permit system. I must
here pay a tribute to late Shri Sanjay
Gandhi who was primarily responsible for
introducing the national permit system
_because at that time I happened to be one
Fof the authors in a committee on the
first 20-point programme and the only
one point on which he emphasized and
he wanted it to be included in the 20-
paint programme was the national Permit
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system, 1 do not know why the Railway
authorities should question it, The.Rail-
way authorities have started guestioning
the desirability of having the national
permit system itse!f. Your Putting a res-
traint on the national permit system has
resulted in racketeering and corruption in
the system itself. 1 do not know how
we are going to carry all our traffic or
movement of peopie. Today 1 know about
the movement of people in the south
Indian States, the movement of people
from state to state, the inter-Slate move-
ment of pi!grims, tourists and so on, and,
particularly, the movement of people in
the so-called video-coaches has developed
so rapidly that the only thing that is
preventiug it from devcloping further which
is the demand of the peoplc is the absence
of free distribution of a legitimate number
of nationa! permits, Therefore, 1 do not
accept the objections raised by the Rail-
way authorities in regard to the national
permit system,

Thers has been an argument that some
States are losing revenue. Why can’t you
hon have a pooling of th: revenue of
threc or four States in a zone ? After all,
trimarily, this kind of transport is limited
po a zone, Thercfore, it is very important
that we pay urgent attertion to this
tmatter.

Similarly, I want to draw the atten-
tion of the House to a problem of bullock
carts which is the most important thing
in the transport structure of cur country
where there are more than 30 million
bullock-carts. Frankly. 1 did not reahse
it till my friends, Prof. Ramaswamy, who
has been doing a lot of work in the
Institute of Management at Bangalore
drew my attention to it. There are more
than 30 million bullock-carts in this
country and that means more ihan 30
million families are dependent on  this
mode of transport, Now. 85 to 90 per
cent of these bullock-carts to not have
even tyres which any sensible transport
policy and system wou d have provided.
‘This is destroyirg our roads, our assets in
turn, In theoty at least we say that we
are wedded as Prof. Dandavate reminds
us lo a Gandhian philosophy; we are
wedded 10 Ahimsu, But the basic thing is

to prevent cruclty to animals. The ques-
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tion is whether you look at it from the
point of view of a sensib'e national trans.
port policy affecting the most important
and vital transport instrument or whether
you Jook at it from the point of view
of Ahimsa. Therc is an immediate reed
of paying attention to the rerovation of
bullock system which will be (he most
cost cfficient system by infrodu ing even
tyres and improving the design of the
bullock-cart itself.

I would like to refer to a few other
matters. There is also thc problem of road
safety. 1 would like to say something
about the air transport also.

In the Soviet Union, you will find
that more the distance you travel, not
only telescepic rates are in  operation
but cheaper rates. 1 was told that it is
one of the means by which Recpublics
have been encouraged to come together.
Here my friends Shafi Qureshi came and
abolished the telescopic rates and todiy
it is in computer under a different point
Lo point basis,

PROF, MADHU DANDAVATE:® He
introduced microscopic rates ;

SHRI K.P. UNNIKRISHNAN : There®
fore, it is very important that if a man
from North-East has to come to Kerala
from Kashmir 1o Kanyakumari or from
East coast 10 West Coast and if he wants
to use the modality of air trarnsport sys-
tem, he has to be encouraged to do so
and the only way cf doing it is by pro-
viding telescopic rate and also a special
rate,

In my State, the migration of half a
million peop'e—it is very important as
nobody can be shut ou'—demands new
airports and airport facilities in the State
of Kerala.

The Calicut airpoit was promised in
the year of a grace of 1950 by Shri Rafi
Ahmed Kidwai in this House, In 1980,
were told that it will be ready [by
1983-84,

We are now 1985, and we .aretold
that it will be ready by 1988 7 o
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Is this the way to approach the prob-
lems of a State which contributes thou-
sands of crores of rupees every year by re-
mittances of people by sweat and toil ?

Therefore, through you I would request
the hori, Minister concerned to pay emer;
gent attention to this problem and see
that the corstruction work of the Calicut
airport is specded up.

T conclude by saying that there can be
only an integrated transport policy. While
czch of these problems can be solved in
their respective ways, there has (o be an
integrated approach within the Govern-
ment itself. [n spite of the Transport Di.
vision of the Planning Commission, there
has not been erough coordination within the
Government itself. In spite of the Trans-
port Division of the Planning Commision,
there has not been enough coordinat-
jon within the Government and that has
been a graye lacuna to which the Commi-
ttee itrelf has invited your attention.

Similarly, w¢ musti mprove our coas-
1al shippir g facilities for movement of bulk
commodities and also introduce ncw sys-
tems of hydrofoils and so on in the coas-
tal areas as well as well as in the deve-
lopment of navigable waterways.

SHR] PRIYA RANJAN DAS MUNSHI1
(Howrah) : Mr. Dcputy Speaker, Since
the beginring of the debate, 1 have been
hearing that after five years of struggle
Prof. Madhu Dandavate has been able io

ot this matter discussed today, While I
appreciate his cfforts, [ would like to
remind him since he is a shrewed pariia-
mentarian that this is not a point to accuse
the Government in this matte- in the sense
that in Parliament, many more committees
recommendations do come and many more
suggestions will be given but hardly there is
any scope to debate all  those recommen-
dation and all those committees’ reports
and that is the usal closed practice not
only in India but in the House of Commons
also.

I was just calcuiating how muny reports
do appear in a year in Pariiament based
on recommendations. And it is the task of
the Committee to go into the merit of

iy R
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those recommendations, Prof. Madhu
Dandavate mfght be scoring & point in
the sense that while 1ecommendatiors do
come from a parliamentary committee,
even they cannot be discussed in- the
Housc becaure Membe~s of Parliamen-

are involved. But vhen 1ecommendat
tions come from a Committee. Mem-
ber of Parliament do not participate,

there is much scope for the House to
discuss and debate it and possibly from
that point of vicw. Prof. Madhu Danda-
vate has referred this matter and that is
why it has not been discussed for the last
many years,

In 1978, the matter was referred to
the Committee. Under the supervision of
the Planning Commission, the report was
made in 1980 and the action taken propo-
sals and the recommendations wcre pub-
lished in a book in 1982. It was made
clear in that book which were the recom-
mondations accepted by the Government
in principal and which were the recom-
mendations which could be accepted and
which recommedations have not been
considered. T would have bcen extremly
happy if Prof. Madhu Dandavate would
have relered at least these points (o (he
credit of the Government,

Prof. Madhu Dandavate could have
examined the document in  the Sense that
the whole object of the Commitiee was-
1o provide guidelines and counsel for inh
clusion of proposals in the the Sixth
Plan which is about to be ended and
he conld have also cnquired as fo which
were the  proposalS which had already
been implemented within the Sixth Plan
period or about t0 be implemonted.

The Opposition Members have very
intelligently ignorcd or deliberately avojd-
ed one aspect. They have put the
whole burden on the Central Goverment.
But if you see the whole thing, you
will find that most of the things, if we
really mean business; are to be dealt
with by the State Governments. For
example, if 1 want a new rallway line or
expand a railways line, firstthe land has
to b acquired by the State Government.
And it has been scen that money has
been deposited, but in spite of that, there
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was delay on she part of the State autho-
rities in getting the land. I am not talking
of West Bengal, but I am speakinp gene-
rally.

Now I will confine myself to develo-
ment of roads which is the. most the impo-
rtant thing. In the case of district roads,
who is the executive agency ? Tt is not even
the State Government. it is the local self-
governing units, Zila  Parishads and
Panchayats which are concerned with rural
people. A brahmin village pradhan of a
Brahmin dominated village, takes care
of his village discriminating  against
Harijans, and the pradhan of the particular
political party dominating that particular
village takes care of the interests of
that Party-zone. There is this discrimi-
nation. 1 can substantiate with docu-
ments to prof. Madhu Dandavate and
othcer Members how this has happened
in the last few years in our country,
In the last few ycars, in every matter
we have been only politicking without
tak ing care of the totality of the problem,

Who is the cxecutive agency in resp-
ect of State highways ? The State PWD,
1 may refer Mr. Amal Dat'a to one point
here. The PWD Minister of their
Government has stated that the funds
for developing roads had been taken away
by other Decpartments, Then the Chief
Minister, in order tosave the prestige
of the Government, made those funds
available for construction of roads. This
it what is happening. Mr. Indrajit Gupta
is absent no.w I mayv say that we have the
worst road conditions today in the coun-
try only in West Bengal, the condition is
horrible. Again, in respect of national
highways, the executing authority is the
State Government, Only money is to be
granted by the Central Government, Mon-
ey is granted, any by t he time the tender
is called and by the time thc work starts
monsoon sets in, [ do not know what is the
conspiracy. Deliberately the Mork begins
during the monsoon so that it gets washed
out in the rains resulting in escalation of
cost, This ix the position as far as pro
grammes for development of roads are
concerned. This point should be taken
note of.

_— _Mr, Indra!‘it Gupta referred to the
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question of construction of the second
bridge on the Hooghly. He knows what
is happening there., He knows that 1ihe
executing authonty here is not the Central
Government but the State Govzarnment.
If you went to speed up th. progressof
the construction of the second Hooghly
bridge, 1 want Mr. Datta to change the
Chairman there * *— —-—but hist erm
has been extended for reasons which
T do not know. He has spoiled the whole
thing. 1 am prepared to say with a sense
of responsibility that, if an inquiry is
instituted, I can prove that a lot of scar-
dals are there. The Chairman,s term is
over, but it has been extended...

AN HON, MEMBFR : Chairman of
what ? '

SHRI PRIYA RANJAN DAS
MUNSHTI : Chairman of the Secord Ho-
oghly Bridge Contsruction Authority, Mr.
Ind.ajit Gupta is not here But what can
he do ? has to defend the Government
there. So, these are certain things wh-
ich are happening.

Mr. Amal Datta says that coal can be
carried by sea and that will be much
cheaper than carrying ccal by rrilways. It
may be so; I have not calculated. But 1
would request him to name one port rear
Dhanbad or Raniganj or Asansol where
ships can move, 1 do not know of any
such portl do not kncw hew he says that,
How can you move coal from Dhanbad
or Raniganj by ship ? You will have to
move by road transport or wagon and
then come to the ship. Let him show one
coalfie'd in the country where such traps-
portation is possible,

PROF MADHU DANDAVATE : He
misunderstbod the concept of day port-

SHRI PRIYA RANJAN DAS
MUNSHI : What I wantto mean is not
criticism alone and what I said is the sixth
plan is already over. Now we have to
think of the Seventh Plan. My first personal
suggestion is that so far as the National
Highways are concerned; please don’t
leave it to the mercy of the State Gover-

*¥ Exponged as ordered by the Chair,
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ments for exccution, Thereare so many
national highways. You take them over
and look after them and see that they
are improved. You consult the Law
Ministry. 1f you want to expand the road
or construct & new ons, you face litigation.
You go to the court for an imjunction, 1
will request you to please find out a way
to amend the Constitution in such a manner
that so far as transport and communication
development programmes are eoncrened,
no such writ petitions are admitted. If this
isnot done, 1 am afraid nothing will be
done. The great monumental achievement
of the Shershah Suri’s Geant Trunk Road
from Delhi to Howrah, is now like a skele-
ton. You cannot expand it. Lot of litiga-
tion is there. I request the Minister to tahe
care of this thing and sez thit a National
Highwiy Authority is formad immnediately
to tihe care of our Natioial Highways
which lie within the Jucisdiction of the
State Governments and see that proper
co-ordination is ensured and also see that
the State Government of Beag:i change
that** Chairmin of the New Hooghly
Bridge. [ do not know whenever the
construction of the Hooghly Bridge gets
delayed, 1 cou!d sce some new party head-
quarters buildings are coming up. 1 do not
know what connection it has got.

SHR!I ERASU AYYAPU REDDY
(Kurnool) : The Committee which was
appointed in 1978 has presented its report
in 1980.From the statistics which were tak en
into consideration bo the Committes, some
of them hold good, but most of them do not
hold good. During the last & ycars vast
technological chianges have taken place
and a number of changes have taken place
in India itself, New iudustrial sectors
have grownand and new agricultura)
production centres have also grown, The
mode and methodology of transport hag
witnessed a vast change. Therefore, why;
1 suggest is that we must have an expert
body to co-ordinate. . .

AN HON. MEMBER : You want ane
other committee ?

SHRI BRASU AYYAPU REDDY : It
is unfortunate that we are allergic and

** Expunged  as
Chair.

ordered by the

sceptieal of committces. 1 am not suggest-
ing any expert committee to go into the
{question. 1 am suggesting an expert commi-
ttee which will co-ordinate. It will bea
committee at the national level which will
co-ordinate.  For instance we have a
Ministry for Civil Aviation, We have a
Ministry far Railways, We have a Mini-
stry for Transport & Shipping. There arc
three different Ministries, But we require
an expert committee at the national
level to co-ordinate all these things. For
instance, even transport can be divided
into a number of categories-rural transport
is different, Urban transport is different
and agiin passenger transport is one thing
and goods transport is another thing. And
goods transport again can be divided into
scvcral  things. There is transpoct of
agricuttu-al produce, Then there is the
transport of coasumsr goods, transport of
raw muecials to industrial centres. All
these things require an claborate study and
cxpert advice. of course, as [ have statad,
vast technological changes have taken
place. We have now come into the age of
computers and electronics and where
foreign coutries are thinking of monorails
and clectrie rails and flying rails, we are
still in the bullockcartsage.

18,00 prs

SHRI AMAL DATTA : We have 17
million bullock-carts.

SHRI ERASU AYYAPU REDDY Yes,
we do have buljock-carts. I am not saying
that we can dispense with it., We must
have bullock-carts and as suggested by my
friend, something must be done with
regard to bullock-carts also-what is called
research must be undectaken, by which
transport into rural areas by bullock-
carts can be made easy and which facili-
late casy transport of agricullural produce
from Village centres to urban centres. That
is also improved. .

But what is thal the statistics which
were taken into consideration some of the
basic statistics remain unchanged. It is true
more than three and a half lakh
villages . . .

MR, DEPUTY SPEAKER : The hon.
Member  will continue his  specech
tomorrow.
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